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VétUue' 16th Febiridry to 5th March, 1940. | ‘ 
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| 

प्रृ"ठ 8804 ४, 6ra Fesrvary, 1940, 
Members Sworn. a 
Starred Questions and Answers __. 
Unstarred _ Questions and 
Answers. 

Statements laid on the Table 
Death of Mr. Sham Lal . 
Motions for Adjournment re— 

Riots in Sind—Disallowed 
by the Governor General . 

Haj Pilgrim Traftie—Permis- 
sion to move not granted 

Panel of Chairmen 
प्र Governor General’ 

assent to Bills 
Home Department Declaration 

of Exemptions laid on the 
Table % 

External Affairs Department 
of 

laid on the Table 
The Indian Arbitration Bill— 

Presentation of the Report 
of the Select Committee —. 

Paces. 

1-2 
2-9 

9—15 
15—51 
52—53 

53 

22 

Tnsurance Rules laid on the 
Table 

Election of Members to the 
Standing Committee for 

The Drugs Bill—Introduced 
The Offences on Ships and Air- 

eraft Bill—Introduced 
The Indian Coinage (Amend 

ment) Bill—Introduced 
he Reserve Bank of Pndia 
(Amendment) ~~ Bill—Intro- 

ced 
~~) Bhe Royal Indian Navy (Ex- 

tention of Service) *Bill— 
Introduced. 

The Registration (Emergency 
Powers) Bill—Introduced 

The | Foreigners Bill—Intro- 
duced. wt Stee 

- Paces. 

TuESDAY, 6th . Feprvary, 
1940,--contd.. * 

The Excess Profits Tax Bill— 
nbateotinded "arid dikeabhd 

on the motions to refer to, 
Select Committee and 

- circulate not concluded 87—132 
Wepnespay, 711 Fesrvary, 

Starred Questions and An. 
Fi 133—143 

The Press and Registration of 
Books (Amendment) Bill— 
Motion to circulate nega- 
tived न 143—155 

The Indian Penal Code 
(Amendment) Bill—Cir- 
culated . 155--156 

The Aligarh Muslim Univer- 
sity (Amendment)  Bill— 
Introduced ‘ . हे 156 

The ‘Transfer of Property 
(Amendment) _ Bill—Intro. 
duced 2 156—157 

TuHurspAyY. Sro Fxesr 

1940. 
Starred Questions and Answers 159—73 
Resolution re— 

Guiding principles. in_ res- 
pect of catering contracts 

Indian Railways—With- 8:08 
drawn . 173—98 © 

Air Defence of India— 
Adopted 98-—220 

Fray, 97H Feervary, ‘ 
1940,— ah 
Members Sworn wees % 
Starred Questions and An-. + 

swers = - रू 221—35 

Answers, ww) 235-37 
from H. E. the > 

Governor General . 237 
Election of Members to the 

Standing Committee for tal 
Roads 238 

238 Committee on Petitions... न 
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= aes Paces. Pacss. 

Famay, श्र Fepevary, 5 > 1940. : i me ligu __ Feprvary, 

Home Department Declaration Starred __ Questions __and पर 
of Exemption laid on the » 399—427 

238—39 Ui red Questions and 
The Excess Profits Tax Bill— oe, Z . 427—29 

onthe motio: Election of Members to the ; 
to refer to Select Committee Public Accourits Committee 430 
set circulate” not con- The Reserve Bank of India 
clu is = + 923979 (Closing of Annual Accounts) ei 

Monvay, 20H sat Bill—Introduced 5 430 
Se hag ८5722 22 Indian “Arbitration Bill— 

nr sis Gita "Passed as amended ५ 
Member Sworn — 231-| The Registentict of ‘Trade 
Starred Questions and Marks Bill—Passed as 
Sees acti 281—95 amended $ 7 4456—55 

ment laid on the Tal 296 | a F Tho Exceay Profy Tex Bi बट 16TH EBRUARY, 

ferred to Select, Committee = 
The Registration (Emergency 300-824 Starred Questions and Answers 457—66 

Powers) Bill—Passed as oi f the 
/ मिल 7 aries वि foe ere iver 46675" 

The Fi Bill—Passed _. ‘7 e Factories ( ndment) 
The dope ni Nee (Ex alee Bill—Introdueed =. 476 

tension of Service) Bill— a pa -iberasioig 
Passed = nr (Amendment) ill—Intro- 

Resolution re amendment .of et 8 duced थ i 2 476 
Rules aes the grant Tavrspay, 22np ~ Fesrvary, 
a Travel ps get goes 2040,-- अजय 1 

lowances lembers of tarred Questi 

ee ae Legislature— Answers. का eh 477—82 
Bovle Sepals Mr. J.D General discussion of the Rail- 

The “Draws ti see is 329—30 way Budget 483—537 

Select Committee 380 | Farpay, 23RD Feprvary, 
The Offences on'Ships and Air- ? 1040;— 

craft Bill—Passed 331 Member Sworn के हे 539 

६९९४ Starred Questions and ta l4ta Frervary, 4 मं 0 करके क ८5 2 हि 8839-59 

कद हे 7 Unstarred Questions and 
Member Sworn ¥ 333 हु 559—61 
Starred Questions and Message from the Council of 

हि कं x . 333—49 State 561—62 
—— Question and Arrangement re discussion of 

wer. 349 the Railway Demands for 
Motion for Adjournment re Grants | . 562—63 
Raid on the Punjab Town * The Income-tax Law Amend- 

~ by Tribal Gang—Ruled out ment Bill—Introduced . 563 
Order The Reserve Bank of India 

The Indian reget me a Shipping Second Amendment) Bill— 
(Amendment) ar { troduced 563 
lated 350—78 The Indian Coinage (Amend: 

The Aligarh Muslim Univer- ment) Bill—Passed 563—66 
sity (Amendment) Bill— < The Factories (Amendment) 
Circulated दर 379—97 Bill—Passed asamended . 566—83 

? 4. 
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axe 95688. Paczs. 

Frmay, 23nd © Pepevary, ‘ou(/Mowpay, 267H FEBRUARY, £m 
1940,—contd. ५28 1940. u 

‘The Reserve'/Bank “of India >| The Railway Budget—List of 
(Closing of Annual Accounts) Demands—contd. 

Bill—Passed  . Demand No. 6-A—Working 

The Indian Emigration E: - 

(Amendment) Bill—Passed' > 583—85: Structural Works 728 

The Reserve Bank ndia Demand No. .6-B—Working . - 
Expenses—Maini 
and Supply of Locomotive 
Power 728 

Demand No, 6-C—Working 
nses—Maintenance of 

Answers . 687—600 Carriage and Wagon Stock 728 

Postponed Questions and ~ Demand No. 6-D—Working 

Answers. 600—03 Ex penses—Maintenance 

Unstarred Questions and " and Working of Ferry Stea- 

Answers + pth COR ढ mers and Harbours . ¢ 728 

Election of Members to the 9 ~~ Demand No, 6-E—Working 

Public Accounts Committee 5 604 Expenses—Expenses of 

The Railway Budget—List Traffic Department - : 729 

f Demands - . , 60458 Demand No. 6-F—Working 

Demand No. 1—Railway Expenses—Expenses of 

Board— i j 605—58 General Departments 729 

Control: of Capital Ex: Demand No. 6-G—Working 

penditure 605—23 Expenses — Miscellaneous, 

Vagaries of the Grand =. Expenses ० 5६६४ 729 
nk *Express running Demand No. 6-H—Wor' 

between Madras and E —Expenses ; 
Delhi— 624—29 Electrical Departments 729 

Increase of Freights 630—49 Demand No. 7—Working Ex 
Grievances of Railway : penses—Appropriation to 

Employees.  . —- +: 65058 Depreciation 729 

द 267प्त.. Feprvary, Demand No. 8—Interest ae 

Starred Demand No. 10—Appropria- 

‘Answers suit = 659—69 tion to Reserve a 730 

Unstarred Questions and Demand No. 11—New Con 

Answers.  . - ~—«--« 669-70 Ses 70 
Statements laid on the Table . 670—71 Demand No. 12—Open Line 
The Railway Budget—List of Works set 
Demands 671—730 | TuEspAy, 277TH FeBrvary, 1940,— 

Demand No. 1—Railway Starred Questions and 

: ; 5 . 671—727 Answers. 731—49 

Grievances of Railway Unstarred Questions and. 

Employees : oC O1L—-St Answers 750—60 

Muslim Grievances. 683—720 Central Government Appro 

Conditions of Service in priation Accounts 

Railways 931— 27 Finance Accounts हा 760 

Demand No. 2—Audit Demands for Supplementary 

Demand No. 3—Miscella- Grants—Railways + 760—81 

neous Expenditure . 5 727 |Wepnespay, 28TH FEBRUARY, 
Demand No. 5—Payments to 1940, 

Indian States and Com- | Starred Questions and 

panies . . * . 728 | Answers. . 783—804 

| 

5 



IV 

94688. Paces. 

WEDNESDAY, 28TH FEBRUARY, Fripiy, Isr Marcu, 
1940, 1940,— 

Resolution re— Starred Questions and ‘ 
Constitution of the Simla Answers. » » *873--80 
Town as a  Centrall Statement of Business . - 880—81 
Administered Area—With- The Coal Mines Safety (Stow- 
dra’ 804—20 ing) Amendment Bill—Intro-. 

Appointment of a Com- duced 881 
mittee to formulate a The Agricultural Produce Cess 
Sound Poliey for Deprecia- 0 Bill—Introducéd . 881 

~-tion and Capital Expendi- The Income-tax Law Amend- = 
ture in respect of the Rail- ment Bill—Passed_. 881—83 
ways—Withdrawn 820—40 @ Reserve Bank of India 

Picture Gallery for New (Second Amendment) Bill— 
Delhi—Withdrawn . 840--46 Passed : . §83—91 

Enactment of Labour Legis- Tuxspay, Sr Marcu, 1940,— 
lation on certain lines— Member Sworn न है 893 
Discussion not concluded .  847—48 | Starred Questions and 

Tuurspay, 29TH Frsrvary, | Answers 893—900 
1940,— | ‘Transferred Questions and 
Member Sworn ४ 849 Answe: हि +, 901--09 
Starred Questions and Posts and Telegraphs Appro 
Answers . 849—50 priation Accounts 

the General passed by the Council of 
Budget for 1940-41. 850—72 Ss 910 

The Indian Finance Bill— General discussion of the 
Introduced हे 872 General Budget . 4 910—55 

| 
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CORRIGENDA. 

In the Legislative Assembly Debates, 
Budget Session, 1940,— 

(1) Vol. I, No> 3, dated the 8th 
February, 1940, page 166, in ther 
subject-heading to starred question 
No. 33, for “Measures” read 
“* Measure ” ; 

(2) Vol. I, No. 7, dated the 15th 
February, 1940, page 429, in the 
subject-heading to question 
No. 23, for “Bed Coaches” read 
+ 860 Couches”; _ 

(3) Vol. I, No. 12, dated the 26th 
February, 1940, page 666, line 5 of 
the Statement, for “(including 
A.D.GS.P.)” read “(including 
ADOSP.).” s 

(4) Vol. 7 No. 16, dated the Ist 
March, 1940, page 890, line 17, for 
*“seurities ” read + securities” ; 

(5) Vol. II, No. 3, dated the 11th 
March, 

() page 1119, line 7, for “ venti- 
ate” read “ ventilate 

(४) page 1140, line 2 from the 
bottom, for “ from the house- 
tops no earthly power would ” 
read “from the housetops. 
No earthly power would” ; 

(6) Vol. TI, No. 4, dated the 12th 
March, 1940.—  - 

(i) page 1182, in the subject- 
heading to unstarred ques- 
tion No. 75, for “ North 
Western read ** Hast 
Indian ” ; 

M3LAD—810—5-3-40—GIPS 

(wi) page 1183, line 22, for “ wire- 
spread ” read“ widespread ” ; 

(7) Vol. II, No. 9, dated the 19th 
March, 1940,— 

(४) page 1514, line 2 from the 
bottom, for  “sleected” 
read * selected ” ; 

(४) page 1528, line 2 from the 
bottom, for “wiewpoint” 
read “ viewpoint ” ; 

(8) Vol. II, No. 11, dated the 21st 
March, 1940, page 1722, lines 15 
and 16, for “challaned case under 
Defence of India Act magistrate 
considers” read “challaned a case 
under the Defence of India Act the 
magistrate considers ” ; 

(9) Vol. II, No. 12, dated the 26th 
March, 1940, page 1742, line 21, for 
“JT perhaps started” read “ it per- 
haps started” ; 

(10) Vol. IIT, No. 1, dated the 27th 
March, 1940, page 1819, line 16, for 
“nowdays” read “nowadays ” ; 

(11) Vol. III, No. 2, dated the 28th 
March, 1940,— 

(४) page 1890, line 3 from the 
bottom, for “ defence” read 
“ deference 

(i) page 1898, line 19 from the 

bottom, for “far” read 
“for”: 

(12) Vol. IIT, No, 3, dated the 29th 
March, 1940, page 1925, in paragraph 
6, line 2, for “in their entirely ” 

| read “in their entirety ”.
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agencies and certain districts. 975-78. 
Special trains run for Haj pilgrims from 

Bengal, etc. 1263-64. 
Verandahs at Baramchal on the Assam 

Pen ieee Railway: 43. 
Veran of the station house at 

Baramchal on the Assam Bengal 

Railway 875-76. 

| ACCOUNTS OFFICE(S)— 
Question re fixation of pay of retrenched prey cated 3 कि 

ie Comp 
+ North Western” 

| 

| Section of the Chief 
| Railway. 416-17. 
| ACCOUNTS STAFE— 
| ion re transfer of the —— under the 

Railway. 7. 
Questicn (Suppl itary) re pul 

sory national service for Europea administration of the General Managers 

‘British subjects in India. 138. of State Railways. 879. 
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ACQUISITION— ADVANCE(S)— re sui 

Question re —— of some land near the) Demand for Grant in respect of * Interest- 
Khewra Salt Mines, 1315, 2065 |. free ——." 1 का 

4लए8)-- exe | Demand for Grant in respect: of “ Loans 

Calentte, University — 5 * उरी ब्क pe Ein ot per for 
नरम लेप 8 A ea se resis I the grant of bie gen: Sas from the 

‘Assam. 596-97. y । mera Provident Fund. 97. 
» Defence of India— a ADVANCE INCREMENT(S)— 

Question re— > | See * Increment( 
Arrest of Allama-i-Mushrigqi, leader of | ADVERTISEMENT(S)— हि 

the Khaksars, under-. the Question re— 
1671-73 = isin 

Prosecutions under the Defence of tom Apwahsen Viait. Indise 

Ind आते “22 469-65.| system: of giving cons cextain-Rail: Les aes oie | ways. «1369-71, 2271. estion re— ADVISER(S 
Tnvestigation, etc., of offences und ice. cote section 112 of the ——. 4 A i of a ary —— on Regulations prescribing. punish: 7 rchaeology.. 1032. हे for offences under the 560. A = nit. पड Lenten, (Gh Hers and Payment of Wazes— “Lisi Offi dustries, iGnertion xe. ०2% 0 डे हे Liaison, Officers _ for Industries 

4 » 5 1483-35, oo] Jute aie gee ORES Be 2, ¥. Railways. _ 603, (1० कल ए san oouttadt रद 
ADDITIONAL CIVIL SURGEON— ment and contingencies to the 

See “ Civil Surgeon ”. and Liaison Officers_in the Supply 
‘OURNMENT(S Department. _ 797 

pee ‘gah रे कद ADVISORY BOARD OF EDUCATION -- 
Haj pilgrim traffic. 53. “Permission to 

move not granted: 
Raid on the Punjeb town by tribal gang, Matas 46 ea ~~ 

349-60. Ruled out of order: 350. | iti SO ee = ea Riots inSind. 53. Disallowed’ by the | cutive Council re importance of 
Governor Genei 53. initiating a devisive policy of traini 

roe aie Palen ‘ Indians to undertake the defence of the ” 
Demand for Grant in respect. of“ Migcella- | 7 country end of establishing a Defence 

neous ——_ between Central and Be Ses nigger ee eet rs for controling the ° as cal ova 7 fo ating ti Ae 
ADMINISTRATION- : 803. ; 

Question re— AERATED WATER(S} —— of the-Delhi Provinee:s-1814-15. |” Question re arrangements for vending 
Economy in the —— and staff of the to Muslims at the Delhi Railway Station. 

Allianz und Stuttgarter Life Bank. 1176, 1873 > 
3-8 AGENCY(IES)— 

Purchase of the Bengal and North West 3 
ern Railway and —— of Tirhoot line, Out +—— opéned and closed on- the 
1998. 

Schools, hospitals and —— in the tribal Raids, dacoities’ and = Sao in 
areas. 233-34. 975-7! 

ADMINISTRATION OF JUSTICE— AGENCY SUBJECTS—~ - 
Demand for Grant. 1241 Demand Grant. in respect of “ Pay. 

ADMISSTON(S)— » ments to other Governments, Depart- 
re restricted —— of candidates to ments, ete., on account of Administra- 

the Indian Audit and Accounts’ Service tion of —— and 
examination. 668-69. é suries '!, 1240, 
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AGRA— 
Question re— 

Allegations against the Health Officer 
of the —— Cantonment Board. 
895. | 

Collapse of the roof of Idgah at ——. 
1665. 

AGREEMENT(S)— 
Question re —— रण the North Western 

Railway with the Managing Director 

। 

Excess Profits Tax Bill—contd. 
Motion to consider. 1284-87, 1343, 

1345. 
Consideration of— 

Clause 4, 1381, 1396, 1399, 1410, 
। 1411. 
| Clause 8. 1493, 1497, 1498, 1542, 1545. 
| Schedule I. 1622. 
| * Motion to pass, 1649-50, 

Expressions of regret on the death of 
of the Jagadhri Light Railway. 1792./ “Sham Lal. 52. 

AGRICULTURAL MARKETING— 
Demand for Grant in respect of ** Scheme 

for the Improvement of —— in India’”’. 
1244, 

AGRICULTURAL PRODUCE CESS} 
BILL— 
See “ Bill(s)”. 

AGRICULTURAL RESEARCH, IMPERI- 
AL COUNCIL OF— 
Demand for Grant. 1248. 

AGRICULTURE— 

Bemand for Grant... 1243, 
NAWAZ KHAN, MAJOR) in 

NAWAB SIR— 
Defence of ,India (Amendment) Bill — 

Motion to consider, 2059. 
Election of —— to the Standing Com- 

mittee on Emigration. 1874. 
Election of ——to the Standing Finance 

Committee. 1928. 
Motion to reduce demand for ** Execu- 

re— tive Council” re—_ 
Foward policy of the Government 

of India in the North-West Fron- 
tier Province. 1107-10, 1111. 

Importance of initiating a decisive 
policy of training Indians to under- 
take the defence of the country 
and of establishing a Defence 
Advisory Committee. 1058-60, 

-War aims of the British Government. | ALIGARH 
1155-56. 

AHMADNAGAR— . 

Question re enemy subjects and others 
detained in the i camp at 
— since the outbreak of war. 159- 
160. 

AIKMAN, MR, A— 

General discussion of the General 
Budget. 911, 912-15, 924, 

General discussion of the — Railway 
j Budget. 486-90. 

Indian Finance Bill— 
Motion to consider. 1679, 1685-87. 

|. Nomination of —— to the Panel of 
Chairmen. 54, 

Statement of Business by the Honour- 
| able Sir Muhammad Zafrallah Khan. 
| 1979. 

AIR CREW— 
| Question re training of pilots and —— 

India, 33 

AIR DEFENCE OF INDIA— 
| See “Defence of India”. 

|AIR FORCE VOLUNTEER RESERVE 
(DISCIPLINE) BILL— 

| See “Indian —— ” under “ Bill(s)”’. 

AIRCRAFT— 

See ** Offences on ships and —— Bill” 
{ under * Bill (s)”. 

| AIRCRAFT (AMENDMENT) BILL— 
See “* Indian ——”’ under ** Bill(s)”’. 

| AJMER-MERWARA— 

| Demand for Grant. 1248. 
Demand for Supplementary Grant. 

1977. 

MUSLIM 
(AMENDMENT) BILL— 
See “ Bill(s)”. 

UNIVERSITY 

| ALLAHABAD— 
Question re— 

Inclusion of certain areas within the 

Appointment of —— on the Co 
on Petitions. 5 

Excess Profits Tax Bill— 
Motions to refer to Select Committee 

and to circulate. 99-101. 

using scheme in the —— Can- 
tonment. 894, \ 

Placing of the British Infantry Bazar 
of —— Cantonment out of bounds for 
troops. 896-97, 1873. 
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ALLEGATION(S)— parser [anjowances )—contd, 
Question re —— against, the’ Health’ Officer} Question re— न Pereya 

of the Agra Cantonment Board. 895. Acting — granted in Army, Head- 
ALLIANZ UND STUTTGARTER LIFE 
BANK— 

ion re— 
Advisory Committee for controlling the 
pa BOB ARD. 

Appointment of Messrs. Ferguson and 
Company as the Managers of the ——. 
1-82, 802-03. : 

he admini: pe and 
staff of the—. 803-04, 482. 

ALL-INDIA RADIO— 
Question 

Gathering of Hindustani poets orpenised 
by the ——. 1794. 

Hindi-knowing persons on the Hindus- 
tani programme staff of th: 
17985. 

Introduction of Hindi News Bulletins in 
ee the programmes. 1797, 

Introduction of Sanskrit News Bulletins 
programmes. 1797-98, 

Dae ee 0 ES 
casting. 

to appoint a person to deal 
with Hindustani programmes of the 

oe — 

_ quarters. - 1727 
—— admissible to goods clerks in transit 

duty on the North Western Railway. 
553. 

—— paid to the Military Estates Officer 
of the Lahoze कला (72: for acting 
as Executive Officer. 

Compensatory —— and amenities’ to 
staff due to the stoppage of the Simla 
exodus. 1090, 1455. 

Grant of a summer —— to the Secreta- 
viat staft permanently located in New 
Delhi. 1519-20. 

Grant of a war —— to Government ser- 
vants. 893. 

Grant of to Assistants-in-charge 
of Branches in the Supply Depart- 
ment. 1259-60. 

Non-grant of Separation —— to the 
Indian Medical Department. 2067. 

Stoppage of local —— of. inferior ser- 

Padi: vants of the Government 
1097-98. 

Withdrawal of Presidency 
certain officers on the 
Railway at Calcutta, 10. 

Resolution’ re amendment 9f rules govern- 

"from. 
East Indian 

Recruitment on oh Offices ing the t of travelling and other 
f the ‘ . meh Manito of the Indian Legisla- 

Selection of Hin ; fradmlators: for anes ४8 ४ 

the ——. 1796-97. AMBALA— ९ "३-पश्लंभ्वक i 

Share of Hindi 1 in Hind i} Question re— a 
acetic. af Ss of the. —— .. 1795-06. Alleged interference in the election of the 

krit musie: progr: elected members on the Terminal Tax 
in" the All-India Radio. 1796, _ a t Use: ‘df “iinds (oka He’ धर tebe Bead ittee of the Cantonment’ 

broadcasted by the ——. 1795. Harassment of yendors at, the —— 
See also under “ Radios). 11६ Cantonment बाते Delhi en: Sta- 

ALLOTMENT tions,.. 1182-83, 1874, ० 
Question re— _ * AMBALA DIVISION—- by tne 

agg, १४४७8 ip New Delhi 1457, |. Question’ire post: of the Superintendent 
—— of quarters to lower-paid. married 

clerks in New Delhi. 1994. 
ALLOTMENT RULE(S)— 

See “ Rule(s).” 
ALLOWANCE(S)— 

Demand for Grant in respect of “Supers 
annuation —— and Pensions ”s) 1247. 

Presentation of the Report of the Commit. 

of > Post Offices, *-+- , held by members 
of one family. 552-53, 

AMENDMENT(S}— 
Notification re certain —— to the Motor 

PALE A 

ae of the Indian Legislature. 

Vehicles International | Circulation 
Rules, 1612. 

Question re ——— of Section 60 of the Code 
of Civil Procedure. 560. 

AMENITY(IES)— मम 

and —— to staff due to the of 
the Simla exodus. 1090, 1455. 

ten - 

wll <
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és चिप YSHMNSAA AVITAISIO“ OF ray rt 

ANCIENT MONUMENT(S)— 

Sez “ Monument(s).”” “लक 

ANDAMAN: AND NICOBAR ISLANDS— 

Demand for Grant. 1248. 
ANEY, MR; M.$.— 

Agricultural Produce Cess Bill— 
Motion to consider. 2095, 2096. 

Aligarh Muslim’ University (Amendment) 
Bill— मैं 

to ider and to 

| ANEY, MR. M. S.—contd. 
Factories (Amendment) Bill— ~~ wiltdihe, f 

Motions to consider and to ¢ 
568. 

Considefation ‘of clauses.” 582.°" 
General discussion of the General Budget. 

910, 911, 917, 924, 931, 932, 938, 950, 
951, 954. se 

General discussion of the Railway Budget. 
508, 524-29, 533. मी या 

Indian Arbitration Bill— 
Consideration of clauses. 441. 

Fst] 

392-93. 
Defence of India’ (Amendment) Bill— 

Motion to consider. 2060, 2076. 
Motion to pass. 2076-79, 2083, 2088. 

Demand for Supplementry Grant in respect 
of— 
Delhi... 1976, 
India Office and the High Commission- 

er’s Establishment Charges. 1968- 
69. 

Mint. 1974. 
Police. 1970-71, 1972. 
Stamps. 1966. 

Drugs Bill— 
bass) ion to consider. 2172, 2191, 2196, 

9199... 
Consideration of clauses. 2223, 2224, 

2243. 
Motion to pass. 2250-51. 

Blection of —— to Standing Com- 
mittee on Emigration, 1874. 

Election of —— to the Standing Finance 
Committee for Railways. 1927. 

* Motions ‘to refer to Select Committee 
‘and fo circulate. 87, 90,95, 111, 118, 
119, 246, 254, 268, 269, 301, 304-10, 
314,821, 322. 

Motion to consider. 1280, 1281, 1291, 
1298, 1296, 1297, 1305, 1308, 1320, 
1323, 1329, 1839, 1849-85. 

Consideration of— 
"Preamble. ah 

1627, 1635, 1636. 
Clause 4. 1381, 1382, 1383, 1384, 

“1387, 1394, 1410, 1417. 
Clause 6. 1422, 1423, 1534-36, 

‘Clause 16. © 1866, 1567: 
Schedule 1. 1623. 

Motion to pass. 1654-56. 

Indian Coinage (Amendment) Bill— 
Motion to pass. 566. 

Indian Finance Bill— s 
Motion to consider, 1689, 1706, 1721, 

1743, 1745, 1749, 1752, 1758, 1878, 

1910. 
Consideration of— 

~~ Clause 3. 1935. 
Clause 4. 1946-47, 1948. 

Motion to pass: 1964. 
Indian Merchant Shipping (Amendment) 

Bill— 
Motions to ider, to circulate and 

to refer to Select Committee. 364, 

372, 376. 
Indian Mines (Amendment) Bill— 

Consideration of clause 4. 2258-59. 
Indian Tariff (Amendment) Bill— 

Motion to consider, 2147. 
Consideration of clause 2. 2154. 

Motion re— 
Election of the Standing Committee for 

the Department of Communicati 
M6. - 1st 

Election of the Standing Finance Com- 
mittee. 1473-74. 

Election of the Standing Finance Com- 
mittee for Railways. 1463-64. + 

Motion to reduce demand for.“ Executive 
Couneil ” re— 
Forward. policy of the Government of 

India in the North-West, , Frontier 
Province. (1106, 1111. 

Grievances of Government employees. 
1220-21, 

Importance of — initiating a decisive 
policy of training Indians to undertake 
the defence of the country and of 
establishing a Defence Advisory Com- 
mittes. 1052, 1058, 1060-63, 1066, 

1069. e 
Tndiff titude of the Gov 

towards the welfare of the Scheduled 
Castes. 1228-30, 1236. 
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ANEY, MR. M. S.—contd. | aNEy, MR. M. 8.—coneld. 
Motion to reduce demand for “ E: 

Couneil” 
Taxation policy of Gov tt. 1193 

1194-97. 
‘War aims of the British Goyernment 

1120-24. 1129, 1131, 1132, 1135, 
1151, 1152, 1153. 

Motion to reduce demand for “ Railway 

Control of capital expenditure... 612- 

Grievances of railway employees. 676 
77, 681 

Increase of freights. 630-34. 
Muslim grievances. 689, 690, 691. 

Nationa! Service (European British Sub- 
jects) Bill— 
Motion to consider. 2019-21, 2029, | 

2030, 
Consideration of clauses. 2033-34. 

Nomination of —— to the Panel of Chair- 
men. 54. 

Press-and Registration of Books (Amend- 
ment) Bill— 
Motion to circulate. 149, 150-52. 

Question (Supplementary) re— 
in combined “ ©” type orthodox 

quarters in New Delhi. 1450. 
Dr. Gregory's memorandum relating to 

the control of 286. 
बह महल of Postal 

Inspectors. 1171. 
Facilities for building ships in India. 

1436. 
Levy of taxes on professions, etc., in the 

Madras Presidency ~ 345. 
Loss in the working of the Indian collie- 

ries. 418. 
Memorial submitted by the train clerks 

of the North Western Railway. 
1586. 

Military forces requisitioned by pro- 
vinces. fai 

in of the ‘iage and 
wagon staff on the North Western 
Railway. 1160. 

Situation in Waziristan and tribal areas. 
1172. 

Training of pilots and air crew in India. 
338 

Registration of Trade Marks Bill— 
Consideration of clauses. 447, 454. 

Reserve Bank of India (Amendment) 
Bill— 
Motion to consider. 585. 

Air defence of India. 210, 215, 216-19. 
Enactment of Labour Legislation on 

certain lines. 1813, 1814 1815-17. 
Guiding principles in respect of catering 

contracts on Indian Railways. 184 
186-90, 

Utilization of the Kamran dues for the 
accommodation Gf pilgrims. 1848-50. 

| ANIMAL(S)— 
| Question re dumping of carcases of —— 

near Karol Bagh, Delhi. 1991 
ANNOUNCER(S)— 

Question re— 
Hindustani translators and ——, ete., in 

| the All-India Radio. 873-75. 
| Lady —— appointed in broad 4 

| stations. 731. 

| APPEAL(S)— 
Question re— 
—— against penalties imposed on In. 

come-tax Officers in the United. Pro- 
vinees. 42-43. 

Certain decided by the Deputy 
Directors of Commands, 163-164. 

Rules regarding classification, contro! 
and of non-gazetted railway ser- 
vants on State Railways. 556-57. 

APPLICATION(S)— 
Question re— 
—— for certain types of quarters from 

the Finance and Education, Health 
and Lands Departments. 1992. 

—— of the hours of employment regula- 
tions to yan sorters on the North 
Western Railway. | 60, 
Building —— in Cantonments. 478. 

APPOINTMENT(S)— 
=e. oe the Committee on Petitions. 

Question re— = 
—— after retirement of the Assistant 

Secretary, Defence Department in 
the Defence Co-ordination Depart- 
ment. 1429. 

—— made in connection with war work. 
168. 

——made in the Government of India 
Press, New Delhi, by the Assistant 
Manage 

——of a committee to formulate a 
sound policy for depreciation and capi- 
tal expenditure in respect of the Rail- 
ways. 820-40, 

of 

=
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APPOINTMENT(S)—contd. APPRENTICE(S)— ~ 
Question re—contd. Question re— 
—of a Muslim as Assistant Signal. Reoru t: of in kel 

E State the East Indian and Eastern Bengal 
—— of Advisers, Controllers and Liaison. 8 9 2-73, 

Officers for Industries. 1433-35, Rules for out-station Indian —— of 
— of an E Cor on the North Western 

to the Economie Adviser in India, Railway. 421-23. 
1425-26. 

—— of an Indian supervisor to deal with 
of Indian candidates of the Army 

in India Reserve of Officers. 2069. 
— of lady ticket. collectors on the 

Bombay, Baroda and Central India 
Railway. 742. 
— of Liaison Officers and Controllers 

for Industries. 1432. 
—— of Muslims as Inspectors of Coach- 

ing and Goods on the North Western 
Railway. 1995, 

——of Sikh officers in the Railway 
Board. 738-39. 

—— of Sikhs in the offices of the Super- 
intendent of Education and the Sec- 
retary. Board of Secondary Education, 
Delhi. 1446-47, 

of stenographers in the Govern- 
ment of India Secretariat and its 
Attached Offices. 1926-27. 

—— to the post of Deputy Director Ge- 
neral of Archeology. 1670. 

Certain restrictions on —— to subordi 
nate Service posts on the North 
Western Railway. 2011 

Creation of the of Additional Civil 
Surgeon for Delhi. 48-49, 

Creation of the —— of Consulting Engi- 
neers in the Central Publie Works 
Department. 1267-68. 

Discharges and re —— of coolies, etc., 
in the Moghalpura Workshops, North 
Western Railway. 737-38. 

Fixation of pay of retrenched hands 
of the Compilation Section of the North 
Western Railway on 1e—. 1793. 

Non-consideration of Muslims for —— in 
unreserved vacancies in the Govern- 
ment of India Press, New Delhi. 1858. 

Reduction of in the superior ser- 
~ viees and increase of posts in the 

lower gazetted services on the North 
Western Railway. 406-08, 

Reservation of a superior in the 
Central Public Works Department for 
aSikh. 1864-65. 

APPROPRIATION ACCOUNTS— 
Presentation of the Posts and Telegraphs 

910, 
See also ** Aecount(s) .” 

APPROPRIATION TO RESERVE (RAIL- 
WAYS)— 
Demand for Grant. 

APPROPRIATION 
TION FUND— 
Demand for Supplementary Grant. 

ARBITRATION BILL— 
See * Indian ——* under “ Bill(s).” 

ARCHAEOLOGICAL DEPARTMENT— 
Question re— 

Complaints of Muslim Officers in the 

730. 
TO THE DEPRECIA- 

779. 

«- 1030, 
Excavation and conservation works done 

by the 1027-28. 
Grievances of Muslims in the ——. 

1670-71. 

ARCHAEOLOGICAL REMAIN(S)— 
Question re remarks of Sir Leonard 

Woolley about conservation of ——. 
1251-52. 

ARCHAEOLOGY— 
Demand for Grant. 
Question re— 

Appointment of 
on —. 32. 

Appointment to the post’ of Deputy 
Director General of ——. 1670. 

Criticism of the work of the Director 
General of ——. 1667-68. 

Expiry of term of the Deputy Director 
General of ~ 1029-30. 

Report of Sir Leonard Woolley on ——. 
141. 

ARCHAEOLOGY, DEPUTY DIRECTOR 
GENERAL OF— 
See‘* Deputy Director ~ General of 

Archaeology 
ARCHAEOLOGY, DIRECTOR GENERAL 

0. 

1242. 

a temporary Adviser 

tion re criticism of the conservation Restrictions on candidates in 
tions for promotion to higher —— on 
Railways, - 1375. 

Qui 
work done by _ the 426.27 

See also “* Director General of Arch eology. 

M2LAD * c
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866 * Superi dent(s) of Archeology.” Question re— 

ARCHAEOLOGY, SUPERINTENDENT(8) ARMY IN INDIA RESERVE OF OFFI- 
or— CERS— out 

AREA(S}— Appointment of an Indian Sipervisor 
Question re— to deal with appointments of Indian 

Inclusion of certain. —— within the candidates’ of the ——. 2069. 
~ bazar ——— of the Lahore Cantonment. | Giving of emérgeniey commissions to the 

165. | . 30858: 
Inclusion . of certain witLin the Members of the —— and retired officers 

limits of the Allahabad Cantonment. | of the Indian Medical Service recalled 
479-50. | to India oving to the ourbreak of 

Railway facilities for relief of” people | war. 335-37. 
a emits shiken ——in the Pun. | ARMY INSTITUTE(S) 

ARMAMENTS DIRECTORATE— 1 Question re monopoly of trade of British 

‘Question re staff in the —— Army Head- ee EAE Wananns Uonizactors. _ 897. 
enn f 1728-29. — ARREAR(S)}— - 

LICENCE(S). Question re allowing of carty forward 
See“ Liceace(s),” of and losses for purpose of charg- 

ARMY— ing excess profits tax from the Indian 
Motion to reduve demand for ‘“fxe-| Shipping Industry. 1271, 1523. 

cutive Council re Indianisation of | ARREST(S)— 
the Indjan-——.._ 1071-82. et 

a 8. aa ushrigi, leader of the 
Grant of leave tothe East Indian Reil-| srt Sat if 's, under the Defence of Indi: 

wav employees serving in the Volun ‘Act. 1671-73. 
teer Forces when required to join the 

2136. 
Manufacture of 0०ए1208) instruments for 

—— of Muhammad Ali Khan of Jahan- 
girpura, Peshawar city. 1592. 

the ——in India, 1087-88 th RS zs 

officers inthe Supply ‘and Orduance | ~~ Disposal of rogistered—— by Branch 
Branches of the——. 663-64, 1514-| Post Offices. - 1177-78. 
4b. - Higher prices charged for-—~sold by 

Requisitioning of ——in provinces. Major Kunwar Deep Chand at Delhi 
168-171. | Railway Station, 429. e 

Strencth of tie ——.. 1000). | Increase in the prices of optical goods and 
ARMY CONTRACTOR(S)— certain other 1668-69. 

See.“ Contractor(s)” कट ‘Tariff rates of —— and foodstuff, ete. 
ARMY HEADQUARTERS— . at certain Railway station? on the 

‘ North Western and East Indian Rail 
Acting allowance granted in ——. ways. 759. 
NIT १ ASSAM— aa ghee 
Exemption of an office of the —— from Question re— 

the purview of the Ministerial Service Ur ‘Exautiaation. 1039-40. Amendment of the Calcutta University 
Remaiaieuieniet : 1728. as and establishment of a University 

Location of the——in New Delhi. Provision of a Radio Station in —. 
1520-2: ‘DST. 

‘Non-promotion of a Muslim as Assistant ASSAM RATL AIL 
Secretery or Officer Supervisor in the आल शक a ८ “ ” 
Defence Department or ——,_ 1516, See “ Radiwayle) 

_ Permanent location of staff in Branches ASSENT— 
=~ of the ——. 665-86. Governor-General’s —— to Bill. 54. 

_ Seniority and promotion of ministerial | ASSESSEE(S)— : 
-_ establishment of ——. 1727 Question re inconveniences felt by the 
Staff in the “Arm ts Direc i patie of 
—, 1728-99. ~ return forms in duplicate. 

ne 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 13 

ASSESSMENT — 
Question re— 
—— value of hoases and shops in. the 

Kasauli cantonment. 1518, 1924. 
ASSISTANT(S)— 

Question re— 

and elerks in the Cash Branches of 
the Government of India Offices. | 
669. 

E 
of o 

routine work in the Supply Depart- 
ment. 797+ 

Graduate —— in the Office of the Direc. 
tor General of Posts and 1, | 

| ASSISTANT OFFICER(S)— 
See “ Officer(s) ” 

| ASSISTANT SECRETARY(IES)— 
Question re— 

fthe —, 
Defence Department in the Defence 
Co-ordination Department. 1429. 

Non-promotion of a Muslim as —— or 
Officer Supervisor in the Defence: De- 
partment or Army Headquarters. 
1516. 

ASSISTANT SIGNAL ENGINEER(S)— 
See“ B (ay. 

1173 
Grant of allowances to —— in charge of 

Branches in the Supply Department. 
1259-60. 

Non-rotation of duties among —— in the 
Office of the Director General of Posts 
and Telegraphs. 1173-74 

Promotions to ——'s grade in the Com- | 
merce Department. 1440-41, 1666. | 

Promotions to —’s grade in the Defence 
Department. 899-900. 

Promotions to *s grade in’ the 
Department of — Communications. 
969-970. : 

Promotions 9 grade in the Depart- 
ment of Education, Health and Lands 
1442, 1665-66. 

= Promotions to #grade in the Exter- 

Promotions to——'s grade in the Home 
Department. 8! 

Promotions to ——’s grade in the Labour 
Department. 1034-35, 1439-40, 

grade in the Legis- | 
lative Assembly Department, : 1035. | 

Promotions to '5 27486 in the Le: 
lative Department. 1666-67 

- Promotions to 

in the 
Railway Department.- 969. 

ASSISTANT BLOCK INSPECTORS— 
See “ Block Tnspector(s) ”’ 

ASSISTANT, ENGINEER(S)— | 
Question re creation of new appointments | 

of —— in the Central. Publie-Works 
Department, 594-96. 

See.also * Engineers) ”. 

ASSISTANT FINANCIAL ADVISER— 
See “ Winancial Adviser”. 

ASSISTANT SIGNAL INSPECTOR(S)— 

See. Signal Inspector(s) *’. 

ASSISTANT STATION MASTER(S)— . 
Question re Station and vision 

or colour test in a lower standard on, the 
North Western Railway. 1161-62. 

See also “ Station Master(s) 

ASSISTANT TRANSPORTATION OFFI CE 

See “ Transportation Officer ”’. 

ASSISTANT WAY INSPECTOR(S)— 
See Inspector(s). 9 
ASSURANCE(S)— 

Question re giving of certain, 4 to 
industries affected by the exeise profits 
tax. 1270-71, 1522-23 

ATTACHED. OFEICE(S)— 
Question +: a Muslims oi - 

3 Muslims cers. 
ert ee Departm a, 
Health and Lands. 904- 

Appointment of stenographers in’ ‘the 
Government of India Secretariat and 
its ——. 1926-27. 

Indian Officers in the Government of 
India Departments and ‘the ——. 
15h 

Muslims in the Department of Education, 
Health and Lands. and. its. ——. 
1790-92. 

Partial’ treatment of Muslims. in. the 
Department of Education, Health and 
Lands and its ——. 909. 

Treatment of Muslim in the 
Department of Education, Health 
and Lands and its. ——. 788-89. 

AUDIT: 
Demand for Grant. 1241, 

AUDIT AND: ACCOUNTS. SERVICE— 
See “ Indian ---- ”. 
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AUDIT (RAILWAYS)— 
Demand for Grant. 727. | 

AUTHOR(S)— | 
Question re of dramas broadcasted | 

by the All-India Radio. 1794-95. 

AUTOMATIC SPRINKLER(S)— 
See “ Sprinkler(s) ”, 

AUTUMN SESSION— 
See “ Session ”’. 

AVIATION— । 

Demand for Grant. 1244, 

AWAZ— i 
Question re qualifications of sub-editors of 

Sarang and ——. 1793-94. | 

AYURVEDIC DISPENSARY(IES)— 
Question re— | 

Opening of more —— and Unani dis- 
pensaries in New Delhi. 49. 

Purchase of medicines forthe New Delhi 
—— and Unani dispensaries. 41. 

AZHAR ALI, MR. MUHAMMAD— 
Agricultural Produce Cess Bill— | 

Motion to refer to Select Committee. 
1022-25. 

Aligarh Muslim University (Amendment) 
Bill— ‘ Ba ogi. 
Motions to consider and to circulate. 

394, 396-97. 
Defence of India (Amendment) Bill— 

Motion to pass. 2079-80. 
Demand for supplementary grant in respect 

of Police. 1970, 1972. 

Drugs Bill— 
Consideration of clauses. 2223, 2226, 

224 A. 
Election of —— to the Public Accounts 

Committee, 604. 
Excise Profits Tax Bill— 

AZHAR ALI, MR. MUHAMMAD—contd. 
Indian Merchant Shipping (Amendment) 

Bill— 
Motions to consider, to circulate and to 

refer to Select Committee. 358-60. 
Indian Mines (Amendment) Bill— 

Motion to consider. 2256-57. 
Indian Railways (Amendment) Bill— 

Motion for leave to introduce, 2074. 
Indian Tariff (Segond Amendment) Bill— 

Motion to consider, 2163. 
Motion re election of the Standing Com- 
mitte for the Department of Communica- 
tions. 1274-75. 

Motion to reduce demand for “ Executive 
Council ” re— 
Grievances of Government employees. 

1223. 
Taxation policy of Government. 1205. 

Motion to reduce demand for * Railway 
Board * re conditions of service of rail- 
ways. 721-24. 

Motor Vehicles (Amendment) Bill— 
' Motion to pass, 2276-77. 

National Service (European British Sub- 
jects) Bill— 
Motion to consider. 2026-27. 
Consideration of clauses. 2035. 

"Seance grade V of Abolition in le Assistant 
Station Masters in Dethi Division of 
the North Western Railway. 235-36. 

Agreement of the North Western Rail- 
way with the Managing Director of 
the Jagadhri Light Railway. 1792. 

Allotment of quarters in New Delhi. 
1457. - 

4] against penalties imposed on 
Income-tax Officers in the United 
Provinces. 42-43. 

Appointment of a temporary 
Archeology. 1082. 

‘Adviser 

Motions to refer to Select Committee and Assistant Signal and Block Inspectors 
to circulate. 122. employed on the Oudh and Rohil- 

Motion to consider. 1287-1290. kund and East Indian Railways. 
Consideration of clause 14. 1560, 1561. 974. ड़ 

General discussion of the Genegal Budget. 

Generaldi of the Railway Budget. 
514-17. | 

Indian Arbitration Bill— | 
Consideration of clauses. 437, 438. 

Indian Finance Bill— 
1704, 1718, 1898- | 

| 
Motion to consider. 

~ 1902. 

Bringing into operation of the State 
Railway Code for the Traffic Depart- 
ment (Commercial) on State Railways. 
751. 3 

arrangem on railways. 2269. 
Central Public Works Department Staff 

owning houses in Delhi or New Delhi 
and residing in Government: 
1456-57. walt 

bx
 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 15 

AZHAR ALI, MR. MUHAMMAD—conid, AZHAR ALI, MR. MUHAMMAD—conid. 
Question re—contd. Question re—contd. 

Certain types of quarters occupied by the 
Central Public Works Department 
staff. 1457-58. 

Charges for lorry transport between 
Jammu and Srinagar, ete. 755. 

City booking and parcel offices worked by 
Messrs Thomas Cook and Company. 
753. Ty 

Cork trees grown in India. 1668. 
Creation of new appointments of Assis- 

tant Engineers in the Central Public 
Works Department. 594-96. 

Demand for unorthodox * C’ type quar- 
ters in New Delhi. 589-91. 

Duties of Assistant Officers and Trans- 
portation Inspectors on State Rail- 
ways. 429. 

Enquiry about the sale of houses built 
with loans from Government by the 
Government of India staff. 1456. 

E: ination for recrui of Postal 
Inspectors. 1169-71. 

Exercise of certain powers vested in the | 
General Manager, North Western 
Railway, by the Assistant Transporta- 
tion Officer, Delhi. 8-9, 

Gri of Muslim employees of the 
Moradabad Division of the East In- 
dian Railway. 1792-93. 

Grievances. of officers in the lower | 

ae of wages of workers 

Irregularities in the running of special 
trains in the North Western Railway. 
752. 

Lay-out of the Improvement Trust plots 
in certain areas in Delhi. 591-92. 

Location of a tuberculosis clini¢ in Karol 
Bagh, Delhi. 1857-58. 

Money spent on * Visit India ” adver- 
-tisement. 756. 

Monopoly enjoyed in respect of Rail- 
cum-Road tickets by Messrs. N. D. 
Radha Krishan and Sons. 755-56. 

Monopoly for i tracts on the 
East Indian Railway. 428. 

Mutual Guarantee Fund of the old East 
Indian Railway Company. 751-52. 

Non-grant of Separation Allowance to the 
Indian Medical Department. 2067. 

Opening of Degree College in New Delhi. 
1856-57. 

Out-agencies opened and closed on the 
North Western Railway. 753-54. 

Passes granted to Messrs. N. 1), Radha 
Krishan and Sons of Rawalpindi by 
certain Railways. 755. 

5 f in the Gov- 
ernment of India Press, New Delhi. 
1040-41. 

Promotions to accountant’s grade in the 
Government of India Presses. 1041-42. 

Pr ti to Assis 78 grade in the gazetted service on State | 
781. 

Higher prices charged for articles sold by 
Major Kunwar Deep Chand at Delhi 
Railway Station. 429. 

Imposition of a circumstances and pro- 
perty tax, by a Government or a local | 
body, 349. 

Imposition: of cir and pro- 
perty tax on persons serving under 
the Central Goyernment by District 
Boards in the United Provinees. 670, 

- 1998, 1736. , 
Improvements.in, and construction of 

71070, quartersin New Delhi... 1033-34. 
Increase in the. prices of optical goods 

and certain other articles, 1668-69. 
Tnsanitary condition of certain lanes and 

roads in Karol Bagh, Delhi. 592-93. 
Inspe on State Rail 2 429. 
Installation of sanitary fittings, etc., in 

Karol Bagh, Delhi. 1453-54. 
Investigation, ete., of offences under 

_. Labour Department. 1034-35. 
_ Promotions to Assistant's grade in the 
een Assembly Department. 

5. 
Promotions to Assistant's grade in the 

Political Department. 1035-36. 

Railway passes allowed tc Messrs. Thom- 
as Cook and Company and their staff. 
753. 

Recruitment of clerks in the: Offices’ of 
the All-India’ Radio. 1168-69. 

Recruitment of guards on the’ North 
Western Railway. 972-73, 1460. 

Reeruitments to the Imperial Records 
Department. 593-94. ‘oO 

Relieving guards in certain divisions of 
the East Indian Railway. 237. 

Rent charged for officer’s bungalows and 
unorthodox quarters in New Delhi. 
1256-87... ; 

Reorganisation of the Central Publicity 
section 112 of the Indian ys 
Act. 9% Bureau. 756. 
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AZHAR ALI, MR. MUHAMMAD —¢oncld. | B 
Question re—coneld. | 

Representation of Muslims in the ranks | 
of Signal ‘and Block Inspectors on the | 

BAJORIA, BABU BAIJNATH— 
Eleetion of ——— to the Standing Finance 

East Indian Railway. 973, 974. 
Re-weighment of loaded wagons at} 

Delhi Kishanganj. 231-32 
Scales of pay of Station Masters on the | 

East Indian Railway. 236, 1100. 

Committee. 1928. 

Excess Profits Tax Bill— 
Motions to-vefer~ to» Select’ Committee 

and to: circulate. ; 106, 129-132, 239- 
4 

Selection posts or selection grades on) Motion to copsicers 1295-1300, 1304. ; 

State Railways: 14 € oon ete of— . 
po telguerss agtaeres Glanse 2. 1626-27, 1627.28, 1629, 

_ Tnspecto : 1632; 
कब Se ee — Clause 4, 1377, 1382, 1386, 1394, y of Train 

East: Indian. Railway. 14-15, 1458 “लकी 12 0GsaiS 2800: 1 अप cn sama Clause 6. 1420, 1422-28, 1424, 1484, 
Ace aay 1485, 1486, 1539. 

Sitcatioh भा Warivistai and tribal areas Clause 8. 1491-92, 1494, 1495-96, 
1540, 1541. 1171-72 ५ sid Clause 10. 1549-50. 

gj tee ae EN कप a Clause 14. 1558.60, 1561. 
Staff attached to the Estate’ Office eee BEA) 566 

है Clavse 16, 156, 1568. 
Central Public Works Department. Glavse-26. 1579-73, 1574. 

कब आकर wcke Hasnviingll on the Schedule I, 1612-13, 1614, 1615, 
East Indian Railway. 14 

Uniformity in respect of seniority, etc. 
in each division of the East Indian 
Railway. 236-37 

Withdrawal of bed couches from certain 
rooms on the East Indian 

Railway. 429, 1870. 
Working of the Regulations regarding 

disciplinary actions against non- 
gazetted staff on State Railways 428. 

Working of the Transportation School at 
Chandausi on the East Indian Rail- 
way. 427-28. 

1617-18, 1619. 
Motion to pass. 1654. 

Indian Finance Bill— — = 
Motion to consider, 1722, 1723-25, 

Motion re— 
Election of the Standing Committee for 

‘roads. 1272. 
Election of the Standing Finance Com- 

mittee for Railways. 
Motion to reduce demand for— 

+* Executive Council’? re— 
Indifferent attitude of the Govern- 

ment towards the welfare of the 
Workings of the trains between Hardwar Scheduled Castes, 1284-85. 

Rikhikesh on the East Indian Taxation policy of Government. 
Railway. 427. 1190, 1192-94, 

Question ( War aims of the British Government. 
Arrangements for the su and 1154. 
anaes of ghee for the troops. 

Condition of the dome of the Taj Mahal 

Observance of m office hours 
during summer in the Gov- 
ernment of India offices. 2072. 

02० age of Trade Marks Bill— 
to consider. 446. 

छह ciples in respect 
eee neirtrcn ttn रना कक 

Question (Supplementary) resystem of 
giving advertisements on certain 
Railways. {37 

“|BAJPAI, THE HONOURABLE SIR. 
HANKAR— GIRJA 8: 

Agricultural Produce. Cess Bill— 
Motion for leave to introduce. 881. 
Motions to consider and to circulate. 

992, 993.97, 999, 1003, 1005, 1010, 
1017-20. — 

Motion to refer to Seleet Committee. 
1023. 

e
y
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BAJPAL THE HONOURABLE 
GIRJA SHANKAR—cont 
Agricultural Produce Cess Bill—contr!, 

Motion ¥e appointment of Khan Sahib 
Aldul Hamid to the #elect Coimmittee, 
1317 

Presentation of the Report of the Select 
Committee. 1674, 

Motion to consider, 2004-97, 2099, 
2108, 2112, 2114-15. 

Consideration of clauses, _ 2118, 2119. 
Motion to pass. 2120. 

Aligarh Muslim University (Amendment) 
Bill— 
Motions to consider and to circulate. 

383, 385, 388-91, 396. 
Demand for Supplementary Grant in 

respect of Delhi. 1976. 
Drugs Bill— = 

Introduction, 85. 
Motion to refer to Select Committee. 

Motion ve extension of time appointed 
for presentation of the Report of 
Select Committee. 980, 982, 983-84; 

Presentation of the Report of the Select 
Committee. 1376. 

Motion to consider. 2166-69, 2181, 
2185, 2190, 2211, 2216-20, 

Consideration of clauses, 2220, 2221- 
22, 2222, 2225, 2227, 2228, = 2230, 
2232, 2238, . 2234, 2236, 2238-39, 
2241, 2242, 2243, 2245, 2246, 2247: 

Motion to pass. ) 
Indian Emigration Bill— 

Motion for leave to introduce, 
Motion to consider. 583-84, 
Motion to pass. 584. 

Indian Finance Bill— 
Motion to consider. 1683, 

1758-60, 1773. 
Indian Merchant Shipping (A\ 
Bill— 2 

otions to consider, to circulate and to 
refer to Select Committee. 357, 365- 
68, 369, 371 

Motion re election of the Standing Commit- 

1756-57, 

dh ) 

tee on Emigration. 1468, 1469-70. 
Oath of Office. 1, 2065. 
Resolution re— 

Picture Gallery for New Delhi. S44-45, 
Removal of disabilities of Indians in the 

British Commonwealth of Nations, 
1827, 1828, 1829, 1834-39. 

Utilization of the Kamran dues. for the 
- accommodation of Pilgrims. 1845, 

1846, 1849, 1850-51. 

| 

। 

STR BALUCHISTAN— 

Question re— c 

of a Degree College in. —., 

Recruitment of postal clerks in the Sind 
and —— Cirele,, 1999-2000, 

BANERJEA, DR. P. N.— 

Agricultural. Produce Cegs. Bill- 
Motions to consider and- to. circulate. 

196. 
Motion to consider. 2097. 

Defence of India (Amendment) Bill— 
Motion to consider. 2050, 

Demand for Supplementary Grant in res- 
pect of— 
Mint. 1974. 
Stamps. 19¢5, 1966. 

Drugs Bill 
Motion ré extension of time appointed 

for presentation of the Report of 
Select Committee, 984, 

Motion to consider. 2185-89, 2191, 
2193, 2196, 2197 

Consideration of clauses, 2223, 2226, 
2227, 2234, 

Motion to pass. 2250. 
Election of —— to the Standing Finance 

Committee. 1928. 
Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and to circulate. 92, 93-99, 321 

Motion to consider. 1344. 

635. 
1377, 1378, 1388. 
1418-19. 

Clause 6. 1506-07. 
Clause 12. 1554-1555. 
Clause 13. 1556. 
Clause 18. 1569-70. 
Schedule 1. 1619, 1620. 

General discussion of the General Budget 
927, 928, 929-30, 938, 

General discussion of the Railway Budget, | 
498-502. 

Indian Finance Bill— 
Motion to consider. 

1702, 1705. 

Consideration of— 

1680, 1684 1696- 

Motion. re election of the Standing Finance 
Committee. 1471-72. 
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BANERJEA, DR P. N.—contd. 
Motion to reduce demand for— 

“ Executive Council ” re— 
Importance of initiating a decisive 

policy of training Indians to under- 
take the defence of the country and 
of establishing a Defence Advisory 
Committee. 1051, 1052, 1053, 1070. 

Indianisation of the Indian army 
1073-75. 

War aims of the British Government. 
1142-44, 1147. 

Resolution re— 
Amendment of rules governing the grant 

of travelling and other allowances to 
Members of the Indian Legislature. 

Guidi canine 
‘ing in respect of 
tracts on Indian Railway: 

BANK(S)— 
Question re— 

Advisory Committee for controlling 
the Allianz und Stuttgarter 

Appointment of Messrs. Ferguson and 
Company as the nagers of the 
Allianz und Stuttgarter Life ——., 
481-82. 

Eco: the administration and 
of the Allianz und Stuttgarter Life 

7 ४. 482-88. 
Legislation giving effect to the recom- 

mendations of the Governor of the 
Reserve re small 481. 

BARAMCHAL— 
Question re— 

Construction of waiting rooms at —— 
on the Assam Bengal Railway. 6-7. 

Female waiting shed at —— ‘on the 
Assam Bengal Railway. 7, 43 

Verandahs at —— on the Assam Bengal 
Railway, 43 

15 Verandahs of the station house at —— 
on the Assam Bengal Railway. 7. 

BATHING ARRANGEMENT(S)— 
Question re— 
—— for third class passengers on North 

‘Western Railway, 1176. 
—— for third class passengers on rail- 

ways. 35-37. 
BAZAR AREA— 

Question re inclusion of certain areas with- 
in the ——— of the Lahore Cantonment. 
165. 

198. 

BEARER(S)— 
Question re— 

Absence of waiting room —— at Malak- 
wal Railway Station. 972. 

Inadequacy of waiting room —— at 
certain stations on the East Indian 
Railway. 561. 

BED COUCH(ES)— 
See ** Couch(es) ”*. 
ENGA 

Question re special trains run for Haj pil- 
grims from ——, etc. 1263-64 

BENGAL AND NORTH WESTERN RAIL- 
WAY— 
See“ Railway(s) '?. 

BEWOOR, SIR GURUNATH— 
Indian Finance Bill— 

Motion to consider. 1742, 1744. 
Consideration of Schedule I. 1953-55. 

Motion to reduce demand for “ Executive 
Council * re grievances of Government 
employees. 1217-18. 

Oath of Office. 849. 
BHAGCHAND SONI 
SETH— 
Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and to circulate. 273-74. 

BHUTTO, MR. NABI BAKSH — ILLAHI 
BAKSH— 

RAI BAHADUR 

General distusaion of the Rail w Budget. 
520-21 

Motion to reduce demand for “* Railway 
Board * re Muslim grievances. 696-99. 

Quéstion re— 
Absence of Muslim Officers in the Attach- 

ed Offices of the Department of Edu- 
cation, Health and Lands. 904-06 

Absence of Muslim Officers in the De- 
partment of Education, Health and 
Lands. 903. 

Excavation and conservation “works 
done by the Archeological Depart- 
ment. 1027-28. 

BILL(S)— 
Agricultural Produce Cess— 

Introduced. 881; 
Motions to consider and to circulate. 

992-1020. 
Motion to circulate, withdrawn. 1020, 
Motion to refer to Select Committee. 

Ay eee of Khan Sahib Abdul 
to the Select Committee. 

—s 
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BILL(S)—contd. 

Agricultural Produce Cess Bill—contd. 
Presentation of the Report of the Select 

Committee. 1 | 
Considered and 2094-2120. 

Aligarh Muslim University (Amend 
ment)— | 

Introduced. 156 
Moti to consider and to late. | 

379-97. | 
Circulated. 397. 

Coal Mines Safety (Stowing) Amend- 
ment— 
Introduced. 881. | 
Considered and passed. 987-92. | 
Passed by the Council of State. 1737. | 

Code of Civil Procedure (Amendment)— 
Assent of Governor General. 54. 

Code of Criminal Procedure (Amendment) 

| BILL(S)—condd. 
Drugs—contd. 

Consideration of—contd. 

Clause 24, 2245-46. 
Clause 32. 2246-48. 
Heading to Chapter II. 2231. 
Schedule I. 2248. 

Motion to pass. 2249-52. 

Excess profits Tax— 
Introduced. 87. 
Motions to refer to Select Committee 

and to circulate. 87-132, 239-79, 

296-324. 
Motion to circulate negatived. 323. 
Referred to Select Committee. 324 

Presentation. of the Report of the 

Select Committee 9 

Motion to consider. 1275-1308, 1317-61. 

(Amendment of Section 205)— 
Appointment of certain Members to 

the Select Committee. 2205. 
Code of Criminal Procedure (Amendment) | 
—— (Amendment of Section 386)— 
Appointment of certain Members to 

the Select Committee. 2205 
Commercial Documents Evidence— 

Assent of? Governor General. 54. 
Defence of India— 

Assent of Governor General. 54. | 
Defence of India (Amendment)— | 

Introduced. 1928. 
Motion to consider. 2049-63, 2074-76. 

tir 2076-93 
Passed. 2094. r 
28-- 

Introduced. 85. 
Referred to Select Committee. 330. 
Motion re extension of time 

for presentation of the Report. of 
_ Select Committee. 980-87 | 
Presentation of the Report of the Select 

Committee. 1376: | 
Motion to consider. 2166-2204, 2206-20 
Consideration of— 

— Clause 3. °"2220-23. 
Clause 5. 2231-34. 
Clause 6. 223435. 
New clause 7. 2236-37. | 
Clause’ 7. 2224-27, 2237-40. | 
Clause 9. 2227-28. 
Clause 11. 2228-31. 
Clause 15, 2240. 
Clause 17. 2241-42. 
Clause 2243, 
Clause 21 2244-45 

of— 
1637-38. 
1626-37. 

Clause 1 
Clause 2. 
Clause 4. 1376-1418. 
Clause 5. 1418-20. 

Clause 6. 1420-24, 1476-89, 1501-11, - 

1524-40. 
Clause 7. 1489-91. 
Clause 8. 1491-1501, 1540-45. 
Clause 9. 
Clause 10. 
Clause 11. 
Clause 12. 1554-55. 
Clause 13. 

Clause 18. 
Clause 19. 
Clause 26. 
Clause 27. 
Schedule I. 1578-81, 1612-25 
Schedule IT. 1625-26. 
Preamble. 1638-41. 

Motion to pass. 1641:60. 
Passed as amended. 1660. 

Passed by the Council of State with 
amendments. 1874. 

Amendments made by the Council of 
State agreed to. 2126-27. 

Factories (Amendment)— 
Introduced. 476. 
Motions to consider and to circulate. 

566-75. 
Motion to circulate negatived. 575. 
Consideration of clauses. 575-82. 
Motion to pass. 582-83. 

1577-78 
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BILI{S)—cont. 

Factories (Amendment)—coutd. | 
Passed as amended. 585. 
Passed by the Council of State with| 
amendments. 980. 1 

Amendments made by the Council of | 
State aureed to, 2146, | 

Foreigners — 
Introduced. 86-87, 
Considered and passed. $26.27. | 
Passed by the Couneil of State. 562. 

Income-tax -Law Amendment. 
Introduced. 563. 
Considered and passed. 881-83. 
Passed by the Council of State. 1737. 

Indian Aircraft. (Amendment)— 
Assent of Governor General. 54. 

Indian Air Force Volunteer 
(Diseipline}— 
Assent of Governor General, 54. 

Indian Arbitration — 
Presentation of the Report. of the 
Select Committee. | 58. rity 

Motion to consider. 430-34. 
Consideration of clauses. . 434-45. 
Passed, as amended. 445. 
Passed by the Council of State, 980. 

Indian Carriage by Air (Amendment)— 
Assent of Governor General. 54. 

Indian Census— a 
i Assent of Governor General. 54. 
ndian Coinage (Amendment)— 
Introduced. 85-86. 
Considered and » 563-66. 

Schrag by the Council of State. 980. 
ian Emigration (Amendment)— 

Introduced. 476. 
Considered and passed. 583-85. 
Passed by the Council of State. 980. 

Indian Finance— ; 
Introduced, 872. 
Motion to consider. 1676-1725, 1737- 

90, 1875-1918. 
Consideration of — 

Clause 2. 1918-20. 
Clause 3. 1920.21, 1928-42, 1960-61. 
Clause 4. 1942-50. 
Clause 7. 1958-60. 
Schedule I. 1950-57. 

Passed as amended. 
Passed by the Council of State. 2146. 

BILL(S)}—contd. 

Indian Merchant Shipping (Amend 
Motions to consider; to circulate and 

to refer to». Select je 
350-78. | 

Cireulated. 378. 

{ndidn Mines (Amendment) 
Introduced. 1476. : 
Considered and passed. 2252-60, 

Indian Oaths (Amendment)— 

Assent of Governor General. 54. 
Indian Penal Code (Amendment): 

Moti to 1: ider and to ¢ircul: 
155-56. 

Circulated. 156. : 

Indian Railways (Amendment)——{1939) 
-—Assent of Governor General. 54. 

Indian Railways (Amendment)——(1940) 
—(Mr. Muhammad Azhar ‘Ali)— 
Introduced. 2074. 

Indian Rubber Control (Amendment)— 
Assent of Governor General. 54. 

Indian Salt. (Amendment)— 
Assent-of Governor General. 54. 

Indian Tariff. (Amendment)— 
Introduced. 1 
Considered. and passed. 2147-56. 

Indian Tariff (Second Amendment)— 
Introduced. 1675-76. 
Considered and passed. 2156-66. 

Indian Tariff (Fourth Améndment)— 
Assent of Governor General. 54. 

Indian ‘Tea Cess oA ca sam mendment)— 
Assent of Governor General. 54. 

Indian Tea Control (Amendment)— 
Introduced. 2073-74. 

Insurance (Amendment)— 
Introduced. 1675. 
Considered and passed. 2120-26. 

(Second 
Assent of Governor General. 54. - 

Land Purchase— 
Question re effect of the —— on Indians 

in Burma. 139-40. 
Medical Riker 

Assen General. 54. 
Motor Vehicles (Amendment) ——(1939)— 

Assent of Governor General. 54. 
MotorVehicles (Amendment —— (1940)— 

Introduced, 1787. 
Considered and passed, 2275-76. 

National Service (European British Sub- 

ik
, 

Motion to pass. 2036-48, le? 
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BILI(S)—conid. | 

National Service (European British | 
Subjects)—contd, | 

Passed as amended. 2048. 
Passed by the Council of State. 2274. 

Offencés’ on © Ships and air 
Introduced. 85. 
Considered and passed. 331. है 
Passed by the Council of State. 802. | 

Panth Piploda Cduxts (Amendment)— 
‘Assent of Governor General. 54. 

Parsi Marriage and Divorce (Amend- 
ment)— हि के | 
As passed by the Council of State laid 

on the table. 910. | 
Considered and passed. 2073. | 

Petroleum (Amendment )— | 
Introduced. 1675. 
Considered ‘and passed. 2260-61, 2274- 

75. 

Press and Registration of Books (Amend- | 
ment)— | 
“Motion to circulate. 143-55. 

Negatived. 155. 
Registration (Emergency Powers}— 

Introduced, 86. ¥ 
Considered and passed. 324-25. 
Passed by the Council of State. 562. 

Registratior of Trade Marks— 
Presentation of the Report of the 

Select Committee. 58. 
Motion to consider. 445-46. 
Consideration of clauses. 447-55. 

amended. Passed, as = . 455. 
Passed by the Council of State. 980. 

Repealing and Amending feat 

Assent of Governor General. 54. 
Reserve Bank of India (Amendment)— 

Introduced. 86. 
Considered and passed. 585-86. 
Passed by the Council of State. 980. 

Reserve Bank of India (Closing of Annual 
Acecounts)— 
Introduced, 430. 
Considered and passed. 583. 
a by the Council of State. 

80. . j 
Reserve Bank of India (Second Amend- | 

ment)— 
Introduced. 563. 
Considered and passed. 883-91. 
Passed by the Council of State. 1737. 

Royal Indian Navy (Extension of Ser- 
viee 

४ Introduced. 86. 
Considered and passed. 327-28. 
Passel by the Council of State. 562. 

BILL(S)—coneld.. 
4 

‘Transfer of Property (Amendinent)}— 

Introduced. 156-57. 

Workmen's - compensation (Second 

Amendment)— 

_, Assent, of Governor General, 54. 

BINDERY ESTABLISHMENT(S)— 
Question re vacancies filled; in the com- 

posing and —— of the Government of 

India Press. New Delhi. 1444-46. 

BLASTING— 

Question re—— of rocks by gun powder 

in Karol Bagh, Delhi. 48. 

BLOC GRANT(S)— 
See “ Grant(s) “. 

BLOCK INSPECTOR(S)— 
Question re— 

‘Assistant Signal and —— employed on 

the Oudh and Rohilkhund and East 

Indian Railways. 974: 
R tation. of... Musi 
‘eprese! 

in the 

ranks of Signal and —— on the 

East Indian Railway. 973, 974. 

Seniority of Assistant Signal and 

on the East Indian Railway. 974. 

BLOCK MAINTAINERS— 

Question re— gi 

—— on the North Western iy: 

426-27, 1102. : 
Provision of rent-free Quarters to 

—— on the North Western Rail- 

1374, 1597. way: 
Trontraent of ——- on the North Western 

Railway as inferior staff for pur- 

poses of leave rules. 1599. 

BOARD OF SECONDARY EDUCA- 

TION— 
eg 

Question re appointments of Sikhs in 

the offices of the Superintendent 

of Education and the Secretary, 

——, Delhi 1446-47. 

BOILER(S)— 
: 

Question ré manufacture of —— in 

Railway Workshops. 34-35. 

BOMBAY— 

to indigent 
1988-89. 

General, ——.- 849-50, ii ve ao 

Working of the —— Multiple Unit 

Service on the Great Indian Penin- 

sula Railway by certain drivers. 

2002-03. 
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BOMBAY, BARODA AND CENTRAL 
INDIA RAILWAY— 
See “ Railway(s) ”. 

BOMBAY POSTAL CIRCLE— 
Question re— 

Instructions re grant of extensions of 
service inthe ——. 1178. 

Post Offices in the ——. 1178-79. 

BOYLE, MR. J. D.—contd. 

National Service (European British Sub- 
jects) Bill— 
Motion to consider. 2017, 2018, 2020, 

2023. 

Question re refusal of leave to subordinates 
on the Great Indian Peninsula and East 
Indian Railways. 15. 

'ए result of 
for recruitment of clerks in the ——. | 
1179. 

BONUS— 
Question re demand of war —— by the 
Fg Bengal Railway employees. 

168. 
BOOKING(S)— 

Question re stoppage of —— of Haj 
pilgrims by “ Khosru” and “ Islami” 
9 

BOOKING OFFICE(S)— 
Question re— 

City —— at Sukkur. 39. 
City —— and parcel offices worked by 

Messrs. Thomas Cook and Company. 

BOOK-STALL(S)— 
Question re contract on the North- | 

Western Railway. 542-43, 971-72. | 
BOTANICAL SURVEY— 
Demand for Grant. 1242. 

BOUNTY(IES 
Question re grant of —— for building of 

ships in India. 143 
BOYLE, MR. J. D.— 

Agricultural Produce Cess Bill— 
Motion to consider. 2103-04 

Arrangement: re discussion of the railway 
demands for grants. 563. 

Drugs Bill— : 
Motion. to consider. 

2208. 
Consideration of clauses. 2246. 

Election of —— to the Gh 

2179-85, 2207, 

Qui 8 ) bers of 
the Army in India-Reserve of Officers and 
retired officers of the Indian Medical 
Service recalled. to India owing to the 
outbreak of war. 337. 

Registration of Trade Marks Bill— 
Consideration of clauses. 447, 451, 

452. 
Resol amendm 

| 

| BRANCH(ES)— 

of rules 
the grant of travelling and other 

allowances to Members of the Indian 
Legislature. 330. 

Question re— 
Grant of all 

charge of —— in the Supply Depart 
ment. 1259-60. 

Permanent location. of staff in —— of 
the Army Headquarters. 665-66. 

BRANCH OFFICE— 
Question re maintenance of a—— of the 
League of Nations in India. 1427. 

BRANCH POST OFFICE(S)— 
See ‘ Post Office(s) ”. 

BRIDGE(S)— 
Question re maintenance of the road run- 
ning from —— to goods Shed at Delhi 
Shahdara. 561, 1870. 

BRIDGE DEPARTMENT STAFF— 
Question re discharge of —— on the North 

Western Railway. 1164-66, 2005. 
See also ** Staff”. 

BRIDGE ENGINEERING WORKS— 
Question re— 

एप 
for the Department of Commerce. 

Indian Finance Bill- 
Motion to consider. 1708. 

to occupy quarters by the 
Bridge Inspectors, —— at Manmad. 
Great Indian Peninsula Railway 
966. 

Confirmation of workmen in the —— at 
aa Indian Merchant $ g (Amendment) “Bil 

Motions to consider, to circulate and to 
refer to Select Committee. 354, 355- 
57, 358, 362, 363. 

Tnsurance (Amendment) Bill— | 
Consideration of clauses. 2123. 

Great Indian Peninsula 
Railway. 966-67. 

Disabilities of the subordinates of the 
—— at Manmad, Great Indian Penin- 
sula Railway. 966. 

Expenditure on improvement sin the —— 
at Manmad, Great Indian Peninsula 

Motion to rediice for “ BE: 
Council” re grievances of Government 
employees. 1211 

Railway. 967, 1873. 
Staff in the —— at Manmad, Great 

_ Indian Peninsula Railway. | 957-65. 

Gy
 

si
ng

:
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BRIDGE INSPECTOR(S)— | 

‘See “ Inspector(s) ”. | 

BRITISH COMMONWEALTH OF NA> 

TIONS— | 

See “Commonwealth of Nations”. | 

BRITISH GOVERNMENT— 
Motion to reduce demand for “ Executive 

Council” re war aims of the——. 
1120-58. 

Question re purchases reade by the Govern- 

ment of India on behalf of the ——. 

172. 

BRITISH INFANTRY BAZAR— 
Question re placing of the —— of Allaha- 

bad Cantonment out of bounds for | 
troops. 896-97, 1873. 

BRITISH OFFICIAL(S)— 
Question re ry of com of 

the Leader of the House with—— re 
War,ete. 141. 

BRITISH SUBJECT(S)— 
Question re pulsory 

European ——in India. 
BRITISH TERRITORY— 

Questi kidnay 

tional service for 
137-38. 

re pe pped and killed 
from —— by tribal gangs. 399-403, 
1101-02. 

BRITISH TROOP(S)— 
See ** Troop(s) ”. 

BRITISH UNIT(S)— 
Question re— 
Employment of servants through Con- 

tractors in 897. 
Monopoly of trade of —— held by Army 
Institute 8. 897. 

BROADC: ASTING— 
Demand for Grant. 1244. 
Demand for Grant in respect of ‘* Capital 

Outlay on——". 1245. 
Question re— 

Language used by the All-India Radio 
in——. 1592-94. 

N of progr: relating to 
Sikh culture. 1602. 

BROADCASTING STATION(S)— 
Question re— 
Communal compositién of certain staff 

of the at Lahore and Peshawar. 
1601. 

Establishment of a——at Karachi. 
732. 3 

Lady announcers appointed in——. 
731. 

Sikh religious programmes in certain 
739-40 

BUDGET/GENERAL— 

Presentation of the —— for 1940-41. 850- 

72. 
General discussion of the ——. 910-55. 

BUDGET/RAILWAY— 

Presentation of the —— for 1940-41, 466- 

76. 
General discussion of the ——. 

BUILDING(S)— 
Question re— 

483-537. 

—— applications in Cant its. 878. 

_— in Caleutta vacated by the Govern- 
ment of India on transfer to Delhi. 
15-33. 

—— plans received by the Delhi Im- 
provement Trust. 1266-67. 

Delay in disposing of the plans in 
the Karachi Cantonment. 44-46. 

Supervisory staff for in certain 
offices in Delhi. 589, 1102-03. 

BUILDING INSPECTOR— 
See ** Inspector(s) 7. 

BULIDING OVERSEER(S)— 

See“ Overseer(s) ”’. 

BULLETIN(S)— 
Question re— 

Introduction of Hindi News in the 
All-India Radio Programmes. 1797. 

Introduction of Sanskrit News in 
the All-India Radio Programmes. 
1797-98. 

BUNGALOW(S)— 
Question re— 

Bye-laws prohibiting the letting out of 
out-houses of —— in the Meerut Can- 
tonment. 340. 

Rent charged for officers’ —— and un- 
orthodox quarters in New Delhi. 1256- 
Ole 

BURMA— 
Question re— 

Effect of the Land Purchase Bill on 
Indians in——. 139-40. 

Import of unlicensed rubber from ——. 
137. 

BUSINESS— 
See ‘* Statement of Business”. 

BUSS, MR..L. C.— 
Election of —— tothe Standing Finance 

Committee. 1928. 
Insurance (Amendment) Bill— 

See also “ Radio Station(s) ”. Motion to consider. 2121-22. 
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BYE-LAW(S)— 
Question re— 
—— prohibiting the letting out of out- 

hi of the Meerut- 
Cantonment. 340. 

——regarding control of ry 

CANDIDATE(S)—contd. 

Question re—contd. 

—— taking Appendices 0 and D exami- 
nations on the North Western Railway. 
5-6. 

stractures in the Rawalpindi Canton. 
ment. 161-162 

९ 

CADRE(S)— 
Question re separate —— in gazetted ser. 

vicés on State Railways. 750. | 
CALCULATION(S)— 

| 
| 

ted adinission’ 
ission of —— to the 

Indian Audit and Accounts Service 
Examination. 668-69 

Restrictions on —— in examinations 
for t@higher 
on Railways. 1375. 

Selection of —— for the post of Traffic 
Inspector on the North Western Rail+ 
way. 1590-91, 2272.73, 

‘PPo 

Question re ——. of the revenue वे | DAN SERRE DEE} 
State. 

CALCUTTA— 
Question re— 

Buildings in —— vacated by the Govern- 
ment of India on transfer to Delhi. | 

re— 

Allowance paid to the Military Estates 
Officer of the Lahore for acting 
as Executive Officer. 1924 

Appointment of Major J. H. Riley Irving 
as executive officer of the Peshawar 
—. 338-39. 

Assessment value of houses and shops 
in the Kasauli——. 1518, 192: 

15-38 
Help to an Indian shipping company 

in seeuring site for a ship- ing 
yard in ——. 1436 

Income-tax Officers and [4 10678 in 
the Company Districts at ——. 1732 | 
33 

Pay of accountantsin the Government 
of India Presses, —— and New Delhi 

from certain officers on the Bast Indian 
Railway at 

CALCUTTA. UNIVERSITY . ACT— 
See * Act(s)”. : 

CAMP(S)— 
Qu All re enemy subj and others 
“aetained inthe internment. ——— at 

Ahmad: since the outbreak of war. | 
159-160. | 

CAMPBELL, MR. D. C.— | 

Oath of Office. 893. 
CANDIDATE(S)}— 

Question re— 
Appointment of an Indian supervisor 

to deal with appointments of Indian 
—— of the Army in India Reserve 
of Officers. 2069. 

Authorisation of an officer of the Supply 
Department to recommend for ad 
ditional warestablishments of Indian 
Stores Department and Contracts 

in 5 478 
Bye-laws: prohibiting the letting out of 

out-houses of bungalows in the Meerut 
= 3h, 

Bye-laws regarding controljof temporary 
in the Rawalpindi —— 

161-162. 
Delay in disposing of the building plans 

in the Karachi 
Election rules i ——~ 329-40. 
Harassment of vendors at the Ambala 
—— and Delhi. Railway’ Stations. 
1874 

Inclusion of certain areas within the 
bazar area of the Lahore ——. 165. 

Inclusion of certain areas within the 
limits‘ 06 the Allahebad. ——:» 479- 

Inclusion of certain villages in the Fateh- 
h——. 480. 

Model housing scheme in tlie Allahabad 

Placing of the British Infantry Bazar 
of bad. ——— out of-bounds for 
troops. 896-97, 1873. 

Proposed location of the Cold Storage 
Depot ee aschoolin the Rawalpindi 

Rules governing the transfer of Superin- 
tendents of the Offices of the Deputy 
Directors, Military Lands and —. 
1316 SRE हू 

| 
/
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पर | 
CANTONMENT(S)—contd. 

Question re—contd. 

System of Army Contractors for the ser- 
vice of British troops in ——. 895-| 
96. 

‘Tongas permitted to run fromthe Meerut | 
—— Railway Station. 1595 \ 

CANTONMENT: BOARD(S)— eit 

Question re— 

Allegations against the Health Officer 
of the Agra ———. 895. 

Alleged in the f 
the elected members on the Terminal 
Tax Committee of the Ambala ——.) 
162. | 

Nominated Presidents of —— 163. | 
Non-extension of the benefit of Provident | 

Fund to Menial servants of the 
894-95. 

Retrenchment of 8 —— employee. 

lei 

_—
 
s
e
 

Sa
 

ar 

478- 

| 
_. 343: 
Trouble in the Peshawar --++ 

CAPITAL EXPENDITURE— 
‘See तल Expenditure". 

si OUTLAY ON BROADCAST- 

Demand for Grant. 1245. 

Ms CAPITAL OUTLAY ON VIZAGAPATAM 

| HARBOUR— 
: Demand for Grant. _ 
: Demand forSupplementary Grant. 1977. 
3 CAPITAL OUTLAY ON TELEPHONE 

CTS— 
“ Demand for Grantin respect of * Indian 

Posts and Telegraphs "—{Not charged to 
Revenue). 1248 

CAR(S)— 
Question re Diesel —— purchased by the 

North Western Railway. 978-79. 

CARCASE(S)— t 
Question re dumping of —— of animals 

near Karol Bagh, Delhi. 1991 

CARD PASS(ES)— * 
See.“ Pass(es) ”. 

CARETAKER(S)— 
Question re— 

Appointment of a —— for the New 
‘Delhi Secretariat and Council House. 
293-94. 

| CARETAKER(S)—contd. 
Question re—contd. 

Recruitment of a Sikh as —— in the 
Central Public Works Department. 
1993. 

CARGO STEAMER— 
Question re collision of a man-of-war with 

286. 

CAROE, MR. 0. K.— 
External Affairs Department. Declaration 

of Exemption laid on the table. 57- 

58. 
Motion to reduce demand for “ Executive 

Council” re forward policy of the Govern- 
ment of India in the North-West Pron- 
tier Province. 1112, 1114-17. 

CARRIAGE(S}— 

Demand for Grant in respect of * Working 
Expenses—Maintenance of ——. an 
Wagon Stock *, 728 

Demands for Supplementary. Grants in 
pect of “ Working Expenses— 

Maintenance of . —— and . Wagon 
Stock ". 770-72. 

CARRIAGE AND WAGON STAFF— 

oSee* Stafl "oe 
CARRIAGE BY AIR (AMENDMENT) 
BILL— 
See * under ** Billfs)". 

CARRIER EQUIPMENT— 

Indian —=+ 

Question re erection of * —— " andin- 
> tion work of telephone exchanyes. 
----284-86/1"5 «75 
CARRY FORWARD— 

Question re. allowing of of arrears 
esses for purpose of charging excess 

profits tax from the Indian. Shipping 
Industry. 1271, 1522 

CASH BRANCH(ES)— 
Question re assistants and clerks in the 
—— of the Government of India Offices. 
669. 

CASUAL LEAVE— 
Question re non-grant of —— to inferior 

and daily rated stafl on State Railways. 
557 

CATERING ARRANGEMENT(S)— 
Question re —— on railways. 2269. 

CATERING CONTRACT(S)— 
See “* Contract{s) ””. 
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CATTLE SHOW— 
Question re expenses of the 

New Delhi. 1661. 

CENSUS— 
Demand for Grant. 

CENSUS BILL— 

held in 

1245. 

CENTRALLY 

CENTRAL SECRETARIAT— 

See * Secretariat ” 
ADMINISTERED 

AREA(S)— 
Question re complaints of third class pri- 

soners in Jails inthe ——. 659-60 

See “ Indian —— * under “ Bill(s) ”. Resolution re constitution of the Simla 

CENTRAL ADVISORY BOARD OF town as a ——. 804-20. 
EDUCATION— CERTIFICATE(S)—. 

See “ Advisory Board of Education.” 
CENTRAL ADVISORY COUNCIL FOR 
RAILWAYS— 
Election of the ——. 1466, 2011-12. 

CENTRAL BOARD OF PUBLICITY— 
See “ Publicity, Central Board of *. 

CENTRAL BOARD OF REVENUE— 

Demand for Grant. 1240. 

| 

Demand for Supplementary Grant. 1968 
Question -re— 

Clerks in the —— Laboratory at Delhi 
1313 

Officers appointed to the —— Service 
of Chemists. 1314. 

CENTRAL CONTROL ROOM— | 
Question re establishment of a—— & | 

Kalyan. 2003-05. 
CENTRAL EXCISE DUTIES— 
Demand for Grant. 1237. 
Demand for Supplementary Grant. 1964, 

CENTRAL GOVERNMENT— 
Demand for Grant in respect of *' Miscel- 

laneous Adjustments between the —— 
and Provincial Governments *’, 1247. 

Presentation of the —— appropriation 
Accounts and Finance Accounts. 760, 

Question re imposition of circumstances 
and property tax on persons serving 
under the —— by District Boards in 
the United Provinces. 604, 669-70. 
1098, 1736 

See also under “ Government of India *’. 
CENTRAL LEGISLATURE— 

Question re prodtction of medical —— by 
subordinate Railway officials. 2-3, 
553-55. 

CEYLON— 
Question re position relating to the treat- 

ment of Indians in ——, 284-85. 

CHAIRMAN, PANEL OF— 
See“ Panel of Chairman (en) 

CHAMBERS, MR. S. P. 
Excess Profits Tax Bill— 

Motions-to refer to Select Committee 
and to circulate. 244, 247-48, 251, 
321. 

Motion to consider. 1340. 
Consideration of— 

Clause 2. 1626, 1627, 1630-31, 1632, 
1634, 1635, 1636. 

Clause 4. 1376, 1404, 1406-08, 
1414-15. ‘ 

Clause 5. 1418, 1419. 
Clause 6, 1423-24, 1480, 

1537. 
Clause 7. 
Clause 8. 

1541, 
Clause 9. 
Clause 10. 
Clause 11. 
Clause 13. 
Clause 15. 
Clause 16. 
Clause 17. 
Clause 18. 
Clause 19. 
Clause 26. 
Clause 27. 1578. 

1413, 

1488-89, 

1490, 1491. = 
1491, 1492, 1493-94, 1495, 
1542-45. 

1545, 1546. 
1547-48, 1550. 
1582. 
1557-58. 
1565. 
1566-67, 1568. 
1568... 
1569, 1570-71. 
1571-72 
1572, 1573, 1575, 1576. 

See “ Legislature ™. 
CENTRAL PUBLIC WORKS DEPART- 
MENT— 
See “ Public Works Department *’. 

CENTRAL PUBLICITY BUREAU— 

Question re re-organisation of the ——. 
756. _ 

CENTRAL ROAD FUND— 
Demand for Grant. 1246. 

Schedule k 1578, 1579,-80, 1580-81, 
1613-15, 1616-17, 1622-23, 1624 

Income-Tax Law Amen Bill— 
Motion to consider. 881-82 
Motion to pass: 822. 

Oath of Office. 2. 
CHANDAUSI— 

Question re working of the Transportation 
School at —— on the East Indian Rail- 
way. 427-28. 
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CHAPMAN-MORTIMER, MR; T.— CIVIL WORKS— ASME 

Election of —— to the Standing Finance | Demand for Grant. 1246, sciint 

Committee. 1928. CLASSIFICATION(S)— 
Motion to reduce demand for— Gucstiontiré ixalen -ceeaniline 

pr ae -vand appeal of non-gazetted. railway 

आफ कक Baath "seo: (ae servants on State Railways. 556-57 

Control of capital expenditure. 605-| CLERICAL STAFF— 

08, 623 See “ Staff”. 
Increase of freights. aad CLERK(S)— 

Question re— 

+ control 

to formulate a sound policy for dep-| 
reciation and capital expenditure in | 
respect of the Railway. 826-27, 834, | 
839. | 

CHAUDHURY, MR. BROJENDRA 
NARAYAN— | 

Question re buildings in Calcutta vacated 
by the Government of India on transfer 
to Delhi. > 15-33. { 

CHEMIST(S)— 
Question re officers appointed to the 

Central Board of Revenue Service 
of ——. 1314. 

CHETTIAR,» RAJA. SIR 8, .R. M.) 
ANNAMALAT |! 

Oath of Office. 1 | 

CHIEF ACCOUNTS OFFICE— | 
Question re fixation of pay of retrenched | 

Ms staff re-appointed in the Compilation 
= Section of the ——, North Western Rail- | 

| way. 416-17 
: 

CIGARETTE(S)— pice } 
ह Question re intsagainst the Hindu | 
पर ending contractor for fruits and —— | 

at the Delhi Railway Station. 1175 

CIRCULATION RULES— 

See * Rule(s) ”. 
CIRCUMSTANCES TAX— i 

. See “ Tax(es) 

CITY BOOKING OFFICE(S)— 
See * Booking Office(s) 

CIVIL (SUPPLY) DEPARTMENT— | 

Allegations of corruption against a 
in the Divisional Office; Rawalpindi 

Allotment of quarters to lower-paid 
married —— in New Delhi. 1994-95. 

Assistants'and’—— ini the Cash Branches 
of the Government of India Offices. 
669. 

Certain duties performed by theenquiry 
>--+ at ¢ertan stations on the North 
Western Railway. 1502-03 

Changein the rules regarding promotion 
of —— on the North Western Railway. 

2136-37. 
—— blocked on maximum of their 

grades in the North Western Railway 
Headquarters Office. 2140-41 

= loyed in certain ions of the 
Railway Divisional Office, Lahore. 
2137. 

—— in the Central Board of Revenue 
Laboratory at Delhi. 1313. 

—. yeeruited direct in intermediate 
grades on the North Western Railway 
749, 1104. over=== 

ed in the Confidential Branch of the 
North Western Railway. 1798-99. 

Communal composition of train —— 
and ticket collectors on the North 
Western Railway. 1600. 

Compensation to ——~ permanently 
located in New Delhi. 1033 

Demotion of staff as train —— on the 
North Western Railway. © 1588-89. 

Employment of Muslims as Offi¢e Super- 
and eae Question re observance of ] | 

presentation in case of soldier clerks | 
employed by the ——. 599. 

CIVIL SURGEON— : | 
Qu ‘creation of the appoi of | 

Additional —— for Delhi. 48-49. | 

CIVIL VETERINARY SERVICES— 

Demand for Grant. 1244. | 

North Western Railway.- 2271. 

Division —— in the Gentral Secre- 
tariat. 35. 

Exemption of accounts —— from passing 
Appendix *D’ examination. 1996. 

Female —— in Army Headquarters 
1728. 

M2LAD . 
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CLERK(S)—contd. 
Question re— 

Memorial submitted by the train —— 
of the North Western Railway. 1586 

CLOW, THE HONOURABLE SIR AN- 
DREW—contd. 
Demand for Supplementry Grant in res- 

pect of- 
Working Expenses—Miscellaneous Ex- 

f 

tion in case of soldier —— employed | penses. 777. | 

by the Civil (Supply ) De i | General of the Railway Budget. 
599. 491, 497, 500, 504, 517, 526, 529- 

Officers and —— in the office of chet 37. मु 

Income-tax Adviser. 1312-13 Indian Finance Bill— 

ted for कला Motion to consider. 1692, 1695-96, 

in the North Western Railway Head. 1776. 

quarters Office. 2140. 
Procedure for recruitment of and 

superintendents in Military Estates 
1924-26. Offices. 

Promotion of in the Headquarters 
Office of the North Western Rail 
way. 878-79. | 

Promotion of in the North Western | 
Railway Accounts Department. 875- 
76. | 

Promotion of train ——. to guards’ 
“posts on the North Western Railway. 
1589. 

Provision of an enquiry or reservation 
—— at Hyderabad (Sind) Railway | 

Station. 541-42. 
Provision of uniforms to the train —— 

on. the Western Railway. 
1586-87. 

Recruitment of --— in the North 
Western Railway Headquarters Office. | 
2138-39. 

Recruitment of —— in the Offices of 
the All-India Radio. -1168-69. 

Recruitment of postal —— in. the Sind 
Baluchistan. Circle... 1999-2000. | 

Selection for promotion as Head Per- 
sonnel —— in Divisional offices on the 
North Western Railway. 2009. 

Supplementary result of examination for 
recruitment of —— in the Bombay | 
Postal Circle. 1179-80. 

Vacancies of —— filled in the Govern- | 
ment of India Press, New Delhi. 
1443. 

CLOW, THE HONOURABLE SIR AN-| 
DREW. | 
Demand for Grant in respect of “ Railway | 
Board”, 605. | 

Demand for Supplementary Grant in res | 

Stationery and Printing. 1975 | 
Working | Expenses—Maintenance of 

Structural Works. 764, 765-66. | 

Message from His Excellency the Governor 
General appointing the to perform 
the functions assigned to the Finance 
Member on the occasion of the general 
discussion of the Railway Budget. 
237. 

Motion re— 
Blection of the Central Advisory Council 

for Railways. 1466. 
Election of the Standing Committee for 

Roads. 85, 1272-73. 
Election of the Standing Committee - 

for the Department of Communica- 
tions. 1273-74, 1275. 

Election of the Standing Finance Com- 
mittee for Railways. 1460, 1465. 

Motion to reduce demand for— 
++ Executive Council” re Government 

of India’s policy re recognition of 
unions. 1119. 

Railway Board re— 
Conditions of service in railways. 721, 

727. 
Control of capital expenditure. 618, 

of railway employees. 655, 

657, 678-83. 
Increase of freights. 630, 631, 635, 

636, 643, 647-49. 
Muslim grievances. 634, 687, 697, 702, 

711, 715-20. 
Vagaries of the Grand Trunk Express 

running between Madras and Delhi. 
625. 

Motor Vehicies (Amendment) Bill— 
Motion for leave to introduce. 1737. 
Motion to consider. 2275-76. 
Motion to pass. 2276, 2277. 

Notification re certain amendments to the 
Motor Vehicles International Circula. 
tion Rules, 1612. 

Presentation of the Railway Budget. for 
1940-41. 466-76. ‘ 

Publicity of the proceedings’ of the meet- 
ings of the Select Committee. 1184 

et ee ee मत 
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THE HONOURABLE SIR AN-} 
DREW—coneld. | 
Resolution re— 

A of to for- 
mulate a sound policy for depreciation 
and capital expenditure in respect of 
the Railways. 821, 822, 836-37, 838, 
839. 

Guiding principles in respect. of catering 
contracts on Isdian Railways. 176, 
183, 185, 186, 193-97, 198. 

COACHING— 

Question ve appointment of Muslims as 
ctors of —— and Goods on the 

North Western Railway. 1995. 

COAL MINES SAFETY (STOWING) 
AMENDMENT BILL— 

See “ Bill (s) ". 

CODE(S)}— 
Question re revision of the on €8- 

tablishment matters on State Railways. 
759. 

CODE OF CIVIL PROCEDURE— 

Question re amendment of Section 60 
of the 

CODE OF CIVIL PROCEDURE (AMEND- 
MENT) BILL— 

See ** Bill(s) '. 

CODE OF CRIMINAL 
(AMENDMENT) BILL— 
See * Bill(s)”. 

COINS) — 
Question re shortage of rupee ——. 

1095. 

COINAGE (AMENDMENT) BILL— 
See ** Indian —— ” Under * Bill (s) ”. | 

COLD STORAGE DEPOT: | 

Questi posed location of the —— 
near a school.in the Rawalpindi Can. 
tonmen’ 

COLLAPSE: 

Question re —— of the roof of Idgali at | 
gra. 1665. } 

COLLEGE(S)— 
Question re— 

Opening of a Degree —— in Baluchis-| 
tan. 462-63. 

- Opening of a Degree —— in New Delhi. 
1856-57. 

PROCEDURE 

COLLIERY(IES)— 
Question re— 

Loss in the working of the Indian ——. 
417-18. 

Opening of —— by Government. 419. 
COLLISION(S)— 

Question re— 
—— of a man-of-war with a cargo 

steamer near Karachi. 286 
‘Train —— on the Harbour Branch of the 

Great Indian Peninsula Railway 
1609-11. 

COLOUR TEST— 
Question re Station and Assistant Station 

Masters passing vision or —— in a lower 
standard on the North Western Rail- 
way. 1161-62. 

COMBINE(S)— 
Question re artificial raising of selling 

prices by system of —— . 293. 
COMMAND(S)— 

Question re certain appeals decided by the 
Deputy Directors of ——. 163-64. 

COMMANDEERING— 
ve ——of 10; for non- 

Indian employees of the Defence De- 
partment in Simla. 1729. 

COMMERCE DEPARTMENT— 

Demand for Grant. 1240, 
Election of the Standing Committee for 

36. the 
Motion re election of the standing com- 

mittee for the ——. 1466. 
Question re promotions to assistant’s 

grade in the ——. 1440-41, 1666. 

COMMERCIAL— 

Q re bringing into oper of the 
State Railway Code for the Traffic 
Department —— on State Railways. 
461. 

COMMERCIAL BRANCH— 
Question re ing of the Goods Ac- 

counts Examination by staff in the —— 
of the East Indian Railway in the 
Howrah Division. 12-13. 

COMMERCIAL DEPARTMENT— 
Question re— 

Accounts and ——(s) of the East In- 
dian Railway. 10-11 

Application of Fundamental Rule $2(a) 
(ii) to the —— of the Great Indian 
Peninsula Railway. 3608-09: 
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COMMERCIAL DOCUMENTS: EYIDENCR 
BILL— दर 
See “ Bill(s)” 

COMMERCIAL INTELLIGENCE AND) 
TATISTICS— | 
Demand for Grant. 1245. | 

COMMERCIAL RELATION(S)— | 
India and | 

Japan. 1993-94. | 
COMMERCIAL SUPERVISOR(8)— 

Question re —— on the North Western 
Railway. 876-77. 

COMMISSION (S)— 
Question re— : j 

Eligibility of ex-Executive Officers | 
the Indian Territorial Foree for —— .| 
2068, 2069. | 

Giving of emergency —— to the Army 
in India Reserve of “Officers, 1088- 
89. 

Grant of -—— in the Indian Medical} 
Service. 2066. | 

COMMITTEE(S)— 
Election of the Standing —— for the 

Department of Commerce. 1736. 

COMMODITY (IES)— 
Question re method adopted for finding 

the best supplier of 
32. 

COMMONWEALTH OF NATIONS— 
Resolution re removal of disabilities of 

pees i 

Indian in the British ——. 1819- 
39. 

COMMUNAL BASIS— 
Question re— 

Dividing of certain vending contracts 
on —— in the Dethi Division of the 
North Western Railway. 1176, 

Promotion of subordinates on —— on 
Railways. 736. : 

OMMUNAL COMPOSITION — 
Question re— 
—— of certain Assistant Way Inspectors 

on the North Western Railway. 
548. 

—— of certain staff in the Moradabad * 
Divisional Offices on the East Indian 
Railway. 1181 

—— of certain staff of the Broadcast- 
ing Stations at Lahore and Peshawar- 

gare जज eager ea कल a डक staff alee se) the 

Heston of the Soodinn Mmenentenden|°”—Eeasaaear Marwiahers Inte 

पक कट gamma u' रन 
rere oe feo eee — of कक कक ने at the Walton Train- 

Question re— 
Advisory —— for controlling the Allianz 

Tax —— of the Ambala Cantonment 
Board. 162. 

Complusion to intimate holding of any 
post on the executive of a trade 
union. 735-36. 

N of Ha: 
—— to conferences held between the 
Government of India and_ shipping 
companied engaged in pilgrim traffic. 

ing School. 1798 
—— of journeymen appointed in certain 

shops on the North Western Railway. 
1599-1600. = 

of recruited in the General 
Manager's Office on the Eastern Ben- 
gal Railway. 49 
— of temporary employ the 

Moradabad Division In- 
dian Railway. 1182. 

—— of train clerks and ticket colleetors 
on the North Western Railway. 
1600. 

COMMUNAL INEQUALITY(IES)— 
Question re reservation of vacancies to 

Resolution ve appointment of a —— to 
formulate a sound policy for deprecia. 
tion and ¢apital expenditure in respect 
of the Railways. 820-40, 

COMMITTEE ON PETITIONS— 
Appointment of the ——. 238. 

— in the superior State 
Railway Services. 1996-97. 

COMMUNAL REPRESENTATION— 

Question re observance of —— in case of 
soldier clerks employed by the Civil 
(Supply) Departments. 598. 

U
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COMMUNICATIONS DEPARTMENT— | 
Demand for Grant. 1240. 
Election of the Standing Committee 

for the 1273-75, 1460 
Qu mn Rektetantat 

grade in the ——. 969-70. 
COMMUNITY(IES)— 

Question re— 
Proportion of diifexent —— in the De- 

partment of Education, Health and 
Lands. 661, 908-09. 

Recruitments by —— in the Supply 
Department. 1259. 

COMMUTED VALUE OF PENSIONS— 
Demand for Grant. 1249. 

COMPENSATION(S)— 
Question re— 
—— to. clerks permanently located in 

New Delhi. 1033. 
to staff due to the stoppage of the 

..« Simlaexodus. 1095-96, 1455-56. 

COMPENSATORY ALLOWANCE(8)— 

See * Allowance(s) ~ 

COMPILATION SECTION. 
Question 

Fixation of pay of retrenched hands of 
ofthe North Western Railway 

on re-appointment, 1367-68 
Fixation of pay of retrenched staff 

re-appointed in the of the Chief 
Accounts Office, North Western 
Railway. 416-17. 

COMPANY(IES)— 
Demand for Grant in respect of * Pay-— 

ments to Indian States and —— 
728 

Question re allocation of quota of pilgrim 
traffic to shipping ——. 1855, 1863- 
64 

€OMPANY DISTRICT(S)— 
Question re Income-tax Officers and 

rs in, the —— at Calcutta 
1732-33: 

COMPLAINT(S)— =z 
Question re— 

against the Building Inspector of 
the Delhi. Improvement Trust. 
1269. 

—— against the contractors for vending 
fruits. ete., at the Lahore Railway 
Station. 748, 2271. 

COMPLAINT BOOK(S)— 
Question re railway ' stations. 

1175. se 

COMPOSING ESTABLISHMENT(S)= 
Question re vacancies filled in the —— 

and bindery establishments of the Gov- 
_-ernment of India Press, New Delhi. 

1444-46. ’ 

COMPULSORY 
VICE(S)— 
See “ National Service(s) ”. 

CONCESSION TICKET(S)— 

See “* Ticket(s) ”. 

CONDITION(S)— 
Question re of the gdome of the Taj 

Mahal. 1252-54. F 

CONDITIONS OF SERVICE— 
Motion to reduce demand for “४ Railway 

NATIONAL SER- 

Board” re in railways. 721- 
27, 

CONFERENCE(S)— 
Question re— 

Calling of a —— to discuss and decide 
various problems of Haj traffic. 
1988 

Ne Vitation of. tatives of Haj 
Committees to —— held between the 
Government of India and Shipping 
companies engaged in pilgrim traffic 
1454 

Proceedings of the Labour and the 
Price Control——.. 142. 

CONFIDENTIAL BRANCH— . 
Questic position of 

clerks employed in the —— of the 
North Western Railway. 1798-99. 

| CONFIRMATION—=| 

Question re— 

—— of workmen in the Bridge En- 
gineering Works at Manmad, Great 
Indian Peninsula Railway. 966- 
67 

—— of certain Assistant Station Masters 
and Loco. Inspectors, ete., ( 
North Western Railway. . 412-13. 

CONGRESS— 
Question re— 

—— Working Committee’s view on the 
war! 1098-11 

Railway earnings from the Tripuri——. 
abs) HAT : 

CONRAN-SMITH, MR. E.— 
Oath of Office. 2065. 
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Oe OONTRACTIS)—contd.- 
CONSERVANCY WORK— ॥ 

Question re employment of staff for —— | 

Question re—conid. 
Dividing of certain vending —— on 

communal basis in the Delhi Divi- 
in the Parel Workshops of the Great ५ 1८21] Railwi 
Indian Penibwdfie ! Railay 47, | a the North Western. Railway. 

2270. Giving of —— for vending fruits, ete., 

CONSERVATION— in the Delhi Division of the North 
Question re— Western Railway. 757-58 

Excavation works and ——done by the| Monopoly for entgring on the East 
Archeological Department. — .1027- Indian Railway, 428 
2 Purchases through —— made by the 

Remarks of Sir Leonard Woolley Supply Department. 1429-31 

about of archeological r ding principles in respect 

1251-52. ¢ g of catering —— on Indian Railways 
ON ay 173-98 CONSERVATION ASSISTANT(S : 

Question re ofin नल of two | CONTRACTOR(S)— 
_ Muslin _| Question re— 

a 800 0760 ह2426४५ २२667 Complaints against the —— for vending 
fruits, ete., at the Lahore Railway 

CONSERVATION WORK— Station. 758, 2271. 

Question re criticism of the —— done by Complaints against the Hindu vending 
the Director General of Archwology. for fruits and cigarettes at the 
1426-27 Dethi Railway Station. 1175. 

Ur Employment of servants through —— 
CONSTITUTION— & ; in British Units. 897. 

Question re ee the Simla town as a Loading and unloading —— on the 

Centrally administered area. 804-20. North Western Railway. 746-47 
CONSTRUCTION— | Monopoly of trade of British Units held 

Question re— 
Allotment of funds for —— of roads in 

Sind. 971 
—— of a block of kitchens in “ B” 

1990. | 
CONSULATE STAFF— 

Question re provision of medical relief for 
ie ——’s ete., at Jalalabad. 968 

CONSULTING ENGINEER(S)— 
Q re i 

of —— in the Central Public Works 
Department. 8 

See also under “ Engineer(s) "’. 
CONTINGENCY(IES)— 

Question re lump sum granted for office 
establishment and —— to the Advisory 
and Liaison Officers in the Supply De- 

Question re— 
Book-stall —— on the North Western 
~ Railway. 542-43, 971-72 
— for supply of porters on the East 

Indian Rail 
—— given on the North Western Rail. 

way. 51 

by anny Institute ——. 897. 
System of Army —— for the service of 

British troops in Cantonments. 895- 

Question re— 
Authorisation of an officer of the Supply 

for additional war establishment of 
Indian Stores Department and —— 
796-97. 

Control of the ——-. 1260. 
Exemption of from the purview of 

the Ministerial Service Examinati 
1039-40. 

Recruitment of staff in the ——. 
1260-62. 

CONTROL— 
Question re— 

Bye-laws regarding —— porary 
etures in Ipindi Canton- 

ment. 161-62. 
— of the General Managers of State 

Railways over the Railway Clearing 
Accounts Office. 879. 

Rules regarding classification, —— and 
of non-gazetted railway ser- 

vants on State Railways. 556-57. 

A 
“~ 
= 
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CONTROL ROOM— © COUNCIL OF AGRICULTURAL RE- 

Question re establishment of a Central —— SEARC H— 

at Kalyan. 2003-05. See *' Imperial —— .” 

CONTROLLER— COUNCIL OF STATE— 

Demand for Grant. 1239. 
uestion re— श्र 

bare oe of Advisers, —— and Question re —— on the North Western 

Liaison Officers for Industries. 1433-, Railway. 1459. 
See also under Inspector(s).”” 

Appointment of —— or Liaison Officers | CRIME(S)— 

दम Vidi and Concerns, 783-| Question re in Delhi. 2071. 

Appointment of Liaison Officers and perro eg et (AMEND- 

for Industries. 2 pe we? ita 
CONVERSATION(S)— s Code of under * Bill(s).’ 

Question re summary of —— of the URRENCY— 

Leader of the House with British) DemandforGrant. 1246 

Officials re War, ete. 141. | Demand for Supplementary Grant. 1973. 

CONVEYANCE ALLOWANCE(S)— ९ fe ५ in: Paper 
See ** Allowance(s) ”. AS : 

COORY(TES| - STODY STORE(S)— 
Question re— | Question re fraud in the —— at Quetta 

—— promoted to the posts of journey 162-64 

men on the North Western Railway. | CUSTOMS— 

eet 50, aa ; Hae Demand for Grant. 1237. 
and re-appo' — | ou tos 

ete., in the Moghalpura Workshops, PEON . i 

North Wegtern Railway. 737-38. — re income from —— and Excise. 
CO-OPERATIVE CREDIT SOCIETY— 

Question re Secretary of the North Wes CUSTOMS DEPARTMENT— 

tern Railway —— . 116 Question re— 
CORK TREE(S)— Method of recruitment of officers in the 

‘Quesion'ré grown in India. 1668. SS . of the ——. 1090- 

CORPORATION TAX— Recruitment and training of pool offi- 
Demand for Grant in respect of “Taxes cers under the —— . 2067-68. 

on Income including". 12 Recruitment of Muslims as Preventive 

CORRUGATED IRON SHEETS— Officers in the ——. 477-78. 
aia लि CUSTOMS HOUSE— 

TON— ti Bison हलक Sikhs i 

Question re allegations of —— against a व हक मे 22 as 
clerk in the Divisional Office, Rawal. 
pindi. 225. 

COUCH(ES)— ba 
Question re withdrawal of bed —— from DACOITY (1ES}— 

certain waiting rooms dn the East In-| Question re raids —— and kidnappings 

dian Railway. 429, 1870. agencies and certain districts, 975-78, 

5 DAGA, SETH SUNDER LAL. 

Gane Oath of Office. Le, 
Appointment of a caretaker for the DAILY RATED STAFF— 
New Delhi Secretariat and——.| See “ Staff’. 
293-94. DALAL, DR. R. D.— 

Bill— _ Opening of a permanent Post Office in| Drugs 
the ——, New Delhi. 740-41 Motion to consider, 2174-79. 
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DALAL, DR. 8. D.—contd. 
Excess Profits Tax Bill— 

DATTA, MR. AKHIL CHANDRA— contd. 
Resolution re— 
ited 

Motions to refer to Select Committee and 
to circulate. 302-04. | 

Ge | discuss of the General Bud 

canis veet. 939-42. 
Indian Finance Bill— 

Motion to consider, 1705-07. 
DALPAT SINGH, SARDAR BAHADUR 

CAPTAIN— 

| 
| 80, 181. 

| 
} 

of rules governing the grant 
of travelling and other allowances to 
Members of the Indian Legislature. 
330. 

Guiding principles in respect of catering 
contracts on Indian Railways. 179- 

Transfer of Property (Amendment) Bill— 
Motion for leave to introduce, 156. 

Election of —— to the Standing Committee | DAUGHTER— 
Roads. 238, 1524. 

Oath of Oilice. 1. 

DATTA, MR. AKHIL CHANDRA— 

Exeess Profits Tax Bill— 
Motions to refer to Select Commit- 

tee and to cireulate,—297-98, 299-303. 
| Motion to consider. 1276-1284, 1318. 

Consideration of— 
Clause 4. 1582-83, 1384, 1389, 1409- 
५20, 1412, 

Clause 6. 1420, 
1525-26, 1538. 

Schedule I. 1620. 
Clause 2... 1628-29) 

1451, 1501-04, 1509, 

Question re repatriation of Mrs. L. N. 
Khanna and her from Germany 
2001702. 

DEATH— 
Expressions of regret on the ——of Mr. 

Sham Lal. 52-53. 

DEBT— 
Demands for Grant in respect of “ Inter- 

est on——-and other Obligations and 
Reduction or Avoidance of ----+ 1238. 

DEBATE(S)— 
Question re. supply of © the of the 

Central Legislature to public libraries, 

General discussion of the General Budget. 
Q15-17, 923, 924. 

Gene a ‘al dic is of the Rail ah 

Motion to reduce demand for “Executive 

Budget, 

ye war. aims. of British 
Government. 1124-27, 1162. 

Question re— 
= Allegations against the: Health Oficer of 

-othe Agra Cantonment, Board, 895. 
Demand for war! bonus by the Assam 

Bengal Railway emplo 968. 
Denial of the benefits of Provident Fund 

to menials on the Assam Bengal 
” Railway. 967-68. « 

Of servants through Con- 
tractors in British Units. 897. 

Model housing scheme in the Allahabad 
Cantonment. 894. 

Monopoly of trade of British Units Held 
by Army Institute Contractors. 897. 

Non-extension of the benefit of Provi 
dent Fund to menial servants of the 
Cantonment Boards, 894-95. 

Placing ofthe British Infantry Bazar 
of Allahabad Cantonment out of 
bounds for troops, 895-97, 1873. 

System of Army Contractors for the 
Service of British troops in Canton- 

895-96. ments. 

1095-1690. 

DECLARATION OF EXEMPTION— 
External Affairs Depaxtment ——aid 

on the table. 
pol कट eis on the 

DEEP CHAND, MAJOR KUNWAR—. - - 
Question re higher prices charged for arti 

cles sold by —— at. Delhi . Railway 
Station, 429. 

DEFENCE(S}— 
Motion to reduce demand for “ Executive 

Conneil mportance of initiating 
a decisive policy of training Tadians to 
undertake the —— of the country and 
of establishing ~ a’ Defence “Advisory 

Question re ships requisitioned by Govern. 
ment for purpose. 1437, 

DEFENCE ADVISORY COMMITTEE— 
See * Advisory Committee(s)..”” 

DEFENCE CO-ORDINATION _DEPART- 
MENT— 
Question re— 

Appointment after retirement of the 
Assistant Secretary, Defence Depart- 
ment in the - 1429. 

Creation of and recruitment of staff in the 
जप ए.ए Departments. 281- 
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E DEPARTMENT— 
Question re— 

‘Applicants for certain types of quarters | 
from the Political and ———. 1990. | 

A tment after i t of the 
Assistant Secrtary, —— in the Defence | 
Co-ordination Department, 1429. 

९ गत; for non 
Indian employees of the —— in Simla. 

29 
Non-promotion of a Muslim as Assistant | 

Secretary or Officer Supervisor in the | 
——or Army Headquarters. 1516. 

Promotions to Assistant's grade in the 

Fae | 
DEFENCE OF INDIA— 

Resolutions ve air. ———. 188-220. 

DEFENCE OF INDIA ACT— | 
See“ Act(s) 

DEFENCE OF INDIA (AMENDMENT) 

DEFENCE OF INDIA ORDINANCE— 
See * Ordinance(s).”’. 

DEGREE COLLEGE(S)— 
* Collége(s).” 

DEHRA DUN EXPRESS— 
Question re diversion of the Delhi —— via 

Moradabad. 51. 
DELHI— #प 4५ 
Demand for Grant. 1247. ae 
Deinalit for eee plementary Grant. 1976. 
Motion to demand for “ Railway 

Board ” fe vagaries of the Grand Trunk 
Express running between Madras. and 

| DELHI—contd. 
Question re—contd. 

Buildi: tor of the —— Impro 
ments Trust. 1992-93. 

Building plans received by the —— 
Improvement Trust. 1266-67. 

Buildings ted by the 

Government of Tndia on transfer to 

15-33. 
Central Public Works Department Staff 

owning houses in or New Delhi 

and residing in Government quarters. 
1456-57 

Clerks in the Central Board of Revenue 
Laboratory at-——. 131 

Complaints against the Building Ins. 

pector of the -—— Improvement Trust 

1269 
Complaints against the Hindu vending 

contractor for fruits and cigarettes at 
the Railway Station. 1175. 

Creation of the appoi of Addi 
tional Civil Surgeon for ——. 45-49. 

Crimes in 1 

Delivery of mails from South’ India in 

. 214 

Differential treatment meted out to 

‘Muslims and Hindus by the Divisional 
Superintendent, —~. 222-24 

D of of animals 

Karol Bagh, ——. 1991 
Exercise of certain powers vested in the 

General Manager, North Western 

Railway, by the Assistant Transporta- 

near 

‘officers in. ——. 2071 
Harassment of vendors at the Ambala 
Cantonment and=—— Railway Sta 

Saas 624-29, tions. 1182-83, 1874 

Question re— Higher prices charged by Messrs. Spencer 

Administration of the -—— Provinee: | and Company, Limited, at the —— 

1314-15 Railway Station. 758 
Affairs. of the —— Improvement Trust. ‘Higher prices charged for articles sold 

1669-7! | by Major Kuwar Deep Chand at ——— 

Appointments of Sikhs in the offices of Railway Station... 429, 

Superin' tion “and Be > = * 
the {Coe of ry the price of petrol in 

Education, 1446-47. oma x दि 

Arrangements for vending aerated waters | ae ee (४ Neal neta 

to Muslims at. the —— y. Sta. बी dition. of- certain lanes 

tion. 1176, 1873 | and roads in Karol Bagh.——. 592- 

Bad condition of the road leading to 
Kalkaji's temple near, Okla, ——. | 
1028-29. 

Blasting of rocks by gun powder in| 
Karol Bagh,——. | 48. Me 

93. 
Installation of Sanitary fittings, ete, in 
Karol « 48, 1453-54. 

Late arrival of trains at the —— Rail- 
way Station. 
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DELHI—conel. 

Question re—conelil. 

Layout of the Improvement Trust plots 
in certain areas in 
63 

Location of a tuberculosis clinic in Karol 
1452, 1857-58. h, — 

Muslim hawkers at the —— Railway 
Station. 1176 

Non-naming of certain roads in Karol 
Bagh. 1269, 

Notices issued for contravention of the 
terms of sanctions granted by the —— 
Improvement Trust. 1268-69. 

Prosecutions sanctioned by the —— 
Improvement Trust. 1267. 

Provision of lights on certain roads in 
Karol Bagh, ——. 1269-70. 

- 591-92, 1862. | 

DELHI DEVISION—cont. 
Question re—contd. 

Dividing of certain. vending, contracts 
on communal basis in the of the 
North Western Railway. 1176. 

Giving of contracts for vending fruits, 
ete., in the —— of the North Western 
Railway. 757-58. 

Monthly season tickets issued in the —— 
of the North Western Railway. 757. 

Posting of Muslim Officers to the —— 
| of the North Western Railway. 221- 

22. . 
| Retrenchment of searching-porters in the 

——of the North Western Railway. 
1587-88. 

DELHI KISHENGANJ— 

Question re re-weighment of loaded wagons 

Proyision of parks in Karol Bagh,—. | ee जम 
1270. | DELHI PROVINCE— 

Recrui of relati of Question re persons externed from the ——. 
in the Income-tax Department, Pun 
jab, North West Frontier and —— 
Provinces, 1731 

Recrui the Telephone Revenue 
Office, ——. 1600-01 

Resignation of staff of the —— Improve- 
ment Trust. 1269. 

Shifting of the Tuberculosis Clinic from. 
Bagh, —. 

Staff of the ——Improvement Trust. 
1865. 

Supervisory staff for buildings in certain 
offices in——. 589, 1102-03. 

System of disposal of land by the Im- 
provement Trust in Karol Bagh, ——. 
588. 

‘Transfer of the charge of ancient monu- 
ments in 868. 

Unsatisfactory condition of Naiwala in 
+ 1266. 

condition of 

DELHI CAPITAL OUTLAY— 
Demand for Grant. 1249. 

7 Demand for Supplementary 
1978. 

DELHI-DEHRA DUN EXPRESS— 

Question re diversion of the ——vwia 
Moradabad. “51. 

DELHI DIVISION— 

Question re— 

Abolition of posts in grade V of Assistant 
Station Masters in —— of the North 
Western Railway. 2385-36. 

grant. 

1735, 2273-74. 
DELHI SHAHDRA— 

Question re— 
Maintenance of the road running from 

bridge to goods shed at ——. 561. 
Reduction of electricity charges at ——. 

603-04. 
See also under “ Shahdara ”. 

DELHI UNIVERSITY— 
Question re bloc grant to the ——. 291. 

DELIVERY (IES)— 
Question re ——of mails from South 

India in Delhi. 2142. 

DEMAND(S)— 
Question re ——of the Secretariat staff 

permanently located in New Delhi. 
1518-19. 

DEMANDS FOR GRANTS—GENERAL 
BUDGET— 

Administration of Justice. 
Agriculture. 1243. 
Ajmer-Merwara. 1248. 
Andaman and Nicobar Islands. 1248. 

1241. 

Aviation, 
Botanical Survey. 1242. 
Broadcasting. 1244. 
Capital Outlay on Broadcasting. 1245. 
Capital Outlay on Vizagapatam Harbour. 

कक 

| Census. 1245. 
| Central Board of Revenue. 1240. 

Bi
n,
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DEMANDS FOR GRANTS—GENERAL 

BUDGET—contd. 

Central Excise Duties. 1237. 

Central Road Fund. 1246. 

Civil Veterinary Service. 1244. 
Givil Works. 1246. 
Commerce Department. 

Commercial Intelligence ‘and Statistics. 

1245. > 
Commuted Value of Pensions. . 1249. 

Council of State. 1239. | 

Currency. 1246. | 

Customs. 1237. 
Delhi. 1247. 
Delhi Capital Outlay. 1249. 
Department of Communications. 1240. | 

Department of Education, Heath and | 

Lands. 1239. | 

Department of Labour. 1240, | 

Education. 1243. 
Emigration—External. 1245. | 

Emigration—Internal. 1245. 
Executive Council. 1048, 1287. 

Finance Department. 1239. 

Forest. 1238. 

1240, | 

Geological Survey, 1242. 
Grants-in-Aid to Provincial Governments. 

1247. ~ 

Home Department. 1239. 

Imperial Council of Agricultural Research. | 

DEMANDS FOR GRANTS+GENERAL 

BUDGET—coneld. - 

Legislative Assembly and Legislative 
Assembly Department. 1239. 

Legislative Department. 1239. 
Leghthouses and Lightships. 1241. 
Loans and Advances bearing Interest. 

1249. 
Medical Services. 1243. 
Meteorology. 3] 
Mines. 1242. 
Mint. 1246: 
Miscellaneous. 1247. 

Miscellaneous Adjustments between the 

Central and Provincial Governments. 

1247, 
Miscellaneous Departments. 1246. 
Opium. 1237. 
Other Scientifie Departments. 1243. 
Panth Piploda. 1248. 
Payments to other Governments, Depart- 

ments, ete., on account of Adminis- 

tration of Agency Subjects and Main- 
tenance of Treasuries. 1240. 

Police. 1241. 
Ports and Pilotage. 
Provincial Excise. 
Public Health. 
Salt. 1237. 

Scheme for the Improvement of Agricul- 

1241. 

tural Marketing in India. 1244. 

I peat Institute of Sugar Technol Biampeis, Late: 

India Office and High Commissioner's gions, 1247. 

niet Hs पा ei 1248, | Survey of India. 1241. 
Indian Posts and Telegraphs. 7 Taxes ‘on Income including Corporation 

Indian Posts and Telegraphs —— Capital 

Outlay on Telephone Projects (Not 

charged to Revenue). 1248. | 

Indian Posts and ‘Telegraphs Depart- 

iment (including Working Expenses), 

1238. 

Indian Posts and Telegraphs —— Stores 
Suspense (Not charged to Ri 
1248. ! 

Indian Stores Department. 1245. 
Industries. 1244. 

Interest-free Advances. 1249. 

Tax. 1237. 
Zoological Survey. 1242. 

DEMANDS FOR GRANTS — MOTIONS 

FOR REDUCTION — GENERAL 

BUDGET— 

Executive Council— 

Forward policy of the Government of 
India in the North-Weest Frontier 
Province. 1082-86, 1104-17. 

Government of India’s _ policy 
recognition of unions. 1117-20. 

Juding Working Expenses). G 

Navigation, Embankment and Drainage 
Works. 1238. 

Interest on Debt and other Obligations 

and Reduction or Avoidance of Debt. 

1238. 

Joint Stock Companies. 1246. 

of Go it employees. 
1207-23. 

Importance of initiating a decisive 
policy of training Indians to under- 
take the defence of the country and 
of establishing a Defence Advisory 
Committee. 1043-70. 



castes. 1224-36. 
Taxation policy of Government. 1184- 

= 1206. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS — GENERAL BUDGET: 
Ajmer-Merwara. 1977. 
Oapital Outlay. on Vizagapatam Har- 

bour, . 1977. 
Central Board of Revenue. 1968. 
Central Excise Duties. 1964. 
Currency. 1973. | 
Delhi. 1976. xh 
Delhi. Capital Outlay. 1975. 
Emigration — External. _ 1973. 
Executive Couneil. 1967 

38 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

D FOR GRANTS—MOTIONS FOR) DEMANDS 
REDUCTION—GENERAL BUDGET— 
contd. | 
Executive Council 

dianisation of the ‘Indian Army. 
1071-82 

Indifferent attitude of the Government 
towards the welfare of the scheduled 

India Office and the High Commissioner's 
Establishment Charges. 1908-69. 

Interest Free Advances. 1978. 
Trrigation, Navigation and 

Works. 1967 
Legislative Department. 1967-68. 
Lighthouses. and. Lightships, | 1972-73. 

Mints: 97ST. 50 5३,३०४ वह 

Drainage | 

Payments to other Governments, Depart- 
ments, etc., on account of Services! 
rendered. 9. 

Police. 1970-72. 
Stamps. 1964-66. 
Stationery and Printing. 1974-75. 
Transfer to the Revenue, Reserve Fund. 

1976-77 

D ५17 FOR, GRANTS — RAILWAY 
GET— 

Appropriation to Reserve. 730. 
Arrangement re discussion of the ——. 

5. 962-63. 
Andit. | 727. 
Interest Charges. - 780. 
Miscellaneous Expenditure. 727. 
New. Construction...730. 
Open Line Works. 730 
Payments to Indian States and Com- 

panies. 728. 
Railway Board. 605. DEMOTION— 

FOR GRANTS—RAILWAY 
BUDGET—contd. 

Working Expenses — Maintenance and 
Supply of Locomotive Power. 728, 
767-70. 

Working —Maintenance and Expenses 
Working of Ferry Steamers and Har- 
bours. 728, 773. 

Working Expeases— Maintenance of 
Carriage and Wagon Stock. 728, 770- 
73. 

Working Expenses — Maintenance” © of 
Structural. Works. 728. 

Working Expenses — Miscellaneous 
penses. 729, 

DEMANDS FOR GRANTS— MOTIONS 
FOR REDUCTION—RAILWAY 
BUDGET— 

Railway Board— 

Conditions of service in railways. 721- 
27. 

Ex- 

Control of capital expenditure. 605- 
23. 

Grievances: of railway employees. 650- 

58, 671-83. 

Increase of freights. 630-49. 
_ Muslim grievances. 683-720. 

~ Vagaries of the Grant Trunk ress 
running between Madras Delhi. 
624-29 

DEMANDS FOR SUPPLEMENTARY 
GRANTS — RAILWAY BUDGET— 

- Appropriation to the Depreciation Fund. 
779. 

Interest Charges. 779-80. 

Open Line Works. 780-81. i 

Working Expenses — Expenses of Electri- 
cal Department. 729. 

Wor Expenses—Expenses of Elec- 
trical Department. 778. 

Working Expenses—Expenses of General 
Departments. 729, 774-75. 

Working .._Expenses—Maintenance ~~ of 
Structural Works. 760-66. : 

Working Expenses—Miscellancous 
penses. 729, 775-77 

Ex- 

Working Expenses — Appropriation to 
Depreciation Fund. 

Working Ex, — Expenses of Traffic 
Department. 729, 

Question ‘re —— of staff as~tfain Clerks 
on the North-Western Railway. 1588- 
89. 

/ 
/ 
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DEPARTMENT(S)— 
Demand for Grant in respect of “ Pay- 

DEPRECIATION FUND—, 7 ७17: f 

Demand for Grant in respect of * Working 

ments to other Governments, Expenses — Appropriation’, to —— 

etc,, on account of Administration of 729. न 
Agency al | for Supplementary Grant in 

(अल 01240 respeot of“ Appropriation to the ——”. 

Question re creation of new —— | 779 
war measure. 166-67, 1869. fei ATION(S)— 

DEPARTMENT OF COMMERCE— 

Motion re election of the Standing Com- 
mittee for the ——. 1466-68 

DEPARTMENT OF COMMUNICATIONS— | 
Election of the standing conimittee for 

the ——. 1460. | 

See also under “ Communications, Departs! 

ment of *. 

DEPARTMENT OF EDUCATION, 
HEALTH AND LANDS— 

Question re— 

Absence of Muslin Officers in the 
Attached Offices of the——. 903, | 
904-06. | 

Grievances of Muslims in the——. 

Partial treatment of Muslims. in. the 
—and its Attached Offices. 909. 

Proportion of different communities 

Question ré——of a Finance Depart- 
ment Officer to the Expending De; 
ments of the Government of India: 
167. 

DEPUTY DIRECTOR(S)— 
Question re certain appeals decided by 

the of |\Commands. 163-164. 
See also under. ** Director(s) 

DEPUTY DIRECTOR GENERAL 
ARCH AOLOGY— 

Question re appointment to the post. of 
३0867. ७५६ 

OF 

DE SOUZA, DR.’ F.°X— 
Agricultural Produce Cess Bill— 

Motion to consider and to circulate. 
1003, 1004, 1005. 

Excess Profits Tax Bill— 
Motions to refer to Select Committee 

and to circulate. 306. 

in the—. 908-09. 

Ré-employment of retired officials of | 
8i the 66-67 

See also ‘* Education, Health and Lands, 
Departmen’ a ; 

DEPARTMENT OF LABOUR— 
See “Labour Department ”’. 

DEPARTMENT OF SUPPLY— 

598. 
Staff on leave ‘after their transfer to 

the —— . . 597. 

866 also under “Supply Department ”. 

DEPOT(S)— 
Q re proposed location of the Cold 

age near a school in the 
Rawalpindi Cantonment. 1314. 

DEPRECIATION— 
Resolution ve appoint of a i 

to. formulate a sound policy for 
and capital expenditure in respect of 
the Railways. 820-40. 

Indian, Finance Bill— 
Motion to consider. 1687-98. 

Motion to reduce demand for “ Railway 
Board’. re Muslim grievances. _702- 
04, 716. 

Question re— 
Compulsion to intimate holding of any 

post on the executive committee of 
a trade union. 735-36. 

Pp संत गम नर किसने a al 

basis on Railways. 736. 

Purchase and repairs of XB Engines 
on the 
Railway. 

Utilisation of the services of inferior 
staff for work unconnected with 
Railway duties on the Great Indian 
Peninsula Railway. 733. = 

Welfare societies, ete., of employees on 
the Great Indian Peninsula Railway. 
735. 

DETENTION(S)— 
Question re —— of persons under Regula- 

tion TTT of 1818. 334: 
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DEVELOPMENT— DISCHARGE(S)— 

Question re— Question re— ; हू 

——of the Shipbuilding industry in ——and re-appointments of 00068, 

India. 1664. etc., in the Moghalpura Workshops, 

Profits from the working of the enemy 
spent on the ——of Indian 

North Western Railway. 737-38. 
——of the Bridge Department staff 

Mercantile Marine. 1437-38. on the North Western Railway. 

BL CAR(S 880, 2005, 

gee ee DISCIPLINARY ACTION(S)— 
See ४ Car(s)”. Question re working of the Regulations 

DIFFERENTIAL TREATMENT— regarding —— @gainst non-gazetted 

Question re— staff on State Railways. 428. 

meted out to Muslims and Hindus DISINFECTING FLUID(S)— 

by the Divisional Sw Qu te hase of —— by the North 

ee AMAA फू “पक Western Railway. 1366. 
—— meted out to the Indian cal | DISPENSARY(1ES)— 

Department. 2065-66 Question re opening of more Ayurvedic 

DIRECTOR(S)— and Unani——in New Delhi.—49. 

Question re— | DISTRICT(S)— 

Certain appeals decided by the Deputy | 
——of Commands. 163. 

Question re— 
District Board’s control over Railway 

Rules governing the transfer of Superin- Lands and buildings in a—. 

tendents of the Offices of the Deputy 558. 
Military Lands and Canton. Raids, dacoities and kidnappings in 

ments. 1316. agencies and in ——. 975-78 

DIRECTOR GENERAL— | DISTRICT BOARD(S)— 

Question re— Question re— 

Appointment. ‘to the post of Deputy control over railway lands and 

——of Archwology. 1670. buildings in a district. 558. 

Criticism of the conservation work of and pro- 

done by the——. 1426-27, 1667- perty tax ns ing under 

Expiry of term of the Deputy —— of 
Archeology. 1029-30. 

DIRECTOR GENERAL OF POSTS AND 
‘TELEGRAPHS, OFFICE OF THE— 

Question re— 
Graduate Assistants in’ the —— .1173. 
Non-rotation of duties among Assis 

tants in the——. 1173-74. 
Promotions to the Superintendent's 

posts in the——. 1098-95. _ _ 

DISABILITY(LES)— 
Question re ——of the subordinates of 

the Bridge Engineering Works at 
Manmad, Great Indian Peninsula Rail- 
way. 966. 

Resolution re removal of —— of Indians 
in the British Commonwealth of Nations. 
1819-39. 

DISASTER(S)— 
Question re train—~—near Hazaribagh 

on the East Indian Railway. 14 

the Central Goyernment by ——in 
the United Provinces. 604,669-70. 
1098, 1736- 

DIVISION(S)— 

Agricultural Produce Cess Bill— 
——on the motion to put the question. 

2113, * 
Defence of India (Amendment) Bill— 
—on the motion to pass. 2093-94 

for Grants— Motions — for 
Reduction — General Budget— 
——on the motion ‘that the question 

may now be put [in connection with 
the motion to reduce the demand 
under the head “ Executive Coun 
(War aims of the British Govern- 
ment)]. 1154-55. 

——on the motion to reduce the 
demand under the head “ Executive 
Council” (Importance of intiating a 
decisive policy of training Indians 
to undertake the defence of the 
country and of establishingsa Defence 
Advisory Committee). 1070. : 

| 
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DIVISION(S)—¢ontd. 

——onthe motion 
demand under the head “ Executive 
Council’? (War aims of the British 
Government). 1157-58. 

Demands for Grants — Motions for 
Reduction — Railway Budget— 
——on the msxtion to reduce _ the 
demand under the head * Railway 

» (Increase of freights). 649. | 
——on the motion to reduce the de 

mand under the head * Railway 
Board” (Muslim grievances). 720. | 
— on the motion to. reduce the 

demand under the head ‘ Railway 
Board” (Vagaries of the Grand 
Trank aed between. 

>> Drugs Bill— wi 
% ——on the motion for amending the 

motion re extension of time appointed 

Express 
Madras and Delhi) 

DIVISIONAL OFFICE(S)—contd. 

Question re—contd. 
Grievances of Muslims in the Morada 

bad —— on the East Indian Railway. 
1180. 

Selection for promotion as Head Per- 
sonnel clerks in——on the North 
Western Railway. 2009. 

DIVISIONAL SUPERINTENDENT— 
Question re— 

Alleged Fayouritism and Nepotism in 
the Office of the ——, Rawalpindi 
224. 

Communal composition of certain staff 
reeruited by the ——, East Indian 
Railway, Moradabad. 1181. 

Differential treatment meted out to 
Muslims and Hindus by the —, 
Delhi. 222-24. 

DOME(S)— 
Question re condition of the ——of the 

Taj Mahal. 1252-54. 

DOOR(S)— 
for presentation of the Report of | 

i Select Committee. 986-87. Question re provision of wire gauze —— 

i Excess Profits Tax Bill— and roof conditioning of quarters in 

3 _ ——on the motion to circulate. | 323 New Delhi. , 1033-39. 

1 --- छा the motion to refer to Select | DRAINAGE WORKS— 

2 Committee. 324. mand for Grant in respect of * Irriga- 
—on the motion to amend clause 4. | tion (including Working Expenses), 

1392. | Navigation, Embankment ‘and —— 

=v, National Service (European British Sub- 1238. 

jects) Bill— Demand for Supplementary grant in 
“on the motion to consider. 2032. respect of “ Irrigation, Navigation and 

—— on the motion to amend 5. —”. 1967 

2035. DRAMA(S 
——on the motion to put the question Quest हे ah chord of dintiaa txoddlossted 

that the Bill, a= amended, be pasved.| “by the All-India Radio. 1704-95. 
——on the motion that the Bill as} DRIVER(S)— 

‘ amended. passed. 2048. Question re— 

Question re post of the Superintendent of Di es of ——and guards 
Post Offices, Ambala —— held by on the Great Indian Peninsula Rail- 

members of one family. 552-53. | way. 546-47 
Posts of —— held in abeyance on the 

DIVISIONAL ACCOUNTANT(S)— 
See * Accountant(s) ”. 

DIVISIONAL OF FICE(S)— 
Question re— 

Allegations of corruption against a 
clerk in the ——, Rawalpindi. 225 

Clerks oyed in ce: secti of 
the Railway ——, Lahore. 2137 

Communal composition of certain staff 
——on the East the Moradabad 

Indian Railway.—1181 

| North Western Railway. । 1604, 
Promotion of shunters as—on the 

| North Western Railway. 2001. 
| Working of Mail and Trains by 
| Indian —— on the North Western 

Railway. 1605-06. 
Working of the Bombay Multiple Unit 

Service on the Great Indian Penin- 
wre Railway by certain ——. 2002- 

| DRUGS BILL— 
| See ** Bill(s) *. 
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DUE(S)— 
Resolution re utilization of the Kamran. 

the accommodation of pilgrims. | 

DUMESIA, MR. N. M.— 
Election of ——to the Standing Finance ECONOMY(IES)— 

Committee. 1928 
Excess Profits Tax Bill— 

Motions to refer to Select, Committee 
and to circulate. 274-76. 

Motion to reduce demand for “* Executive 
Council” re war aims of the British 
Government. 1144-46. 

Oath of Office. 1. : 
DUTY(IES)— 
Question re— ४ 

Breaking of journey by. railway 
employee travelling on=+——. 228, 
2010. 

——of Assistant Officers and Trans 
portation Inspectors on State Rail-| 
ways. 429. । 

Income from excise and import 01 
Sugar. 172-73. 

Non-rotation of ——- among Assistants 
in the Office of the Director General 
of Posts and Telegraphs. 1173 

Utilisation of the services of inferior | 
staff for work unconnected with | 
Railway ——on the Great. Indian 
Peninsula Railway. 733. # 

DUTY HOUR(S)— 
Question re— 
——of certain guards on the North 

Western Railway. 1166. 
—— of watermen and sweepers on the) 

North Western Railway. 1363. 

EARNING(S)— 
Question re railway —— from the Tripuri 

Congress. 
EAST INDIAN RAILWAY— 

See Railway(s)’’. 

EASTERN BENGAL RAILWAY— 

‘See “ Railway(s)”. 
ECCLESIASTICAL DEPARTMENT— 

Question -re administration _ of the —. 
088. 

ECONOMIC ADVISER— 
f an 

Correspondent to the —— in India 
1425-26. 

Q 

ECONOMIC CORRESPONDENT 
Question ve appointment of an ——to the 

Economie Adviser in India. 1425-26. 

Question re in the administration and 
staff of the Allianz und Stuttgarter Life 
Bank. 482, 803-04 

| EDITOR(S)— 
Question re qualifications of sub- ——of 

Sarang and Awaz... 1793-94. 
| EDUCATED CLASS(ES)— 

Question #€ unemployment among —— . 
1515, 2069-70, 2272. 

EDUCATION— 
Demand for Grant. 

| EDUCATION, 

1243. 
CENTRAL ADVISORY 

BOARD OF— 
Question re p 

of the 
po of the ting 
602-03 

EDUCATION, HEALTH AND LANDS. 
DEPARTMENT OF— 
Demand for Grant. 1239. 
Question re— 

Absence of Muslim Officers 
Attached Offices of the 

in the 
903-04, 

904.06, 
Absence of Muslim Officers in the ——. 

903-04 
Applications for certain types of quarters 

from the Finance and ——s. 1992 
Extensions to staff in the-——. 599- 

600, 
Grievances of Muslims. in the —— . 660- 

61, 908. 
Muslims in the —— and its attached 

offices. 1790-92. 
Partial treatment of Muslims in the 
——and its attached offices. 662,909. 

Persons promoted from lower to First 
Division in the 

Promotions to Assistant's grade in the 
——. 1442, 1665-66 

Proportion of different communities in 
the ——. 651, 908-09. _ : 

Supe: and of service 
in the ——. 1030-31 

‘Transfer of work connected with pilgrim- 
age to Hedjaz to the —. 

Treatment of Muslim employees in 
the ——and its attached offices. 
788-89. 

See also under“ Department of Educa- 
tion, Health and Lands 
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ELECTRICAL DEPARTMENT— 

Demand for Grant in respect of * Working 
| ASSISTANCE— 

Question re —— to the children of em- 
~~ ployees on the North We y. 

EDUCATIONAL QUALIFICATION(S)— 
Question re icti in —— imposed 

on recruitment and promotion of staff 
on the North Western Railway. 1799- 
1800. mS 

ELECTION(S)— 
——of members to the Standing Committee 

for Roads. 85, 238, 1523-24. 

Of the Central Advisory Council for 
Railways. 2011-12. 

—— ofthe Standing Committee for the 
Department of Commerce, 1736. 

—~ of the Standing Committee for. the 
Department of C 

Demand for Supplementary Grant in res- 
pect of “Working Expenses—Expenses 
of —— 

ELECTRICAL ENGINEER— 
Question re recruitment of a Sikh as an 
——in the Central Public Works De- 

~ partment. 1992. 

See also under ‘“ Engineer(s)”. 

ELECTRICIT Y— 

Question re installation of —— in quarters 
for the Railway Clearing Accounts 
Office Staff. 740. 

ELECTRICITY CHARGE(S)— 

——of the Standing Committee for the 
Labour Department. 1674 

——of the Standing Committee on Emigra 
tion. 1874 

—— of the Standing Finance Committee. 
-- 1928. 

" ——of the Standing Finance Committee 
for Railways. 1927. 

Motion re— 
——of Members tothe Public Accounts 

Committee. 430, 604. 

of the Central Advisory Council for 
Railways. 1466. 

——of the: 
Roads. 1272-73. 

—— of the Standing Committee for the 
Department of Commerce, 1466-68. 

of the Standing Committee for 
the D 34 
tions. 1273-75. 

of the Standing Committee for 
the Labour Department. 1466, 

of the Standing Committee on 

Committee for 

Question re— 

Reduction of ——at Delhi-Shahdara. 
603-04. 

Reduction of ——in New Delhi, 1987. 

EMBANKMENT— 

Demand for Grant in respect of “ Irrigation including Working Expenses), Navi 

tion, and Drainage Works”. 1238. 

EMERGENCY(IES)— 

Question resetting upofa machinery to 
assist in the control of —— expenditure 
160-161 

EMERGENCY COMMISSION(S)— 

‘See * Commission(s)"*. 
EMERGENCY POWER(S)— 

See “Registration (——) Bill” " under 
* Bill(s).” 

EMIGRATION— 

Election of the Standing Committee on 

igratic lotion re election of the Standing Com- 

ental Motittob bn. 1468.70 e 

40-75. EMIGRATION (AMENDMENT) BILL— 

a 4 the Standing Finance Committee| See “Indian ——”” under Bill(s)”. 

aed a0 बट 65 हक EMIGRATION—EXTERNAL— 

aE the closted members on the| Demand for Grant. 1245. 23 
Terminal Tax. Co of the| Demand’ for Supplementary t. 

Ambala, Cantonment Board. 162. 1973. 

ELECTION RULE(S)— EMIGRATION—INTERNAL— 

Question re ——in Canto: ts, 339-40,| Demand for Grant. 1245. 

ee ee eee हर z
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EMPLOYEER(S)— ‘| EMPLOYEE(S)—contd. 
Motion to reduce demand for— Question re—contd 

* Executive Council” ¢e grievances of of a Cal Board 

Government ——. | 1207-23. —. 343. कर ; 

Railway Board” re grie’ of ‘Trea’ of Muslim —— in the De- 

railway ——. 650-58, 671-83 partment of Education, Health and 

Question re— _— and a its’ attached offices. 

Absence of facilities for offering their Fri- Welfare ladbictionp78loi tot mae 

day pra; to Muslim: in the East + di pst ae 

Indian Railway workshops. _1371,72 oe Indien colnet are ay 

Breaking of journey by railway —— NT 
travelling on duty. 2010: beet 

as eee hers ——of Muslims as Office Superintendents 

ppaian of, :the , Defence. Denart: and Head Clerks on the North West- 
a ment in Simla. 1729. 

of 
—— in the Moradabad Division of 

: the East Indian Railway. 1182 
| Demand for war bonus by the Assam 

Bengal Railway ——. 965 
Depriving of certain —— of rent-free 

quarters on the Great Indian Pen- 
insula Railway. 1606-07. 

WAticationall assistants 

of ——on the North Western Rail- 
“Sway. 229-30. 
——in the Government of India Press, 

“~ New Delhi, suffering “from leprosy. 
1859. 

ern Railway. 227 
— of servants through Contractors 

in British Units. 897 
Payment by Government servants of 

| the entire amount earned by them 
| in private ——. 

Rescission of order requiring Govern- 
ment servants to pay to Government 
one-third of income earned by them 
in private 893-94. 

EMPLOYMENT REGULATIONS, HOURS 
OF— 

Question re application of “the ——to 

Grant of leave to the East Indian Rail-| Railway. 50. Sagan Waeeen 
way ———‘serving in the Volunteer ; 
Forces when required to join the | ENEMY(IES)— हे 
Army. 2136. Question re subjects and others de- 

Grievances of the Assam Bengal Rail- tained in the internment camp at 
way ——re grantofleave. 1368. Ahmadn: since the reak of war. 
लग मकर Railway —— proceeded 159-160. 

on leave preparatory to retirement ENEMY 
and subsequently asking for its can: a SEIP\ ee 
cellation. 1996 See “ Ship(s)”. 

Obtaining of explanation of railway —— ENGINE(S)— 
in case of Questior urchase repairs of XB 
already inflicted. 539. 

Penalties to railway —— found travel- 
ling without tickets. 425, 2669-70. 

Proposal to impose a certain Tax on Rail- 
way —— atcertain stations in the 
United Provinces. 558-59. 

Recruitment of relations of —— in the 
Income-tax Punjab, 
Not 2 22585 मल r and Delhi Pro- 
vinces. 1731. 

opReduced rates of food and refreshments 
for gy Bee 1585-86. 

; Refund of oyerdrawals by a 
on the North-Western Railway. 41, 
540-41, 10772! 

ENGINE SHED(S)— 
See * Shed(s)” 

ENGINEER(S)— * 

Appointment of a M as Assistant 
Signal —— on Stat ways. 550, 

Creation of a new post of Consulting 
—in the Central Public Works 

rn 

Engineeritig Subordinates working as 
+ —— onthe North 

eRailway-..748.) «i —. ५+०७७७फ 
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ENGINEER(S)—contd. 
Question re—contd. 

me? Non-appointment of a Muslim as an 
trical —— in the Central Public 

Works Department. 1868-69. 
Qualified Muslim Inspectors of Works 

not allowed to officiate, as Assistan 
—on the North Western. Railway. 
47-48. 

ENGINEERING— ~ 
Question re training of Indians, in Ship- 

buildings and Courses in. Great 
Britain. 

ENGINEERING SUBORDINATE(S)— 
See “Subordinate(s) | 

ENGINEERING WORK(S)— | 
Question re— 

Compulsion to occupy quarters by the 
Bridge Inspectors, Bridge—— at 
Manmad, Great Indian Peninsula Rail- 
way. 966. ‘ 

Confirmation of workmen in the Bridge 
at Manmad, Great Indian Penin- | 

sula Railway. 966-67 
Expenditure on improvements in the 

Bridge —— at Manmad, Great Indian 
Peninsula Railway. 967. 

1 Disabilities of the subordinates of the 
Bridge at Manmad, Great Indian 
Perninsula Railway. 966. 

Staff in the Bridge at Manmad, 
= Great Indian Peninsula. Railway. 

957-65. 
ENQUIRY (IES)— 

Question re —— about the sale of 
houses built with loans from 

__.| by the Government of India staff. 1456. 
ENQUIRY CLERK— 

See ‘ Clerk(s)”. 
ESSAK SAIT, MR. H. A. SATHAR— 

Election of —— to the Standing Finance 
Committee. 1928. 

Tndian Finance Bill— ; 
Motion to consider. 1890, 1891. 

| 
ESTABLISHMENT MATTERS— 

Question re— 
Officers dealing with —— in the Govyern- 

ment of India Offices. 668. 
Prices fixed for rules and regulations 

governing —— of subordinates on 
“State Railways. 760, 1104. 

Revision of the Code on ——‘on State 
Railways, 759. 

ESTATE OFFICE— 

Question re staff attached to the ——,- 
Central Publie Works Department. 
1457. ५ 

| EUROPEAN BRITISH SUBJECT(S)— 
See ** British Subject(s)”. 

EUROPEAN REFRESHMENT ROOMS— 
See ‘Refreshment Room(s)’’. 

EXAMINATION(S)— 

Candidates taking A dices 0 and D 
— on the North Western Railway. 
5-6 

—— for recruitment of Postal Tnspec- 
tors. 1169-71 

—— for recruitment of third division 
Clerk in the Central Secretariat. 35. 

—— for recruitment to the Indian Army 
Ordnance Corps. 1733-34. 

Exemption of accounts clerks from pas- 
sing Appendix ‘ D.* 996. 

Exemption of an office of the Army 
Headquarters from the purview of the 
Ministerial Serveie——. 039-40. 

East Indian Railway in the Howrah 
Division. _ 12-13. 

Reiksistadadiiaion af canton to 
the Indian Audit and Accounts Service 

668-69. 
Restrictions on ‘candidates in —— for 

promotion to higher appointments on 
dment) Rail 1375. 

er न re ५ Shipping 

Motions to consider, to circulate and to 
refer to Select Cominittee. 354, 
357-58. 

Motion to reduce demand for “ Railway 
Board” re vagaries of _ the Grand 

Question re recruitment of Muslims in the 
Intelligence Bureau. 900. 

Resolution: re enactment, of labour Jegis- 
गत on certain lines... 847, 1803-06. 
81 

Supplementary result of —— for recruit- 
ment of clerks in the Bombay Postal 
Circle. 1179-80. 

EXAMINER(S)— 
Question re— 
Income-tax Officers and —— in India. 

1731-82. 
eee 

8080 1 be Coisutte: Vise. 
33. 

‘Seniority of Train —— 6n the Bast 
Indian Railway. 14-15. Speen 

ch 
Sp
r 
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अर toes gual EXECUTIVE OFFICER(S)— 

estion 7 ete Question re— 
done by the Ai 1 Depa All paid to the Military Estates 

EXCESS PROFITS TAX— रह हम the en Cantonment for 

Question re— ‘Appointment ‘of Major J. “पे, Riley 
Allowing of carry forward of arrears and Irving as——— of the Peshawar Can- 

eres. Tor, purpore.. of 22 8:2 — tonment. 338-39. 
from the Indian Shipping Industry. Eligibility of ex-——of the Indian 

871. न Territorial <force for Commissions. 
Giving of certain assurances to 2068, 2069 

ti b; aa - 2 : Industries affected by the 1270. EXEMPTION 

EXCESS PROFITS TAX BILL— Question re— 

See ** Bill(s)”* —of accounts clerks from passing 

EXCISE— Appendix * D” inati 1996. 

Question re— —— of an officer of the Army Head- 
Income from Customs and 172. quarters from the purview of the Minis 
Income from —— and import duties on terial Service Examination. 1039-40. 

. sugar. a 1 5 3. sf EXHIBITION— 

EXCISE DUTIES, CENTRAL— Question re —— of anti-Indian films in 
Demand for Grant. 1237. 

EXCISE SUB-INSPECTOR— 
pela 0 eee 

Khan, , North West Frontier 
Province, 1591 

EXECUTIVE COMMITTEE(S) 
re holding 

of any post on the —— of a trade union. 

735-36, 
EXECUTIVE COUNCIL— *- 

Demand for Grant. 1043, 1237. 
Demand for Supplementary Grant. 1967. 
Motion to reduce demand for“ ११ re 

Forward policy of the Government of 
India in the North-West Frontier Pro- 
vince. 1082-86, 1104-17 

Government of India’s policy re recogni- 
tion of unions. 1117-20. 

= of Governm: mplo; 
: 1207-23. : 
Importance of initiating a decisive 
ey of training Indians to undertak 

defence of the country and of 
establishing a Defence Advisory Com- 
mittee. 1043-70. 

Indianisation of the Indian Arnry. 1071- 
82. 

Indifferent attitude of the» : 
towards the welfare of the Scheduled 
Castes. 1224-36. 

Taxation policy of Government. 1184- 
1206. é 

War aims of the British Government. 
1120-58. 

Question re expenses incurred on 
etc., of Members of the ——. 1316. 

foreign countries. 38-39. 

EXPENDING DEPARTMENT— 
Question re deputation of Finance Depart- 

ment Officer to the —— of the Govern- 
ment of India. 167. 

EXPENDITURE— 

Motion to reduce demand for “ Railway 
Board” re control of capital—. 
605-23. 

Question re— ~ 
on improvements in the Bridge 

Engineering Works at Manmad, Great 
Indian Peninsula Railway. 967, 1873. 

Setting up of a machinery to assist in the 
control of emergency ——. 160-161 

Rasch eit ok a ities 

to formulate a sound policy for depre- 
ciation and capital —— in respect of the 
Railways. 820-40. 

EXPENSE(S)— = 
Question re— 
—— incurred on saloons, etc., of 

Members of the Executive Council. 

1316, 
—— of the cattle show held in. New 

Delhi. 1661 

EXPLANATION(S)— 
re obtaining of explanation of rail- 

way 
” of punishment already inflicted, 539. 
EXPRESS— 

Question re diversion of the Delhi-Dehra 
Dun —— via Moradabad. 51. 

“
a
 

~~
; 
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EXPRESS TRAINS— 
See * Train (s)". 

EXODUS— 
Question re— 

Compensation to staff due to the stop- 

page of the Simla ——. 1095-96, 
1455-56. 

Compensatory allowances and ameni- 

ties to staff due to the stoppage of the 
Simla ——. 1090, 1455. — 

EXTENSION(S)— i 

Question re— 
--- of service granted to officers in the | 

Telegraph Branch of the North | 
Western Railway. 425-26. 

—— to staff in the Department of Edu- 

cation, Health and. Lands. 599-600. 

Instructions re grant of ——of service in 

the Bombay Postal Circle. 1178. 
Supersessions anc t 
Department cf Education, Health and 

$ Lands. 1030-31. 
EXTENSION(S) OF SERVICE(S)— 

See “ Royal Indian Navy (——) Bill” 
under “ Bill(s)”’. 

EXTERNAL AFFAIRS DEPARTMENT— 
Declaratii of Exemption laid 

on the table? 57-58. 
Question re promotions to Assistant's 

grade in the ——. 970. 

EXTERNMENT— 

Question re —— of persons from the Delhi 

Province. 1735, 2273-74. WS 

st ८ हे ॥ 

FACILITY(IES)— 
Question re— 
Absence of —— for’ offering their, Fri- 

day prayers to Muslim employees 
in the Hast Indian Railway work- 
shops. 1371-72. 

for building ships in India. 1435- 
36. : 

Railway. —— for relief of people in 
famine-striken areasdn the Punjab. 
1175. 

FACTORIES (AMENDMENTS) BILL— 

See “ Bill(sy”. 
FAMINE STRIKEN AREA(S)— 

Question re railway facilities for relief of 
people in —— in the Punjab. 1175. 

FAN(S)— 
Question re rent of table —— supplied in 

FARE(S)— | 
Question re —— for monthly season 

tickets on the North Western Railway. 
757. 

FATEHGARH— 
Question re inclusion of certain villages 

in the —— Cantonment. 480. — 
FAUJI AKHBAR— ; 

Question re_ tenders invited for the print- 
ing of the ——. 1735. 

FAVOURITISM— 

Question re alleged —— and nepotism 
in the Office of the Divisional Superin- 
tendent. Rawalpindi. 

FAZL-I-HAQ PIRACHA, KHAN BAHA- 
DUR SHAIKH— 
Election of —— on the Standing Com- 
mittee on Emigration. 1874. 
neral discussion of the Railway 
Budget. 522-24. 

Indian Finance Bill— 
Motion to consider. 1707-10. 

Indian Merchant Shipping 
ment) Bill— 
Motions to consider, to circulate and 

to refer to Select Committee. 350- 
54. 

Question re— 
Absence of waiting room bearers at 

Malakwal Railway Station. 972. 
Acquisition of some land near the 
. Khewra Salt Mines. 1315, 2065. 
Administration of the Ecelesiastical 

Department. 1088. 
Amount of inflation in Paper Cur- 

rency. 173. 
Concession . tickets. issued by ship- 

ping companies dealing with Haj 
trafic. 1663-64. 

Diesel cars purchased by the North 
Western Railway. 978-79. 

Extensions to staff in the Depart- 
ment of Education, Health and 
Lands. 599-600. 

Haj pilgrims carried in “ Riazwani ”. 
1982, 1985-86. क 

Haj pilgrims carried in “ Rizwani” 
of the Turner Morrison and Com- 
pany. 800-01, 1428, 1442. मर 

Inferior servants promoted to certain 
subordinate posts on the North 
Western Railway. 2270-71. 

Loss in the working of the Indian 
collieries. 417-18. 

(Amend- 

quarters in New Delhi. 1986. 
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FAZL-I-HAQ PIRACHA, KHAN BAHA- 
DUR SHAIKH—contd. 

Question re—contd. 
Maintenance of a branch office of the 

League of Nations in India. 
1427 

Number of pilgrims required to 
make “Jehangir’ a pilgrim 
ship. 1428-29. 

Opening of collieries by Government. 
419 

Penalty for carrying more pilgrims’ in 
asl 1442 

Purchase of the Bengal and North 
Western Railway. 417. 

Qualifications for recruitment of 
certain categories of staff on the 
North Western Railway. 1870. 
72. 

Quarantine fee charged from Haj 

FINANCE BILL— 
See “ Indian under 

FINANCE DEPARTMENT— 
Demand for Grant. 1239. 
Question re— 

Applications for certain types of quar- 
from the —— and Education, 

Health and Lands Departments. 

” “ Bill(s)”’. 

22, a 
Deputation of a —— Officer to the 

| Expending Department of the 
Government of India. 167. 

Promotion to Assistant’s grade in the 
—.. 898-99. 

FINANCIAL ADVISER— 
Question re non-promotion of a Muslim 

as Assistant in the Military 
Finance Department. 1515. 

| FIRE EXTINGUISHER(S)— pilgrims. 1663. 
Quarantine station at Kamran Question re purchase of 1262- 

1662-63 3. 
Rest admissiot of candidat 

to the Indian Audit and Accounts | "8EMAN(MEN)— 
iin ames (पक OF promotion न the + pil of promotion for —— on 

oe, ae ie for Haj pil-| Great Indian Peninsula Railway. 
ig a 547 

Transfer of work ected with ion of —— on the Great Indian 
pilgrimage to —_ to the cage Peninsula Railway. 1611 ‘ 
ment Education, Health an Vacancies of grade IT] ——.on the 
Lands. 975. North Western Railway. 2007-08 

Utilization of the Kamran dues for FIRMS 
the accommodation of pilgrims. ५ 2 ४ 

a Question re calling of all the partners of 
इक के: ——to appear before the I a ap] ‘ore the Income- 

FEMALE(S)— tax Officers in Sind. 165, 671. 
Question re— FIRST CLASS— 
——clerks in Army Headquarters. Qulgwiinw 4eRedietion in = =: 

1728. i x ti railways. मे waiting tp Bh तर dation on ys. 2264-68. 

Assam Bengal Railway. 7, 43. | FIRST DIVISION— 

FERGUSON AND COMPANY, MESSRS.— 
Question re appointment of —— as the 

Managers of the Allianz und Stutt- 
garter Life Bank. 481-82, 802-03. 

FERRY STEAMER(S)— 
See ““ Steamer(s)”. 

FILM(S)— 
Question re exhibition of anti-Indian 

—— in foreign countries. 38-39. 

FINANCE ACCOUNT(S)— 
See “ Account(s)”. 

Question re— 
filled in the Gov. 

| of India Offices. 667 
| Persons promoted from lower to —— 

in the Department of Education, 
Health and Lands. 792. 

FISCAL POLICY— 
Resolution re —— of the Government of 

Tndia, 1852-83. 

FLUID(S)— 
disinfecting । ५ 

| by the North Western Railway. 1366. 

£. 
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. ! 
FOoD— : 

Question, re reduced rates of —— and | 

refreshments’ for railway employees. 

1585-86. 
FOODSTUFE(S)— 

Question re tariff rates of articles and 
——, ete., at certain Railway stations 
on the North Western and East Indian 
Railways. 759. 

FOREIGN COUNTRY(IES)— | 
Question re» exhibition of anti-Indian 

films in-——. 38-39. 
FOREIGN COMPANY(IES)— 

Question re trade carried on by —— or 
foreigners in India. 1256. 

FOREIGNER(S)— 

Question re trade carried on by foreign 
companies or —— in India. 1256. 

FOREIGNERS BILL— 

_ See “ Bill(s)”. 
FOREMAN(MEN)— 

Question re filling up of vacancies of —— 
for shops by Indians. . 1605. 

FOREST— 
Demand, for Grant. 1238. 

FORM(S)— 
Question re incony felt by the 

agsessees due to non- 
in dupli 

~ Income-tax 

FRIDAY— fa eR BASE 
Question re absence of facilities for 
"offering their —— prayers to Muslim 

employees in the East Indian Rail- 
way workshops. 1371-72. 

FRUIT(S)— 
Question re— 

Complaints against the Contractors for 
vending ——, etc., at the Lahore 
Railway Station. 758, 2271. 

Complaints against the Hindu vending 
contractor for and cigarettes at 
the Delhi Railway Station. 1175. 

Giving of contracts for vending ——, 
ete., in the Delhi Division of the 
North Western Railway. 757-58. 

FUNCTION(S)— 
Question re —— of the Law Officers of 

the East Indian and Eastern Bengal 
Railways. 741-42. 

FUND(S)— 
Question re— 

Allotment of —— for construction of 
roads in Sind, 971. 

Mutual Guarantee of the old East 
Indian Railway Company. 751-52. 

FUNDAMENTAL LEAVE RULES— 
Question re non-applicability of the 

to inferior staff of the Goods Depot 
at Wadi Bunder on the Great Indian 
Peninsula Railway. 1607. 

FUNDAMENTAL RULE(S)— जलकर adi supply of return 

662. ; 
FORWARD POLICY— 

Motion to reduce demand for “ Exe- 
cutive Council” re —— of the Govern- 
ment of India in the North-West 
Frontier Province. 1082-86, 1104- 

17. 

FRAMPTON, MR. H. J.— 

Oath of Office. 1. 

FRAUD(S)— 
Question re in the Custody Stores at 

Quetta. 1162-64. 

FREIGHT(S)— 

Motion to reduce demand for “ Rail- 
way Board” re increase of ——. 630- 
49. 

FRERE AND BURNS ROAD— 
Question re opening of a Post Office at 

the junction of —— at Karachi. 
2000-01. , 

re app ion of —— 32 (a) (i) 
_ to the Commercial Department of the 

Indian eninsula Great. P Railway. 
1608-09. 

G 

GANGMAN(MEN)— 

Question re miners and —— working in 
Khewra Salt Mines. 1865-66, 2072- 
73. 

GAZETTED OFFICER(S)— 

See “ Officer(s)”’. 

GAZETTED SERVICE(S)}— 
Question re— 

Grievances of officers in the lower —— 
on State Railways. 751. 

Separate cadres in —— on State Rail- 
ways. 750. 

GENERAL Se ae ne as 
Question re —— and Traffic Accounts 

_ Branches of the Traffic Department of 
the East Indian Railway, 12. 

e
n
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GENERAL DEPARTMENTS— 
~ Demand for Grant in respect of “ Working 

Expenses—Expenses of ——”. 7! 
Demand for Supplementary Grant in res- | 

pect of “ Working E 
ses of ——*’. 774-75. 

GENERAL MANAGER(S)— 
Question re— 

penses—Expen. 

Certain remarks of the —— of the North 
Western Railway about questions put 
by Members of the Legislative As- 
sembly. 419-21. Co 1 ve 

GHIASUDDIN, MR. M.—contd. 
National Service (European British Sub- 

jects) Bill— 
Motion to consider. 2028-29. 

| Question re— 
| Assistants and clerks in the Cash Branch- 
| es of the Government of India Offices. 

669. 
Communal composijion of certain staff 

in the Moradabad Divisional Offices 
on the East Indian Railway. 1181. 

Communal composition of certain staff 
nunal composition of pe re- recruited by the Divisional Superin- 

cruited in the 8 Office on the tendent, East Indian Railway, Morad- 
Bastern Railway. 49. abad. 1181. 

Control of the —— of State Railways ) न 

the: Railway Clearing ‘ employees in the Mo fae Division Office. 879 iployees i ada ivisi 

Exercise of certain powers vested in. 
the —— North Western Railway, by 
the Assistant Transportation Offi- 
cer, Delhi. 8-9. 

‘Transfer of the Accounts Staff under the 
administration of the —— of State 
Railways. 879. 

GENERAL PROVIDENT FUND— 
See “ Provident Fund ”. 

GEOLOGICAL SURVEY— 
Demand for Grant, 1242. 

GERMANY— 
Question re— 

. Repatriation of Mrs. L. N. Khanna and 
her daughter from ——. 2001-02 

“Treatment given to Indians returned 
from 26-27, 

GHAZIABAD— 
Question re railway accident in the 

yard. 51. 
GHEE— 

Question re arrangements for the supply 
and purchase of —— for the troops. 
1254-55. 

GHIASUDDIN, MR. M.— 
Defence of India (Amendment) Bill— 

Motion to consider. 2058. 
~Election of —— on the Standing Com- 

mittee on Emigration. 1874, 
* a 2 Merchant Shipping (Amendment) 

Motions to consider, to circulate and 
Committee. 

re Indianisation of the Indian 
1076-78 

of the East Indian Railway. 1182. 
Grievances of Muslims in’ the Morad- 

abad Divisional Offices on the East 
Indian Railway. 1180. 

Harassment of vendors at the Ambala 
Cantonment and Delhi Railway Sta- 
tions. 1182-83, 1874. 

Leave rules for war establishment em- 
ployed by Government. 599, 850. 

Observance of communal representation 
in case of soldier clerks employed by 
the Civil (Supply) Departments. 599 

Suspension of staff in the Moradabad 
Division of the East Indian Railway. 
1182 

Resolution re constitution of the Simla 
town as a Centrally administered area. 
813-15 

GHULAM BHIK NATRANG, SYED— 
Appointment of —— on the Committee 

on Petitions. 238. 

Drugs Bill— i 
Motion to pass. 2249-50. 

Election of to the Standing Commit-~ 
tee for Roads. 1524 

Expressions of regret on the death of 
Mr. Sham Lal. 52. 

Indian Merchant Shipping (Am 
Bill— 

ider, to circulate and to 
refer to Select Committee. 373-76 

Motion to reduce demand for “ Railway 
Board * re conditions of service in 
railways. 726-27. 

National Service (European British Sub- 
jects) Bill— 
Motion to consider. 2029-30, 2031 

id 
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. 
_« Resolution re— 

Removal of ‘disabilities of Indians in 
the British Commonwealth of Nations. 
1819-22, 1839. 

Utilisation of the Kamran dues for the 
accommodation of pilgrims. 1842-45, 

GHUZNAVI, SIR ABDUL HALIM— 
Appointment of —— on the Committee 

on Petitions. 238. 
Coal Mines Safety (Stowing) Amendment 

Bill— 
Consideration of clauses. 990, 991. 

Demand for Supplementary Grant in res- 

69. Exper Mainte: of 

Structural Works. 761, 762-63. | 

Election of —— to the Standing. Finance | 
Committee for Railways. 1927. 

Excess Profits Tax Bill— 
Motions to refer to Select Committee 

and to circulate. 120-127. 
Motion to consider. 1334-47, 1348. 

Consideration of— 
Clause 4. 1409-10. 

Clause 26. 1575-76. 

Schedule 11. 1626. j 
Motion to pass. eA Ss 

General discussion of the General Budget. 
922-23, 924. 

General discussion of the Railway Budget. 

495, 507-09. 

Indian Finance Bill— 
Motion to consider. 1737-38, 1739-40, 

1741-43, 1744-45, 1746-47, 1748-49, 
1750, 1751-56, 1758, 1759, 1761. 

Indian Merchant Shipping (Amendment) 

————————————— ee 

GHULAM BHIK NAIRANG, SYED— GHUZNAVI, SIR ABDUL HALIM—conid. 

Motion to reduce demand for “ Executive 
Council” re—contd. > 

Taxation policy of Government. 1185. 
War aims of the British Government. 

1151-54. 
Motion to reduce demand for “ Railway 

Board") re— 
Control of capital expenditure. 621- 

22. 
Grievances of railway employees. 677- 

78. 
Increase Of freights. 634-37. 
Muslim grievances. 689-92, 711. 
Vagaries of the Grand Trunk Express 

running between Madras and Delhi. 
624. 

Press and Registration of Books (Amend- 
ment) Bill— 
Motion to circulate. 

Question re— 
‘Allowing of carry forward of arrears and 

losses for purpose of charging Excess 
Profits Tax from the Indian Shipping 
Industry. 1271, 1523. 

Effect of the Land Purchase Bill on 
Indians in Burma. 139-40. 

Facilities for building ships in India. 

1435-36. 
Giving of certain assurances to industries 

affected by the Excess Profits Tax. 
1270-71, 1522-23. 

Grant of bounties for building of ships 
in India. 1436-37. 

Haj pilgrims carried in certain ships. 

1432-33. 
Help to an Indian shipping- company 

in securing site for a ship-building 
yard in Calcutta. 1436. 

Price of imported’ starch. 41-42. 

Profits from the working of the enemy 

ships spent on the development of 

Indian Mercantile Marine. 1437-38. 

Ships requisitioned by Government for 

152-53. 

Motions to consider, to circulate and to defence purpose. 1437. 

refer to Select Committee. 361-63, Withdrawal of the Scindia Company 

365, 366, 369. from the Haj service. 1438-39. 

Motion re election of the Standing Com-| Resolution re— 

mittee for the Department of Comm Appoint t of a conimittee to for- 

1467. mulate a sound policy for deprecia- 

Motion re election of the Standing Finance tion and capital expenditure i a 

Committeefor Railways. 1462-63, 1464. 

Motion to reduce demand for “ Executive 
Council * re— _ 
Grievances of Government employees. 

1210-14. 4 

in 
pect of the Railways. 832, 834-36. 

Constitution of the Simla town as a 

Centrally administered area. 812-13. 

Enactment of labour legislation on 
certain lines. 1804, 1813-15. 
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GHUZNAVI, SER ABDUL HALIM—coneld. 
Resolution re—contd, 

Guiding principles in respect of catering 
contracts on Indian Railways. 177 
180-82, 186, 

Picture Gallery for New Delhi. 
843, 844, 846. 

GIDNEY, LIEUT.-COLONEL 
HENRY— 
Aligarh Muslim University (Amendment) Bill 

841, 

SIR 

Motions to consider and to circulate. 
380, 381, 395-96. 

Drugs Bill— 
Motion to consider. 2169-73, 2188, 

219 
Election of —— to the Central Advisory 

Council for Railways. 2012 
General discussion of the Railway Budget. | 

502-07, 532. 

बह: पी Merchant Shipping (Amendment) 

Moti a 
id 

to refer to Select Committze. 360-61 
36: 

Motion to reduce demand for “ Railway 
Board '! re— 
Grievances of Railway employees. 653 

657-58, 671-75, 
bac ad grievances. 686-89, 704, 705, 

National Service (European British Sub- 
jects) (Bill— 
Motion to consider. 

2023, 2024, 
Question re— 

Compulsion to occupy quarters by the 
Bridge 

2105-16, 2018, 

GIDNEY LIEUT.-COLONEL SIR 
HENRY—contd. 
Question re—contd. 

Payment, by Government servants of 
the entire amount earned by them in 
private employment. 894 

Red of teleph harges for the 
Members of the Legislative Assembly. 
1172-73 

Refusal of feave to subordinates on the 
Great Indian Peninsula, and East 
Indian Railways. 15. 

Rescission of order requiring Govern- 
ment seryants to pay to Government 
one-third of income earned by them 
in private employment. 893-94. 

Secretary of the North Western Railway 
Co-operative Credit Society. 1164, 

Staff in the Bridge Engineering Works 
at Manmad, Great Indian Peninsula 
Railway. 957-65. 

Resolution re removal of disabilities of 
Indians in the British Commonwealth 
of Nations. 1825-27. 

GOA— 
Question re lottery tickets issued from ——, 

342-43. 

GOODS— 
Question re— 

Appointment of Muslims as Inspectors of 
Coaching and —— on the North West- 
ern Railway. 1995. 

Holding up of unloading and delivery 
of at the Howrah Goods Sheds. 
13-14. : 

GOODS ACCOUNTS— 
Q Bri 

Works at Manmad, Great Indian 
Peninsula Railwa: 

of workmen in the Bridge 

tion by staff in the Commercial Branch 
of the East Indian Railway in the How- 
rah Division. 12-13. 

E Works at Manmad, Great Goo! 
Indian Peninsula Railway. . 966-67 ee missil nities Disabilities of the subordi of the #2 6h a pee Bridge Engineering Works at) Man- 
mad, Great Indian Peninsula Rail- 
way. 966. 

Expenditure on improvements in the 
Bridge Engineering Works at Man- 
mad, (reat Indian Peninsula Railway. 
967, 1873 

Fraud in the Custody Stores at Quetta. 
1162-64 

Grant of a wer allowance to Govern- 
ment servants, 893 

in transit duty on the North Western 
Railway. > 555. 

GOODS DEPOT— 
Question ve non-applicability of the funda- 

mental leave rules to inferior staff of the 
——— at Wadi Bunderon the Great Indian 
Peninsula Railway. 1607. 

GOODS MARKER(S)— 
Question re promotion of —— on the North 

estern Railway. 423-25, 2008. 

s 

; 
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GOODS SHED(S)— 
Question re— पु 

Holding up. of unloading and delivery of 
goods at the Howrah ——. 13-14. 

Maintenance of the road ‘running from 
bridge to —— at Delhi Shahdara. 
561, 1870. 

GOVERNMENT(S)— 
Demand for Grant in respect of “ Pay- 

ments to other ——, Departments, etc., 
on accountof Administration of Agency 
subjectsand Management of ‘Treasuries’’. 
1240. 

Question re— 
Enquiry about the sale of houses built | 

with loans from by the of} 
India staff. 1456. | 

T ition of a cireums' and pro- 
perty tax by a —— or a local body.) 
349. é ie} 

Leave rules for war establishment 
employed by 850. 

Opening of collieries hy ——. 419. 
Purchase of typewriters by ——. 1982-| 

84. 
Rescission of order requiring —— ser- 

vants to pay to one-third of 
income earned by them in private 
employment. 893-94. 

Ships requisitioned by —— for defence 
purpose. 1437, 

GOVERNMENT EMPLOYEES— 

GOVERNMENT OF INDIA—conid. 

Question re—contd. 
putation of a Finance Department 
Officer to the Expending Department 
of the ——. 167. 

Employment of subjects of Indian States 
in the —. 1729-30. 

Enquiry about the sale of houses 

built with loans from Government by 

the —— staff. 1456. 
- First Division vacancies filled in the 
— Offices, 667. 

Grant of house rent in New Delhi to 
the —— staff failing to get quarters. 
2069. 

Imposition of cir tances and pro- 

perty tax on persons serying under 

the —— by district boards in the 
United Provinces. 1736. 

Indian officers in the ——- Departments 

and the Attacked Offices. 1513. 

Non-invitation of representatives of 

Haj Committees to conferences held 

between the —— and shipping com- 

panies engaged in pilgrim _ traffic. 

1454. 

Observance of morning office hours 

during summer months in the —— 

offices. 2071-72. 

Officers dealing with Establishment Mat- 

ters in the Offices. 668. 
Purchases made by the —— on behalf 

of the British Government. 172. Re-organisation of the ministeri ial staff Motion to reduce di id for * E 

GOVERNMENT OF INDIA— 

Motion to reduce demand for “ Executive 
Council ” re— 
Forward policy of the —— in the North- 

West Frontier Proyince. 1082-86, 
1104-17. 

——’s policy re recognition of unions. 
1117-20. 

Indifferent attitude of the towards 
the welfare of the Scheduled Castes. 
1224-36. 

Taxation policy of ——. 1184-1206. 
Question re— 

Appoi hers in the ppoi of p 
—— and its Attached Offices. 1926- 

Assistante and clerks in the Cash Branch- 
es of the —— Offices. 669. 

Buildings in Caleutta vacated by the 
——on transfer to Delhi. 15-33, 

Council ” re grievances of ——. 1207- of the —— Secretariat. 1927. 
of local allowance of inferior 

servants of the -——. 1097-98. 
Temporary Third Division vacancies 

filled in the —— Offices. 
Treatment of an officer of the —— as 

a lent Officer on transfer. 661-62. 
Vacancies of peons filled in the —— 

Offices. 668. 

Resolution re fiscal policy of the ——. 
1852-53. 

Statement laid on the table re lowest tend- 
ers not accepted by the High Commis- 
sioner for India in purchasing stores for 
the ——. 2143-45. 

GOVERNMENT OF INDIA PRESS(ES)— 
See ४ Press(es) ”’. 

GOVERNMENT OF INDIA SECRETARI- 
AT— 
See * Secretariat *. 

GOVERNMENT QUARTERS— 
See * Quarter(s) ”. 
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GOVERNMENT SERVANT(S)— 
Question re— 

Grant of a war allowance to Govern 
ment servants. 

Payment by —— of the entire amount 
earned by them in private 

| GRANTS-IN-AID TO PROVINCIAL 
GOVERNMENTS— 

Demand for Grant. 

GREAT BRITAIN— 

1247. 

ment. 894. 
Rescission of order requiring —— to pay 

to Government one-third of income 
earned by them in private employ 
ment. 893-94, 

GOVERNOR GENERAL— 

——'s assent to Bills. 54. 
GOVERNOR GENERAL, HIS EXCEL- 
LENCY THE— 
Message from —— appointing the Honour- 

able Sir Andrew Clow to perform the 
functions assigned to the Finance Mem- 
ber on the occasion of the general dis- 
cussion of the Railway Budget. 237. 

Message from —— declaring certain heads 
of expenditure in the Budget open to 
discussion by the Legislative Assembly. 

237. 

GOVERNOR OF THE RESERVE BANK— 
Question re legislation giving effect to the 

recommendations of the —— re small 
481. 

GRADE(S)— 
Question re— 3 z B 

Clerks recruited direct in intermediate 
—— on the North Western Railway. 
749. 

Different’ —— of drivers and guards on 
the Great Indian Peninsula: Railway. 
546-47. 

Promotion to Assistant's —— in the 
Defence Department. 899. 

Promotion to Assistant's —— in the 
Finance Department. 898-99. 

Promotion to Assistant's ——— in the 
Home Department. 898. 

GRADUATE ASSISTANT(S)}— 
See “ Assistant(s) ”’. 

GRAND TRUNK EXPRESS— 
Motion to reduce demand for “ Railway 

Board १! re vagaries —— running 
between Madras and Delhi. 624-29. 

GRANT(S)— 
Question re— 

Bloc 3 to the Delhi University, 291 
ee 

charge ranches in the Supply 
Department. 1259-1 

in Ship- 
building and Engineering Courses in 

664. 

GREAT INDIAN PENINSULA RAIL- 
way— 

| Tadi 

| 

See “* Railway(s) *’. 
GREGORY, DR.— 

Question re——’s rand: lating to 
the control of prices. 285-86. 

GRIEVANCE(S)— 
Motion to reduce demand for “‘ Executive 

Council * re —— of Government em- 
ployees. 1207-23. 

Motion to reduce demand for “ Railway 
Board ” re— 
—— of railway employees. 650-58, 

671-83. 
Muslim 683-720. 

Question re— 
of Muslim employees of the Morad 

abad Division of the “East Indian 
Railway. 1792-93. 

Muslims in the Archwological 
Department. 1670-71 = 

of Muslims in the Department of 
Education, Health and Lands. 660: 
61, 908. 

~——ofMuslimsin the Moradabad Divi- 
sional Offices on. the East Indian 

_ Railway. 1180. 
— of officers in the lower gazetted 

service on State Railways. 751 
—— of semi-skilled workers on the North 

Western Railway. 1159-60. 
—— of the Assam Bengal Railway em. 

ployees re grant of leave. 1368. 
—— of the workers in the Lahore Rail- 

way Engine Shed. 736-37. 

GRIFFITHS, MR. P. J.— 

Agricultural Produce Cess Bill— 
Motion to consider and to circulate. 

1007-10, 1011 
_ Indian Finance Bill— 

Motion to consider. 1714 
Motion to reduce demand for “* Executive 

cil” re war aims of the British 
Government. 1132-36, 1137 

Oath of Office. 1. 

/&
. 
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GUN POWDER— 
Question -re blasting of rocks by ——~ in 

Karol Bagh, 48 

GUARD(S)— 
Question re— 

Different grades of drivers and —— on 

HAJ SERVICE— 
Question re withdrawal of the Scindia 
Company from the ——. 1438-39. 

HAJ TRAFFIC— 
Question re— 

Calling of a conference to discuss and 

the Great Indian Peninsula Railway. decide various problems of ——. 1988. 

546-47 Concession tickets issued by shipping 

Duty hours of certain —— on the North companies dealing = with =——. 

Western Railway. 1166 1663-64. 
—— on the North Western Railway. | HARASSMENT— 

Pane 55-68 a ¢ Station” Maste: rer re = tea a meg re 

and —— in the Moradabad Division| __ 1874, आग eae 
of the East Indian Railway. 51. 

Promotion of train clerks penis posts HARBOUR(S)— 
onthe North Western Railway. Demand for Grant in respect of * Working 

Racial the ts and Working of 

of —— running rooms. 1366. Ferry Steamers and ——". 728. 

Recruitment of —— on the North West- | Demand for Supplementary Grant in respect 

ern Railway. 972-73, 1460. of ‘ Working Expenses—Maintenance 

Relieving —— in certain divisions of the and Working of Ferry Steamers and 
East Indian Railway. 237. —. 773: 

Transfer of Assistant Station Masters 
or Station Masters as —— on the 
North Western Railway. 228-29. 

GWILT, MR. E. 1५. C.— 
Agricultural Produce Cess Bill— 

Consideration of clauses. 2119. 
Oath of Office. 1. 
Resolution re enactment of labour legis- 

lation on-certain lines. 1811-13. 

; प्र 

HABIBUR RAHMAN, DR.— 
Election of —— to the Standing Finance 

Committee. 1928. 

HAJ COMMITTEE(S)— 

Question re workings of the trains between 
and Rikhikesh on the East Indian 

Railway. 427. 
HARBOUR BRANCH— 

Question re train collisions om the —— of 
the Great Indian Peninsula Railway. 
1609-11. 

HAWKER(S)— 
Question re Muslim ——at the Delhi 

Railway Station. 1176. 
HAZARIBAGH— 

Question re train disaster near —— on the 
East Indian Railway. 14. 

HEAD CLERK(S)— 
Question re— 

Question re invitation of 
tives of —— to confe held bet 

iploym: of Muslims as ~ Office 
i de —— on the 

the Government of India and Shipping 
companies engaged pilgrim. traffic. 
1 

See.also under ‘* Port —— 
HAJ PILGRIM(S)— * 

Motion for Adjournment re—— traffic. 
53. 

Question re— 
—— earried in “* Rizwani ” of the Turner 

Morrison and Company. 800-01, * 
Porposal to close the Calcutta Port for 

460-62. 
Shortage of steamers for ——. 801-02. 

See also under “ Pilgrim(s) ”’. 

North 
2271. 

Muslim Office Superintendents ‘and —— 
on the North Western’ Railway. 

Western Railway. 748-49, 

5A8. 
See also under * Clerk(s)’”. 

HEADQUARTERS OFFICE— 
Question re— 

Clerks blocked on maximum of their 
grades in the North Western Railway "| 
——. 3140-41. j 

adopted for promotion of 
clerks in the North Western Railway 
— 2140. 
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QUARTERS OFFICE—contd. 5. | HINDUSTANI— 
Question re—contd. . | Question re— 

Promotion of clerks in the —— of the Gathering of —— poets organized by 
North Western Railway, 878-79. | All-India Radio. 1794. 

Recruitment of clerks in the North | Hindi-knowing persons on the —— 
Western Railway ——. 2138-39. | programme staff of the All-India 

HEALTH OFFICER(S)— Radio. 1795. 
Question re allegations against the —— oe! Proposal to appoint a person to deal with 

the Agra Cantonment Board. 895. | —— programmes of the All-India 
| Radio. 1796. * 

ba lie | Selecti of —— || for the 
ro कल ~ All-India Radio. 1796-97. 

Quota fixed. for pilgrims to =i 80. Share of _ Hindi language in pro- 

Transfer of work connected with ilerinas 05 06. 8200098 All-India, .Redio. 
age to the Department of 4 
Education, Health and Lands, 975. | HINDUSTANI ‘TRANSLATOR(S)— 

HIGH COMMISSIONER FOR INDIA— _|_Sée * Translator(s) 
Demand for Grant in respect of ** India HOLIDAY (S)— 

Office an ’s Establishment | Question,re— 
Charges”. 1240. Grant of more >to Secretariat. Staff. 

Statement laid on the table re lowest | 1520. - 
tenders not accepted by the——in —— to workshop’ staff governed by the 
purchasing stores for the'Government of} .- , Tevised State Railway leave. rules. 
India. 2148-45. 545. 

HIGH COMMISSIONER'S ESTABLISH- | HOME DEPARTMENT— 
MENT CHARGES— Demand for Grant. 1289. 
Demand for Supplementary Grant in| —— Declarations of Exemptions laid on 

respect of “‘ India Office ——”. 1968- the table. 54-57, 238. 

me br bservance of the Resol on-o) ce of —— Resolution 
HIGH COURT(S)— fort bebiilitment’ief adinorities 4aelthe 

Question re non-appointment of a Sikh as & | Rawalpindi Division of the North 
—— Judge in the Punjab. 662-63. Western Railway. 411. 

HINDI— Promotion to  Assistant’s grade in the 

Question re— ——. 898. 

—— knowing persons on the Hindus- HOSPITAL(S)— 
tani programme staff of the All-India! Question re schools, —— and administra- 
Radio. 1795. adaaee i tion in the tribal areas. 233-34. 

the All-India Radio programmes, | HOURS OF WORK— 
/ 1797. Question re —— of the staff on the Bombay, 

Share of —— language Hindustani Baroda and Central India Railway. 
programmes of the All-India Radio. 1596. 
1795-96. HOUSE(S)— 

Use of —— words in talks to be broad- Question re— 
casted by the All-India Radio. 1795. >* 2 कल सरवलिनवक न लक न जज जम 

HINDU(S)— ६ the Kasauli Cantonment. 1518, 1924. 
Question re— er Central Public Works Department Staff 

Complaints against the —— vending owning —— in Delhi or New Delhi 
/ contractor for fruits and cigarettes at| “ and residing in Government Quarters. 

the Delhi Railway Station. 1175. 57, 
»» Differential treatment meted out | to Enquiry about the sale’ of —— built 

Muslims and —— by» the Divisional | “\-with loans from Government by the 
Superintendent, Delhi. Government of India staff. का 
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HOUSE-RENT— IMPORT(S)— acres GS ‘ 

Question ‘re grant of ——in New Delhi} Qu re —— of unlicensed rubber from 
to the Government of India staff failing Burma: 137 

= ed ae quarters. ge pcan DUTY(IES)— 
Ht ING SCHEME( a | Question re income from excise and —— 

Cautgtiment. 804. on sugar. 172-73, 

HOWRAH IMPROVEMENT(S)— 

Question re holding up of unloading and) Question re— 
delivery of goods at the —— Goods in, and construction of more, quar- 

033-34. Sheds. 13-14. ters in New Delhi 
HOWRAH DIVISION— 5 | 710. Government quarters in Ne 

Question re— । Delhi. 294-95, 1032-33. 

Disqualified _ Transportation Inspector | 1pPROVEMENT TRUST— 
officiating in the of the East} 
Indian Railway.. 11. Question re— 

| Passing of the Goods Accounts Examina- | Affairs of the Delhi ——. 3069: 
tion by staff in the Commercial Branch 70. ४ 
of the Hast, Indian Railway. in the —. * BuildingInspector' of the. Delhi ——. 
12-13 1992-93. 

HYDERABAD— * Building sn Ppa by the Delhi 

pari fate issued fae m6 Complaints against the Building Ins- 
(Sind) #087 009 19008. nas pector of the Delhi —— . 1269. 

HYDERABAD (SIND)— Lay-out of the plots in certain 
or areas in Delhi. 591-92, 1862-09. 

: po em etna ee Notices issued for contravention of the 
tion. 641-42. _ terms of sanctions granted by the 

Delhi ——. 1268-69. 

, I Prosecutions sanctioned by the Delhi 
Se ——. 1267. 

~ IDGAH— Resignation. of staff of the Delhi —— - 
Question re collapse of the roof of —— at 1269., 

Agra. 1665.5 * 1 ane Staff of the Delhi —— 

IMAM, MR. SYED HAIDER— 23 es i sia रे 22797 
E Oath of Office. 1309. * ach 

INCOME(S)— 

= 

IMPERIAL CHEMICAL INDUSTRY — Cilsstinn 
imation se cree of a plant 22526 Fadia 00७3४ व ऐंड 565 272. 

60. PERE —— from excise and import duties on 

IMPERIAL COUNCIL OF AGRICULTU-| ..... 8%" 172-78. air 
RAL RESEARCH— Rescission of order pepe poe 

d 18 ment servants to pay vernmen! 
Demand for Grant. . 1243. one-third of —— earned by them in 

IMPERIAL INSTITUTE OF SUGAR private employment. 893-94, 
TECHNOLOGY— Ei fs 
hse re 03 acamataieiees , Rates of —— discussed under the Indian 

IMPERIAL RECORDS DEPARTMENT— Finance Bill. 1958-60. 

Question:re— INCOME-TAX ADVISER— | * 
Absence of Sikhs in the Office of the Gttation’ 42 hig KO%he 

-58. officers clerks 
Redruitments to the 593-94. office of the ——, 1312-13 

IMPERIAL SECRETARIAT— . INCOME-TAX. ASSESSEE(S)— 
See “ Secretariat(s).” aa | See * Assessee(s).”” 

| 
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INCOME-TAX DEPARTMENT— 
estion re— 

» i and irregularities of 

the working of the —— in Sind. 
341-42, 1100-01. 

Persons retrenched from the —— 

Punjab. 333-34. 
Recruii it of relat 

INDIAN(S)}— 
Motion to reduce demand for. “‘ Execu- 

tive Council” re importance of initiating 
a decisive policy of training —— to 
undertake the defence of, the country 
and of establishing a Defence Advisory 
Committee. 1043-70. 

of ploy: 

in the ——, Punjab, North-West 

Frontier and Delhi Provinces. 1731. 

INCOME-TAX EXAMINER(S)— 
‘See * Examiner(s).”” 

INCOME-TAX LAW... AMENDMENT 
BILL— 
See “ Bill(s).” 

INCOME-TAX OFFICER(S)— 
Question re— ‘2 हे 

- is against penalties imposed on 

ets in the United Provinces. 42- 

43. 
Calling of all the partners of a firm to 

appear before the in Sind. 
165, 671. 

---- and Assistant Income-tax Officers 

Question re— 

Question re— 
Difficulties of —— in South Africa. 

458. r 
Effect of the Land Purchase Bill on —— 

in Burma. 139-40. 
Filling up of vacancies of foremen for 

shops by ——. 1605. 
— in the Royal Indian Navy. 480- 

81. 
Position relating to the treatment of —— 

in Ceylon. 284-85. 
‘Training of in Shipbuilding and En- 

gineering Courses in Great Britain. 
1664. 

Treatment given to —— returned 
from Germany. 226-27. 

Working of Mail and Express Trains 
by —— drivers on the North Western 
Railway. 1605-06. 

Resolution re removal of disabilities of —— 
in the British Commonwealth of Na- 
tions. 1819-39, ० 

INDIAN AIRCRAFT (AMENDMENT) 
B. I 

-- to third class passengers on the 
East Indian and North Western 
Railways: 414-16. 

INCONVENIENT TIMING(S)— 

See * Timing(s).” 

INCREMENT(S)— 
Question re— ar 

Advanee —— mage पद in the 
Supply Department. ae 

Stoppage of —— of two Muslim Conser- 
vation Assistants and one Overseer. 

1867-68. 

INDIA— 
Question re— 

Commercial relations between —— and 
Japan. 1993-94. 

Development of the resources of —— to 
meet War supply requirements, 138. 

INDIA OFFICE. AND HIGH COMMIS- 

SIONER’S. ESTABLISHMENT CHAR- 

Demand for Grant. 1240. 
Demand for : 

1968-69. 

TLL— 
See ** Bili(s).” 

INDIAN. AIR FORCE VOLUNTEER 
RESERVE (DISCIPLINE) BILL— 
See * Bill(s).”” 

INDIAN APPRENTICE(S)— 
See“ Apprentice(s).”” - 

INDIAN ARBITRATION BILL— 
‘See * Bill(s).” 

See * Army.” ee 
INDIAN ARMY ORDNANCE CORPS— 

Questi Rs a 3 

the ——. 1733-34. ह 

INDIAN AUDIT AND ACCOUNTS SER- 
VICE— 4 t 
Question re restricted admission of  can- 
5१४५७ to the ——.examination. 668- 

for recrui 

INDIAN CANDIDATE(S)— 
See “ Candidate(s).” 

INDIAN CARRIAGE BY AIR (AMEND- 
MENT) 8 a 

ee
 

e
e
 
el

 
e
e
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INDIAN CENSUS BILL— 
See * Bill(s).” 

INDIAN COINAGE 
BILL— 
See “ Bill(s).” 

INDIAN EMIGRATION (AMENDMENT) 
BILL— 
See * Bill(s).” 

INDIAN FINANCE BILL— 

See * Bill(s).” 

INDIAN LEGISLATURE(S)— 
See * Legislature(s).”” 

INDIAN MEDICAL DEPARTMENT— 

Question re— 
Differential treatment meted out to the 

2065. 
‘on-grant of Separation Allowance to 
the-——. 206' 

INDIAN MEDICAL SERVICE— 
Question re— 

Grant of Commissions in 
2066. 

Members of the Army in India Reserve of 
Officers and retired officers of the —— 

the -——. 

recalled to India owing to the outbreak 
of war. _ 335-37. 

INDIAN MERCANTILE MARINE— 

See ** Mercantile Marine.” 
INDIAN MERCHANT 
(AMENDMENT) BILL— 

See,“ Bill(s).”” 
INDIAN MINES (AMENDMENT) BILL— 

See * Bill(s).” 
INDIAN OATHS (AMENDMENT) BILL— 

See “ Bill(s).” 
INDIAN. OF FICER(S)— 

See * Officer(s).” 

INDIAN PENAL CODE (AMENDMENT) 
ILL— 

See Bill(s).” | 
INDIAN POSTS AND गए PEs — 

(AMENDMENT) | 

SHIPPING | 

| = 
|INDIAN POSTS AND TELEGRAPHS— 

STORES SUSPENSE (NOT CHARGED 
TO REVENUE)— 
Demand for Grant. 1248. 

INDIAN RAILWAY(S)— 
See “ Railway(s).” 

INDIAN RAILWAY ACT— 
See “ Act(s).” 

INDIAN RAILWAYS 
BIbL— 5 

ee ** Bill(s).” 

|INDIAN RUBBER CONTROL (AMEND- 

| MENT) BILL— 
See * Bill(s).” 

INDIAN SALT (AMENDMENT) BILL— 

See “ Bill(s).” 
INDIAN SHIPPING — 

See “ Shipping.” 
INDIAN SHIPPING COMPANY— 

ee * Shipping Company(ies).”” 
INDIAN SHIPPING TNDUSTRY— 

See * Industry(ies).” 

INDIAN STALL(S)— 

See “ Stall(s).” 
INDIAN STATE(S) 

Question reemployment of subjects of —— 
in the Government of India Depart- 
ments. 1729-30. 

See also under‘ State(s).” 
INDIAN STORES DEPARTMENT: 

© Demand for Grant. "1245, © " * 
Question re— s “ 

Authorisation of an officer of the Supply 
Department to recommend candidates 

(AMENDMENT) 

कि establish of 

——arnd Contracts _ Directorate. 
796-97. bast 

Office hours of the —— » ° 906-07. 
Promotions in the —— + 907. 

INDIAN SUPERVISOR— 
See “* Supervisor.” 

Demand for Grant. 1248. See“ Bill(s)”. 
INDIAN POSTS AND TELEGRAPHS—| INDIAN TARIFF (SECOND AMEND- 

CAPITAL OUTLAY ON TELEPHONE], MENT) BILL — 
PROJECTS. (NOT. CHARGED,..TO RE-),,» 3८६ < Bill(s),”, 
VENUE)— INDIAN... TARIFF, (FOURTH .AMEND- 
Demand for Grant. | 1248, 1 MENT) BILL.— 

INDIAN POSTS AND TELEGRAPHS DE- See “ Bill(s)". : 
PARTMENT (INCLUDING WORKING/ INDIAN “TEA CESS’ (AMENDMENT) 
EXPENSES)— ४ BILE— 

Demand for Grant. 1238. See * Bill(s) ”. 

M2LAD pees 
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INDIAN TEA CONTROL (AMENDMENT) | INFERIOR SERVANT(S)— 

BILL— 
See “ Bill(s) “sso 

INDIAN TERRITORIAL FORCE— 

Question re— 
—— promoted to certain subordinate 

posts on the North Western Railway- 
2270-71 

Question re— ae Provision of rent-free quarters to —— 
oe है काश ce ching on the North Western Railway. 

Eligibility of ex-Executive Officers of | = rey Si 2 
the fees एप 95 ०४% BOGS, Recruitment of Sikhs: as ——- in the 
2069. | न offices of the Military Secretary and 

दि Private Secretary to His Excellency 
INDIANISATION— the Viceroy. 1991. $ 

Motion to reduce demand for “Executi Stoppage of local allowance of ——of the 
Council ” re of the Indian Army. | Government of India, 1097-98. 
1071-82. 

Question re —— of the posts of Loco 
Foremen and Inspectors on the North 
Western Railway. 1604-05. 

INDUS— 
Question re distribution of —— water 

between the Punjab and Sind. 1252. 

INDUSTRY(LES)— 
Demand for Grant. 1244. 
Question re— 

Allowing of carry forward of arrears | 
and losses for purpose of charging 
excess profits tax from the Indian 
Shipping ——~. 1623. 

of Soniesliets 

Liaison Officers for ——. 1433-35. 
Appointment of Controllers or Liaison 

for —— and concerns. 783- 
88, 792-94 

Appointment of Liaison Officers and 
Controllers for ——. 1432. 

by the Excess Profits Tax. 
1522-23 1270 71 

INFANTRY BAZAR— :- 
Question re placing of the British —— of 

Allahabad Cantonment out of bounds 
for troops. 896-97, 

INFERIOR STAFF— 
Question re— 

Non-applicability of the fundamental 

See also under “ Servant(s)”’. 

INFLATION— 
Question ré amount of —— in Paper Cur- 

reney, 173, 

INFORMATION— 

Question 76 suspected case’ of leakage’ of 
in the Supply Department. 902. 

INSANITARY CONDITION— 
Question re of certain lanes and roads. 

in Karol Bagh, Delhi. 592-93. 

INSPECTOR(S)— 
Question re— 

Appointment of Muslims as —— of 
Goods on the North West- 

ern Railway. 
Building —— of the Delhi Improvement 

‘Trust. 1992-93. 
Communal composition of certain Assis- 

tant Way —— on the North Western 
Railway. 548. 

Complaints against the Building of the 
Delhi ent Trust. 1269. 

Compulsion to occupy quarters by the 
Bridge ——, Bridge ~ Engineering 
Works at Manmad, Great Indian 

rtation —— offi- 
ciating in the Howrah Division of the 
East Indian Railway. 11, 

Duties of Assistant Officers and ‘Trans- 
— on State Railways. 

leave rules to —— of the Goods Depot 
at Wadi Bunder on the Great Indian 
Peninsula Railway. 1607. 

Recruitment of —— on the North West 
ern Railway. 49. 

Treatment of block maintainers on the 
North Westera Railway as —— for 
purposes of leave rules, 1599. 

See also under “Staff ”. 

portation 
429. 

Exami for recruit: of Postab 
—. 1169-71 

Inspections by the —— of Station 
Accounts on the East Indian Railway. 
11-12. 

—— of Station Accounts on the East 
Indian Railway. 9-10. 

—— on State Railways. 429. 
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INSPECTOR(S)—contd, 
Question re—contd. =f 

Introduction of the desig: of Rail- 
way Ticket Court —— on State Rail- 
ways. 50, 

Non-confirmation of certain Assistant 
Station Masters and Loco. —— ete., 
on the North Western Railway. 412 

Qualified Muslim —— of Works 
allowed to officiate as Assistant E: 
gineers on: the North Western Rail 
way. 747-48. 

Travelling —— of Stores Accounts on 
Railways... 3-4. 

INSPECTORS OF WORKS— 

Question re —— on the East Indian Rail- 
way. 421, 1458. 

INSTALEATION— 
Question re —— of sanitary fittings, ete. 

in Karol Bagh, Delhi. 

INSTALLATION WORK 
Question re erection of “ Carrier Equip- 

ment” and at telephone exchanges. 
2134-35, 

INSTITUTE OF SUGAR TECHNOLOGY — 
See “ Imperial ——”. 

INSTRUCTOR(S)— 
ion re 1 if —— 

at the Walton Training School. 1798. 
INSTRUMENT(S)— 

Question re manufacture of optical 
for the army in India. 1087-88. 

INSURANCE— 
Question re giving of rebate on ~— 
miums in general ——. 1661-62. 

INSURANCE (AMENDMENT) BILL— 
See “ Bill(s) ”. 

INSURANCE (SECOND AMENDMENT) 
BILL— 

of ‘optical —| 

INTEREST CHARGES (RATLWAYS)— 
Demand. for Grant, 730. ५ 
Demand for Supplementary Grant., 779- 

80. 

INTEREST-FREE ADVANCES— 
Demand for Grant. 1249. 
Demand for Supplementary Grant. 1978 

INTEREST ON DEBT AND OTHER OB- 
LIGATIONS AND. REDUCTION OR 
AVOIDANCE OF DEBT— 

Demand for Grant. * 1238. 

INTERMEDIATE GRADE(S)— 

See 

INTE: CIRCULATION 
RUL 

Notification re certain amendments to the 
| Motor. Vehicles ——-. 1612. 

| INTERNMENT— 
| Question re enemy “subjects and others 

detained in the camp at Ahmad- 
| nagar since the outbreak of war. 159- 

160. 

| INVESTIGATION— 
| Question re ——, ete.. of offences under 

section 112 of the Indian Railways Act. 
9. 

| INVITATION(S)— 
Question re non —— of representations of 

Haj committees. to conferences held 
between the Government of:India and 
shipping companies engaged in pilgrim 

- traffic, “14540000 | i 
| INVOICE 'TYPIST(S)— 

‘See “ Typist(s) ”. 
~| TRON— 

Question re prices of pig —— ingots and 
corrugated —— sheets. 600-02. 

TRON INGOTS— 
Question re prices. of pig iron, —— and 

corrugated iron sheets. 600-02. 
See“ Bill(s)”. NN. SHEETS— 

INSURANCE PREMIUMS— Oe re prices of pig ion, i ingots 
See“ Premium(s):”’. fi 

INSURANCE RULE(S)— 
— laid on the table. 58-84. sass) 

INTELLIGENCE BUREAU. >= in the Supply Department. 

 Sotimensiet शाप St de? Sle working 
INTEREST— Sind. 341-42, Fy i 22718 = 
Demand for Grant in respect of “ Loans 

and Advances bearing ?; 1249, 
| ———in the running of special trains on 
| the North Western Railway. 752. 

5 F2 
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IRRIGATION एल: 
EXPENSES), TION, 
BANKMENT AND DRAINAGE | 
WORKS— | 

Demand for Grant. 1238. | 

IRRIGATION, | NAVIGATION AND) 
DRAINAGE WORKS— | 

Demand for Supplementary Grant. 1967 

ISA KHEL— > a 

Question re attack on —— by tribal 
raiders. 1174-75, } 

“ JSLAMI”— 

Question re bookings of Haj 
pilgrims by “ Khosru “ and ~ x 
1988. 

ISMAIL ALI KHAN, KUNWAR HAJEE— 

Election of —— to the Standing Finance 
Committee. 1928. 

Motion to reduce demand for * Executive 
Council "re war aims of the British 
Government. 1137. 

Oath of Office. 1. 
Question re— 

WORKING | ISMAIL KHAN, HAJI CHAUDHURY 

Question re—contd. 
of Muslims for 89: 

pointments in unreserved vacancies 
in the Government of India Press 
New Delhi. 1858. 

Offering of vacancies reserved for Mus- 
lims in the Government of India Press: 
New Delhi, to non-Muslims. 1858-59. 

Promotions to Assistant’s grade in the 
Commerce Department. 1440-41 

Promotions to Assistant’s grade in the 
Department of Education, Health and 
Lands. 1442. 

Promotions to Assistant's grade in the 
Labour Department. 1439-4) 

Promotions to Assistant’s grade in the 
Legislative Department. 1441 

Promotions to Assistant’s grade in the 
Political Department. 1439 

ISSUE BRANCH— 
Question re profit of the —— of the Reserve 

Block maintainers on the North West- | 
ern Railway. 426-27, 1102. 

ions of service to officers 
in the Telegraph Branch of the North 

+ Western-Railway. 425-26. 
Penalties to railway employees found 

travelling without tickets: 42 
2263-70. 

Pre motion of goods markers on the North 
Western Railway: 423-25. 

Rules for out-station Indian Apprentices 
of Workshops on the North Western 

_ Railway. 421-23. 
Resolution re constitution of the Simla 

town as Centrally administered areas. 
805. 

ISMAIL KHAN, HAJI CHAUDHURY 
MUHAMMAD— 
Election of —— to the Central Advisory | 

2012. 
Standing Com- 

mittee for roads. 1524. i 
Question re— J 

Appointments made in the Government | 
of India Press, New Delhi, by tie 

Manager. 1 Assistant 
Emplo: of Ta in the Gov 

Press, New Delhi, suffering from lep- | 
rosy. 1859. कि 

Bank of India. 173. 

। 
| pi 

| JAGADHRI LIGHT RAILWAY— 
See * Railway(s) ”’. 

JAHANGIRP' Ey 
Question 7¢ arrest. of Muhammad:Ali Khan 

of ——, Peshawar city: 1592. 

| JAIL(S)— 
Question re complaints’ of third elass pri 

soners in —+~ in the Centrally Adminis- 
tered Areas. 659-60. é 

JALALABAD= 

Question re. provision of medical relief 
for the Consulate staff, etc. at 
968. % 

JAMES! । 3 BO 4 
Agricultural Produce Cess Bill— 

Motion to consider and to. circulate. 
1020. 

Motion to refer to Select: Committee. 
1 

| Demand for Supplementary Grant in 

of —— to the Standing Com- 
mittee on Emigration. 1874. 

Election. of —— to the 
. Committee for Railways. 1927. 
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| MR. F. E.—conid. JAMES, MR. F, E.—coneld. 
Excess Profits 'ax Bill— Question re—contil Ht rk 

Motions to refer to Select Co Devel of the re of India 
and to circulate. 118, 121, 122, 252. | fo meet War Supply requirements. 

Motion to consider. 1829-34. 1358. 
Consideration of— Dr. Gregory’s memorandum relating’ to 

Clause 2. 1361, 1630, 1632, 1633, the control of prices. 285-86. 

1634. |. Enemy subjects and others detained’ in 
Clause 4. 1412. the internment camp at Ahmad 
Clause 8. 1494, nagar since the outbreak of war. 1499, 1545. 
Schedule 1. 1615-16, 1617, 

General discussion of the General Budget. 
912 noe 

Motion re— 
Election of the Standing Committee on 

Emigration. 1469. 
Election of the 

mittee. 1470-71, 1474, 
Motioa ६2 redue> demand for “ Executive 

Couneil ” re— 
Forward policy of the Government of 

India in the North-West Frontier 
Province, 1113, 

Grievances of Government employees. 
1217, 1222. 
portance of initi: decisive poli 
of training Indians to undertake the 
defence of the country and of estab: 
lishing a defe Advisory Cor 
1053-55, 1056, 1068 

Taxation policy of Government. 1194, 
1196, 

Finance Com- 

"1623- | “159-60. 
Import of unlicensed rubber from 

Burma. 137 

Levy of taxes on professions, ete., in 
the Madras Presidency. 343-46. 

Members of the Army in India Reserve 
of Officers and retired officers of the: 
Indian Medical Service recalled to 

_ India owing to the outbreak of war. 
४ 835-37. | 
Position relating to the, treatment of 

| Indians in Ceylon. 
Setting up of a machinery to assist. in 

the control of emergency expenditure. 
160-61. 

Training of pilots and air crew in India, 
337-38. 

Question (Supplementary) recreation of 
and recruitment of staff in” the 

| Defence Co-ordination. and Supply 
Departments. 233. 

Registration (Emergency Powers) Bill— 
f clauses. - War aims of the British Go 

1121, 1122, 1136, 1143, 1148-51. 
Motion to reduce demand for * Railway 

Board ” re— 
Muslim grievances. 714. 
Vagaries of the Grand Trunk Express 

ing between Madras and Delhi. 
624-26, 627, 628. 

National Service (European British Sub- 
jects) Bill— 
Motion to consider. 2013-15, 2017, 

2022, 2023, 2027, 2028, 2029. 
Consideration of clauses. 2033, 2034. 
Motion to pass. 2086; 2037, 2044-46. 

Publicity of the proceedings of the meet- 
ings of Select Committees. 979. 

Question re— 
Compulsory 

Resolution re— 
_ Air defence of India. 216. 
Enactment of Labour Legislation on 

éertain lines. ~ 1817. 

Removal of disabilities of Indians in 
the British Commonwealth of Nations. 
1831-34, 1835. 

JAMMU— 

Question re charges for lorry . transport 
between ——— and Srinagar, ete. 755. 

JAPAN— 

| Question re ial 
India and ——." 1993-94. 

|« JEHANGIR-— 

relations between 

P national service for European =, - 
British subjects in India. 137-38. L Nember of ipilerhin किक 60 make 

Congress Working ittee’s view z i Raat: 
on the war. 1098-1100. — a ea. age! oe 
Delivery of mails from South India in Sailing of fF ip ——- 

Delhi. 2142. | 90. 
u — 
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Excess Profits Tax Bill— 
Motions to refer to Select Committee 

and to circulate. 105, 106, 110, 244- | 
56, 260, 261, 271, 304, 311, 318, 319. | 

Nomination of —— to the Panel of Chair: 
men, 4, | 

Resolution re— 
Air defence of India, 201, 216. 

Guiding principles in respect of catering | 
contracts on Indian Railways. 185, | 
189 | 

JHANG— | 
Question re inconvenient timing of a train 

+t ——- Maghiana Railway station.’ 
745-46. | 

JINNAH, MR. M. A.— | 
Excess Profits‘Tax Bill— 

Motions to refer to Select Committee 
and to circulate. 249, 250, 267, 268, | 
299, 304, 308, 310-12, 313-15, 320, 
321,322. | 

ion re guiding respect 
of catering contracts on Indian Railways, 
189. 

JOINT STOCK COMPANIES— 
» Demand for Grant. 1246. 
JOSHI, MR. N. M.— 
“Agricultural Produce Cess Bill— 

1 

JOSHI, MR. N. M.—contd. 
General discussion of the General Budget. 

911, 920-22, 927, 928. 
General discussion of the Railway Budget. 

494-98, 504, 527 
Indian Merchant Shipping (Amendment) 

ilI— 
Motions to consider, to circulate and 

to refer to Select Committee. 360. 
Motion re election of the Standing Com- 

mittee for Roads. 1272. 

Motion to reduce demand for “ Executive 
Council *! re— 
Grievances of Government employees. 

1207-10, 1211, 1212, 1213, 1214, 
1223, m 

Indifferent attitude of the Government 
towards the welfare of the Scheduled 
Castes. 1232-34. 

Taxation policy of Government. 1190- 
Motion to reduce demand for * Railway 

Board” re— 
Grievances of railway employees. 650- 

Vagaries of the Grand Trunk Express 
running between Madras and. Delhi. 
625. 

Press and Registration of Books (Amend- 
ment) Bill— r 
Motion to circulate. 145, 148-49. 

Question re— > 
Motion to consider and to’ circulat 

1001 
Aligarh Muslim University (Amendment) 

i} 
Motions to consider and to circulate. 

Appointment of —— on the Committee 
on Petitions. 238. 

Arrangement re discussion of the rail- 
way demands for grants. 562. 

Coal Mines Safety (Stowing) Amendment 
Bill— 
Motion to consider. 989. 
Consideration of clauses. 990, 991. 

Excess Profits Tax Bill— 
Motions to refer to Select Committee | 

and to circulate. 95, 240. 241, 247, 
255, 260-63, 270, 313. | 

Factories (Amendment) Bill— 
Motions to consider and circulate. | 

‘Allotment of to lower-paid 
married clerks in New Delhi. 1994- 
96. 

Channel of promotion for firemen on the 
Great’ Indian Peninsula Railway. 
547. 

Compulsion to intimate holding of any 
‘post on the executive committee of a 
trade union, 735- 

Different grades of drivers and 
on the Great Indian Peninsula Rail- 
way. 546-47. 

Disposal of registered articles by Branch 
Post Offices. 1177-78. 

Employment’ of staff for conservancy 
work in the Parel Workshops of the 
Great Indian Peninsula Railway. 547, 
2270. 

Establish: of a Central Control 
567-71, 572, 573,.574. a 

jon. of clauses. 575-76, 577.) 
578, 579, 580, 581, 582. | 

Motion to pass. 582-83. 

Room at Kalyan. 2003-05. 
Holiday tooworkali eth 

the revised State Railway Leave Rules 
535. 
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| JOURNEY(S)— 

Postal Circle. 1179-80. 
Utilisation of the services of inferior staff 

for work unconnected with Railway 
duties on the Great Indian Peninsula 
Railway, 733 

Welfare societies, etc., of employees on 
the Great Indian Peninsula Railway. 
735. 

Working of the Bombay Multiple Unit 
Service on the Great Indian Peninsula 
Railway by certain drivers. 2002-03. 

Question (Supplementary) re— 
Creation of and recruitment of staff in 

Departments. 284. 
Demand for unorthodox * C ’ type 

quarters in New Delhi. 590. 
Dr. Gregory's memorandum relating 

to the control of prices. 285. 
Enemy subjects and others detained in 

the internment camp at Ahmadnagar | 
since the outbreak of war. 159-160, | 

Levy of taxes on professions, ete., in | 
the Madras Presidency. 345. 

Proceedings of the Labour Conference 
and the Price Control Conference. 142. 

Production of medical certificates by sub- 
ordinate Railway officials. 3. 

the Defence Co-ordination and Supply | 

JOSHI, MR. N, M.—coneld, 
Question re—contd. | Question re breaking of —— by. railway. 

Installation of electricity in quarters employees travelling on duty. 228, 
for the Rail 20) ~~ 
Office, Staff. 740. ly N 

Instructions re grant of extensions of OURNE VIAN (EN) 
service in the Bombay Postal Circle,| Question re— 
1178. 

Option to railway staff to choose New ed in certain shops on the North Wes- 
or Old Leave Rules. 544-45. tern Railway. 1599-1600. 

Post Offices in the Bombay Postal Circle. Coolies promoted to the posts of —— 
1178-79. on the North Western Railway. 749- 

Promotii rdii on 1 80, 1459. 
basis on Railways. 736. JUDGE(S)— 
Purchase and repairs of XB En ee ee of a Sikh 

on the Great Indian Peninsula Rail- as:e High Court कहे हक नल 
way. 733-35. | 662-63. 

Supplementary result of examination for 
recruitment of clerks in the Bombay | JUNCTION(S)— 

Question re opening of a post Office at the 
of Frere and Burns Road at Kara- 

chi. 2000-01. 
JUSTICE, ADMINISTRATION OF— 

Demand for Grant. 1241. 

K 

KALKAJT'S TEMPLE— 
See “ Temple(s)”. 

| KALYAN— 
| Question re establishment of a Central 

Control Room at 2003-05. 
KAMALUDDIN AHMED, SHAMS-UL- 
ULEMA— ढ. 
Election of —— to the Standing Com- 

mittee on Emigration. 1874. 

AMRAN— 
Question re quarantine station at ——. 

1662-63, 1663. 
Resolution re utilization of the —— 

dues for the accommodation of pilgrims. 
1839-52. 

KANGRA VALLEY RAILWAY— 

See “ Railway(s)”’. 
Report of Sir Leonard Woolley on Ar- 

chwology. 141. 
KARACHI— 

re Rules for out-station Ind 
of workshops on the North Western 
Railway. 423. 

Schools, hospitals and administration in | 
the tribal areas. 

Resoli iph re inciples in respect | 
of catering contracts on Indian Railways. 
184-86, 188, 189, 1 | 

Collision of a man-of-war with a cargo: 

plans in the —— 

Establishment of a broad ig station 
at——. 732. ° 
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KARACHI—contd. 
Question re—contd 

543. 

Opening of a post_ office at the junction 
of Frere and Burns Road at-——.| 
2000-01 

Provision’ of a Radio’ Station at —— | 
1167-68 

Recruitment of -Sikhs in the Customs 
House at ——. 1923. 

KAROL BAGH— 
Question re— ४ 

Blasting of rocks by gun 
Delhi. 

Dumping of carcases of animals near | 
——, Delhi. 1991 

Insanitary condition of certain lanes 
and roads in ——, Delhi. 592-93 

| 

powder in 

| KHEWRA— 
| Question re— 

Meteorological Observatory at —— | 
| Salt Mines. 

Acquisition of some land near —— 
1315, 2065. * 

Miners and gangmen working in —— 
Salt Mines. 1865-66, 2072-73. 

“ KHOSRU ”. 

re of booki of 
Haj, pilgrims by —— and “Islami 
198 

| KIDNAPPING(S)— 
Question re— 
— — of Muhammad Salim ‘Khan, 

Excise’ Sub-Inspector, North West 

Frontier Province. 1591 
of persons from | British territory 

| by tribal gangs. 399-403, 1101- 

Raids, dacoities and —— in agencies 
and certain districts. 975-78. 

Installation of sanitary fittings, ete..| KTSHANGANJ— 
in ——, Delhi. 48, 1453-54. 

Location of a tuberculosis clinie in ——, 
Delhi. 1452, 1957-58. 

Non-naming of certain roads in ——, 
Delhi. - 1269 

Provision of lights on certain. roads 
in Delhi. 1269-70, 

in ——, Delhi. 

Clinic Shifting of the Tuberculosis 
——, Delhi. 1270. 

System of disposal of land by the 
Improvement Trust in ——, Delhi 
588. 

Unsatisfactory sanitary condition of 
Naiwara in ——, Delhi. 48, 1266. 

KASAULI— 
Question re assessment value of houses 

and shops in the —— cantonment 
1518, 1924. 

KHAKSAR(S)— 
Question re arrest of Allama-i-Mushriqi, 

leader of the ——, under the Defence 
of India Act. 1671-73. 

KHANEWAL— 
Question re inconvenient timings of 

reaching night trains —— railway 
station. 746 

KHANNA, MRS. L. N.— 
Question re repatriation of —— and 
se daughter from Germany. 2001- 

Question re weighment of loaded wagons 
at Delhi, ——. 231-32. 

ITCHEN(S)— 
Question re construction of a block of —— 

B” type unorthodox quarters in 
New Delhi. 1990 

| 
L 

LABORATORY(IES)}— 
Question re clerks in the Central Board of 

Revenue at Delhi. 1313. 
LABOUR CONFERENCE— 

* Conference(s) ” 

| LABOUR DEPARTMENT: 
| Demand for Grant. 1240. 
| Election of the Standing Committee for 

| 

the ——. 1466, 1674. 
Questa Pee 

grade in the ——. 1084-35, . 1439-40 
LABOUR LEGISLATION— 

Resolution re enactment of —— on 
certain lines. 847-48. 

See also “ Legislation’. 
LABOURER(S)— 

Question re recruitment of Muslims as 
, ete., on the North Western Rail- 

iy: 
LADY ANNOUNCER(S)— 

in 
ing stations. 731 

LADY TICKET COLLECTOR(S)}— 
See “ Ticket Collector(s) ?”. 

कं 
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LAHORE— 
Question re— 

Allowance paid to the Military Estates 
Officer of the —— it for 

LALCHAND NAVALRAI, MR.— contd. 

Indian Finance Bill— है 
Motion to consider. 1892-97. 

acting as Executive Officer. 1924. 
Clerks employed in certain sections of 

the Railway. Division. Office. +—, 
2137. 

Communal composition of certain staff 
of the Broadcasting Stations at ~— 
and Peshawar. 1601. . 

Complaints against the Contractors for 
vending fruits, ete., at the —— 
Railway Station. 758, 2271. 

Grievances of the i 
Railway Engine Shed... 736-37. 

Inclusion of certain, areas within’ the 
bazar area of the Cantonment. 
165. 

LAHORE CIRCLE— — ~ ’ aint 
Questi Si imtendent “of! “Arch: 

re uperin' 

logy, ——. 1860-61. 
LALCHAND NAVALRAT, MR.— 
Demand for Supplementary Grant in| 

respect of “ Working Expenses— 
Maintenance of Carriage ‘and Wagon | 
Stock”. 772-73. 

Election of —— to the Central Advisory | 
Council fox Railways. 2012. 

Excess Profits Tax Bill— 
Motions (७ refer to Select, Committee | 

and to circulate. 276-97, 296-97. 
Motion to consider. 1303-07, 1360. 
Consideration. of 

Clause Clause 1. 1637. F 
Clause 2. 1361, 1635, 1636. ~ 
Clause 4. 1388-89, 1395, 1403-06, 

1408, 1414. 
Clause 6. 1478-79, 1487, 
Clause 13. 1556-57, 1558. 
Claus? 14. 1560, 1561, 1562-63. 
Clause 18. 1571. | 
Schedule I. 1578-79. 

Motion to pass. 1646-49. | 
Expressions of regret on the death of | 

Mr. Sham Lal. 52. | 
G I di ion of the Rail Budget 
“518, 517-20, 533. * 
Indian Arbitration Bill— 

Motion to consider. 431-33. 
Consideration of clauses. 436-37, 438- 

44, ५ 440, 443, 418. | 
Indian Coinage (Amendment) Bill— be 

Motion to consider. 564-65. | 
Motion to pass. 566. 

Indian Emigration (Amendment) Bill— | 
Motion to consider. 584. | 

of} 
Clause 2... 1919, 1920. 
Clause 3. 1929-30, 1932. 
Clause 4, 1949. 
Clause 7. 1958-59, 
Schedule I. 1952-53, 1954. 

Motion to pass. 1961-62. 
Indian Merchant Shtpping (Aniendment) 

Bill— 

Motions to consider, to cireulate and 
to refer to Select Committee. 
364-65. 

Indian Penal Code (Amendment) Bill— 
Motions to consider and to circulate. 

155, 156. 
Motion for Adjournment re riots in Sind. 
53. 

Motion re election of the Standing Com- 
mittee for the Department of Com- 
munications. 1274, 

Motion to reduce demand for “ Exe- 
cutive Council” re grievances of 
Government employees. 1212, 1214- 
17, 1219. 

Motion to reduce demand for “ Railway 
Board” re— 
Conditions of service in railways. 724- 

26. 
Grievances of railway employees. 

676. 
Muslim grievances, 692-96. 

National Service (European British 
Subjects) Bill— 
Motion to consider. 2018-19. 
Motion to pass. 2038-39, 2043. 

Press and Registration of Books (Amend- 
ment) Bill— 
Motion to circulate. 143-48, 152, 

154, 155 

Question re— 
Accidents at railway crossings on the 

North Western Railway. 7-8, 
Accounts and Commercial Depart- 
ments of the East Indian Railway. 

10-11 

Application of the hours of employ- 
ment regulations to van-sorters on 
the North Western Railway. 50. 

Breaking of journey by railway em 
ployees travelling on duty. 2010. 

Bathing arrangements third class 
passengers on Railways. 35-37. 
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LALCHAND NAVALRAI, MR.—contd. 

Question re—contd. 

LALCHAND NAVALRAI, MR.—contd. 

Bathing arrangements for third class | 
passengers on the North Western 
Railway. 1176-77. 

Calling of all the partners of a firm to 
appear before the Income-tax Offi- 
cers in Sind, 165, 671 

Certain restrictions on appointments 
to subordinates service posts 
the North Western Railway. | 
2011 

Collision of a man-of-war with a cargo 
steamer near Karachi. 286. 

Compensation to staff due to the stop- 
page of the Simla exodus. 1095- | 
96, 1455-56. 

Complaints of third class prisoners in 
jails in the Centrally Administered 
Areas. 659-60. 

Condition in Waziristan and the tribal 
areas, 234-35 

Creation of and recruitment of staff | 
in the Defence Co-ordination and. 
Supply Departments. 281-84. 

Delay in disposing of the building 
| plans in the Karacl 

Question re—contd. 
f killed rkers on 

the North Western Railway. 
1159-60. 

Grievances of the workers in the 
Lahore Railway Engine Shed. 736-37. 

Holding up of unloading and delivery 
of goods at the Howrah Goods Sheds. 
13-14. 

Inconvenii irregularities of 
the working of the Income-tax 
Department in Sind. 341-42, 1100- 
091. 

Inconveniences to third class passengers 
on the East Indian and North 
Western Railways. 414-16 

Inspections by the Inspectors of 
Station Accounts on the East Indian 
Railway. 11-12. 

rs of Station A ti 
East Indian Railway. 9-10. 

Invoice typist on the North Western 
Railway. - 225-26, 

Lady announcers appointed in broad 
casting stations. 731 

Manufacture of optical instruments for 

on the 

Deyaluation of Assistant Station | 
Masters’ grades on the North Western 
Railway. 1597-98 | 

Difficulties of Indians in South Africa. 

of the Bridge Department | 
staff on the North Western Railway. | 
413-14, 1164-66. 

and 
coolies, _ etc., in the Moghalpura | 
Workshops, North Western Rail- 
way., 737-38. 

Disqualified Transportation Inspector 
officiating in the Howrah Division | 
of the East Indian Railway. 11.) 

Duty hours of certain guards on the | 
North Western Railway. 1166. 

Duty hours of watermen and sweepers 
on the North Western Railway. 

of a broad 
at Karachi. 732. 

“General and. Traffic -Ac its Branch: 

} 
1 

station | 

the army in India. 1087-88. 
Memorials submitted by the vision 

failed Station amd Assistant 
Station Masters on the North 
Western Railway. 1364. 

Method of recruitment of officers in the 
preventive service of the Customs 
Department. 1090-93. 

Miners...and. gangmen working in 
Khewra Salt Mines. 1865-66, 2072-73. 

Monument called “Shah Baharo” 
Near Larkana in Sind. 136. 

Monuments in Sind, 133-136. 
Necessity of a Radio Station for Sind. 

550-51 
Ne fi tio of certain Assistan' 

Station Masters and Loco. Inspec- 
tors, ete., on the North Western 
Railway. 412-13. 

Observances. of morning office hours 
during summer months in the 
Government of India offices. 2071- 
72. 

of the Traffic Department of the 
East Indian Railway. 12. 

Giving of emergency commissions to 
the Army in India Reserve of 
Officers. 1088-89. | 

न 

Obtaini of explan: of railway 
employees in case of enhancement 
of punishment already inflicted. 539. 

Opening of a post. Office at the junction 
Frere and Burns Road at 

Karachi. 2000-01 
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LALCHAND ‘NAVALRAI, MR.—contd. "LALCHAND NAVALRAI, MR.—contd. 

Question re—contd. | 
Passing of the Goods Accounts Exami 

nation by staff in the Commercial | 
Branch of the East Indian Railway 
in the Howrah Division. 12-13. | 

Pay of daily-rated staff officiating in| 
higher grades on state railways. 

Posting of Personnel or Staff Officers 
on the East Indian Railway. 13. 

Production of .medical certificates by 
subordinate Railway officials. 2-3. 

Promotion of markers on the 
North Western Railway. 2008. | 

Promoti of tive running | 
staff on the North Western Railway. | 

Mechanical 

Question re—coneld. 

Stoppage of local allowance of inferior 
servants of the Government of India. 
1097-98. ed 

on the 
North Western Railway as inferior 
staff for purposes of leave rules 
1599. 

Vacancies of grade III firemen on the 
North Western Railway. 2007- 
08. 

Withd | of Presid: all from 
certain officers on the East Indian 
Railway at Calcutta 

Works mistries on the North Western 43. 
o 

Divisions of the North Western 
Railway. 1 

Promotion of shunters: as drivers on | 
the North Western Railway. 

Promotion of shunting staff on the 
North Western Railway. 50, 2009 

Pro Train trollers. to. Sta- 
tion Masters’ grade on the North 
Western Railway. 296. 

Proposal to close down the Kangra 
Valley Railway. 732-33. | 

Provision of an enquiry or reservation 
clerk at Hyderabad (Sind). Railway 
Station, 541-42. 

Provision of rent-free 

Racial diserim 
of guards’ running rooms. 1366. 

Recruitment of postal clerks in the Sind 
and Baluchistan Circle. 1999-2000. | 

Reduction in uniform of the Carriage | 
and wagon Staff on the North Wes- | 
tern Railway. 1160. 

Refund of overdrawals by certain 
employees. on the “North Western 
Railway. 41, 540-41, “= 

Selection fer promotion as Head Per- | 
sonnel clerks in Divisional Offices on | 
the North Western Railway. 2009. 

Spin Karez project of water supply at 
Quetta. 1997-98. 

Station and Assistant Station Master? 
passing vision or colour test in a lower 
standard on the North Western 
Railway. 1161-62. 

Railway. 2009-10 
‘Question (Supplementary) re— 

tariat. 
Absence of Sikhs.in the office of the 

Imperial Records Department. 458. 
Accountants on the North Western 

Railway... 5. 
Amendment of allotment rules of quar- 

ters in New Delhi. 1862. 
of an E ic Corre: 

dent..to the Economic Adviser in 
India. 1425, 1426. 

Appointment of Controllers or Liaison 
Officers for industries and concerns. 

+ 784. 
Arrest of Allama-i-Mushriqi, leader of 

the Khaksars, under the Defence of 
India Act. 1673. 

Attack on Isa Khel by tribal raiders. 
1175. 

Building Inspector of the Delhi Im- 
provement Trust. 1993. 

Bye-laws. regarding control of tempo- 
rary structures in the Rawalpindi 
Cantonment. 162. 

Candidates taking A) dices C and D 
examinations on the North Western 
Railway. 6. 

Certain remarks of the General Manager 
of the North Western Railway about 

ti put by Members of the 
Legislative Assembly. 420, 421 

Creation of the appointment of Consult- 
Engineer in Central Public 

Works Department. 1268. 
Distribution of Indus waters between 

the Punjab and Sind. 1252 
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PP! AY) mtd. pp! ४) re 

Ea to the children of Provision of a tap for unfiltered water 
employees on the North Western Rail in orthodox quarters in New Delhi 
way. 230. 795, 796. 

Enemy and others detai in Pui hro tracts made by 
the internment camp at Ahmadnagar the Supply Department. 1431. 
since the outbreak of war. 159. Quota fixed for pilgrims to Hedjaz. 

E ‘ion for reerui t of Postal 461 
Inspectors. 1170-71. Recruitment’ of clerks in the Offices 

Facilities: for’ building’ ships in India. 
1435, 1436. 

Fixation of pay of retrenched vtaff re 
in th 

of the All-India Radio. 1169. 
Reduced rates of food and refreshments 

for railway employees. 1585, 1586 

of the Chief Accounts Office, North 
Western Railway. 417 

Holding of the autumn session of the 
Legislative Assembly. 1453. 

Language ‘used by the All-India Radio 
in broadcasting. 1593. 

Layout of the Improvement Trust plots 
in certain areas in Delhi. 1863. 

Loading and unloading contractors on 
the North Western Railway. 747. 
Lottery tickets issued from Goa. 342- 

48. 
Maintenance of a branch office of the 

League of Nations in India. 1427 
Military forces requisitioned by pro- 

vinces. 348. 
‘broadcastin, rogral telat- 

ing to Sikh culture. 1602. 
Opening of a Degree College in Balu 

chistan. 463. 
Persons kid yy the tribes 

from the settled districts. 232 
Persons retrenched from the Income- 

tax Department, Punjab. 334. 
Position relating to the treatment of 
Indians in Ceylon. 285. 

Posting of Muslim Officers to the Delhi 
Division of the North Western Rail- 
way. 222. 

Preservation of the Taj Mahal. 465. 
Production of Medical Certificates by 
portale Railway Officials. 554- 

9. 
Promotion of goods markers on the 

North Western Railway. 424. 
Promotion to Assistant’s grade in 

Labour Department. 

Provision of a Radio Station at Karachi. 
1167-68: 

Provision of a Radio Station in Assam. 
557. 

Retrenchment of searching-porters in the 
Delhi Division of the North Western 
Railway. 1587 

Rules for ont-station Indian apprentices 
of workshops on the North Western 
Railway. 422, 423. 

Selection of candidates for the post of 
Traffic Inspector on the North Wee- 
tern Railway. 1591. 

Shortage of steamers for Haj pilgrims. 
801. 

Situation in Waziristan and tribal areas. 
1172. 

Staff of the Government of India Sec- 
retariat moving up to Simla. 667 

“the Masters, etc., failing in Vision 
est on the North Western Railway- 

Travelling Inspectors of Stores A ts 
__on Railways. 4. 
Unsatisfactory condition of Naiwala in 

Karol Bagh, Delhi. 1266. 

Resolution re— 
Constitution. of the Simla Town as a 

Centrally administered area. 810. 
Enactment of labour legisla’ on cer- 

tain lines. 1807-11, 1814, 1815. 
Guiding principles in respect of catering 

contracts on Indian Railways. 182- 
84. 

Picture 
43. 

Removal of disabilities of Indians in the 
British alth of Nati 
1828-31. 

Gallery for New Delhi. 842- 

LALJEE, MR. HUSENBHAI ABDULLA- 
BHAL 
Agricultural Produce Cess Bill— 

Motion to consider and to circulate 
1014-17 
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LALJEE, MR. HUSENBHAI ABDULLA” 
BHAI—contd. 
Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and to circulate. 113-117. 

Motion to consider. 1290-95. 
Consideration of — 

Clause 4. 1378, 1379, 1386-88, 1402 
03, 1415-16. 

Clause 6. 1479. 
Clause 11. 1553-54. 
Clause 14. 1563-64. 
Schedule I. 1580. 

Indian Merchant Shipping (Amendment) 
Bill— 
Motions to consider, to circulate and to 

refer to Select Committee. 354, 356, 
369-73. 

Indian Tariff (Amendment) Bill— 
Motion to consider. 2149-51 
Consideration of clause 2. 2153-54. 

Indian Tariff (Second Amendment) Bill— 
Motion to consider. 2162-63. 

Motion to reduce demand for “ Executive 
Council” re importance of initiating a 
decisive policy of ini 
undertake the defence of the country and 
of estab! nae [ a Defence i m- 
mittee. 1063-66. 

LAND(S)— 
Question re— 

Acquisition, of some ,,—— near the 
Khewra Salt Mines. 1315, 2065... 

Increase in the rents of Nazul i 
Delhi. 48, 1268. 10: #00 

governing the transfer of Super 
intendents of the Offices of the Deputy 
Directors, Military —— and Canton- 
ments. 1316. 

» System of disposal of —— by the Im 
provement Trust ‘in Karol Bagh 
Delhi. 588 

LAND PURCHASE BILL— 
See “ Bill(s).” 

LANE(S)}— + 

Question re insanitary condition of certain 
—— and roads in Karol Bagh, Delhi 
592-93. 

LANGUAGE(S)— 
Question re— 

ही कक 26026 by the All-India Radio in 
broadcasting. 

Share of Hindi —— in Hindustani 
programmes of the All-India Radio 
1795-96. 

LARKANA— 

Question re monument called “Shah Ba- 
haro * near ——in Sind. 136. 

LAY-OUT(S)— 5 

Question re —— of the Improvement Trust 
plots in certain areas in Delhi. 591- 

LEADER OF THE HOUSE— 
re if 

she —— with British Officials re War 
ete. 141 

LEAGUE OF NATIONS— 
Question re— 

Maintenance of branch office of the 
League of Nations in India. 1427. 

Withdrawal of India from the member- 
ship of the ~ 291-92. 

LEAKAGE— 
Question re suspected case of ——~ of in- 

formation in the Supply Department. 
902-03. 

LEAVE— 
Question re— 

Grant of —— to the East Indian Railway 
employees: serving inthe Volunteer 
Forces when required to join the 
Army. 2136 

Grievances Of the Assam: Bengal Railway 
employees re grant of ——, 1366 

North Western Railway employees pro- 
led. on. —++ preparatory: touretire- 

- ment-and subsequently asking. for its 
1 seancellation, 1 tod 
Refusal of —— to subordinates,.on the 

Great Indian’ Peninsula;; and East 
Indian Railways. 15. 

Staff on ——after their transfer to the 
+ » Department of Supplys...597 

LEAVE: RULE(S)= ८ 
Question re— 

Holiday to workshop Staff (governed by 
the revised State Railway —— 

—— concessions given to Shed, Staff at 
Wadi Bunder “ey the nese 
Peninsula rt a 

—— for war दिल employed by 
Government. © 850. * : 

Non-applicability of the’ fundame: 
Tout soe Sarina ‘Goods 

pot at i Bunder onthe Great 
Indian. Peninsula. Railway, 1607 

Option to, railway. staff to choose New 
or Old 544-45. 

See also “ Rule(s) 
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LEGISLATION(S)— 
Question re giving effect to the recom- 

mendations of the Governor of the) 
Reserve Bank re small banks. 481. 

Resolution’ re enactment of labour-——— | 
on’ certain lines. 847-48, 1803-19. 

LEGISLATIVE ASSEMBLY (IES)— 
Question re— 

LIAISON OF FICER(S)—contd. 
Question re—contd, 

Appointment of 
Industries. 1432. 

Lump sum granted for office establish- 
ment and contingencies to the Advisers 
and=+— in’ the Supply: Department. 
797. 

and Controllers for 

Certain remarks of the General Manager; pRaryil ES)— 

of the North Western Railway about | 

questions put by Members of the ——. 

419-21. 

Holding of the autumn Session of the | 

P 1452-53. 

Reduction of telephone charges for ‘the 
Members of the » 1172-73. 

LEGISLATIVE ASSEMBLY AND 
LATIVE ASSEMBLY DEPARTME) 

Demand for Grant. 1239. 

LEGISLATIVE ASSEMBLY DEPART. | 

MENT— 
Question re Pp i 

grade in the ——. 1035. 

LEGISLATIVE DEPARTMENT— 
Demand for Grant. 1239. 
Demand for Supplementary Grant. 1067- 

68. 

to ‘Assia 's 

Question re promoti to Assistant’ 
in the ——. 1441, 1666-67. 

LEGISLATURE(S)— 
Presentation of the Report of the Committee 

all Gdisiteaible 0 
on veyan 
Members of the Indian ——. 1581-84. 

Question re supply of the Debates of the 

Central —— to Public Libraries. 1095, 

1690. Resolution re amendment of erning 

का अत lie 

ances to Members of the Indian ——. 

329-30. 
‘LEPROSY— 

Question re employees in the Go 
of India Press, New Delhi, suffering 
from ——. 1859. 

LETTING OUT— 

Question. re. Bye-laws prohibiting the 

—— of out-houses of bungalows in the 
Meerut Cantonment. 340. 

LIAISON OFFICER(S)— 

eS ¢ cof :Adlvisore;!Controlle 

‘and —— for Industries. 1433-35. 
Appointment of Controllers of —— for 

industries and concerns. 783-88, 

‘792-94. 

4 

} 
j 

Question re supply of the, Debates of the 
Central Legislature to. Public से 
1095, 1690, 

LICENCE(S)— 
Question ve grant’ of’arms —— to special 

‘police officers ih “Delhi. 2070. 

LUGIS- | LICENCE-HOLDER(S)— 
Question re —— for Wireless receiving sets, 

programmes and staff of the All-India 
Radio, 873. 

LIGHT(S)}— 
Question re provision of —— on ‘certain 
“roads in Karol Bagh, Delhi 1269-70. 

LIGHTHOUSES and LIGHTSHIPS— 
Demand for Grant. 1241. 
Demand for Supplementary Grant. 1972- 

73. 
LIGHTSHIPS— 
Demand for Grant in respect of “ Light 

houses and ——”’. 1241. 
LILLIE, MR. 0. J. W.— 

Oath of Office. 333. 

LOADED WAGON(S)— 

See “ Wagon(s) ”. 

LOADING— 
Question re —— and unloading 

ao the North Western Railway. 674- 
47. प्‌ 

LOAN(S)— ६-5 
Question re— 

Enquiry about the sale of houses ‘built 
with from Government by, the 
Government of India Staff, _1456. 

Floating of a ——in 1940. 172. 
Raising of a new ——. le 
Raising of a new——for railways. 

227. 

| AND ADVANCES BEARING 
INTEREST— : 
Demand for Grant, 1249, 

LOCAL ALLOWANCE(S)— 
See * Allowance(s) ”. "i 

4 



4 
| 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 73 

‘AT cake है 

LOCAL BODY(IES)— LOWER GAZETTED SERVICES— 

re reduction of posts. in’ the Question re imposi' of a ci 
and property tax by a Government or 
a 5 

LOCATION— 
Question re— 
—— of the Army Headquarters in New 

Delhi. 1820-22. 
Permanent 

the Army Headquarters. 

LOCO, FOREMAN(EN)— 
Question ve 
——and Inspectors on the 
Western Railway. 1604-05. 

LOCO, INSPECTOR(S)— 

665-66. 

Question re Indianisation of the posts of 
Foremen and —— on the North 

Waters Railway. 1604-05 
See also ** Inspector(s) ”’. 

LOCOMOTIVE POWER— 

Demand for Grant in respect of “ Working 
Expenses—Maintenance and Supply of 

728 
Demand for Supplementrary Grant in 

respect of, “ Working Main. 
tenance and Supply of ——”, 767-70. 

LOCOMOTIVE RUNNING STAFF— 
Questoin re— 

Promotion of —— on the North Western 
Railway. 

Seniority of ——on the North Western 
Railway. 1375. 

See also “Running Staff”. 

LORRY TRANSPORT(S)— 
See “ Transport(s) ”. 

LOSS(ES)— 
Question re— 

Shipping Industry. 1271, 1523. 
—— in the working of the Indian collie+ 

Ties. 417-18. 

LOTTERY TICKET(S)— 
Question re-—— issued from Goa. 342- 

43. = 

LOWER DIVISION— 
Question re ted from —— to 

first division in the Department of 
Edueation, Health and Lands. 792. 

Indianization of the posts of | 
North | 

superior services and increase of posts in 
the on the North Western Railway. 
406-08. 

See also“ Gazetted Service(s) **- 
LOWER OFFICER(S)— 

४० Officers) ” 
of staff in Branches of LOWER STANDARR— 

Question. re Station and Assistant Station 
Masters passing vision or colour test in 
a —— on. the North Western Railway. 
1161-62. 

LUGGAGE: 

Quéstion re permission for storage of —, 
ete.,in quarters in New Delhi, 1984-85 

M 

MACHINERY(TES)— 

Question re setting up of a —— to assist in 
the control of emergency expenditure. 
160-161, 

RAS— 
Motion to reduce demand for ‘ Railway 
Board” re vagaries of the Grand Trunk 

MADRAS PRESIDENCY— 
Question re levy of taxes on professions, 

ete., in the ——. 343-46 

MAGHIANA— 
Question re inconvenient timing of a train 

Jhang —— Railway station. | 745-46. 
MAIL(S)— 

Question re delivery of —— from South 
India in Delhi. 2142. 

MAIL TRAINS— ; 
See “ Train (8) ”. : iy 

MAITRA, PANDIT LAKSHMI KANTA— 
Aligarh Muslim University (Amendment) 

Motions to consider and to circulate. 
386. it 

Defence of India (Amendment) Bill— 
Motion to consider. 

Demand for Supplementary Grant in 
respect of — 
Delhi. 1976, 
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ITRA, PANDIT LAKSHMI KANTA|MAITRA, PANDIT LAKSHMI KANTA 
‘oneld. 

Demand for Supplementary Grant in 
respect of — 
Legisaltive Department. 1967. 

Bill— | 
Motion re of time 

Question re—contd. 

Temporary Building Overseers of the 
Posts and Telegraphs Department. 
2007. 

for presentation of the Report of 
Select Committee. 981-83, 984. 

Motion to consider. 2172, 2173, 2197- 
2204, 2206-13, 2219-20. | 

Consideration of clauses. 2220-21, 2222, 
2293, 2224-25, 2225-26, 2227, 2228 
2230, 2231 
2240, 2241 
2248, 2249 

Election of ——to the Standing Com-| 
mittee for the Labour Department 
1674. 

Excess Profits Tax Bill— 
Consideration of —. 

Clause 4. 1380-81, | 

Schedule I. 1620, 
Indian Finance Bill— 

Motion to consider. 
Insurance (Amendment) Bill— 

Consideration of clauses. 2125 
Motion re election of the Standing 

2242, 2245, 2246-47, 

Finance Committee for Railways, 1462. | 
Motion to rédiuce demand for “ Executive 

on policy of Governniént. "1188. 
aims of the British Government.) 

1146, 1152, 1153, 1154 
Motion to reduce demand for “* mart 
Board“ re—~ © 
Control of capital expenditure.’ 618. 
Increase of freights. 642-45. 9...» 4) 
Muslim grievances... 716. 

© National Service (European. British Sub- 

Question re— 
Bad conditions of the road leading to : 

~*‘Kalkaji’s temple near Okhla, Delhi.|), 
1028-29. 

Charge of preserved monuments in 
» New Delhi. 1 
Fixation of pay of temporary hands in: 

the Postal Department 
Quarters for .postmen,in,.New Delhi. 

06, 
Reeeipts under the heads “ Telephone 

and “Telegraph”, 2006-0 

Election of 

Election of 

(8 ) re pe 
tory allowances and amenities to staff 
due to the stoppage of the Simla exodus. 

MALAKWAL— 
Question re absence of waiting room bearers 

at. —— Railway Station. 972 
2232-33, 2236, 2239,| MALAVIYA, PANDIT KRISHNA KANT— 

Agricultural Produce Cess Bill— 
Motion to consider. 2109, 2110, 2111-13. 

Defence of India (Amendment) Bill— 
Motion to pass. 2089-90. 

to the Standing Committee 
for the Department of Commerce. 
1736. 

to the Standing Commit: 
tee for the Department of Communica- 

| 1460. 
1761-66, 1768-72.' “Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and to cirenlate. _117-120, 272 

Motion to consider. 1356-58. 
Consideration of— 
Clause 2. 1633, 1634, 1635-36 
Clause 4: 1391, 1401, 1413. 
Clause 6. 1480-81. ९ sicees 

Motion to pass. 1644-46. 
General discussion of the General Budget. 
936-38,939, 

Indian Finance Bill 
Motion to.consider. 1744, 1750, 1884- 

92. 

Indian Tariff (Second Amendment) Bill— 
Motion to consider. 2161. 

Motion for Adjournment re raid).on the 
Punjab town by tribal gang. 

Motion to reduce demand for ‘ Executive 
Council *” 
Forward policy of the Government of 

.- India in, the North-West, Frontier 
+ Province, 1104.07 मन 

f _a decisi liey 
of training Indians to undertake the 
defence of the country and of establish- 
ing a Defence Advisory Committee 
1050-53. 

Indianisation of the Indian army... 1075- 
76. 

Waraims of the British Government. 
1136-39, 1144, 11 

LY)
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MALAVIYA, PANDIT KRISHNA KANT 

—conid. 
National Service (European British 

jects) Bill— 
Motion to consider, 2023-24, 2027. 

Question re— 
Allotment of quarters in New Delhi. 

1 
Amendment of allotment rules of quarters 

in New Delhi. 1861-62. 
Applicants for certain types of quarters 

from the Political and Defence Depart- 
ments. 1990. 

Authors of dramas broadeasted by the 
All-India Radio. 1794-95. 

Construction of a block of kitchens in 
* छु ? type unorthodox quarters in 
New Delhi. 1990. 

Crimes in Delhi. 2071. 
Demand for unorthodox “ C ” type quar- 
ters in New Delhi. 594, 1036-37. 

“Dumping of carcases of animals near 
Karol Bagh, Delhi. 1991. 

Gathering of Hindustani poets organised 
by the All-India Radio. 1794. 

Grant of arms licences to special police 
officers in Delhi. 2070. 
Grant of house rent in New Delhi to the 

Government of India staff failing to 
get quarters. 2069. = 

Hindi-knowing persons on the Hindustani 
programme staff of the All-India 
Radio. 1795. 

Introduction of Hindi News Bulletins in 
the All-India Radio programmes. 
1797. i 

Introduction of Sanskrit News Bulletins 
in the All-India Radio Program 

MALAVIYA, PANDIT KRISHNA KANT 
—contd. 

Question re—contd. 
Provision of wire gauze doors and roof 

conditioning of quarters in New Delhi. 
1038-39. . 

Qualifications of sub-editors of Sarang 
and Awaz. 1793-94. 

Roofing of the open courts: of “ D” 
hg quarters in New Delhi. 1037. 

8. 
Selection of Hindustani slators for 

the All-India Radio. 1796-97. 
Share of Hindi language in Hinduatani 

programmes of the All-India Radio. 
1795-96. 

Staff of the Government of India See- 
retariat moving up to Simla. 666-67. 

Starting of Sanskrit musie programmes 
in the All-India Radio. 1796. 

‘Unemployment among educated classes. 
2069-70. - 

Unorthodox * 0! type quarters in New 
Thi. 1861: 3 

Use of Hindi words in talks to be broad- 
casted by the All-India Radio. 1795. 

Question (Supplementary) re— 
ngress Working Committee’s view on 
the war. 1100. - Hindustani tranelators and 

etc., in the All-India Radio. 874. 
Provision of a tap for unfiltered water in 

orthodox quarters in New Delhi. 79. 
Resolution re air defence of India. 202, 

~ 205-08, 210, 214. 

MANAGER(S)— iicstionese== 

Appointment of Messrs. Ferguson and 
ry as the ——of the Allianz 

1797-98. 
Layout of the Improvement Trust plots 

in certain areas in Delhi. 1862-63. 
Opening of a permanent post office in the 

Council House, New Delhi. 740-41. 

Per location of staff in Branch 
of the Army Headquarters. 665-66. 

Promotion of officiating Divisional Ac- 
by the A Gene- 

ral, Bombay. 849-56. 
Promotions of officiating Divisional 

A by the 3. Gene- 
ral, Bombay. 1104. 

Phew to appoint a person to deal with 
industani programmes of the All- 

Lee tee 1796. 
in 

Co: 
Und Stuttgarter Life Bank. 481-82, 

08. 802-08. 
Appointments made in the Government 

of India Press, New Delhi, by the 

Assistant ——. 1858. 
MANAGING DIRECTOR(S)— 

Question re agreement of the North 
Western Railway with the —— of the 
Jagadhri Light Railway. 1792. 

MANMAD— 
Question re— 

Compulsi occupy quarters by the 
Bridge Inspectors, Bridge Engineering 
Works at + Great Indian Peninsula 

y- 

‘Engineering We 

quarters in New Delhi. 1039. Indian Peninsula Railway, 966-67. 

‘M2LAD
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MANMAD—contd. 
Question re—contd, 

Disabilities of the subordinates of the 

MEDICAL CERTIFICATE(S)— 
Question re production of —— by sub- 

Bridge Engineering Works at—, 
Great Indian Peninsula Railway. 
966. 

Expenditure on improvement in the 
Bridge Engineering Works at . 
Great Indian Peninsula Railway. 
967, 1873. | 

Staff in the Bridge Engineering Works at 
——, Great Indian Peninsula Rail- 
way. 957-65. 

MAN-OF-WAR— 
Question re collision of a —— with a cargo 

steamer near Karachi. 286. 
MANUFACTURE— है! 

Question re —— of boilers in Railway 
Workshops. 34-35. 

MARKER(S)— 
Question re promotion of goods —— on the 

North Western Railway. 2008. 
MAXIMUM— 

Question re clerks blocked on —— of their 
grades in the North Western Railway 
Headquarters Office, 2140-41, 

MAXWELL, THE HONOURABLE SIR 
REGINALD— 
Demand for Supplementary Grant in 

t of “ Police”. 1971-72. 
Foreigners Bill— 

Motion for leave to introduce. 86-87. 
Motion to consider. 326-27. 
Motion to pass. 327. H 

Home Department Declarations of Exemp- 
tions (laid on the table). 54-57, 238. 

Indian Penal Code (Amendment) Bill— 
Motions to consider and to 3 156. - 

Motion to reduce demand for “Executive 
Council ” re indifferent attitude of the 
Government towards the welfare of the 
Scheduled Castes. 1235-36. 

Oath of Office. 1. 
Offences on Ships and Aircraft Bill— 

Motion for leave to introduce. 85. 
Motions to consider and to pass. 331. 

Press and Registration of Books (Amend- 
ment) Bill— 
Motion to circulate. 153-54. 

© Resolution re constitution of the Simla 
«town as a Centrally administered area. 

818-20. 

MECHANICAL DIVISION(S)— Questia” Stich ab tasieteate 

“1160-61005 < 
| 

Ya repro of the| 
——-of the North ‘Western: Railway. |» 

Railway officials. 2-3, 553-55. 

MEDICAL DIPLOMAS BILL— 

See “ Bill(s)”. 
MEDICAL OFFICER(S)— 

Question re —— considered to be in in- 

dependent medical charge on the North 
Western Railway. 556. 

MEDICAL RELIEF— 
Question re provision of —— for the Con- 

sulate Staff, ete., at Jalalabad. 968. 

MEDICAL SERVICES— 
Demand for Grant. 1243. 

MEDICINE(S)— 
Question re purchase of —— for the New 

Delhi Ayurvedic and Unani dispensaries. 
41. 

MEERUT— 
Question re— 

Bye-laws prohibiting the letting out of 
out-houses of bungalows in the —— 
Cantonment. 340. 

Tongas permitted to run from the —— 

Cantonment Railway Station. 1595. 

MEETING(S)— 
Publicity of the proceedings of the —— 

of Select Committees. 979. 
Question re postponement of the —— of the 

Central Advisory Board of Education. 

MEHR SHAH, NAWAB SAHIBZADA 
SIR SAYAD MUHAMMAD— 
Question re— 

Clerks in the Central Board of Revenue 

Laboratory at Delhi, 1313. 
Officers and clerks in the office of the 

Income-tax Adviser. 1312-13. 
Officers appointed to the Central Board 

of Revenue Service of Chemists. 
1314, “ 

MEMBER(S)— है 
Presentation of the Report of the Com- 

mittee on conveyance allowances admis- 

sible to —— of the Indian Legislature. 

1581-84. 

Question 76€-- ९ 

Alleged interference in the election of the 

elected. ——.on the हि Ce Tax 
Committee of the Ambala Canton- 
ment Board. , 162, 

Certain remarks of the General Manager 
of the North, Western Railway about 
equestions put hy —— of the Legis- 
lative Assembly. 419-21. 

y
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MEMBERS(S)—contd. METEOROLOGY— 
Question re—contd. Demand for Grant 1242. 

Expenses incurred on saloons, etc., 
of the Executive Council. 1316 

Resolution re amendment of rules govern- 
ing the grant of travelling and other 
allowances to —— of the Indian Legis- 
lature. 329-30. 

MEMBERS OF THE LEGISLATIVE AS- 
SEMBLY— 
Qu i re red "y of tel lephi harg 2 

for ——. 1172-73. 
MEMBERSHIP(S)— 

Question re withdrawal of India from the 
— of the League of Nations. 291-92 

MIGRATORY STAFF— 
See 

MILITARY ESTATES OFFICE(S)— 
for 

of clerks and superintendents in —— 
——.' 1924-25. 

MILITARY ESTATES OFFICER(S)— 
Question re— 

Allowance paid to-the —— of the Lahore 
Cantonment for acting as Executive 
Officer. 1924. 

Functions of the 480, 
MILITARY FINANCE DEPARTMENT— 

MEMORANDUM— Question re non-promotion of a Muslim as 

Oe Tl एक ४ |... का Fnancal Advise nthe —— “5 1515. 

art see 20 _ | MILITARY FORCES)— ... * 
---- submitted by the train clerks of the| @uestion es Be by _pro- 

North Western Railway. 1586. 6-7 3 ser ee ia 
—— submitted by the vision-failed) MILITARY LAND(S)— 

Station and Assistant Station Masters| See “* Land(s) ”. 
on the North Western Railway. 1364. 

MENIAL(S)— 
Question re denial of the benefits of Pro- 

vident. Fund to —— on the Assam 
Bengal Rajlway. 967-68. 

MENIAL SERVANT(S)— 
Question re non-extension of the benefit 

of Provident Fund to of the Can- 
tonment: Boards, 894-95, 

MENON, MR. P. M.— 
Oath of Office. 1661, 2181... 

MERCANTILE “MARINE— 
Question re profits from the working of the 

enemy ships spent on the development 
f Indian ——. 1437-38, 1517, 

MERCHANT SHIPPING (AMENDMENT) 
BILL— 

ee ‘“* Indian —— ” under “ Bill(s) ”. 

MESSAGE(S)— 
—— from His Excellency the Governor 

General appointing the Honourable Sir 
the 

MILITARY SECRETARY TO HIS EX- 
CELLENCY THE VICEROY, OFFICE 
OF THE— 
Question re recruitment of Sikhs as inferior 

servants in the —— and Private Secre- 
tary to His Excellency the Viceroy. 
1991. 

MILLER, MR. C..C.— 
Election of —— to the Standing Com- 

mittee for the Department of Com- 
munications. 1460. 

Election of —— to the Standing Com- 
mittee for the Labour Department. 
1674. 

Registration of Trade Marks Bill— 
Consideration of clauses, 447-49. 

MINER(S)— 
ion re —— and 

Khewra Salt Mines. 

king in 

1865-66, 2072-73. 

MINES— 
Demand for Grant. 1242. 
Question re— Andrew Clow to 

assigned to the Finance Member on the 
occasion of the general discussion of the 
Railway Budget. © 237. 

—— from His Excellency the Governor- 
General declaring cértain heads of expen- 
diture in the Budget open to discussio 
by the Legislative Assembly. 237. 

METEOROLOGICAL OBSERVATORY— 
i 543, re —— at Karachi 

Requisition of some land neat Khewra 
Salt ——.. 1315, 2065. 

Miners and gangmen working'in Khewre 
Salt . 1865-66, 2072-73. 

MINES (AMENDMENT) BILL— 
See “ Indian —— " under “ Bill(s) ”. 

MINISTERIAL ESTABLISHMENT(S)— 
tion of —— d 

of Army Headquarters. 1727. 
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MINISTERIAL SERVICE eXAMINA. | MODY, SIR H. P.—contd. 

On ee me General discussion of the Railway Budget- 

See “ Examination(e)”. a 521-22, 525, 534. 

ge ight STAFF— | National Service (European British Sub- 

MINORITY 1eS)— कक कप 
Question #6 non-observance of the Home | Maven to consider. 2017. 

Department Resolution for recruitment| Parsi Marriage and Divorce (Amendment) 

of —— in the Rawalpindi Division of Bill (as passed by the Council of State)}— 

the North Western Railway. 411. | Motion to consider. 2073. 
MINT— 

Motion to pass. 2073. 

Demand for Granf. 1246. Press and Registration of Books (Amend- 

Demand for Supplementary Grant. 1973- ment) Bill— 

74. Motion to circulate. 150. 

MISCELLANEOUS— | MOGHALPURA— 

Demand for Grant. 1247. Question re— 
hai Demand for Supplementary Grant. 1975. 

MISCELLANEOUS ADJUSTMENTS BE- 
TWEEN THE CENTRAL AND PRO- 

VINCIAL GOVERNMENTS— a gs notte 

Demand for Grant. 1247. © | Provision of certain necessities in the 

MISCELLANEOUS DEPARTMENTS— mosque attached. to. the wor: 

rges and ppointments of 
coolies, ete., in the —— Workshops, 
North Western Railway. 737-38. 

Demand for Grant. 1246. shop. 80: 

EOUS EXPENDITURE | MOLASS(ES)— ae 
हे Question re researches for utilisation of 

(RAILWAYS)— 0 a 

Demand for Grant. 727. —— in making petrol. 1257-58. 

MISCELLANEOUS EXPENSES (RAIL-| MONEY(IES)— 

WAYS)— Question re spent on “ Visit India ” 

Demand for Grant in respect of “ Working advertisement. 756. ~ 

Expenses——". 729. F 
Demand for Supplementary Grant in 

of * Working Expenses ——.| Question re— 
MONOPOLY (IES)— 

715-77. ——enjoyed in respect of Rail-cwm-Road 

MISTRY(TES)— | tickets by Messrs. N. D. Radha 

Se हि “ee Bail Krishan and Sons. . 755-56. 

Promotion of of the Mechani ree P 

Divisions of the North Western Rail- Se लय ee 
way. 1160-61. 

. 

Works —— on the North Western —— for the purchase oF wool given to 
Railway. 2009-10. Messrs. Rellies and Beinney’s of 

MODY, SIR H. P.— Madras. 1669. 

Excess Profits Tax Bill— —— of trade of British Units held by 

Motions to refer to Select Cgmmittee and Army Institute Contractors 897. 

to cireulate. 101-08, 124, 252, 256, | wonTHL eens”. 

257, 258, 271. MO! ray. SHARON TICKET(S). 

See * Ticket(s)”’. 
Motion to consider. 1285, 1296, 1321, 

1325-29, 1339, 1350, 1353, 1355. MONUMENT(S)— 

Consideration of —. Question re— 

and ee Mosca Charge of preserved —— in New Delhi 

= - 1865. 
Clause 6. 1527, 1528-29, 1537. ¥ Re 
Clases हे: 1406, 1407S Lage, tear | oo alles i Shah Baharo ” near Lar- 

Clause 10. 1548. kana in Sind. 136. 
Clause 26. 1574. —— in Sind. 133-136. 

Schedule I. 1616,1622. ‘Transfer of the charge of ancient —— 

Motion to pass. 1642. in Delhi. 1868. हि 

छः
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MUDALIAR, THE HONOURABLE DE- 
WAN BAHADUR SIR A, RAMASWAMI— 
ae Safety (Stowing) Amendment 

i 
Motion for leave to introduce, 881. 
Motion to consider. 987-88, 989-90. 
Motion to pass. 992. # 

Excess Profits Tax Bill— - 
Motions to refer to Select Committee 

and to circulate. * 310. 
Motion to consider. 1283, 1288, 1304. 
Consideration of clause 6, 1536-37, 

Factories (Amendment) Bill— 
Motion for leave to introduce. 476. 
Motions to consider and to. circulate. 

566-67, 572-74, 
Consideration of clauses. 

5... 578, 580, 581. 
Motion to pass. 582. 

mend: 

575,576, 577, 

fs made by 

MORADABAD— 
Question re— 
Communal composition of certain staff 

the —— Divisional Offices on the 
East Indian Railway. 1181 

Communal composition of certain staff 
reeruited by the Divisional Superin 

|! tendent, East Indian Railway, 
1181 

% Diversion of the Delhi-Dehra Dun Ex- 
< press via 

Fae Grievances of Muslims in the —— Divi- 
& sional Offices on the East Indian Rail- | 
EA way... 1180 ॥ 
te MORADABAD DIVISLON— 
i Question re— 
& Communal position of po. 
= employees in the ——. of the East 

n Indian Railway. 1182. 
= Grievances of Muslim of the 
= —— of the East Indian. Railway. 

7 1792-93. 
ae Promotion of Assistant Station Masters 

4 = and guards in the —— of the East | 
“4 ५ Indian Railway. 51 

Sus; of staff in the —— of the 
_ East Indian Railway. 1182. 

MORNING OFRICE HOUR(S)— 
See “* Office Hourfs) ”’. 

MOSQUE(S)— | 
Question re provision of certain necessities | 

in the attached to the Moghalpura 
Workshop. . 80. 

MOTION(S) FOR ADJOURNMENT: 
See “ Adjournment(s) ”. 

MOTOR ~ VEHICLES (AMENDMENT) 
BILL— 
See “ Bill(s) ”. 

MOVE— 
Question re of the migratory portion 

of the Imperial Secretariat to Simla. | 
1513-14 

MUAZZAM SAHIB BAHADUR, MR. 
MUHAMMAD— 
Election of —— to the Standing Commit 

tee on Emigration. I874. 
Election of —— to the Standing Finance 

Committee for Railways. 1927. 
Motion to reduce demand for “ Executive 

Council” re War aims of the British 
Government. 1130-32. 

National Service (European British Sub- 
jects) Bill. 
Motion to pass. 2039-40, 2043 
Oath of Office. 1. 

of 
the Council of State. 2146. 

Indian Mines (Amendment) Bill— 
Motion for leave to in: 1476. 
Motion toconsider, 22: 

2258. 
Consideration of clause +. 
Motion to pass. 2260. 

Indian Tariff (Amendment) Bilb— 
Motion for leave to introduce 
Motion to consider, 214 
Consideration of clause 2 
Motion to pass. 2155, 2156 

Indian Tariff (Second Amendment) Bill— 
Motion for Teave to introduce, 1675, 

1676. 
Motion ‘to consider. 2156-59, 2163-64. 
Motion to pass. 2164, 2165. 

Insuranee (Amendment) Bill— 
Motion for leave to introduce. 
Motion to consider. 2120-21. 
Consideration of clauses. 2123, 2125. 
Motion to pass. 2126. 

Insurance Rules (laid on the table). 
84. 

2259, 2260. 

1675. 

58. 

Motion re election of the Standing Com: 
mittee for the Department of Commerce. 
1466, 1467, 1468. 

Motion re election of the Standing 
mittee for the Labour Department. 1466. 

Motion to reduce demand for “ Executive 
neil” re— 

Gri Poverhien ॥ 
ip 

1216. 
Taxation policy of Government. 1200- 

04. 

09०९8, 
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MUDALIAR, THE HONOURABLE DE- 
WAN BAHADUR SIR A. RAMASWAMI 
—conid, | 
Petroleum (Amendment) Bill— 

Motion for leave to introduce. 
Motion to consider. 2260-61. 
Motion to pass. 2275, 

Registration of Trade Marks Bill— 
Presentation of the Report of the Select 

Committee. 58 
Motion to consider. 445-46. 
Consideration of clauses. 449-50, 451, 

1675. 

452, 454. 
Motion to pass. 455. 

Statement laid on the table by —— re 
lowest tenders not accepted by the High 
Commissioner for India in purchasing 
stores for the Government of India. 
2143-45. 

MUHAMMAD ALI KHAN— 
Question re arrest of —— of Jahangir- 

pura, Peshawar city. 1592. 

MULTIPLE UNIT SERVICE— 
Question re working of the Bombay —— 

on the Great Indian Peninsula Railway 
by certain drivers. 2002-03. 

MURDER(S)— 
Question re of persons in British 

territory by tribal gangs. 399-403. 

MURTUZA SAHEB BAHADUR, MAULVI 
SYED— 
Election of to the Standing Finance 

Committee for Railways. 1927. 
Motion re election of the Standing Finance 

Committee for Railways. 1464-65. 
Motion to reduce demand for * Executive 

Council * re forward policy of the Gov- 
ernment of India in the North West 
Frontier Province. 1110-12. 

Question re— 
Hours of work of the staff on the Bombay, 

Baroda and Central India Railway. 
1596. 

Muslim watermen on the Bombay, 
Baroda and Central India Railway. 
1596. 

Non-reeruitment of Muslims to certain 
posts on the Bombay, Baroda and 
Central India Railway. 1595-96. 

Reports lodged by the Assistant Station 
Master, Nangloi Station, North Wes- 
tern Railway. 2141 

Resolution re utilization of the Kamran 
dues for the accommodation of pilgrims. 

"46. 

| 

MUSHRIQI, ALLAMA-I-— 
Question re arrest of ——, leader of the 

, under the Defence of India 
Act. 1671-73. 

MUSIC— 
Question re starting of Sanskrit —— pro- 

grammes in the All-India Radio. 1796. 

MUSLIM(S)— 
Motion to reduce demand for “ Railway 

Board ” re —— grievances. 683-720. 
Question re— 

Absence of facilities for offering their 
Friday prayers to employees in 
the East Indian Railway workshops. 
1371. 

Alleged under-representation of —— in 
services on the North Western Rail- 
way. 403-04, 405-06. 

Appointment of a —— as Assistant 
Signal Engineer on State Railways. 
550. 

o of 
Coaching and Goods on the North 
Western Railway. 1995. 

Appointment of —— as Personnel Offic- _ 
ers, ete., on the North Western Rail- 
way. 408-09 

Arrangements for vending erated waters 
to —— at the Delhi Railway Station. 
1176, 1873. 

Complaints of —— Officers in the Archaso- 
logical Department. 1030. 

Dearth of in the Rawalpindi Divi- 
sion of the North Western Railway. 
549-50. 

Differential treatment meted out to 
and Hindus by the Divisional Super- 
intendent, Delhi. 222-24. 

Employment of —— as Office Superin- 
tendents and Head Glerks on the 
North Western Railway. 748-49, 
2271. 

Grievances of employees of the 
Moradabad Division of the Kast Indian 
Railway. 1792-93. 

Grievances of in the Archeological 
Department. 1670-71. 

Grievances of —— in the Department 
of Education, Health and Lands. 
660-61, 908. 

Grievances of —— in the Moradabad 
Divisional Offices on the East Indian 
Railway. 1180. 

and non- —— in certain reo on 
the North Western Railway. )4 5 
2269. ° : 
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MUSLIM(S)—condd. MUSLIM(S)—coneld. 
Question re—contd, Question re—concld. 

— hawkers at the Delhi Railway Sta- of ii of two —— Con. 
tion. 1176. servation Assistants and one Overseer. 

—— in the Department of Education, 1867-68, 
Health and Lands and its atta T of —— employees in the De- 
Offices. 1790-92. 

— watermen on the Bombay, Baroda 
and Central India Railway. 1596. 

Non-appointment of a —— as an Elec- 
trical Engineer in the Central Public 
Works Department. 1868-69. 

Non-consideration of —— for appoint- 
ments in unreserved vacancies in 
the Government of India Press, New 

1858. Delhi 
Non-promotion of a —— as Assistant 

Financial Adviser in the Military 
Finance Department. 1515. 

Non-promotion of a —— as Assistant 
~ Secretary or Officer Supervisor in the 

Defence Department or Army Head 
quarters. 1516. 

Non-recruitment of —— to certain posts 
on the Bombay, Baroda and Central 
India Railway. 1595-96. 

Offering of vacancies reserved for —— 
in the Government of India Press, 
New Delhi, to non- ——. 1858. 

59. 

Partial treatment of —— in the Depart- 
ment of Education, Health and Lands 
and its attached offices. 662, 909. 

(Qualified Inspectors of Works not 
allowed to officiate as Assistant Engi- 
neers on the North Western Railway. 
747-48. 

Recruitment of —— and non- —— in 
certain posts on the East Indian and 
Eastern Bengal Railways. 47. 

Recruitment of —— as labourers, etc., 
on the North Western Railway. 44. 

Recruitment of’ —— as Preventive 
Officers in the Customs Department. 
477-78. 

Recruitment of —— in the Intelligence 
Burean. 900. 

Recruitment of —— on the Assam 
Bengal Railway. 1791-92. 

Representation of —— in the ranks | 
Signal and Block Inspectors on the 
East Indian Railway. 973, 974. 

Re tation of —— in the Traffic 
का posts on the North West- 
ern Railway. 49. रे 

partment of Education, Health and 
Lands and its attached offices. 788- 
89. 

Vacancies not filled by —— in the Signal 
Shop, North Western Railway. 410-11 

MUSLIM OFFICER(S)— 
Question re posting of —— to the Delhi 

Division of the North Western Railway. 
221-22. 

See also “‘ Officer(s) ”. 

MUSLIM UNIVERSITY (AMENDMENT) 
BILL— 
See “ Aligarh —— ” under * Bill(s) ”. 

MUTUAL GUARANTEE FUND(S)— 
Question re —— of the old East Indian 

Railway Company. 751-52. 

N 

NATWALA— 
tisfactory Ail. oF 

in Karol Bagh, Delhi. 48, 1266. 

NANGLOI— 
Question re reports lodged by the Assistant 

Station Master, Station, North 
Western Railwa; 

(EUROPEAN 
= 

2141. 
NATIONAL | SERVICE 
BRITISH SUBJECTS) 

See “ Bill(s).” 
NAUMAN, MR. MUHAMMAD— 

Agricultural Produce Cess Bill— 
Motion to consider and to circulate. 

992, 1012-14, 1019. 
Motion to consider. 

2111. 
Consideration of clauses. 2118, 2119. 

Demand for Supplementary Grant in res- 
pect of — 
Payments to other Governments, De- 

partments, ete., on account of services 
rendered. 1969. 2 

Police. 1970. a 
Working Expenses—Maintenance ani 
Supply of Locomotive Power. 767- 
68, 769. bined 

Working Expenses—Maintenance of 
Structural Works. 762, 763. 

Working Expenses—Miscellaneous Ex- 
penses. 777, 

2099-2103, 2108, 
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——————— 5 सपना 

NAUMAN, MR. MUHAMMAD—contd. ८ | NAUMAN, MR. MUHAMMAD—contd. 

Drugs Bill— National Service (European: British Sub- 
jeets) Bill— Motion to consider. 2170, 2189. ) 

Consideration of clauses. 2232, 2233. 10007 ticonsider. 2019; 

sere # rae | Mowense pass. 2043, 2044, 2045. 
F Ques’ 100, re— 

Election of —— to the Standing Finance Absence of facilities for offering their 
Committee for Railways. 1927 Friday prayers to Muslims employees 

gwdlder - pres OA ne nities न the es Indian Railway Work- 
[0 1 2. 

and to circulate, 127-29. / 5 कक क Appointment of Controllers’ or Liaison 
Motion to consider. 1300-1303. Officers for ihdustries and concerns. 
Consideration of— 783-88 

Clause 2. 1634, Appointment of lady ticket collectors 
Clatisé 4, 1405-06, 1411. on the Bombay, Baroda and Central 
Clause 6. 1477, 1487-88. 1532-34. India Railway. 742. - % 

Clause 7. 1491. = बजट Appoi ७] ial ppointment of Liaison Officers and 
Clause. 1550-51, 1552. Controllers. for Industries, 1482: 

Motion to 1643-44 | Appointment of tool keepers in the 
Factories (Amendment) Bill— Saidpur Workshop, Eastern Bengal 

Motions to.. consider and to circulate Railway. 43. 

571-72, 573. Functions of the Law Offi f the East 
General discussion of the General Budget. Scie and a eens detenel 

944-46 741-42. > 
Indian Coinage (Amendment) Bill— Method adopted for finding the best > 
Motion to consider. 564. of a 1431- 

Indian Finance Bill— ae 
Motion to consider. 1889, 1905-11. Py 

Consideration of clause 4. 1942-43. preload 
Tndian Mines (Amendment) Bill— Rested in work- 
Motion to consider. 2254-55. shops onthe East Indian and Eastern 

Bengal Railways. 1372-73. 
Recrui of Muslims and non-Mus- 

ae
 

Indian Tariff (Second) Amendment) Bill— 
Motion to consider. 2160-61, 2162. lims in certain “posts on the East 
Motion to pass. 2164-65. dit i न 

eo (A 0ने आगमन Bi ee and Eastern Bengal Railways. 

BB cs ts consider. 2122, Recruitments to the office of the Trans- 

Blection of the Standing Committee for ar sais os ० सर nla aren ea 8 
= 

the Department of Commerce. 1466- a a on 

67, 1468. 
Election. of the Standing Committee for| Question (Supptementary) re— 

the Department of 9] it of Messrs. Fergtison and 

1273, 127 oenany as the Managers’ of the 

Election of the Standing Finance Com- Allianz and Stuttgarter Life Bank. 

mittee for Railways. 1464. अर 

Motion to reduce demand for— Candid: taking Appendices C and D 

“Executive Council” re Government Examinations on the North Western 

of India’s polly. re recognition of Railway. 6. 

unions. 1117 Certain information regarding clerical 

Railway Board” 7 staff on the North Western Railway. 

Control of capital expenditure. 619- 878. 

1, 623. Clerks recruited direct in intermediate 

pata | of railway employees. हक North Western Railway. 1 

+ 
| 

Spas 6h SEN 63 Haj pilgrims carried Rizvani” of 

juslim grievances. 692, 694, 695, the Turner Morrison and Company. 
699- 702, 707, 714, 718, 719. 800. 

हू 

; = 
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Inferior servants promoted certain 
subordinate posts on the North Wes- 
tern Railway. 744. 

and unloading contractors on 
the North Western Railway. 747 

Muslims in the Department, of Educa- 
tion, Health and Lands and its 
attached offices, 792. 

Post of the Superintendent of Post 

Offices, Ambala Division, held by 

members of one family. 553. : 
Production of medical certificates by 

subordinate Railway officials. 3. 

Promotion of clerks in the North Wes: 

tern Railway’ Accounts Department 
876. 

Recruitment of Muslims on the Assam 
Bengal Railway. 1792. 

Shortage of steamers for Haj pilgrims 
801 

Reserve Bank of India (Second Amend- 
ment) Bill— 
Motion to consider. 888-89, 890. 

Resolution re— 
ittee to formu- 

Tate a sound polic for depreciatic 
and capital expenditure in respect 
the Railways. 831-33, 834, 835. 

Guiding principles in respect of cater- 

ing contracts on Indian Railways. 

190-93, 195, 
NATIONAL SERVICES)— 

Question re compulsory —— for Euro 
pean British subjects in India, 137- 

38. 
NAVIGATION. 

Demand. for Grant in respect_of 
gation (including Working Exper 

Embankment and Drainage 
Works”. 1238 

Demand for Supplementary Grant in 

respect of “ Irrigation, —— and Drain 

रे age Works.” 196 
NAVY, ROYAL INDIAX— 

Nee * —— (Extension of Service) Bill” 

under ‘ Bill(s).” 

NAZUL LAND— 

Question re increase in the rents of —— in, 

Delhi. 48, 1268. 

Tri 

NEW CONSTRUCTION— 
Demand for Grant. 730. 

NEW DELHI— 
jon re— 

Allotment of quarters in —— - 

1990. 
Allotment of quarters to lower-paid 

married clerks in ——. 1994- 

1457, 

Amendment of allotment rales of quar: 

ters in ——. 1861-62, 1864 

Appoiritment of a caretaker for th —— 

Secretariat and Council House, 

293-94. 

Appointments made in the Government 

of India Press, by the Assistant 

Manager. 1858. 

Central Public Works Department oe 

owning houses in ior 
nt q 

1456-57. 
Charge of preserved monuments In —— 

1865. 

Compensation to clerks permanently 
in ——._ 1033. 

Construction of a block of kitchens in 

“B” type unorthodox quarters in 

Construction of certain _ unorthodox 

quarters In —— 

Defects in.combined “ 0" type orthodox 

quarters in ~ 1447-5 

Demand for “C” type unorthodox 

quartersin ——. 10: 
Demand for unorthodox “C” type 

quarters in —— * 589-91, 594 

Demands of the Secretariat staff 
1518- permanently located in. —— - 

Employees in the Government of India 
Press, —— , suffering from leprosy 

1859. 
Expenses of the cattle show held in —.- 

661 
Grant of a summer allowance to the 

iat staff ntly located 
in ——... 1519-20 

Grant of house rent in —— to the Gov- 

ernment of India staff failing to get 

quarters. 2069. 3 

1033-34. 
in, 

more, quarters in — - 

Impro’ in it quarters 
aay 
i 294-95, 1032-33. 

Location of the Army Headquarters In L 

1520-22 
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NEW DELHI—condd. NEW LEAVE RULES— 

Question re—contd. See * Leave Rule(s).” 

N iderati of Muslims for | NEWS BULLETIN(S)— 

appointments in unreserved vacancies Question re— ’ 

in the Government of India Press, Introduction of Hindi —— in the All- 

—. 1858. India Radio programmes. 1797. 

i i Introduction of Sanskrit —— in the 
अप the > paste o Spr All-India Radio programmes. 1797- 

Press, —— , to non-Muslims. 1858- 98. 
59. थ NIGHT TRAIN(S)— 

ning of a De; College in ——.| See“ Train(s).” 

हद 87, 4 a NON-CONFIRMATION— 
i See “ Confirmation.” ning of a permanent Post Offi 

= im Council I House, ——. 740-41. NON-GAZETTED . RAILWAY SER- 

i ai incr | “Vane Opening of = soa and Unani (Ses Railway Se (8). 

Pay of in the Goy of | NON-GAZETTED STAFF— 

India Presses, Calcutta. and ——.| See “ Staff.” 
2132-33. NON-MUSLIM(S)— 

Payment of wages of workers in the) See “ Muslim(s).” 

Government of India Press, ——.| NORTH-WEST FRONTIER PROVINCE— 

डक पलक, Motion to reduce demand for “ Executive 

Permission for storage of luggage, etc., Council” re forward policy of the 

in quarters in —— . 1984-85. Government of India in the ——. 
Provision of a tap for unfiltered water 1082-86, 1104-17. 

in orthodox quarters in ——. 795-| Question re— 

96. Kidnapping of Muhammed Salim Khan 
Provision of automatic sprinklers in Be ab नल टठा, 2 be? 1691, 

quarters in —— . 1039. Recruitment of relation of employees 
Provision of wire gauze doors and roof in the Income-tax De tt, हर 

(om “ul of " quarters in’ ——. jab, —— and Delhi Provinces. 1731. 

लय for cho’ —_|NOBTH WESTERN BATLWAY 
Ayurvedic and Unani dis 168. 41. | २ cial 

Quester for postmen in—--. 2005-06. |NORTH WESTERN RAILWAY CO-OPE- 
Reduction of electricity charges in —. | RATIVE CREDIT SOCIETY— 

1987. See * Co-operative Credit Society”. 

Reduction of water charges in ——. | NOTICE(S)— 
1987, Question #€ —— issued for contravention 

Rent charged for officer's Bungalows of the terms of sanctions grarited -by the 

and unorthodox quarters in ——. Delhi Improvement Trust. 1268-69. 

1256-57. NOTIFICATION(S}— 
re certain amendments to the Motor 

Roofing of the open!’ courts of *D” Meni International Circulation Rules. 

type quarters in 1037-38. 
Unorthodox ‘C’* type quarters in ——. 

587-88, 1861. 0 
Vacancies filled in the composing and 

bindery establishments of the Gov-| OATH OF OFFICE— 
ernment of India Press, ——. 1444-|- Abdul Hamid, Khan Sahib Shaikh. 2. 
46. : Bajpai, The Honoutable Sir Girja Shankar. 

Vacancies of clerks filled in the Gov- 1, 2065. 
ernment of India Press, ——. 1443.| Bewoor, Sir Gurunath. 849. 

Resolution ve Picture Gallery for -—-.| Campbell, Mr. 10. G. 893. 
Chambers, Mr. 8, P. 2. 

Rent of table fans supplied in quarters in 
1986. 

he
s 

दर 
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OATH OF ere re OFFICE SUPERINTENDENT(S)— 
Chettiar, ja Sir S.R.M. Annamalai. 1. “ Superii dent(s)”. 

Conran-Smith, Mr. E. 2065. ee a 
Seth Sunderlal. 1. em beet कि 

Dalpat Singh, Sardar Bahadur Captain. 1.) Question re— 
Dumasia, Mr. N Absence of Muslim —— in the Attached 

Frampton, Mr. H. J. 1. Offices of the Department of Educa- 

Griffiths, Mr. P. उ. 1. tion, Health and Lands. 904-06. 

Gwilt, Mr. E..L. ¢. 1. Absence of Muslim —— in the Depart- 

Imam, Mr. Syed Haider. 1309. _ ment of Education, Health and Lands. 
Ismail Ali Khan, Kunwar Hajee. 1. 903. 
Lillie, Mr. Cecil James Wingate. 333. हिल 8 
Maxwell, The Honourable Sir Reginald, 1. es ras Peateag een 

Menon, Mr. P. M. 1661, 2131 Hppesls, against. penaliies Ha es 
Bahad Muh da posed 

rs inte ie Income-tax —— in the United Pro- 

Oulsnam, Mr. 8. H. ¥Y. 221. vinces. 42-43 
Pillay, Mr. 7". 8. 8. 2. Appointment of Sikh —— in the Rail. 

Raper, Mr. John Hugh Francis. 587. way Board. 738-39. 

Row, Mr. K. Sanjiva. 539, 1661 Authorisation of an —— of the Supply 

Sen, Rai Bahadur G.C. 2. Department to recommend candidates 
Sham Lal, Lala. 1. for additional war of 
Sharma, Pandit Pyare Lal. 957. Indian Stores Department and Con- 

Shrivastava, Babu Hari Saran Prasad. tracts Directorate. 796-97. 

979. 
Singh, Reje Deveki Nandan Prasad, 2a1.| ०6 RBIS en eee 
Staig, Mr. B.M. 1, 2205. Counting of previous service of ex- —— 

Talukdar, My. JN. 1425. हि of the Indian Territorial Force. 2068. 

Williams, Mr. A. deC. 1981. Deputation of a Finance Department 
OATHS (AMENDMENT) BILL— | vr to the Expending Department of 

See “ Indian * under “ Bill(s)”. the Government of India. 167. 

OBSERVATORY— Duties of Assistant —— and ‘Transpor- 

Question re meteorological —— at Karachi. _ tation Inspec on State Railways. 
429. 

OFFENCE(S)— of service ited to —— in 
Question re— the Telegraph Branch of the North 

Investigation, ete., of —— under sec. Western Railway. 425-26. 
tion 112 of the Indian Railways Act. | Functions of the Law 
9. | Indian and Eastern Bengal Railways. 

Regulations prescribing punishments for | 741-42. 
—— under the Indian Railways Act. | Grievances of —— in the lower gazetted 
560. service on State Railways. 751. 

OFFENCES ON SHIPS AND AIRCRAFT | Income-tax —— and examiners in India. 

Bur 1731-32. 

See * Bill(sy* Income-tax —— and Examiners in the 

OFFICE ESTABLISHMENT eer Districts at Calcutta. 1732- 

Question re lump sum granted for —— and | lita 
contingencies to the Advisers and Liaison in ghia Govespanenie pe tans 
Officers in the Supply Department. 797. | गये pephe asen! अत आठ 3 कक तह 

OFFICE HOUR(S)— Members of the Army in India Reserve 
Question re— at  —— and retired —— of the Indian 

Observance of morning —— during sum- | Medical Service recalled to India owing 
mer months in the Goyerninent of to the outbreak of war. 335-37. 
India offices. 2071-72. Method of recruitment of —— in the 

—— of the Indian Stores Department. preventive service of the Customs 
906-07. Department. 1090-93. 
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OFFICER(S)—contd. OKHLA— 
Question re—contd. Question re bad condition of the road lead. 
—and clerks in the offite of the 

Income-tax Adviser. 1312-13. 
—— appointed to the Central Board of 

Revenue Service of Chemists. 1314 
— dealing with establishhment mat 

ters in the Goyernment of India 
Offices 

Posting of Personnel or Staff —— on the 
Fast Indian Railway. 13. 

Recruitment and training of pool —— 
under the Customs Department. 2067- |. 
68 

Reernitments to the office of the Trans. 
port Advisory ——. _ 742-44, 1459. 

Rent charged for —— by and 
unorth quarters in New Delhi 
1256-57 

Test of gazetted —— of the Posts and 
Telegraphs Department. 2135. 

Treatment of an —— of the Government 
of India as a, lent —— on transfer. 
661-62. 

_ Withdrawal of Presidency allowance 
from certain on the East Indian 
Railway at Calcutta. 10. 

OFFICER SUPERVISOR(S)— 
Question re non-promotion of a Muslim as 

Assistant Secretary. or —— in 
Defence | पक अं or Army. Head: 

quarters. 1 
OFFICIAL(S}— 

Question re— 
Re-employment of retired —— of the 
Department of Education, Health and 
Lands. 1865-67. 

Summary of conversations of the Leader 
of the House with British —— re War, 
ete. 141. 

OGILVIE, MR..C. ७. G.— 
Motion to reduce demand for ** Executive 

Council *! re— 
Importance of initiating a decisive policy 

of training Indians to undertake the 
defence of the country and of establish. 
ing a Defence Advisory Committee. 
066. 

Indianisation of the Indian Army. 1079- 
82. 

Resolution re air defence of India. 203, 
204, 212-16, 217, 218,220. 

Royal Indian Navy (Extension of Service) 

Motion for lea¥e to introd) 

ing to Kalkaji’s temple near ——, Delhi 
1028-29. 

OLD LEAVE RULE(S)— 
See “ Leave Rule(s)'*~ 

OPEN LINE WORKS— 
Demand for Grant. 730. 
Demand for Supplementary Grant. 780-8). 

OPINTON(S)— 
Question re action on the —— of the Port 

Haj Committees. 2181. 

OPIUM— .. 
Demand for Grant, 1237 

OPTICAL GOODS— 
Question re increase in the prices. of —— 

and certain other articles. 1668-69. 

OPTICAL INSTRUMENT(S)— 
Question re manufacture of —— for the 

army in India. 1087-88. 

OPTION 
Question re ——'to railway staff to choose 

New or Old Leave Rules. 544-45. 

ORDER(S)— 
Question re rescission of —— _ requiring 

Government servants to pay to Goyern- 
ment one-third of income earned by them 
in private employment. 893-94. 

ORDINANCE(: 
Question re prosecutions under the Defence 

of India —— and Act.—463-65: 
ORDNANCE. BRANCH— 

Question re recrui and tien of 
Warrant Officers in the Supply Branch 
and —— of the Army, 663-64, J514 
15. 

ORTHODOX QUARTER(S)— 

Quarter(s) 
OTHER SCIENTIFIC DEPARTMENTS— 
Demand for Grant. 1243. 

OUDH AND ROHILKHAND RAILWAY— 

See “ Railway(s)”- 

OULSNAM, MR. 8: H. Y.— 
Bill— 

Consideration of clauses. 2221, 2285 
Oath of Office Z 

OUT-AGENCY(IES)— 

” See * Ageney(ies)”. 
OUT-HOUSE(S)— 

Motion to consider. 327-28, 
Motion to pass. 328. 

Question re bye-laws the letting 
out of —— of bungalows in the Meerut 

Cantonmen: 

—
 

As 
&
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E 3 
Question re refund of —— by certain 

employees on the North Western Rail 
way. 41, 540-41, 1177. 

OVERSEER(S)— 
Question re— 

Stoppage of increments of two Muslim 
Conservation Assistants.and one ——. 
1867-68. 

Temporary Building —— of the Posts 
and Telegraphs Department. 2007. 

P 

PANEL OF CHAIRMAN(EN)— 
Nomination to the ——, 54 

PANTH PIPLODA— 
Demand for Grant. 1248. 

PANTH PIPLOD! A COURTS (AMEND- 
MENT) B 
‘See ** Bill(s).” 

PAPER CURRENCY— 
Question re amount of inflation 

173. 

PARCEL OFFICE(S)— 
Question re city booking and —— worked. 
बंध Thomas Cook and Company. 

PARCEL POST— 
Rates of —— discussed under the Indian 

in——, 

PARMA NAND, BHAI—conid. 

Motion to reduce demand for “Exeontive 
Couneil *' re— 

Forward policy of the Government of 
India in the North-West Frontier Pro- 
vinee. 1111. 

Importance of initiating a decisive policy 
of training Indians to undertake the 
defence of the country and of estab- 
lishing a Defence Advisory Com- 

_mittee. 1052. «» 
Indifferent attitude of the Government 

towards the welfare of the Scheduled 
Castes. 1229. 

Motion to reduce demand for “ Railway 
Board ” re Muslim grievances. 705- 
07. 

Question re— 
Adverse treatment of the old East Indian 

the North 

Allianz und Stuttgarter Life. Bank. 
482, 803. 

Appointment of Messrs. Ferguson and 
Company as the Managers of the 
Allianz und Stuttgarter Life Bank 

481-82, 802-08. 
Assessment value of houses and shops in 

Kasauli Cantonment. 1518. 
Attack on Isa Khel by’ tribal raiders. 

1174-75. 
Finance Bill. 1956-57. Book stall contract on the North Western 

PAREL— Railway. 542-43, 971-72. 
Qhestion. re मे कि अंक let sane Building plans received by the Delhi 

y work in’ the Warksha: a Impro " 266-67. 
Of the Great Indian Peninsals, Railay. to clerks permanently 
547, 2270, located in New Delhi. eee 

ARK(S)— to staffs due to the stoppage of the 
Question re provision of ——in Karol Simla exodus. 1099, 

hy . - 1270. Complaint books at railway stations. 
PARMA NAND, BHAI— 1175. 

Election of —— to the Standing Committee 
1524. for Roads. 

Election of to the Standing Com- 

Complaints against the Building Inspec- 
tor of the Delhi Improvement Trust. 
1269. 

mittee for the Department 
cations, 1450, 

Excess Profits Tax Bill— 
Motion to consider. 1325. 
Consideration of — 

Clause 1533. | 
Clause 14. 1562, 1564. 

Indian Finance Bill— 
Consideration of clause 3. 1934, 1935. 

Contrac given on the North Western 
Railway. < 

Creation of the appointment of Consult- 
Ei Central 
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PARMA NAND, BHAI—contd. 

Question re—contd. 

y in the admi and staff 
of the Allianz und Stuttgarter Life 
Bank, 482, 803-04. 

Employment of subjects of Indian 
States in the Government of India 
Departments. 1729-30. - 

ion for reerui & of Third 
Division Clerks in the Central Sec- 
retariat. 35. 

to the 
1733- 

for recrui it 
Indian Army Ordnance Corps. 
34. 

Filling up of vacancies of foremen for 
shops by Indians. 1605. 

Fixation of pay of retrenched staff re- 
inted in the Co Section 

of the Chief Accounts Office, North 
Western Railway. 416-17. 

Grant of a summer allowance to the | 
tariat staff perm: 

in New Delhi. 1519-20. 
Grant of more holidays to Secretaiat 

staff. 1520. 

cers; ete., in the All-India Radio. 
873-75. 

Holding of the autumn Session of the 
Legislative Assembly. 1452-53. 

tly located 

in New Delhi. 1032-33 
Increase in the rent of Nazul Land in 

Delhi. 1268 
Indian officers in the Government of 

India Departments and the Attached 
Offices. 1513. 

Indianisation of the posts of Loco. 
Foremen and Inspectors on the North 
Western Railway. 1604-05. 
trod # the designation of Rail- 
way Ticket Court Inspectors on State 
Railways z 

Licence-holders for Wireless Satin 
sets, programmes and staff of the All- 
India Radio. 873. 

Location of a Tuberculosis Clinic 
Karol Bagh, Delhi. 

PARMA NAND, BHAT—contd. 
Question re—contd. 

Notices issued for contravention of the 
terms of sanctions granted by the 
Delhi Improvement Trust. 1268-69. 

Permission for storage of luggage, ete., 
in quarters in New Delhi. 1984-85 

Persons externed from the Delhi Pro- 
ince. 1735, 2273-74. 

Persons kidnapped by the tribesmen from 
the settled districts, 232-33. 

Posts of drivers held in abeyance on the 
North Western Railway. 1604. 

Promotion of Assistant Station Masters 
and guards in the Moradabad Division 
of the East Indian Railway. 51 

Promotions of shunters on the North 
Western Railway. 1603. 

Prosecutions sanctioned by the Delhi 
Improvement Trust. 1267 

Provision of a tap for unfiltered water in 
orthodox quarters in New Delhi 
795-96. 

Provision of lights on certain roads in 
Karol Bagh, Delhi, 1269-70. 

Provision of parks in Karol Bagh, 
Delhi. 1270. - 

Purchse of typewriters by Government. 

1982-84. 
Railway accident in the Ghaziabad 

yard. 51. 
Railway facilities for relief of people in 

1... famine-striken areas in the Punjab. 
1175. 

Ree ts to the Teleph: Re 
Office, Delhi. 1600-01 

Reduction of electricity charges in New 
Delhi. 1987 

Reduction of water charges in New Delhi. 
19 

Rent of table fans supplied in quarters 
in New De! 1986. 

Researches for utilization of molasses 
in making petrol. 1257-58. 

Resignation of staff of the Delhi Improve- 

Location of the Army Head 
New Delhi. 1520-22. 

Lottery tickets issued from Goa. 342- 
3. 

Move’ of the migratory portion ‘of the 
Imperial Secretarist 10 Simla. 1513- 
14, 

Non-tiiming of certain roads in’ Karol 
Bagh, Delhi 1269. : “Strength of the army. 

ment Trust. 1269. 
it of a ९; Board 

1452. employee... 343. 

quarters in 5 f idates for the post of 
Traffic Inspector on the North Western 
Railway. 1590-91, 2272-73. 

Seniority of certain stalf transferred to 
the North Western Railway. 1590. 

Shifting of the Pirberculosis Clinic from 
Karol Bagh, Delhi. 1270. 

Shortage of rupee coins. + 1095. 
1090. 
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PARMA NAND, BHAI—coneld. 

Question re—coneld. 

Supply of the Debates of the Central 
Legislature to Public Libraries. 1095, 

Tenders invited for the printing of the 
Fanji Akhbar. 1735. 

Test for celection of Hindustani Transla- 
tors for the All-India Radio. 875. 

‘Tongas permitted to run from the Meerut 
Cantonment Railway Station. 1595. 

Unsatisfactory condition of Naiwala in 
Karol Bagh, Delhi. 1266. 

Working of Mail and Express Trains by 
Indian drivers on the North Western 
Railway, 1605-06. 

Resolution re constitution of the Simla 
town as Centrally administered area. 
804-07, 808, 809, 812, 814, 820. 

जज
 

अं 
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PARSE MARRIAGE AND. DIVORCE 
(AMENDMENT) BILL— 
See “ Bill(s)” 

PARTIAL TREATMENT— 
रा Question re of Muslims in the Depart- 

ment of Education, Health and Lands 
and its Attached Offices. 909. 

PARTNER(S)— 
Question re salling of all the —— of a firm 

to appear before the Income-tax Officers 
in Sind. 165, 671. 

PASS(ES)— 

Question re— 

Free special allowed on the North 
Western Railway. 1 : 

Misuse of card —— by certain person’ 
on the North Western Railway. 2245 
25. ह granted to Messrs. N. 10, Radha 
Krishan and Sons of Rawalpindi by 
certain Railways. . 755. 

Railway —— allowed to Messrs. Thomas 
Cook and Company. and their staff. 
753. ड़ 

PASSENGER(S)— 
Question re— के 

Bathing arrangements for third class 
— on Railways. 35-37. 

Bathing arrangements for third class 
——on the North Western Railway. 
1176-77. ° 

Tneonveniences to third ¢ 
the East Indian and North Western 
Railways. 414-16... 

PAY— 

ched hands of 
the compilation section of the North 
Western Railway on -re-appointment. 
1367-68, 1793. 

Fixation of —— of  retrenched staff 
re-appointed in the Compilation 
Section of the Chief Accounts Office, 
North Western Railway. 416-17. 

Fixation of —— of temporary hands in 
* the Postal Department. 2006. 

of accountants in the Govern- 
ment of India Presses, Calcutta and 
New Delhi. 2132-33. 

of daily rated staff officiating in 
higher grades on state railways. 540, 

Revision of the —— of the subordinate 
station staff on the North Western 
Railway. 1589. 

Scales of —— of Station Masters on the 
East Indian Railway. 236, 1100. 

PAYMENT OF WAGES ACT— 
See ‘* Act(s)”. 

PAYMENTS TO INDIAN STATES AND 
COMPANIES— 
Demand for Grants. 728. 

PAYMENTS TO OTHER GOVERNMENTS, 
DEPARTMENTS, ETC., ON ACCOUNT 
OF ADMINISTRATION OF AGENCY 
SUBJECTS AND MAINTENANCE OF 
TREASURIES— 

Demand for Grant. 1240. 
PAYMENTS TO OTHER GOVERNMENTS, 

ETC., ON ACCOUNT 
OF SERVICES RENDERED— 
Demand for Supplementary Grant. 1969. 

PENAL CODE (AMENDMENT) BILI. 

See “ Indian ——” under * Bill(s)"’. 

PENALTY(IES)— 
Question re— 

Appeals against, imposed on Income 
Tax Officers in the United | Provinces. 
42-43. : 

—— for carrying more pilgrims ina ship.  - 

—— to railway employees found travel- 
ling without tickets, . 425,,. 2269-70. 

PENSION(S)— 
Demand for Grant if respect of ** commu- 

ted value of ——.” 
Demand for Grant in respect, of “ 
annuation Allowances and ——,” ei 7. 
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PEON(S)— PIG IRON— 

Question re vacancies of — filled in the) See “ Iron ” 
woh Soa of India Offices. 668. | PRILGTRM(S)— 

PERMANENT LOCATION— | Motion for Adjourment re Haj —— 
See “ Location.” | Traffic. 53. 
ERSON(SI Question re— 

ez ei ५ | Concession tickets issued to indigent 
= Haj ——in Bombay. 1988-89. 

Hindi-knowing —— on the 
programme staff of the All-India Haj 1228 3152 222122:“: 213 02 
Radio. 1795. carri 

—— externed from the Delhi Province. Hee 86 ae Prawapl. 1982, 

1736. Haj-—— carried in“ Rizwani” of the 
PERSONNEL BRANCH(ES)— 

mestion re —— on ‘the North Western 
Railway. 2134. 

ERSONNEL CLERK(S)— 
re for oti as 

Head in Divisional offices on the 
North Western Railway. 2009 

PERSONNEL OFFICER(S)— 
Question re appointment of Muslims 
—— ete., on the North Western, Rail- 

yy. 408: 
See also ** Officer(s)” 

PESHAWAR— 

Question re— 
Appointment of Major J. H. Riley Irving 

as Executive a 

Cantonment. 338-39. 
Arrest of Muhammad Ali Khan of Jahan- 

girpura, —— city. 1592. 
Communal composition of certain staff 

of the Broadcasting Stations at Lahore 
and —. 1601 

Trouble in the —— Cantonment Board. 
478-79. 

PETITIONS, COMMITTEE ON— 
See * Committee on Petitions .” 

PETROL— 
Excise Duty on —— discussed under the 

Indian Finance Bill. 1942-50. 
Question re— 

Tncrease in the price of ——in Delhi. 
165-166. 

Researches for utilisation of molasses 
in making ——. 1257-58. 

Rise in the price of ——. 458-60. 

PETROLEUM (AMENDMENT) BILL— 
See “ “ Bill(s)”. 

PICTURE GALLERY— 
Resolution re —— for New Delhi. 840-46. 

Turner Morrison and Company. 
800-01, 1428, 1442. 

Pm eS eee 
_ Non-provision of additional ships for 

Haj ——. 1989. 
Number of——required to make 

“ Jehangir ” a ——ship. 1428-29. 
Penalty for carrying more ——in aship. 

1442. 
Proposal to close the Calcutta Port for 

Haj 
Quarantine fee charged from Haj —— 

Quota fixed for —— to Hedjaz. 460-61 
Sailings of Haj —— ships. 1981-82. 
Shortage of steamers -for Haj ——. 

801-02. 
Special Trains run for Haj from 

Bengal, “ 1263-64. 
boo! 

“Khosru” and “Islami®. TOSS. 

Resolution re utilization of the Kamran 
dues for the accommodation of ——. 

PILGRIM SHIP(S)— 
Question re sailing of ——‘‘ Jehangir”’. 

1989-90. ; 

PILGRIM TRAFFIC— - 
Question re— — : 

Allocation of quota of —— to shipping 
companies. 1454-55, 1987 

Non-invitation of representatives of Haj 
Co: to held 
between the Government of India and 
shipping companies engaged in 
1454 

See also “ Traffic”. 

VILGRIMAGE— 
Question re of work connected with 
—to Hedjaz to the Department of 
Education, Health and Lands. 975. 

ee by = 
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SEAMAC YUMICSARA. SVT ALES hs 

PILLAY, MR. T. 8. S.— 

Insuranve’ (Amendment) Bill— 
eget ideation of clauses. 2124 

ion of Trade Marks Bill—__ 
ration Of clauses. 453. 
‘te कक 121 of labour legisla. 

tion on certain li 1818-19. 

PILOT(S)— 
uestion re training of ——and air crew 
in India. 337-38 

PEC ea BAHADUR SHEIKH 

Election of —— to the Standing Finance 
Committees. 1928. 

Question re— 
>> हि iy tt. timing of a train at Jhang- 
Wat 

Inferior servants promoted ‘to’ certain 
subordinate  posts.on the North 
Western Railway. 744. 

Loading. and unloading, contractors on 
the North Western Railway, 746-47. 

ment. 906.07, पे 
Promotions in the Indian Stores Depart. 

ment. 907. 
Qualifications for recruitment to certain 

categories of staff on the North 

Western Railway. 745. 
Gee atgdas BY Baiting: आफ: 

ire hing हि 3 “ 

PLANT 
Question re erection! of aby the 

Imperial Chemical Industry at Govern- 
mentexpense. 1859-60, 

PLOT(S)— 
Question re lay-ont of the Improvement 

in certain areas in Delhi 

=
 

& 
i 

~ 7891-99, 1862. ae 
~~ POET(S) MALES 

: gathering of Hindustani 
organized by the “All-India Radio. 

a q 

POINT(S) OF ORDER— दें 
aised by Dr, Sir Ziauddin Ahmad 

88 to whe the Honourable Member 
(Sardar is in order in referr- 

“ing to th “grievances of other Communi- 
ties on a cut का ae eg 
grievances of Muslims. 713. 

| POLICE— 

ae 

received by the ५ 

Demand for Grant. 1241; ० 
Demand for Supplementary Grant ——~, 
"1970-72 : 

POLICE OFFICER(S)— 
| Question re grant of arms licences to special 

in Delhi... 2070... 

POLICY(IES)— 

ofa 
to formulatea sownd —— for deprecia- 
tion and capital expenditure in respect 
of the’ Railways, “820-40, 

POLITICAL DEPARTMENT— / 
| Questoin re— 

। Appplicants for certain types; >) of 

quarters from the —— and Defence 
ments. 1990. 

= का as ns to Assistant's grade in the 

| 

See * Officer(s) * 

| PORT(S)— 

Question ve proposal to close the Calcutta 
j Pilyrims. 460-62 

PORT HAJ COMMITTEE(S)— 
Question re— डर 

Action on 
2131. 

Constitution of the 

PORTERS} 

‘Contracts for supply of——on the 
East Indian Railway. 38. 

Rétrenchment of searching ——in the 
Delhi Division of the North Western 
Railway. 1587-88, 

PORTS AND PILOTAGE— 

Demand for Grant, 1241. 

POST(S)— 
Question re— 

Appointment to the —— of ‘Deputy 
Director General of Areheology. 

Indianisation of the—<-of)) “ 
Foremen Inspectors z 
Western io दी eon 

aan servants pro) meres 12 eae 
Ei inate AT ne orth \ 
Nal 1732-2४ ( ft ate 
Muslims and non-Muslims in certain —— 

on the North Western Railway. 
268. 

the opinions of the —. 

2131-32. 

as 
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POST(S)—contd. 
Question re—contd. 
Non-recruitment of Muslims to certain | 

Bombay, Baroda and_ ——on ‘the 

Central India Railway. 1595-96 
——in the superior Railway Services| 

filled by direct recruitment. 1801-03. 
—— of drivers held in abeyance on the 

North Western Railway. 1604 
Recruitment of Maslims and non-Muslims | 

in certain——on the Hast Indian 
and Eastern Bengal Railways. 47 

Selection of candidates for the 
Traffic Inspector on the North Western 
Railway. 2272-73. 

POST OFFICE(S)— 
Question re— 

Disposal of registered articles by Branch 
1177- 

Opening of a permanent ——in the 
Council House. New Delhi. 740-41. 

Opening of a—— at the junction of 
Frere and Burns Roard at Karachi 
2000-01 

Post of the Superintendent of —— 
» Ambala Division, held by member 

of one family. ५ 
——in the Bombay -706681 Circle. 

1178-79. 

POSTAL CIRCLE(S)— 
Question re— 

Instructions re grant of extensions of 

POSTS AND TELEGRAPHS—conid, 
Question re— 

Graduate Assistants in the Office of the 
Director General of ——. 1173. 

Non-rotation of duties among Assistants 
in the Office of the Director General 
of —. 1178. 

| See also “ Indian ——”. 
| POSTS AND TELEGRAPHS APPROPRIA- 

TION ACCOUNTS— 
Presentation of the ——-. 910 

POSTS AND TELEGRAPHS DEPART- of MENT. 
Question re—- 

itting up of the ——. 2135.36. 
Temporary Building Overseers of the 

200° 
Test of gazetted officers of the 

| See also “ Indian ——”. 

| POWER(S)— 

Question re exercise of certain —— vested 
in the General Mangaer, North Western 
Railway, by the Assistant Transportation 
Officer, Delhi. 8-9. 

| PRAYER(S)— दर 

Question re absence of facitities for offering 
their Friday to Muslims employ 
ees in the East Indian Railway Work- 
shops. 137). ~ 

service in the Bombay 1178 
Post Offices inthe Bombay ——._ 1178. 

'ए result of 
recruitment of clerks in the Bombay 

179-80. 
POSTAL CLERK(S)— 

See “ Clerk(s)*. 
POSTAL DEPARTMENT— 

PREMIUM(S)— Ste 
Question re giving of rebate on insurance 
—— in general insurance, 1661-62. 

190 | PRESERVED MONUMENT(S)— 
See “ Monument(s) ” 

PRESIDENCY ALLOWANCE— 
See “ Allowance(s) ”. 

PRESIDENT(S)— & 
Qi nominated —— of Can’ 

Question re fixation of pay of por 
hands in the ——. 2006 

POSTAL INPSECTOR(S)— 
See * Inspector(s) ”. 

POSTCARD(S)— 

Rates of —— discussed under the Indian 
Finance Bill, 1951-56. 

POSTMAN(EN)— 

Question re quarters for ——in New Delhi. 
-06. 

POSTS AND TELEGRAPHS— 

Presentation of the —— appropriation 
accounts. 910. 

| 
ee 
| 

Boards. 163 

PRESIDENT, MR. (The HONOURABLE 
SIR ABDUR RAHIM)— 
Observation by —— deprecating the action 

of an Honourable Member who put down 
an identical question for reply which 
had already been answered a few-days 

Remarks by—— that an Honourable 
Member is not justified in making 
reflection on the officials of the Assembly 

proper 
inquiries from the officials concerned. 
1878-81 
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PRESS(ES)— 

Question re— 
Appointments made in the Government 

dia ——, New Delhi, by the 
Assistant Manager. 1858. 

Employees in the Government of India 
New Delhi suffering from leprosy. 

1859. 
Grades of Accountants in the Govern- 

ment of India ——. 2133. 
No: 181 f Muslims for ap- 

pointments in unreserved vacancies 
in the Government of India ——, 
New Delhi. 1858. 

Offering of vacancies reserved for Muslims 
in the Government of India —, 
New Delhi, to non-Muslims. 1858 

PRICE(S)—conid. 
Question re—contd. 

ir 

by Major Kunwar Deep Chand at 
Delhi Railway Station, 429. 

Increase in the —— of optical goods and 
certain other articles. 

——fixed for rules and regulations 
estal of 

+ subordinates Gn State Railways. 

— of pig iron, ingots and corrugated 
ironsheets. 600-02. 

—— of sugar. 292-93. 
PRICE CONTROL CONFERENCE— 

See ‘ Conference(s) ”. 

59. PRINCIPLE(S)}— 
Pay ‘of in the Go lution re guiding in respect of 

of India ——, Caleutta and New Delhi on Indian Railways. 
2132-33. 173-98. 

Payment of wages of workers in| ppINTING 
the Government of India ——, New te 
Delhi. 1040-41. Demand for Grant in respect of “ Stationery 

Promotions to accountants’ grade in the 0 iat 5 1247. 
the Government of India——~, 1041-| PRISONER(S)— 
42. 

Vacancies’ filled in the composing and 
bindery establishments of the Govern- | 
ment of India , New Delhi. 1444- | 
4¢ 

Vacancies of clerks filledin the Govern 
ment of India ——,_ New 

PRESS AND REGISTRATION OF BOOKS 
(AMENDMENT) BILL— 

See “ Bill(s)”’. 

Question re complaints of third class—— 
in jails in the Centrally Administered 
Areas. 659-60. : 

PRIVATE EMPLOYMENT— 

See “ Employmentis) ” 
Delhi. | PRIVATE SECRETARY TO HIS EXCEL- 

eb THE VICEROY, OFFICE OF 

Question re reeruitment of Sikhs as inferior 
servants in the offices of the Military 

—. 199 
PREVENTIVE OFFICER(S)— pe a 

Question re recruitment of Muslims as ८४० sce ee 5६ tesomed of 

eit cous Cheek cee >िए 0 Committees. 979, 1183-84 
PREVENTIVE ne पु uestion re —— of the Labour Conference 

spe egy 2:75 20/ 7 og # and the Price Control Conference. 142. 

Questi method of reeruitm of PROFESSION(S)— 

= acta हक oer a eas Question relevy of taxes on > ote. 
46. 

PRICE(S)— in the Madras Presidency. 343 

Question re— PROFIT(S)\— 
Artificial _ raising of selling by! Question re— (कह 

. system of combines. 293. e _——from the working of the enemy 

Dr: Gregory’s memorandum relating to} 
the control of 285-86. 

Higher —— charged by Messrs. Spencer 

ships spent on the development of 
Tndian Mercantile Marine. 1437-38, 
151 

and Conipany, Limited, at the Delhi 
Railway Station. 758. 

Profit of the Issue Branch of the Reserve 
Bank of India. 173. 

———— Oe 
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| 
PROGRAMME\(S)— हे poser | 

Question re— x | 

Hindi-knowing persons on the Hindus: | 
tani—— staff of the All-India Radio 
1795. 

Introduction \of Hindi News Balletins| 
inthe All-India te BI97, | 
troduction of Sanskrit News Bulleti 
inethe -All-India~ Radio——, 1797. | 

Licence-holders for Wireless | receiving 
16 ५7 sets, —++and. staff of the -All-India 

Radio. ’ 873: 

Proposal to appoint a person 
Hindustani —— of the 
Radio. 1796 

» Share of Hindi language in Hindustani | 
of. the All-India Radio. . 1795- 

All-India 

Sikh religious 
casting stations. 

Starting of Savsktit’ musio Doin’ the| 
All-India Radio. | 

PROJECT(S)—"" — | 
Question *re Spin Karez —— of. water 

supply at Quetta. 1997-98. 
PROMOTION(S)— 

Question re— ५3208 | 
Change in the rules re —— of clerks on 

the North Western Railway. 2136 

Channel of —— for firemen on the Great 
: Indian Peninsula Railway. 547. 
___.Non-—— of a Muslim as Assistant 
sie Financial Advisér in the Militar 

Finance Department. 1515. ~ 
Non-——of a Muslim 88: | Assistant 
«Secretary or Officer 

Defence De, (१७३७ 

5:51 Proeedure adopted for — of clerks 
in the North Western Railway Head. 
quarters Office. 214 

aaa ‘i the Indian Stores Department. 

—— of Assistant Station Masters and 
guards in the Moradabad Division of 

_ the East Indian Railway. 5¥ 
—— of clerks in the Headquarters Office 

of the North Western Railway. 878- 
79. 

——of clerks in the North Western 
way Accounts Department. 875- 

76. 55 

a 

Army Head. 

PROMOTION(S)—contd Bal 

Question re—contd. 4 
+ of firemen on the Great (Indian 

Peninsula Railway. 1611 
—— of” goods markers ‘on the North 

' Westen Railway: ! 423-25, 2008. 
<—— of locomotive running stafi- on the 

North Western Railway. 48) 
—— of! mistries cof the Mechanical 

Divisions of thé” North Western 
Railway. 116061 i 

+ + of officiating Divisional Accountant 
‘by the Accountant General, Bombay 
849-50, 1104: ४ tt 

cof shurites” asvdrivers on’ the 
North Western Reilwayi? 2001 

ठ shun’ on the ‘North’ Western 
Railway. 1 

+—of shunting ‘staff on thes North 
Western Railway. 50, 2009) 

of subordinates on eommunal basis 
_ Yon Railway. 736. 

. = of train clerks to) 5 
the North Western Railway. 1589. 

—— of Train’ Controllers to Station 
Masters’ grade on the North Western 
Railway. 296. 

—— to accountant’s grade in’ the Gov- 
ernment of 1041-42. 

to Assistant's grade the 
Department. 899. 

to Assistant 51 cree rade in the Depart- 
ment of Communications. 969-70. 

—— to Assistant's grade in the Depart- 
ment of Education, Health and Lands. 

1442, 1665-66. ; 
Assistant’s grade in the External 

to penne grade in the Finance 
Department, 898-99. 

— to Assistant’s grade in the Home 
Departinent. “898 

— to Assistant's grade in the Labour 
Departme: ae 35. “9 

—— to Assistant's grade in the Legisla 
tive Assembly Department. 1035. 

ie eat it’s grade in the Legisla- 
a sive Deomrtaeut 87441 1666-67 

|. ——to Assistant’s grade in the Political 
"० Department. 1035-36, 1489. 
—— to Assistant’s grade im the Railway 

Departnicnt.. 909: 7 

$3+ 6511 कट की न the Com- 

Ti ie ‘ 
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PROMOTION(S)—coneld. 
Question. re—coneld. 
——to the Superintendent’s posts 

the office of the Director General of 
Posts and Telegraphs. 1093-95. . 

Recruitment and —— of Warrant 

| PROVINCIAL EXCISE 
Demand for Grant. 1288. 

PROVINCIAL GOVERNMENTS— 
Demand for Grant in respect of— 

co genie Aid to——". 1247, 

Officers in the Supply and Ordni 
Branches of the Army. 
1514-15 

Recruitment of staff and ——in the 
Supply Department. 901-02... 
trictions in ed a ti 

on recruitment and —— of imposed 
staff on the North Western Railway. 
1799-1800. 

Restrictions on candidates in examina- 
tions for —— to higher appointments 
on Railways. . 1375 

the Central and —". 1247. 

PUBLIC ACCOUNTS COMMITTEE— 
Election of Members to the ——. 430, 

604. a 

PUBLIC HEALTH— 
Demand for Grant. 1243, 

PUBLIC LIBRARY(IES)— 
See “ Library(ies) ** 

_ PUBLIC WORKS DEPARTMENT— 
for——as Head. Perso 

elerks in Divisional offices on the 
North. Western Railway. 2009. 

_ Seniority. and—— of ministerial estab- | 
lishments of Army Headquarters. 
1727. 

PROPERTY (AMENDMENT) BILL— 
See ~ Ts ** under,“ Bill(s).”’ | 

PROPERTY TAX— 
eee £5 bine 

EO Ee: NB Hi jie 
Question re--— of different communities | 

in. the Department of Education, | 
Health and Lands. 661. 

PROSECUTION(S)— 
Question re— | 
——sanctioned by the Delhi Improve- 

ment Trust. 67. 
—— under the Defenceof India 
Ordinance and Act. 463-65. 

PROVIDENT FUND(S)— | 
Question re— 
Amendment of rules for the grant of 

temporary advances from the General 
1096-97. 

Denial of the benefits of —— to menials 
on the Assam Bengal Railway. 967- 
68 

Non-extension of the benefit of —— ay 
menial of-the 
Boards. 894-95. | 

PROVINCE(S)— | 
Question re— 
“Military forces requisitioned “by ——. | 

346-49. 
Requisitioning of army in ——. 

171. 

. 

Troops used or requisitioned in certain 
1309-1312. 

1 

re— 
Central —— Staff owning houses in 

Delhi or New Delhi and in 
Government quarters. 1456-57. 

Certain types of quarters occupied by the 
Central —— staff. 1457-58. 

Creation of a new post of Consulting 
Engineer in the Central —-. 143. 

‘Creation ofnew appointments of Assist- 
ant Engineers in the Central 
594-96 

Creation of the appointment of Consult- 
ing Engineer in the Central —. 
1267-68 

Non-appointment of a Muslim as an 
Electrical Engineer in the Central 

1868-69 
Recruitment of a Sikh as an. Electrical 
Engineer in the Central 1992. 

Recruitment of a Sikh as Caretaker in 
the Central 1993. 

Reservation of a superior appointment 
in the Central —— for a Sikh. 1864- 
65. 

Staff attached to the Estate Office, 
Central 1457. 

Temporary persons in the Central ——. 
86-91 

PUBLICITY— 
—— of the proceedings of the meetings 

of Select Committees, 979. 

| PUBLICITY BUREAU— 
Question re re-organization of the Central 

7. 

PUBLICITY, CENTRAL BOARD OF— 
Question 76 function of the ——. 1368- 

69. 
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PUBLICITY OFFICER(S)— 
Question re appointment of a —— for the 

Supply Department, 140. 

| QUARANTINE FEE— 
Question re—— charged from Haj pil- 
rims. 1663. 

PUNISHMENT(S)— | QUARANTINE STATION— 
Question re— _ | a 9 

Obtaining of” explaiiation {oF railway | Question re —— at Kamran. 1662- 

employees in case of enhancement of 
——already inflicted. 539. QUARTER(S)— 

Regulations ibing —— for off Q eo 
under the Indian Railways Act. 
560. 

PUNJAB— 
Motion for Adjournment re raid on the —— 

town by tribal gang. 349-50. 
Question re— 1 I 

Distribution of Indus waters between 
the ——and Sind. 1252. 

Non-appointment of a Sikh as a High 
Court Judge in the . 662-63. 

Persons retrenched from the Income-tax 
Department, 333-34. 

‘Railway facilities for relief of people in 
famine-striken» areasin the-——. 
1175. 

Recruitment of relations of employees 
in the Incone-tax — 
North-West Frontier and Delhi Pro- 
vinees, 1731 

PURCHASE(S)— 
Question’ re— 
Arrangements for the supply and —— of| © 

ghee for the troops, 1254-55 
ney for the —~of wool given 

Rellies and Beinney’s of 
Madras. 1669. - 

—— and’ repairs of XB Engines on the 
“Great Indian Peninsula Railway. 
733-35. 

—— made by the Government of India 
“on behalf ofthe British Government. 

172. 
—— of the Bengal and North Western 

Railway. 417. 
——throungh contracts made by the 

Supply Department. 1429-31. 
of typewriters by Government. 

1982-84. 

Q 
QUALIFICATION(S)— 

Question re— 
_—— for recruitment of certain cate- 

gories of staff on the North Western 
Railway. 745, 1870-72. °° 

- +— of sub-editors of 
Awaz. 1793-94. 

Sarang..and | 

Allotment of —— in New Delhi. 1457 
190, 

Allotment of —— to lower-paid married 
clerks in New Delhi. 1994-95. 

Amendment of allotment rules of —— 
in New Delhi... 1861-62, 1864. 

Applications for certain types of 
from the Finance and Education, 
Health “and Lands 
1992. 

Applicants for certain types’ of —— 
from the Political’ and © Defence 
Departments. 1990. 

Departments. 

Central Public Works Department 
wning houses in Delhi or New 

Delhi and residing in Government 
——. 1456-57. 

Certain types of oceupied by the 
Central Public Works Department. 

3. staff. 1457-58 
» Compulsion occupy —— by — the 

Bridge Inspectors, Bridge Engineer- 

Indian Peninsula Railway. 966. 
Construction of a block of kitchens in 

B” type unorthodox —— in New 
Dethi.. 1990, 

Construction of certain unorthodox 
—— in New Delhi.:: 587. 

Defects in combined “C” type ortho- 
" in New Delhi. 1447-51. 
Demand for ‘“‘C”* type . unorthodox 
—— in New Delhi. «594, 589-91 
1036-37... 5 

Depriving. of certain employees of rent- 
free —— on the Great . Indian 
Peninsula Railway. 1606-07. 

Grant of house. rent. in New Delhi to 
the Government of India staff fail- 
ing to get ——. 9. x 

Improvements in, and construction of 
more, —— in New Delhi. 1033-34. 

Impr in Go in 
New Delhi. 294-95, 1032-33 

Installation of electricity in —— for 

2 

Office Staff. 740: 

‘L
ah
m.
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5 { 
QUARTER(S)—contd, i Rayzorrs (HOA 

Question re—contd. ... RACIAL DISCRIMINATION— 

Pérmission® for “storage of Aapeage, | Question re —— inthe equipments of 

oe ee ay Sena a guards’ running rooms. - 1366. 

Provision of a tap for unfiltered water RADHA, | “eral AND “SONS, 
in orthodox —— in New Delhi.) a 
795-96. | Question re— 

Provision of automatic sprinklers in, ~ Monopoly enjoyed. in respect. of 

in New Delhi. 1039. | eee tickets by ——. 

Provision of rent-free —— to block | = 
maintainers on the North Western a eer det ae of gs 
Railway. 1374, 1597 अकाल : ene eg 

Provision of rent-free to. inferior | RADIO(S)— 
servants on the North Western, | Question re— 
Railway. 229 and 231 |: aoAnbbiagr, Of diana cibroadeadiad =by 

Provision of wire. gauze doors.and roof 
conditioning of —— in New Delhi. 
1038-39. 

—— for postmen in New Delhi. 2005- 
06. 

Rent charged for officers’. bungalows 
and unorthodox —— in New Delhi. 
1256-57. 

Rent of table fans supplied in —— in 

Roofing of-the open courts of “D” 
type in New Delhi. 1037- 
38. | 

Unorthodox ‘C’ type —— in New| 
Delhi. 587-88, 1861. 

QUESTION(S)— 

Q certain remarks of the General 
Manager of the North Western Railway 
about —— put by Members “of the 
Legislative Assembly. 419-21. 

QUETTA— 

Question re— 
Fraud in the Custody Stores at ——. 

1162-64 

Spin Karez project of water supply at 
997-88 

QUORUM— 

Honse adjourned for want of ——. 
1308. 

QUOTA— 

Question re allocation of —— of pilgrim | 
traffic to companies. | 
1454-55, 1855, 1863-64, 1987 रन 

| 
838, | 

| 
| 2 

oie 
Hindustant sensia 

ete., in the All-India ——. °873- 

Introduction of Hindi News Bulletins 
गिर All-India —— programmes. 
7 

Introduction of Sanskrit News Bulle- 
tins in the All-India —— programmes. 
1797-98. 

used by the All-India —— 
in Broadcasting. 1592-94. 

Licence-holders for Wireless receiving 
ts, programmes and _ staff of the 

All-India. ——. 873. 
Proposal to appoint e —— to deal 

with 5 Hindustani ‘programmes of 
the All-India ——. 1796. 

Recruitment of clerks in the Offices of 
the All-India ——. 

—— of Hindustani translators for the 
All-India ——. 1796-97. 

Share of Hindi language in Hindustani 
programmes of All-India. ——. 
1795-96. 

Starting of Sanskrit music programmes 
in the All-India ——. 

Test for ‘selection of Hindustani Trans- 
lators for the All-India ——. 875. 

Use of Hindi words in talks to be broad. 
casted by the All-India ——. 1795. 

See also under “ All-India ——”. 
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RADIO STATION(S)— 
Question re— 

Necessity of a —— for Sind. 550-51 
Provision of a —— at Karachi. 1167- 

68 
» Provision of a —— in Assam. 557- 

58. 
See also under 

Station(s)”. 

RAFLUDDIN AHMAD SIDDIQUEE, 
SHAIKH— . 

“ Broadcasting 

(Election of —— to the Standing Com- 
mittee for the Labour Department. 

] 
| 

| RAID(S)—. 
Motion for adjournment re —— on the 
Punjab town by tribal gang. 349-50. 

Question re ——, dacoities and kidnap- 
pings in agencies and certain districts. 
975-78. 

RAIDER(S)— 

Question re attack on Isa Khel by tribal 
See 74- 16. t 

RAIL-CUM-ROAD TICKET(S)— 

See “* Ticket(s) 

1674. RAILWAY(S)— 
Question re— ‘Assam Be 
Appointment to the post of Deputy Seng 

- | Director Question re— ॥ 
1670, 1867, ‘ Bi 

of 
recruited in the General Manager's 
Office on the Eastern Bengal Railway 
49. 

Grant of Commissions in the Indian 
कर Service. 2066. 

~ Grievances of Muslims) in the Archo- 
logical Department. 1670-71 

Indian stalls and European refresh- 
ment rooms on the Assam Bengal 
Railway. 670. 

Memorial ‘submitted by the — train 
clerks of the North Western Rail 
way. 1586. : 

~—Provision of uniforms to the train 
clerks on the North Western 
Railway. 1586-87. 

Recruitment cf Muslims on the 
Assam Bengal Railway. 1791-92. 

Steppage of increments of two Muslim 
Conservation Assistants and 
one Overseer. 1867-68 

Sw aes of Archeology, Lahore 
ee 1860 

Test of gazetted officers of the Posts 
phs Department. 2135. 

Transfer re the charge of ancient 
monuments in Delhi. 1868. 

RAHMAN, LIEUT.-COLONEL M, A.— 
Bill— 

a to consider. © 2192-97 

Election of —— to the Standing Finance 
1928, 

Excess Profits Tax Bili— 
Motions to refer to Select Committee 

Construction of waiting rooms at 
Baratichal on the ——. 6 

Demand for war bonus by the —— 
employees. 968. 

Denial of the Benefits of Provident 
und menials on the 

68. (0५ ० 2 ७२ hits 

Female waiting shed at Baramchal 
on the ——.. 7, 43, 

Grievances of the 
re grant of leave. ,.1368. 

Indian stalls and European refresh- 
ment rooms on the ~ 670. 

it of Muslims on the ——. 
की 
Verandahs at Baramchat on the 

employees 

43. 
Verandahs of the station house at 
Baramchal on the 7. 

Bengal and North-Western— 
Question re— 

Operating ratios ‘of the —— and 
Eastern Bengal Railways. 1998- 

Purchase of the =. 417. 
| Purchase of the —— and adminis- 

tration of Tirhoot line. 1998. 
Bombay, Baroda and Central India— 

Question re— 

Appointment of lady ticket collec- 
42. tors on the 

Hours of work of the staff on the 
—. 1596. 

Muslim watermen on the ——. 
« 1 

and to circulate. 257. 



INDEX 90 LEGISLATIVE ASSEMBLY DEBATES. 99 

5 
East Indian— | 

Question re— | 
Absence of facilities for offering their 

Friday prayers to Muslim em- 
in the ——~ workshops. 

1371-72. 
Accounts and Commercial Depart 

ments of the ——. 10+ 
‘Advéred’ (06०67 6f théold —| 

staff transferred the North 
Western Railway. 35, 1590. | 

Assistant Signal and Block Inspec 
a5 employed on the Oudh and 

hilkhand and ——, 97. | 
Communal composition of certain 

५ staff in the Moradabad Divisional 
Offices on the ——. 1181. 

Communal composition of certain | 

Superintendent, Moradabad. 1181 
Communal coniposition of tempo. 

rary employ in the Moradabad | 
Division of the 1182. 

Contracts for supply of porters on 
38. 

oe Sridating "in Hoe" “the oral h 
ns Diviston of the ——. 1 

Functions of the Law Officers of the 
—— and Eastern Bengal ——. 

General and Traffie’ Accounts 
branches of ‘Traffic Depart- 

Grant of leave to the —— employees 
serving in the Volunteer Forces 
when required to join the Army. 
2136. 

Grievances of Muslim employees of 
the Moradabad Division of the! 
——. . 1792-93. 

Grievances of Muslinis in the Morad. 
abad Divisional Offices on the 

+ 1180. 
Tnadequacy of waiting room bearers | 

at certain statjons on the ——. 
561 | 

Inconveniences to third class ए88- | 
sengers on the ~— and North 
Western Railways. 414-16. | 

Inspections by the Inspectors of 
Station Accounts on the —— | 
11-12. 

ban sige of Station Accounts on 

— | 

RAILWAY(S)—contd. 

Mutual Guarantee Fund of the old 
—— Company. 751-52. 

Passing of the Goods Accounts 
Examination, by staff in the Com- 

* mercial Branch of the —— in the 
Howrah Division, 12-13. 

Posting of Personnel or Staff Offi- 
cers on the ——, 13. 

Promotion of Assistant Station 
Masters and guards in the Morad 
abad Division of the ——. 51 

Recruitment of apprentices in work- 
on the —— and Eastern 

ways. 47. 
Refusal of leave to subordinates on 

the Great Indian Peninsula and 
Tine nts eae pg 

Relieving guards in certain divisions 
the —. 

Representation of Muslims in the 
ranks of Signal and Block Inspectors 
on the ——. 973, 974 

Scales of pay of station masters on 

974. 
Seniority of Train हि on the 
——. 14-15, 1458. 

Suspension of staff in the Morad- 
abad Division of the ——. 1182 

‘Tariff rates of articles and foodstuff, 
etc., at certain Railway stations 
on the North Western and ——. 

59. 759. 
Train disaster near Hazaribagh on 

the ——.. 14. 
Uniformity . in respect of seniority,. 

ete., in each division of the —— 

Withdrawal of Presidency allow- 
ance from certain officers on 
the —— at Calcutta. 10. 
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RAILWAY(S)—contd. 

East Indian—cone 6. 
Question re—concld, 

Workings of ' the trains. between | 
Hardwer and Rikhikesh+ on the 

“ 7. जा TTRS 

1 2427 e0 | 
Working of the Transportation 

| School-at Chandausi on the ——.. 
427-28. 

Eastern Bengal— 
Question re— 2 

Appointment of tool keepers in the | 
Saidpur_Workshop ——.. 43. 

Communal composition of persons 
recruited in the General Manager’s 
Office.on the ——. 49. 

. Functions of the Law. Officers of the 
East Indian and ——,. 741-42 

Operating ratios of the Bengal and 
North Western and ——. 1998-99. | 

Recruitment of apprentices in work: 
shops on the East Indian and —— 
1372-73... 

Recruitment of Muslims and non. 
certain on the 

of the Central Advisory 
for ——. 2011-12. 
of the Standing Finance | 

Committee for —. 927... 
Great Indian Peninsula— 

Question re— 
Application of Fundamental Rule 32\ 

(2) (i) to the Commercial Depart. 
tment of the ——. 1408-09. 

“Channel of promotion for firemen = 
the ——, 647. 

Compulsion to occupy quarters by 
the Bridge Shp es Bridge Engi 
ee Works at —. 

Confirmation of workmen in the Bridge 
Engineering Works at Manmad. 

‘966-67. 
Depriving of certain employees of 

rent-free quarters on the ——. 
1606-07. 

Different grades of drivers and guards 
wi on the —— 

. Disabilities of the subordinates of the 
_..__ Bridge Engineering Works at Man- 

mad, ——. 966. 
Employment of staff for conservancy 
work in the Parel Workshops of the 

=... 547, 2270. 

RAILWAY(S)—contd. 
Great Indian 

Question re—contd 
Expenditure on improvements in the 

idge ig Works at Man- 
mand, ——.> 967, 1873 

Leave Rules concessions given to shed 
staff at Wadi Bunder on the —— 
1607-08. , 7 

Non-applieability of the funda: 1 
leave rules to inferior staff of the 
Goods Depot at Wadi, Bander on 
the —. _ 1607. 

Promotion of firemen. on the ——. © 

lea 
the ——and East Indian Railways. 
15. 

Staff in the Bridge Engineering Works 
at Manmad, —— 17-65. 

Train collisions on the Harbour Branch 
of the ——. 1609-11 

‘Utilisation of the services of inferior 
_ staff for work 
Railway duties on the ——. 733 
elfare societies, etc.,.of employees 
on the ——. 735. 

Working of the Bombay,, Multiple 
‘nit Service on the —— by certain 

2002-03, 

Resolution ré guiding principles in res. 
pect. of catering contracts on --++ 
173-98. 

Jagadhri Light— 
Question re agreement of the North 

Western Railway with the Managing 
Director of the ——. 1 

Kangra Valley— 
Question re proposal to close down the 

Motion to reduce demand for “ Railway 
Board ; of service 

Abolition of posts in grade V of Assist- 
ant Station Masters in Delhi Divi- 
sion of the ——. 235-36 

Accidents at railway crossings on the 
oy emt 7-8. 

Accountants.on the ——. 4-5, 
Adverse treatment of the Old East 

Indian Railway Staff transferred to 
the ——. 35, 1590. 
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; | 
RAILWAY(S)—contd. ९७०० -- FE: हे 

North Western—contd. .... North Western—condd. a 

Question re—contd. _. 
Agreement of the —— with the Manag. 
Foor ei Jagadbri Light 

E38 ey 1192, . 
Alleged under-representation of Mus- 

lims in services on the ——. 403- 
04, 405-06. 

Allowance goods clerks 
in transit duty on. the 555. 

ale 280 he the hours of employ- 
ment tions to van. sorters on 
the ——-. 50. 

Ap) f Muslims as Inspec 
of Coaching and Goods on the —— 

Appointment of Muslims as Person- 
Officers, ९८... on the \——. 

27, 1102. | 
342- | 

की: 
quiry clerks at certain stations on 
the 1802-03. | 

Certain information. regarding clerical 
staff on the 877-78. 

Certain remarks of the General Man 

Question re—contd. 

‘Communal composition of journeymen 
appointed in certain - shops on the 

(betes 1699-1600, ... (६७ 
Col composition of train clerks 

and ticket collectors on the ——-. 
1600. 

Contracts given on the —+. “51 

Loolies promoted to the posts of jour. 
neymen on the-——, 749-50, 1459. 

Court Inspectors on the ——. 759. 
1459. 

Dearth of Muslims in the Rawalpindi 
Division of the ——. 549-50. 

Demotion of staff as train clerks on 
»rethe:——..- 1588-89 
Devaluation of Assistant Station Mas- 

7... ters’ grades onthe.» 1597-98. 
Diesel cars purchased by the ——- 

978-79. 

Discharge of the Bridge Department 
staff on the ——. 413-14, 880, 

“1164266, 2005 
“Discharges and seepPe intments of 

ee ae 
Dividing of certain yending contracts 

on communal basis in the Delhi 
Division of the ——. . 1176, 

Duty hours of certain guards on the 
166. of the —— about questi ab lalt 

ee Macibantd ob Foch Duty hours of watermen and’ sweepers 

Assembly, 419-21 on the ——. 1363. 

Cevtai i pointments “Educational stan to the 

me subordinate -posts, on the —— children of employees on the ——. 

11 a 
Change in the rules regarding promo-| Employment of Muslims as Office 

pee of clerks. on: the 2136-| Superintendents and Head Clerks 

5 | onthe ——. 748-49, 2271 

4 Gea ae moet serge we — Engineering Subordinates working as 

Office. 2140-41 | नमक on 4 —. 

Clerks ited direct in intermedi 
+ 

grades’ on’ the a 104. | ‘Exercise of certain powers vested in 

Commercial Supervisors on the oe ie Be cap cl by 

876-7 | e Assi: Transpo i ficer, 

Communal — composition of cao Delhi. 8-9. 

Assistant Way Inspectors, on the 
8 

_ composition. of clerks | 
in the Confidential Branch | 

Extensions _ of granted 
Officers in the Telegraph Branch of 
the 5 $254 

Fares for monthly season tickets on 
the 52 हर 1
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RAILWAY(S)—contd. 
North Western—contd. 

Question re—contd. 
Filling up of certain vacancies on the 
eee १468: 

Fixation of pay of retrenched hands | 
of the Compilation Section of the | 
—— on re-appointment. 1367-68, | 
1793. 

Fixation of pay of retrenched staff re- 
appointed inthe Compilation See: 
tion of the Chief Accounts Office, | 
—. 416-17 

Free special passes allowed on the 
800-01 

Giving of contracts for vending fruits, | 
‘ete., in the Delhi Division of the 
—. 757-58. or 

Grievances of (semi-skilled) workers 
* on the 1159-60, 
Guards on the ——...551-52. 559- 

60. 
Inconveniences to third class) passen- 
gers on the East Indian and il 
414.16. 

Indianisation of the posts of Loco. 
Foremen and [nspectors on the 
—. 1604-05. 

Inferior servants promoted to certain | 
subordinate posts on the North | 
Western Railway. 744, 2270-71. | 

Invoice typist on’ the ——. 225-26. | 
Irregularities in the running of special 
 trains.on the —— 
Loading and unloading contractors on 

™ the——. 746-47. 
Medical Officers considered to be in 

independent medical charge on the 
55 

2 

Memorial submitted by the train 
clerks of the ——. 1586. 

Memorial submitted by the vision- 
failed Station and Assistant Station 
Masters on the ——. 1364 

Misuse of car passes by certain per- | 
sons on the ——. 

Monthly season tickets issued in the, 
Delhi Division of the ——. , 757 

Muslim Office Superintendents and 
‘Head Clerks on the ——. 548. | 

Muslim traffic inspectors on the ——. 
548. 

Muslims and non-Muslims in certain | . 

Station Mastersand Loco. Inspec- | 
tors, ete., onthe —. 412-13. | 

RAILWAY(S)—contd. 
North Western—contd. 

Question re—contd. 

Non-observance of the Home Depart- 
ment Resolution for recruitment of 

ities in the Rawalpindi Divi- 
sion of the ——. 411. 

—— employees proceeded on leave pre- 
paratory to retirement and sub- 
sequently asking for its cancella- 
tion. 1996 

Out-agencies opened and élosed on the - 
North Western Railway. 753-54. 

Personnel branches on the ——. 2134. 
“ of Mi Officers to the Delh 

ion or as SES) 221-22 
Posts of drivers held in abeyance on 

the ——. 1604. 
Procedure adopted for promotion of 

clerks in the —— Headquarters 
Office. 2140. 

Promotion of clerks in the’ Head- 
quarters Office of the ——. 878-79. 

Promotion of clerks in the —— Ac- 
~~ -eounts Department, 875-76." 

Promotion of goods markers on the 
——, 423-25, 2008 

Promotion of locomotive running staff 
on the asad 

Promotion of mistries of the Mechan: 
cal Divisions of the ——. 1160-61 

Vee: ee shunters'as drivers on 

Promotion of shunters on the ——. 
1603. 

Promotion of shunting staff on the 

Promotion of train clerks to guards’ 
posts on the ——.~ 1589. 

Promotion of Train Controllers to 
~~’ Station Masters’ grade on the North 

Western Railway. 296. 
Provision of rent-free quarters to 

block maintainers on the ——. 
1374, 1597. 

Provision of rent-free, quarters to 
inferior seryants on the ——. 229 
and 231. के 

Provision of uniforms to the train 
clerks on the-——. 1586-87. 

Purchase of disinfecting fluids by the 
—. 1366. 

Qualifications for recruitment to cer- 
~~" tain categories of staff on the ——. 

745, 1870-72. 
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RAILWAY(S)—contd. 

North Western—contd. 
Question re—contd, 

eames | 
not Sah | 

not allowed 10 officiate as Assistant 
Engineers on, the. ——,,, 747-48. 
cruitment of clerks. in.the —— 

Headquarters Office. 2138-39 
Reeruitmént of! guards-on the ——. 

972-73, ॥400//अ01771# YEW 
Repraitment fof inferior.staff on: the 

49. 

I 

Reeruitmont ‘of Maslims as Jabourers, 
ete., on the —— 

Reer i 

Works on the हू 

Ree aff on the 3 ic 

| RATLWAY(S)—contd. 

Muslim Inspectors of Works |.” 

North Western—coneld, 
Question re—conclt. » 
») Station and Assistant Station’ Masters 

7 passing vision or colour test: in a 
lower standard on the ——. + 1161-62. 

Station Masters, etc., failing in, vision 
test on the 56. 

Tariff rates of articles’ and foodstuff. 
. वह ete:yat certasn Railway stations on 

the ‘and East Indian 
759. 

‘Ticket. checking staff on. the ——. 
39-40. 

Trangfercot.Assistant Station Masters 
and Station Masters as guards on 

228-29 
nt_of block maintainers on 

as inferior staff for pur. 

Reduction of posts in the supe 
sevices and increase of posts in the 
lower gazetted services on the 
406-08. : 

Refund of .overdrawals. by. certain 

t ४6 seers 
Reports Assistant Sta- 

tion Master, Nangloi Station, ——. 
2141. 

Representation of Muslims in the Tra- | 
fic Inspector's Posts on the 
49. हट i 

1799-1800. | + 
Re of porters 

in the Delhi Division of the —— 
1587-88. 

Revision of the pay of the subordinate 
station staff on the ——. 

Rules for out-station Indian appren- 
ps on the 

the ——. 2009. 
Selection of candidates for the post of 

Traffic Inspector on the ——e 
1590-91, 2272-73 

the p41, 640-41, |. 

Vacanci filled by 
the Signal’ Shop, ——. 

Vacancies of grade TL firemen 
2007-08. 

Working of Mail and Express Trains 
»by Indian. drivers on the —— 1 सं 

Works mistries on the ——. 2009-10. 
Oudh and Rohilkhand— 

Question re Assistant Signal and Block 
Inspectors employed on the 
and East Indian Railways. 974. 

Question re— 
‘Bathing arrangements for third class 

passengers on——. 35-37. 
~ Cat atrangements on ——~< 2269. 

Filling up of unreseryed vacancies on 

tat 

Passes granted to Messrs, N. D, 
Krishan-and Sons of Rawalpindi by 
certain ——. an ०६5 on unal 

is. on —— 

. ‘Raising of a new loan for——. 227. 
Reduction in first class accommoda- 

Restrictions on candidates in°éxamina- 
tion for promotion to higher appoint- 
ments on——. 18%. oh 

certain——. 1369-71, 2271 

Inspectors of Stores A 
on——. 3-4 : 

Workings of the Payment of Wages 
Act on ——... 603. 

on 
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RAILWAY(S)—contd. RAILWAY(S)—coneld. 

uti ३ i‘ State—contd, 
bbs Questi nat. 

to formulate a sound policy for depreci: a 
tion and capital expenditure in respect Transfer of the Accounts staff under 
of the ——. 820-40. the administration of the General 

Managers of ——. 879. 
State— Working of the Regulations regard- 

Question re— ing disciplinary actions against 
Appointment of a Muslim as Assis- non-gazetted staff on——. 428. 

tant Signal Engineer on——.| RAILWAY. ACCIDENT(S)— 
550. Question r 

Bringing into operation of the —— 51. € 
Code for the Traffic De) ent | RAILWAYS (AMENDMENT) BILL— 
te on State ‘Railways See Tndids > under * Bill(s)” 
751. 

Free c 

Calculations of the paced ee 
between ——. 880. | Demand for Grant. 605. 

Control of the General Managers of | saute to reduce demand for “——” 

2 डे bs es dot Bie clearing Conditions of service in railways. 721- 

Duties of Assistant Officers and Control “of “capital: expenditure. : 

Transportation Inspectors on —— . 33 capital i 605. 

429. sen थे . Grievances of railway empleyees. 650- 
Grievances of officers in the lower) 58) 671-83: 5 

gazetted service on——. 751. | Increase of freights. 630-49. 

Holiday to workshop staff governed Muslim - grievances. ‘683-720. | 
by the _ revised rules. Vagaries of the Grand Trunk Express 

545. se beeroen Madras ‘and Delhi. — 
: eel asthe cas: 

Inspectors 08 ——~ x en 

: ion of the desi fe eae vol i 
Railway Ticket Court Fisgeatars| ia eamrpabiias 
se 250. RAILWAY BUDGET— 

Non-grant of casual leave to inferior |. See “ Budget/Railway ™ 
wand daily “rated staff on-— .| RAILWAY BUILDING(S)= 
567 Question +९ District Board's control over 

Pay of daily-rated staff officiating Railway Lands and —— ‘in “a district. 
les on——.. 540. 558, 

Prices fixed for rules and regulations | RATLW, CLEARING ACCOUNTS 
governing establishment matters) OFfFICE— =e wind 
of subordinates on ——. 760, Q = 
1104. uestion re— 

Control of the General Managers of 
Reservation of vacancies to redress State Railways over the——. 879. 

communal inequalities in the Installation ‘of electricity in quarters 
Superior —— services. 1996-97 for the —— Staff. 

Revision of the Code on establish- Staff of the —— suffering from tuber- 

ment matters on——. 7. culosis. 1594-95. 
Rules regarding classification, control | Rp ATT) = abstained WAY GROSSING(S) 

Question re accidents at —— on the North 
कक कि aa - x oe rites Western Railway. 7-8. 

eens seleotion grades ATLWAY DEMANDS FOR GRANTS— 
Separate cadres in gazetted services See “Demands for Grant(s)—— Rail- 

oh. 5 way Budget”. 7 
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RAILWAY DEPARTMENT— 
to Assisi 8) 

grade in the ——. 969 | 
RAILWAY DIVISIONAL OFFICE(S)— | 

See “ Divisional Office(s) ” 
RAILWAY DUTY(IES)— 

See ** Dutyties) *. 

RAILWAY EARNING(S)— 

| 

Question re from the Tripuri Con- | 
gress. 40, | 

t 

RAILWAY EMPLOYEE(S)— 
Question re breaking of journey by —— 

travelling on duty. 
See also under “Employee(s)*. 

RAILWAY FACILITIES— 
See “ Bacility‘ies)”. eae 

RAILWAY LAND, S)— 
Question re District Board’s control over 
——and buildings in a district. 558 

RAILWAY OFFICIAL(S)— 
Question re production of medical certi- | 

fi¢ates by subordinate ——, 2-3, 553- 
55. 

See बढ '॥३8(९३8) 7488(88)-- ez 

RAILWAY SERVANT(S)— 
Question re rules regarding classification, 

control and appeal of non-gazetted —— 
on State Railways. 556-57. 

RAILWAY SERVICE(S)}— ©» 
Question re posts 

filled by 
RAILWAY STAFF— 

See Staif ”. 

RAILWAY STATION(S)}— 
Question re— 

. Absence of waiting room bearers at 
Malakwal——.. 972. 

Arrangements for vending aerated 
waters to Muslims at the Delhi ——. 

1176, 1873. 
Complaint books at——. 1175. 
Complaints against the contractors for 

vending fruits, ete., at the Lahore 
758, 2271. 

Complaints against the Hindu vending 
contractor for fruits and cigarettes 
at the Delhi —._ 1176. 

Harassment of vendors at the Ambala 
Cantonment and Delhi——. 1874. 

| RAISMAN, 

RAILWAY STATION(S)—contd. 

Question re—conid. 

r prices charged for articles sold 
jor Kunwar Deep Chand at 

* Delhi ——. 429. 
Inconvenient timing of a train at 

Maghiana ——. 745-46. 
_ Inconvenient timings of night trains 

wal ——. 

Late arrival of trains at the Delhi ——. 
6344: 

Muslim hawkers at the Delhi ——. 
1176. 

Provision of an enquiry or reservation 
clerkat Hyderabad . (Sind) 
541-42. 

Tariff rates of articles and foodstuff, 
ete:, at certain ——on~ the North 
Western’and East Indian Railways. 
759. 

Tickets issued from the 
(Sind) ——.- 1693. 

Tongasi@permitted to run from the 
Meerut ‘Cantonment——. 1595. 

RAILWAY TICKET COURT INSPEC- 
Question 

tion 

Hyderabad 

é introduction of the designa. 
f——on State : Railways. 50. 

| RAILWAY. WORKSHOP(S)— 

Question re manufacture of boilers in ——. 
1 B4B5. 

THE HONOURABLE SIR 
JEREMY— 

Certain statements laid-on the table 
byx——. ; A674. 

Demand for Grant. in respect of Execu- 
tive Couneil. 1043, 

Demand for Supplementary 
respect of— 
Ajmer-Merwara 
Capi 

bour 

Grant in 

1977 
Outlay on Vizagapatam Har. 
197 5 

1968. Central Board of Revenue. 
Central Excise Duties. 1964 

1! 

“India Office and the 
prices Messrs. Higher charged by 

Spencer and Company, Limited. = 
the Delhi ——. 7०8: 

sio Establishm Shem mer's ‘Est ent Charges. 
1968-69. - कर 

Interest Free Advances. 1978. 
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JEREMY—contd, 
Demand for Supplementary Grant in res: 

pect, of —contd, suche } 
Irrigation, Navigation-.and Drainage | 

Works, 1967. * 
Legislative Department. 1967, । 
Lighth and ,, Lightshi 1972-73. 

Minti. 1973, 1974 हि 
Miscellaneous. 1975. प्र 
Payment to other Governments Depart- 

ments, ete., on account of services 
rendered. 1969. _ 

Police. 1970 
। Stamps. 1964, 1966. 

; Stationery and Printing. 1974 

I Transfer to the Revenue Reserve Fund 
| 1975. 

*Exeess Profits Tax Bill— . 
Introduction. 87. 
Motions to refer to Select. Co 

RAISMAN, THE HONOURABLE er रह THE . HONOURABLE, ; SIR 
JEREMY—coneld. 
Tneomie-tax Law “Ameéndment “Bill— 

Motion for leave to introduce. ~ 563. 
Indian ‘Goiagé (Ainendment) Bill 

Motion for leave to introduce. 85-36. 
Motion _ to. Besa 1085-96, FRAT 

Indian Finance 
Motion for leaye to introduce. 872. 
Motion to consider. 1676, 1678, 1680, 

1698, 1699, 1700,-1712, 17237 L724, 
1763, 1768, 1767, 191$-18+७5 

Consideration’ of= URS 

ieee 1921 
Olanse 3. 1930, 1931-32, 1935, 1940- 

Clause 4 1948, 190749 1950 
Clause 7. 

Motion to pass 
Motion re— 

Election of members ‘to the Public — 
00 

LAS. 

1960, 1964 

and to circulate. 87-92, 94, 106, 240. 
242, 245, 250, 251, 252,266, i 
306, 309, 312; 315-20, 821-22, 

Presentation of the ring of the 
» 979. 

_ Motion to consider. 
1283, 1291, 1292, 1293, 1294, 1297. 

1345, 1351, 1355, 1358-61. . 
Consideration of 3 
Clause 2. 1361, 1628, 1629. 
Clause 4. 1381-82, 1385, 1386, 1387, 

1390-91, 1394, 1399-1400, 1401, 

1404, 1411- 
Clause 6. 1421, 1479, 1484-85, 1486. 

1502, 1504, 1505-06, 1509, 1510, 
1526-27, 1529, 1539. 

500-0) 

sat 

_ Schedule I 

Preamble. 164! 
Motion to pass. 1641, 1644, 1657. Bes 
Co 
rer e Council of State ee 

575, 1577. 
1615, 1618-19, 1620-21. 

i 

1275-78, 1280, 1282, | 

298, 1308, 1318, 1335, 1336, 1341, 

915, 91 1 31 हे 3 6.9 cS 921, 923, 928. 929, 930, 

General diseussion of the Railway Budget. 
522. 

are of the . Standing . Finance 
2. 1470, .1472,. 5. P 

Motion to reduce demand for. ae ecutive 
Couneil ” re— 
Grievances of Government. employees. 

1207, 1215, 1221-23. 
Taxation policy of Goy 

1193, 1198, 1204-06 
of Kes nd Finan 

1192. 

Presentation of the General Budget fox 
1940-41, 850-72 

Presentation of the Posts and Telegraphs 
appropriation accounts.) 910. 

Reserve Bank of India (Amendment) 
Bill— 
Motion for leave to introduce. 86 

_ Reserye Bank of India (Closing of Annual 
Accounts) :) ia 
rey Big to introduce 430 

md Amend- e Bank of India 
ment) Bil — 
Motion for leave trod 563. 
Motion to consider. 883-84, 889-90. 
Motion to pass. 89 है 

RAPER, MR. उ. HesFae —— 
Demand for Supplementary Grant in 

respect. of . Working - Expenses—Mis- 
cellaneo: Pear iff 4 

Motion to reduce demand. for ‘Railway 
Board” re vagaries of the Grand Trunk 
Express running between Madras and 
Delhi, 627-28. 

Oath of Office. 587. 
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RATE(S)— 

Question re reduced —of food and 

refreshments for railway employees. 
1585-86. 

RATE(S) OF PAY RULE(S)— 

See “ Rule(s)”. 

RATIO(S)— 
Question re operating —— of the Bengal 

and North Western and Eastern Bengal 
Railways. 1998-99. 

RAWALPiINDI— 
Question re— 

Allegations of corruption against a 
clerk in the Divisional Office, ——. 

225. 
Favouritism and Nepotism 

RAZA ALI, SIR SYED—contd. 

General discussion of the Ge 
923. 

Indian Finance Bill— 
Motion to consider. 1745, 1747, 1889. 

Motion re election of the Standing Com- 
mittee on Emigration. 1468-69. 

Motion to reduce demand for “ Executive 
Council re— 
Forward policy of the Government for 
.India in the North-West Frontier 

Province. 1113. . 
Im ce of initiating a decisive 

policy of training Indians to under- 
take the defence of the country and of 
establishing a Defence Advisory Com- 
mittee. 1043-47, 1049, 1050, 1051, 

- 1052, 1053, 1054, 1067, 1068, 1069. 
Indianisati: of the Indian army. 

ral Budget. 

Alleged 
in the Office of the Divisional Superin. 

~~ tendent, 224. : 
Bye-laws regarding control of temporary 

structures in the ——— Cantonment. 
161-162. 

Passes granted to Messrs. N. D. Radha 
Krishan and Sons of —— by certain 
Railways. 755. 

Proposed location of the Cold Storage 
as near a school in the —— 

Cantonmsnt. 1314. 

RAWALPINDI DIVISION— 
Question re— 

Dearth of Muslims in a —of the 
North. Western Railway. 549-50. 

Non-observance of the Home Depart- 
ment Resolution for recruitment of 
Minorities in the ——of the North 
Western Railway. 411. 

RAZA ALI, SIR SYED— 
Agricultural Produce Cess Bill— 

Motion to consider and to circulate. 
993, 995, 999, 1000-01, 1019. 

Drugs Bill— 
Motion to consider. 2172. 
Consideration of clauses. 2244. 

Election of —— on the Standing Com- 
mittee on Emigration. 1874. 

Election of —— to the” Public Accounts | 
Committee. 604. 

Excess Profits Tax Bill— 
Motions to refer to Select Committee 

and to circulate. 268-73, 320. 
Motion to consider. 1321, 1324, 1344. ७ 

Consideration of— 
Clause 4. 1378-79, 1389-90, 1393, 1394, 

1395-97, 1398, 1399, 1400. 
Clause 6. 1538-39. 

© 1078-79. 
War aims of the British Government. 

1123, 1139, 1146-48. : 
Motion to teduce demand for “ Railway 

Board ” re— ५ 
Conditions of service in railways. 727. 

grievances. 683-86, 687, 688, 
to, हे aout 695, 712, 717, 719. 

National Service (European British Sub- 
jects) Bill— 
Motion to consider. 2021-23. ~~ 

Question re troops used or requisitioned in 
certain Provinces. 1309-1312. 

Resolution re— 
Air defence of India. 198-203, 204, 205, 

207, 213-14, 219, 220. 

‘Constitution of the Simla town as a 
administered area. 805, 

806. 
Fiscal policy of the Government of 

India. 1852-53. 

Removal of disabilities of Indians in the 
British Commonwealth of Nations. 
1822-24, 1828, 1839. 

REBATE(S)— 
Question re giving of —— on insurance 

premiums in general insurance. 1661- 
62. 

RECEIPT(S)— 
EXQuestion re —— under the heads “ Tele- 

aqjphone "and * Telegraph 24 2006-07: 

RECRUITMENT(S)— 
Question 7e— 

Creation of and —— of staff in the 

Defence Co-ordination and Supply 
Departments. 281-84. 

M2LAD 
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RECRUITMENT(S)—contd. 
Question re—contd. | 

Examination for —— of third division 
clerks in the Central Secretariat. 
35. 3 

Examination for to the Indian 
Army . Ordnance, Corps. 1733-34. | 

Method of —— of officers in the preven- | 
tive service of the Customs. Depart- | 
ment, 1090-93 

Non-observance gf the Home Depart- 
ment | for of 
inthe Rawalpindi Division of ;the | 

North, Western Railway, 411 
Non- —— of Muslims to certain posts 

on the Bombay, Baroda and Central 
India Railway. 1595-96. ..... Bis 

Posts in. the superior Railway Services 
fill direct - 1801-03 

Procedure for —— of clerks and super- 
intendents in Military Estates Offices 
1924-26. 

Qualifications for. —— of certain cate- 
ae of staff on the North Western 

jlway,. 745, 1820-72. 
id. promotis ‘arrant 

ofthe Army. 663-64, 1514-15. 
—— and training of pool officers under 

the Customs. Department. 2067-68 
age the. Department of Supply. 

5 
—— ofa Sikh as an Electric 

in the Central Public Works Depart-| 
ment. 1992. 

of a Sikh as Caretaker in. the 
coe! Publie Works. Department. 
1993 

—— of a Sikh to the Superior Tele: 
graph Service. 2142. 

-—— ofapprentices in workshops on the 
East Indian and Eastern Bengal 
Railways. 1372-73... , 

—— of clerks in the North Western 
“rattan Headquarters Office. 2138- 

—— of clerks in the Offices of the 
All-India Radio. 1168. 
— of guards on the North Western 

1 Railway. 972-73, 1460. 
——— of inferior staff on the. North 

Western Railway. 49. 
— of Muslims and non-Muslims in 

‘certain posts on the East Indian and 
“Eastern Benge} Railways. » 47. 

== of Muslims as labourers, ete., on the 
North Western Railway. 44. 

RECRUITMENT(S)—coneld. 
Question re—coneld. 
—— of Muslims as Preventive Officers 

inthe Customs Department, 477- 
78. 

—— of Muslims in’ the Intelligence Ba- 
reau. 900. 

—— of Muslims on the Assam Bengal 
Railway. 

—— of postal clerks in the Sind and 
Baluchistan Circle. “1999-2000, 

—— of relations of employees in ‘the 
Income-tax Department; — Punjab; 
North-West Frontier and Delhi Pro- 
vinces. 1731. 

—— of Sikhs as inferior servants in the 
offices of the Military Secretary and 
Private Secretary to His Excellency 
the Viceroy. 1991 

—— of Sikhs in the Customs House at 
Karachi. 1923. 

—— of Sikhs in the Supply Depart- 
ment. 1991-9: 

—— of staff and promotions in the 
Supply Departmen 
— of staff in certain ०| ees. 597- 

—— of staff in the Contracts Directo- 
rate. 1260-62. 

—— of staff in the Supply Department. 
798-99. 

“ie Nghe a ar E > 

—— 0 re Re a 
tent. “592 

to the office of the Transport Ad- 
visory Officer.’ 742-44, 1459, 

—— by communities in the Supply 
Department. 1259. 

— to the Telephone Revenue Office, 
Delhi. 1600-1601. 

1 qualifica- 
tions im on. —— maven 
of staff on the North Weetern 
way. 1799-18060. 

REDUCTION— 
Question re— 
—— in first tlass accommodation on 

railways. 2264-68. 
—— of electricity charges in New Delhi. 

1987. 
—— of postsin the superior services and 

increase of posts in the lower gazetted 
services on the Nortli Western Rail- 
way. 406-08. 

—— of water charges in New Delhi. 
1987. 

- 

4 

e
e
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REFRESHMENT(S)— 
Question re reduced rates of food and 
—— for railway employees. 1585- 
86. 

REFRESHMENT ROOM(S)— 
Question re Indian stalls and Huropean 
——on the Assam Bengal Railway. _ 670. 

REFUND— 

Question re —— of overdrawals by certain 
employees on the North Western Rail- 
way. 41, 540-41, 1177. 

REGISTERED ARTICLE(S)— 
See “ Article(s)’’. 

REGISTRATION 
POWERS) BILL— 
See“ Bill(s)” 

REGISTRATION OF BOOKS (AMEND 
MENT) BILL— 
See“ Press and——” under | “ Bills”. 

REGISTRATION OF TRADE MARKS 

See “‘ Bill(s)’’. 

REGULATION(S)— 
Question re— 
_ Application of the hours of empl 

— to wan sorters on the North 
Western Railway. 50. 

Persons detained under —— IIT of 
1818. 334-35. 

Prices fixed for rules and —— governing 
establishment matters of subordina’ 
on State Railways. 760, 1104. 

(EMERGENCY 

‘for offences |. ‘prescribing 
under the Indian Railways Act. 
560. 

Working of the —— regarding discip- 
linary actions against non-gazetted 
staff on State Railways. 428. 

REGULATION IIT OF 1818— 
Question re persons detained under 

334. 
RELATION(S)— 

Question re recruitment of —— of em- 
ployees in the Income-tax Department, 
Punjab, North-West Frontier and Delhi 
Provinces. 1731 

RELIEVING GUARDS— 
See “ Guard(s)”’ 

RELIGIOUS PROGRAMME(S)— 
See“ 

RELLIES AND BEINNEY’S, MESSRS.— 
jonopoly for the purchase of 

wool given to —— of Madras, 1669. 

| 
| REMARK(S)— ऐप 
| Question re of Sir Leonard Woolley 
| about conservation of archwological 

remains. 1251-52. 
“| RENT(S)— 

Question re— 
Increase in the —— of Nazul land in 

Delhi. 48,1268. 
—— charged for officers’ bungalows and 
. unorthodox quarters in New Delhi. 

1256-57. 
—— of table fans supplied in quarters in 

New Delhi. 1986. 

RENT-FREE QUARTERS— 
See * Quarters’ 

REORGANIZATION(S)— 
Question re— 
—— ofthe Central Publicity Bureau. 

756. 
—— of the ministerial staff of the Gov- 

1 f India Secretariat. 1927. 
REPAIR(S)— 

Question re purchase and —— of XB 
Engines on the Great Indian Peninsula 
pene 733-35 

REP. TION— 
Question re —— of Mrs. L. N. Khanna and 

her daughter from Germany. 2001- 
2. 

REPEALING AND AMENDING BILL— 
See “ Bill(s)”*. 

REPORT(S)— 
Certain laid on the table by the 

Honourable Sir Jeremy Raisman 
1674, 

Presentation of the —— of the Committee 
to 

Members of the Indian Legislature 
1581-84 

Question re— 
—— of Sir Leonard Woolley on Arch- 

wology. 141 
lodged by the Assistant Station 

Master, Nangloi Station, North 
Western Railway. 2141 

REPRESENTATION(S)— 
Question re— =, 

Alleged under of Muslims in services 
on the North Western Railway. 403- 

ndian Railway. 973,974 
—— of Muslimsin the Traffic Inspectors 

posts on the North Western Rail. 
way. 49. 
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REPRESENTATIVE(S)— 
Question re non-invitation of —— of Haj 
Commit to confer held be 
the Government of India and Shipping 
companies engaged in pilgrim traffic. 
1454. 

RESCISSION— 
Question re of order requiring Gov- 

ernment servants to pay to Government 
one-third of 80016 earned by them in 
private employment. 893-94 

RESEARCH(ES)— 
Question re —— for utilisation of molasses 

in making petrol. 1257-58. 
RESERVATION(S)— 

Question re— 
—— of a superior appointment in the 
Central Public Works Department for 
a Sikh. 1864.65. 

—— of vacancies to redress communal 
inequalities in the superior State 
Railway Services. 1996-97. * 

RESERVATION CLERK— z = 
See“ Clerk(s)". 

RESERVE BANK OF INDIA— 
Question re— 

Legislation giving effect: to. the recom- 
mendations of the Governor of the 
—— re small, banks. 481 

Profit of the Issue Branch of the —— 
173. 

RESERVE BANK OF INDIA (AMEND- 
MENT) BILL— | 

See * Bill(s) 

RESERVE BANK OF INDIA (CLOSING 
OF ANNUAL ACCOUNTS) BILL— 
See ** Bill{s) 

RESERVE BANK OF INDIA (SECOND 
AMENDMENT) BILL— 
See ** Bill(s)"’. 

RESERVE OF OFFICERS — 
Question re members of the Army in 

India and retired officers of the In 
dian Medical Service recalled to India | 
owing to the outbreak of war. 335- 
37 

RESERVE (RAILWAYS}— 
Demand for Grant in respect. of “ Ap- 
~=propriation to ——..". 73 

RESIDENCE(S)— 
+e dering” 

non-Indian employees of the Defence 
Department in Simla. 1729. 

RESIGNATION(S)— 

Question 76 —— of staff of the Delhi 
Improvement Trust. 1269. 

RESOLUTION(S)— 
Question re non-obseryance of the Home 

Department —— for recruitment of 
ities in the Rawalpindi Division 

of the North Western Railway. 411. 
re— 

ofa i to formu- 
late a sound policy for depreciation 
and capital expenditure in respect 
the Railways. 820-40 

iodine ar soning nt of rules grant 
of travelling and other allowai 
Members of the Indian Legislature. 
29-30. 

Constitution of the Simla town as a 
Centrally. administered “area. 804- 
20. 

Enactm 
of labour legislation on cer- 

tainlines. 847-48, 1808-19. 5 
Fiscal policy of the Government of 

India. 1852-53 
Guiding principles inrespect of catering 

contracts on Indian Railways. 173- 
98. 

+: Fae Gallery for New Delhi. .840- 
~ कल dias of ding in the 

British Commonwealth of Ss. 
1819-39. 

Utilisation of the Kamran dues for the 
ion of pilgrims. 1839- 

§2. 

RESOURCES— 
Question re development of the —— of 

India to meet War supply require- 
ments. 138. है 

RESTRICTION(S)— sti 
Question re— : 

Certain ——— on appointments to sub- 
ordinate service posts on the North 
Western Railway. 2011 

—— in educational qualifications im- 
posed on recruitment and promotion of _ 
staff on the North Western Railway. 
1799-1800. 

for 

| RETRENCHED HAND(S)— a 
Question re fixation of pay of —— of 

the Compilation Section of the North 
Walton MAibway ven ppoiritenteti 

1367-68, 17093. 

कै; 
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RETRENCHED STAFF— 
See “ Staft’’. : 

RETRENCHMENT— 
Question re— 
—— in the Income-tax Department, 

Punjab. 333-34. 
—— of a Cantonment Board employee. 

343 

—— of searching: in the Delhi 
Division of the North Western Rail 
way. 1587-88.» 

RETIRED OFFICIAL(S)— 
See * Official(s)”’. 

RETIREMENT— 
Question re— 

Appointment. after —— of the Assistant 
Defence Department in the egeticn + ‘Co-ordinatit De Te Co. हि 

1429. 
North Western Railway employees pro- 

ceeded on leave preparatory to —— 
and subsequently asking for its can- 
cellation. 1996. 

REVENUE— 
Question re calculations of the | 

earned between State-managed Rail. 
~~ ways. 880. 
REVISION(S)— 

Question re— 
—— of the Code on establishment 

matters on State Railways. 759. 
- of the pay of the subordinate station 

staff on the North Western Railway. 
1589, 

RIKHIKESH— 

Question re working of the trains. between 
Hardwar and —— on the East Indian 
Railway. 427. 

RILEY IRVING, MAJOR J. H— 

tion re appointment of —— as 
Executive Officer of the Peshawar 
Cantonment. 338-39. 

RIOT(S}— है 
Motion for Adjournment re —— in Sind 

53. 

“RIZWANI”— 
Question re Haj pilgrims. carried in —*- 

of the Turner Morrison and Company. 
800-01, 1428, 1442, 1982, 1980, 1985- 
86. | 

ROAD(S)— 

Motion reelection of the Standing Com- 
mittee for—— . 1272-73 

Question re— 
Allotment of funds for-construction of 
——inSind. 971 

Bad condition of the —— leading to 
Kalkaji’s temple near Okhla, Delhi. 
1028-29. 

Insanitary condition of certain Janes 
, and —— in Kerol Bagh, Delhi, _592- 

93. 
Maintenance of the —— running from 

bridge to goods shed at Delhi Shah- 
dara. 561, 1870. 

Non-naming of certain. —— in Kero} 
Bagh, Delhi. 1269. 

Proyision of lights on certain —— in 
Karol Bagh, Delhi. 1269-70, 

ROAD FUND— 
Demand fae nee in respect of “ Central 

ROADS, STANDING COMMITTEE FOR— 
Motion re election of Members to the ——- 

85. 
See also under ‘‘ Standing Committee for 

Roads” 

ROCK(S)— 
Question re blasting of —— by gun powder 

in Karol Bagh, Delhi. 48. 

ROOF(S) 
Question re collapse of the —— of Idgah 

at Agra. 1665. 

ROOF CONDITIONING— 
Question re provision of wire gauze doors 

and —— of quarters in New Delhi 
1038-39. 

ROOFING— 
Question re —— of the open courts of 
“D” type quarters in New Delhi. 
1037-38. 

ROUTINE WORK— 

Question re employment of Secretariat 
Assistants on —— in the Supply De- 
partment. 797-98. 

ROW, MR. K. SANJIVA— 

Demand for Supplementary Grant in res- 
pect of “* Mint”. 197: 

Indian Coinage (Amendment) Bill— 
Motion to consider. 563-64, 565 
Motion to pass. 565. 

Oath. of Office. 539, 1661 
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ROW, MR. K. SANJIVA—conid. 
Reserve Bank of India (Amendment) Bill— 

RULE(S)—conid. metres 
re—contd. 

Motion to consider. 585. 
Motion to pass. 

Reserve Bank of India (Closing of Annual 
Accounts) Bill— 
Motion to consider. 583. 
Motion to pass. 583. 

ROYAL INDIAN NAVY— 
Question re Indians in the ——. 480- 

81. 

ROYAL INDIAN NAVY 
OF SERVICE) BILL— 
See “ Bill(s)”. 

(EXTENSION 

re import of unlicensed —— from 
Burma. 137. 

RUBBER CONTROL (AMENDMENT) 
BILL— 
See “ Indian —— ” under “ Bill(s)”’. 

RULE(S)— 
Insurance —— laid on the table. 58- 

84. 
~ Notification re certain ainendments to the 

Motor Vehicles International Cireula. 
tion 

Question re— 
Amendment of allotment rules of quar- 

ters in New Delhi. 1861-62, 1864. 
Amendment of —— for the grant of tem: 

porary advances. from General 
Provident Fund. 1096-97 Fr 

Application of rates of pay —— to 
staff in the Supply Department. 
902. 

Change in the regarding promotion 
of clerks on the North Western Rail- 
way. 2136-37. 

Election —— in Cantonments, 339. 

Issue of fresh Store Purchase —— . 
263. 

Leave ----+ for war establishment em 
ployed by Government. 599, 850. 

Prices fixed for —— and regulations 
governing establishment matters of 

tes on State Railways. 760, 
1104. 

—— for out-station Indian apprentices 
of workshops. on the North Western 
Railway 421-23. 

the transfer of Superin 
tendents of the Offices of the Deputy 
Directors, Military Lands and Can- 
tonments. 1316. - 

—— regarding classification, control and 
appeal of non-gazetted railway serv- 
ants on State Railways. 556- 
57. 

Be of block rs on the 
North Western Railway as inferior 
staff for purposesof leave ——. 
1599. 

Resolution re amendment of —— govern- 
ing the grant of travelling and other 
allowances to Members of the Indian 
Legislature. 329-30. 

RULING(S8)— 

—— by Mr. Chairman (Mr. M. 8. Aney)— 
Miscellaneous— 

As the Honourable the Mover the 
cut motion relating to the girevances 
of Muslims has included other mino- 
rities also, it is perfectly in order to 
refer to the grievances of other mino- 
tities. 713. 

—. by Mr. President (The Honourable 
Sir Abdur Rahim) 
Amending Bill(s)— 

An Honourable Member should not dis- 
cuss any other provision of the main 
Act than the one sought to he amend- 
ed in the Bill ; and he should stick to 
the itand not revive’ the 

the main Act. Bek we: — abe, 
Bill(s}— 

At the consideration stage, Honourable 
Members need not go. into. details. 
When the Bill is considered clause by 
clause and when a particular clause 
isreached, Honourable Members 
can speak on it. Details can be 
discussed when amendments are 
under consideration. 2209, 2210. 

When. consecutive clauses, to which 
no amendments have been proposed, 
are put together to the House by the 
Chair, itis open to any Honourable 
Member to discuss or oppose any of 
the clauses. 447. 

When two motions by way of amend- 
ment toa Bill are put down on the 
paper, so that on one motion the 
principle of the Bill can be discussed, 
while, on theother, it cannot be 
discussed, the better course is not to 
allow simultaneous discussion of 
both the motions. 998. 
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RULING(S)—contd. 
President (The Honourable 

Sir Abdur 
Defence of India (Amendment) Bill— 

RULING(S)—condd. z 

——by Mr. President (The Honourable 
Sir Abdur Rahim)—contd. 5 5 5 
Indian Finance Bill—contd. 

bers cannct go into In order to strei th 
that the power sought to be extended 
was likely to be abused in the pro- 
vinces, it might be possible to have 
to refer to individual cases of abuse, 
but a discussion of a number of such 
individual cases was out of order, 
especially when there was no Pro- 
vincial Government representative 
toreply’on the other side. 2060-61. 

Since the Bill sought to extend the 
power that was given under the 
principal Act to certain other action 
which the Government thought of 
bringing under the mischief of the 
Act, an Honourable Member was 
not out of order in giving his 
reasons as to why the extension 
should not be sanctioned. 2053. 

Drugs Bill— 
The Honourable Member (Syed 

Ghulam Bhik Nairang) is really not 
_ in order in discussing... the closure. 
_ The closure motion. hasto be 

accepted by the Chair and the Chair 
does nét. accept any closure that is 
moved unless it is fully satisfied that 
there has been a sufficient debate. | 
And once it is accepted, it is not 
open to any one to discuss it. 2250. 

Excess Profits Tax Bill— eee Se 
An amendment substituting a differ- Ge toe es sain 

of the Bill having been moved | 

matters with which the Government 
of India are not concerned. 1750. 

Miscellaneous— : 
An Honourable Member eannot dis- 

cuss a Provincial Gevernment. 817. 
As the Provincial Governments are not 

* represented in the House, an Honour- 
able Member should, not criticise 
them. 2058-59. 

Honourable Members cannot revive a 
discussion recently closed, 1882. 

Long extracts should not be read. 
1881, 1886 

Select Committee(s), Report(s) of— 
When the  Legisla Assembly 

ints a Select Committee, it 
directs the Committee to report its 
conclusions to the House itself, and 
it has been always understood that 
the proceedings of such a Com- 
mittee are entirely confidential, so 
that what transpired during the 
deliberations of the Committee 

» cannot disoussed even, on. the 
floor of the House. The press and 
the public are not admitted to the 

tings of a Select Commit and 
it as never been doubted that 
it is a, breach of privilege to publish 
the Comiittee’s report before it 
has been presented to the House. 
The privilege of the House covers 
the entire proceedings of a Select 

and it is equally a and when during the 
it was disclosed that there was/ 
general agreement in the House 
that another date other than that 
embodied in the amendment 
moved would be acceptable, the 
change making no difference in| 
substance it was held that a fresh) 

bodying that anoth 
date could be moved without notice. 

Indian Finance Bill— 
An Honourable Member can only dis- 

cuss under the the policy and 
the administration or any action of 
the Government of India in any 
manner he chooses ; but he eannot’ 
discuss any action of any other Goy- 
ernment nor any policy of any politi- 
cal party outside the Government. : 
1890-91. 

breach of that privilege whether 
the proceedings or the report of 
a Select Committee is published 
verbatim or in detail or only a 
summary or selected portions of its 
proceedings or its report is “pub 
lished before it is presented to the 
House. It is not permissible to\a 
Member of the Select Committee 
to any one who has access to its 

ti di- 
rectly or indireetly to the press any 
information regarding proceed. 
ings including ‘report or any 
conclusion supposed to have been 
arrived at finally or tentatively 
before the report is presented to the 

_ House. It is equally expected 
of the Press to co-operate with the 
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RULING(S)—coneld. 
(ता by Mr. President (The Honourable 

Sir Abdur Rahim)—coneld. 
Select Committee(s), Report(s) .of— 

contd. 
House in this matter and to abstain 
from publishing such inf i 
from whatever source it may have 
been received. 1183-84, 

RUNNING ROOM(S)— 
re racial, discrimination in the 

~ equipments of guards’ ——. 1366. 
RUNNING STAFF— 

Question re— 
Promotion of locomotive —— on the 

North Western Railway. 43. 
Seniority of Loco —— on the North 

Western Railway. 1375, 2272. 

- RUPEE(S)— 
Question re shortage of —— coins. 1095. 

Ss 

SAIDPUR— 
re i tool kee 

in the —— Workshop, Eastern Bengal 
Railway. 43. 

SALE— 
Question re enquiry about the——of houses 

built with loans from Government by the 
Government of India staff. | 1456. 

Question re kidnapping of ——, Excise 
Sub-Inspector, North West Frontier 
Province. 1591 

SALOON (S)— 
Question re expenses incurred on ——, ete., 

of Members of the Executive Council. 
1316. 

SALT— 
Demand for Grant. 1237. 
Du a — 4 under the Indian 

Bill. 1918-20. 

SALT (AMENDMENT) BILL— 
See mn —— ” under “ Bill(s) ”. 

SALT MINE(S)— 

Acquisition of some land near Khewra 
206; 

Miners and gangmen working in Khewra 
==. 2072-73. 

See also under “ Mine(s) ”’. 

SANCTION(S)— 
ion ré notices issued for contraven- 

‘tion of the terms of —— granted by the 
Delhi “Improvement Trust. 1268-69. 

Questii 
SANITARY CONDITION— 

tisfactory re 
in Karol 

—of Nai 
Bagh, Delhi. 48. 

SANITARY FITTINGS— 
Question re installation 

in Karol Bagh 
of ——, ete., 

Delhi. 48, 1453-54. 

SANSKRIT— 

Question re— 
Introduction of —— News Bulletins in 

the All-India Radio 
1797-98. 

programmes, 

» Starting of —— music programmes in the 
All-India Radio. 1796. 

SANT SINGH, SARDAR— 

Agponieatel Produce Cess _ Bill— 
otion to consider and to circulate 
1001-03. 

Motion to refer to Select Committee. 
1022. 

Coal Mines Safety (Stowing) Amendment 
Bill— 
Motion to consider. 988, 989. 

(Code of Criminal Procedure’ (Améidment) 

Bill—(Amendment of Section 205)— 
Motion for the appointment of certain 

Code of Criminal Procedure (Amendment) 
Bill—(Amendment of Section 386)— 
Motion for the कटा of certain 

t 

Defence 
Motion to consider. 
Motion to pass 2081-85, 2086, 2087, 

Demand for supplementary grant in respect 
of “ Police ”. 

Election of —— to the Standing Finance 
Col 

Excess Profits Tax Bill— 
Motion to consider. 1340. 

Members to the Select Committee. 
2205. 

of India (Amendment) Bill— 
2049-56, 2060. 

2093. 

1970, 1971, 1972. 

mimittee for Railways. 1927. 

Consideration of — 
Clanse 4. 1385-86, 1397, 1402. 
Clause 6, _1508-09. 
Clause 9. 1846. 
Clause 10. 1546-47, 1549, 
Clause 16. 1565-66, 1667, 
Clause 26. 1574, 1575. 
Schedule I. 1621-22, 1623. 

General discussion of the General Bu 
932, 946-49. = 

Indian Arbitration Bill— 
Consideration of clauses. 437-38, 
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SANT SINGH, SARDAR—conid, 
Indian Finance Bill— 

Motion to consider. 1677, 1696, 1711-, 
23. के 

Consideration of— 
Clause 3. 1931, 1939-40. 
Clause 4. 1943-45. 

Indian Tariff (Second Amendment) Bill— 
Motion to consider. 2159-60. 

Motion to reduce demand for “ Executive 
Council ” re— 

SANT SINGH, SARDAR—contd. 
Question re—contd. 

Appointment of a caretaker for the New 
Delhi Secretariat and Council House. 
293-94. 

Appointment. of Controllers or Liaison 
Officers for industries and concerns. 
792-94. 

Appointment of Major J. H. Riley 
Irving as Executive Officer of the 
Peshawar Cantonment. 338-39. 

.Appoin of Sikh officers in the 
Forward policy of the Go of 

India in the North-West Frontier 
Province. 1084, 1085, 1112-14. 

Importance of initiati a decisive policy 

of training Indians to undertake the 

Railway Board. 738-39. 
Appointment of Sikhs in the offices of 

the Superintendent of Education, and 
the Secretary, Board of Secondary 
Education, Delhi. 1446-47. 

i tof ih in the 
lishing a Defenee Advisory Cor 
1052, 1055-57, 1059 

War aims of the British Government. i 
1127, 1129, 1131, 1132, 1133, 1156. 

Motion to reduce demand for “ Railway 
Board” re— 
Grievances of 

654-57, 681-82. 
Muslim grievances. 712-15, 
National Service (European British Sub- 

jects) BiL— 

railway employees. 

Question re— 
Absence of Sikh Officers in the Govern- 

ment of India Secretariat. 664-65. 
Absence of Sikhs in the office of the 
7 Imperial Records Department. 457- 

Acting allowance granted in Army Head- 
quarters. 1727. 

Affairs of the Delhi Improvement Trust. 
1669-70. 

Alleged interference in the election of the 
elected. members on the Terminal Tax 
Committee of the Ambala Cantonment 
Board. 162. 

Allowance paid to the Military Estates 
Officer. of the Lahore Cantonment 
for acting as Executive Officer. 1924. 

Amendment of allotment rules of quarters 
in New Delhi. 1864. 

Application of Fundamental, Rule 32 

A 
Government of India Secretariat and 
its Attached Offices. 1926-27. 

Assessment value of houses and shops 

Building Inspector of the Delhi Im- 
provement Trust. 1992-93. 

Bye-laws prohibiting the letting out of 

‘out-houses of bungalows in the Meerut 
340. 

Bye-laws regarding control of temporary 
structures in the Rawalpindi Canton- 
ment. 161-162. 

Calculations of the revenue earned 

between State-managed Railways. 
880. 

Certain appeals decided by the Deputy 

Directors of Commands. 163-164. 

Ci deering of resid for non- 
Det fe 

Indian pl of. the 
Department in Simla. 1729. 

Communal composition of certain staff 

of the Broadcasting Stations at Lahore 
and Peshawar. 1601. 

Construction of certain unorthodox 
quarters in New Delhi. 587. 

Control of the Contracts Directorate. 

(७) (ii) to the Commercial Department 
of the Great Indian Peninsula Rail-| 
way. 1608-09. | 

Applications for certain types of quarters | 
from the Finance and Education, 
noe and Lands Departments. | 
1992. 

Discharge of the Bridge Department 
staff on the North Western Railway- 

880, 2005, 
Election rules in Cantoments. 339-40. 
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SANT SINGH, SARDAR—contd. | SANT SINGH, SARDAR—contd. 

Question re—conid. | Question re—contd. 

Female clerks in Army Headquarters. 
17: 

Fixation of pay of retrenched hands of 
compilation section of the North 
Western Railway on re-appointment. 
1367-68. 

Functions of the Military Estates 
Officers. 480. । 

Persons hed from the I ti 
Department, Punjab, 334-34. 

Procedure for reernitment of clerks and 
superintendents in Military Estates 
Offices: 1924-26 

Promotion of firemen on the Great Indian 
Peninsula Railway. 1611 

Grades of tants in the Gov 
of India Presses. 2133. 

Grant of leave to the East Indian Rail- 
‘way employees serving in the Volun- 
teer Forces when required to join the 

_ Army. 2136. 
Grievances of the Assam Bengal Railway 
oor. es re grant of leave. 1368. 

Gi on the North Western Railway 
551-52, 559-60. 

Improvements in Government quarters 
in New Delhi. 294-95. 

Inclusion of certain areas within the 

‘Purchase of 

posed location of the Cold Storage 
Depot near a school in the Rawalpindi 
Cantonment. 1314. 

Prosecutions under the Defence of India 
Ordinance and Act. 4683-65. 

disinfecting fluids by the 
‘North Western Railway. 1366. 

Purchase of fire extinguishers. 1262-63 
Purchase of medicines for the New Delhi 

Ayurvedic and Unani dispensaries. 
Al, 

Purchase of Stores manufactured in India 
from abroad. 1262. 

कद of Wi 
bazar area of the Lahore Cantonmen! | 

Inclusion of certain areas within the 
limits of the Allahabad Cantonment. 
479-80. 

Inclusion of certain villages in the Fateh- 
garh Cantonment. 480. 

Indians in the Royal Indian Navy, 480-| _ 

Issue of fresh Store Purchase Rules. | 
1263. 

Leave Rules concessions given to shed 
staff at Wadi Bunder on the Great 
Indian Peninsula Railway. 1607-08. | 

Nominated Presidents of Cantonment 
Boards. 163. 

Non-applicability of the fundamental 
leave rules to inferior staff of the 

is Depot at Wadi Bunder on the 
Great Indian Peninsula — Railway. 
1607 

Non-appointment of a Sikh as a High 
Court Judge in the Punjab. 662-63 

roadcasting of pr mes re- 
lating to Sikh culture. 1602. | 

Pay of in the Gov 
of India Presses, Calevtta and New 
Delhi. 2132-33. 

Persons detained under Regulation [1 | 
of 1818. 334-35. 

Persons kidnapped and killed from 
British territory--by. tribal gangs. | 
399-403, 1104-02. | 

Officers in the Supply and Ordnance 
branches of the Army. 663-64, 1514 
15. 

Recruitment of a Sikh as an Electrical 
Engineer in the Central Public Works 
Department. 1992. 

Recruitment as it wd in 
the Central Pu ‘orks 
1993. 

Recruitment of a Sikh to the Superior 
Telegraph Service. 2142. 

Recruitment of Sikhs as inferior servants 
in the offices of the Military Secretary 
and Private Secretary to His Excel- 
leney the Viceroy. 1991. 

Recruitment of Sikhs in the Customs 
House at Karachi. 1923. 

Recruitment of Sikhs in the Supply 
Department. 1991-92 

Recruitment of staff in the Contracts 
Directorate. 1260-61, 1261-62. 

Recruitment of Sub-Inspectors of Works 
on the North Western Railway. 1374. 

tion of the ministerial st 
of the Government of India Secre- 
tariat. 1927. 

Repatriation of Mrs, L. N. Khanna and 
her daughter from Germany. 2001-02 

Reservation of a superior appointnient 
in the Central Public Works Depart- 
ment for a Sikh. 1864-65: 

Rise in the price of petrol. “458-60. 

—
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z SINGH, SARDAR—contd. 
Question re—coneld. - 

. — Rules governing the transfer of Superin- 
tendents of the Offices of the Deputy 

| 
SANT SINGH, SARDAR—coneld. 

Question (Supplementary) re—contl 
to close down the Kangr: 

Valley Railway. 732. . 
Directors, Military Lands and Can: th op! d administration in 
tonments, 1316. the tribal areas. 234. 

Seniority and promotion of ial Unemployment among educated classes. 
establishm of Army Headquarters, 2070. 
1727. Resolution re— 

Sikh religious programmes in certain 
broadcasting stations. 739-40. 

Staff in the Arm 

Air defence of India, 209-11. 
Constitution of the Simla town as a 
- Centrally adnfinistered area. 805, 

1728-29, 
Staff of the Delhi Improvement Trust. 

$ 865. 
Staff of the Railway Clearing A 

808, 814, 815-18. 
Picture Gallery for New Delhi. 843. 

SANTHANAM, MR. K.— 

Office suffering from tuberculosis. 
1594-95. 

Supervisory staff for buildings in certain 
offices in Delhi, 589, 1102-03. 

System of di of land by the Im 
provement Trust in Karol Bagh, Delhi. 
588. 

‘Train collisions on the Harbour Branch 
of the Great Indian Peninsula Railway. 

__ 1609-11 
‘Transfer of the Accounts Staff under 

of 

Manufacture of boilers in Railway Work- 
sho} 34-35. 

Reduction in first class accommodation 
on railways. 2264-68. 

SARANG— ... > 
Question re qualifications of sub-editors 

of ——-and Awaz, 1793-94 
SATYAMURTI, MR. 8.— 

Question re— 
Exhibition of anti-Indian films in foreign 

38-39. 

rs of State pale 879. Railway earnings from the Tripuri 
Cor AQ पु tat 

Trouble im the P 
Board, 478-79 

Unorthodox * C* type quarters in New 
Delhi. 587-88. 

Vacancies filled in the composing and 
bindery establishments of the Govy- 
ernment of India: Press, New Delhi. 
1444-46. 

‘Vacancies of clerks filled in the Govern. 
ment of India Press, New Delhi. 1443. 

Question (Supplementary) re— 
Clerks recruited direct in intermediate 

grades on the North Western Railway. 
749. 

Differential treatment meted out to 
Muslims and Hindus by the Divisional 
Superintendent, Delhi. 224 

Functions of the law officers of the East 
Indian and Eastern Bengal Railways 
742. 

Inconvenient timing of a train at Jhang 
Maghiana Railway station. 746. 

Lump sum granted for office establish 
ment and contingencies to the Ad. 
yisers and Liaison Officers in the 
Supply Department. 797. 

Persons kidnapped b; the tril from 

SCALES OF PAY— 
See “ Pay”. 

SCHEDULED CASTES— 
Motion to reduce demand for “ Executive 

Council ” re indifferent attitude of the 
Government towards the welfare of the 

SCHEME FOR THE IMPROVEMENT 
OF AGRICULTURAL MARKETING IN 
INDIA— 
Demand for Grant. 1244. 

SCHOOL(S)— 
Question re— 

Proposed location of the Cold Storage 
Depot near a in the Rawalpindi 
Cantonment. 1314 

——., hospitals and administration in the 
tribal areas. 233-34. 

Working of the Transportation —— ab 
Chandausion the East Indian Rail: 
way. 427-28. 

SCIENTIFIC DEPARTMENTS— 
See “ Other ——”. 

SCINDIA COMPANY— 
re withdrawal of the ——— from PP iv 

the settled districts. 233. the Haj Service. 1438-39. 
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SCOTT, MR. J. RAMSAY— 
Election of ——to the Public Accounts 

Committee. 604. 
Election of ——to the Standing Com 

mittee for Roads. 1524 
Indian Finanée Bill— 

Motion to consider, 1702-05, 
Consideration of clause 3. 1938. 

Motion to reduce demand for “ Executive 
Council” re taxation policy of Govern 
ment. 1197-99 

Question re— 
Compulsion to occupy quarters by the 

Bridge 086 

SECRETARIAT—contd. 
Question re—contil. 

Demands of the —— staff 
located in New Delhi 

tion for recrui 
Division clerks’ in the Central ——. 
35. 

Grant of a summer allowance to the —— 
staff permanently located in New 
Delhi. 1519-20. 

Grant of more holidays to—— staff. 
1520. 

Move of the migratory portion of the 

permanently 
1518-19. 

of Third 

Works at Manmad, Great Indian : 
Peninsula Railway. 966. 

Confirmation of Workmen in the Bridge 
at Manmad, Great 

Indian Peninsula Railway, 966-67. 
Disabilities of the subordinates of the 

Works at Manmad. 
Peninsula” Railway. Great Indian 

966. 

—— to Simla. 1518-14. 
ti of the ministerial staff 

of the Government of India —. 
927. 

Reo: 

Staff of the Government of India —— 
moving up to Simla. 666-67. 

SECRETARIAT ASSISTANT(S)— 
See“ Assistanit(s)’’: 

SECRETARY— 
Question re— Expenditure on imp: in the 

Bridge Engineermg Works at Man- 
mad, Great Indian Peninsula 
way. 967, 1873. 

Grant of a war allowance to Government 
servants. 893. 

Payment by Government servants of 
the entire amount earned by them in 
private emplo; it. 894, : 

Rescission of order requiring Govern- 
ment servants to pay to Government 
One-third of income earned by them 
in private employment. 893-94. 

Staff in the Bridge Engineering Works at 
Manmad, Great Indian Peninsula 
Railway. 957-65. 

Resolution re air defence of India. 203- 
05, 207. 

SEARCHING-PORTER(S)— 
Question re retrenchment of ——~in the 

ion of the North Western 
Railway, 1587-88. 

SEASON TICKET(S)— 
See “ Ticket(s)” 

SECRETARIAT— 
Question re— 

Absence of Sikh Officers in the Govern- 
ment of India——. 664- 

Appointment of a caretaker for the New 
Delhi —— and Council House. 293- 

Ay of _ster hers in the 
Government of India —— and _ its 
attached offices. 1926-27. 

Appointment of Sikhs in the offices of 
' the Superintendent of Education and 

ie ——, Board of Secondary Educa- 
tion, Delhi. 1446-47. 

—— of the North Western Railway Co- 
operative Credit Society. 1164. 

SELECT COMMITTEE(S)— 
Publicity of the proceedings of the meetings 

the ——. 979, 1183-84. 
SELECTION— ७७ 

Question re— 
— for promotion as Head Personnel 

clerks in Divisional offices on the 
North. Western Railway. 2009. 

of candidates for the post of Traffic 
Inspector on the North Western Rail- 
way. 1590-91 

Test for-——— of Hindustani Translators 
for the All-India Radio. 875. 

SELECTION GRADES— 
Question re’ selection posts or —— on 

state Railways. 14. 
SELECTION POST(S)— 

Sele | 24नन्‍्कद्ऊ आओ. ब 

State Railways. 14. 
SEN, RAI BAHADUR, G. 0... 

Oath of Office. 2. 
SENIORITY— 

- Question re— 
— and promotion of ministerial estab- 

lishments of Army Headquarters. 
1727. 

grades on 

Ores 

—
 

3
9
9
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है. Assistant Signal and Block Ins- 
pectors on the East Indian Railway. 

"= of certain staff transferred to the 
North Western Railway. 1590. । 

—of Loco running staff on the North 
Western Railway. 1375, 2272. 

4 oftrain examiners on the East) 
Indian Railway. 14-15, 1458. 

in respect of ——etc., in 
each division of the East Indian Rail- 
way. 236-37. 

SEPARATION ALLOWANCE— 
See “ Allowance(s) ”. 

SERVANT(S)— 
mn re— 

$ of —— through: Contract- 

ors in British Units. 897 
Inferior —— promoted to certain sub- 

ordinate posts on the North Western 
Railway. 744. | 

SERVICE(S)— 
Question re—- 

Counting of previous —— of ex-officers 
Of the Indian Territorial Force. 2068. 

Officers appointed to the Central Board of | 
Revenue of Chemists. 1314. 

Reservation of vacancies to redress Com 

Em 

munal inequalities in the Superior ४ I ; 

SHAHBAN, MIAN GHULAM KADIR 
MUHAMMAD—contd. Fe 

Question re— 
Allotment of funds for construction of 

roads in Sind. 971 
Allowance admissible to goods clerks in 

transit duty on the North Western 
Railway. 555. 

Block maintainers on the North Western 
_ Railway. 42627, 1102. 
Breaking of journey by railway employees 

travelling on duty, 228. 
Certain duties performed. by the enquiry 

clerks at certain stations on the North 
Western Railway. 1602-03: . 

City Booking Office at Sukkur. 39. 
Distribution of Indus waters between 

the Punjaband Sind. 1252. 
Ge कल 

Pas sie on the North Western 
heey पक) 
E. of ited to officers 

in the Telegraph Branch of the North 
Western Railway. 425-26. 

Medical Officers considered to be in 
Independent medical charge on the 
North Western Railway. 556. 

Non-grant of casual leave to inferior and 
daily rated staff on State Railways. 
557. 

Penalties to railway employees found 
travelling without tickets. 425, 
2269-70. - 

Production of medical certificates by 
subordinate railway officials. 553-55. 

for work iy 
duties on the Great Indian Peninsula 
Railway. 743. 

SERVICE, CONDITIONS OF— । 
Motion to reduce demand for “* Railway 

Board” re —— in railways,.. 721-27. 

SESSION— 
Question re holding of the autum: 

_ the Legislative Assembly. 1452-53. 
SETTLED DISTRICTS— 

Questi re kidnapped by the 

tribesmen from the——. 232-33 f 

SHAHBAN, MIAN GHULAM KADIR 
MUHAMMAD— | 
Election of ——to the Standing Finange | 

Committee for Railways. 1927. 
‘General discussion of the General Budget 

932-34 
‘al-discusalentot ihe! Rail mnie iy Budget. | 

Promotion of goods markers on the 
North Western Railway. 423-25. 

Provision of a Radio Station at Karachi 
1167-68. 

Provision of rent-free quarters to block . 
maintainers. on the North Western 
Railway. 1374. 

Provision of rent-free quarters toinferior 
servants on the North Western Rail- 
way. 229 and 231 

Restrictions on candid: i mii 
tions for 6tion to higher appoin 
ments on Railway: 1375. 

Rules for out-station Indian apprentices 
of workshops ‘on’ the North 
Railway. 421-239 हं$७ तल है 

Rules regarding ion, control and 
“appeal of non-gazetted railway serv. 

ants on State Railways. 556-57. 
Seniority of Loco running staff on the 
ray Western Railway. 1375, 
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» SHAHBAN,. MIAN 
MUHAMMAD—co: 
Question re—contd. 

Station Masters, ete., failing in Vision | 
Test on the North Western Railway 
555-56. 

Tickets issued from the Hyderabad 
(Sind) Railway Station... 1603. 

GHULAM KADIR|/SHER MUHAMMAD ड़ 
nell, 

Transfer of Assistant Station Masters | 
or Station Masters as guards on the | 
North Western Railway. 228-29. 

“SHAH BAHARO”’ 
Question re’ monument. called —— near 
» Larkana in Sind. © 136. 

SHAHDARA— : 
Question re— 

Maintenance of the road running 
bridge.to goods shed at Delhi 
1870. 

from 

| 
Reduction of electricity charges at——. | 

603-04 
SHAM LAL, MR.— 

Expressions of regret on the death of —., 
४ 62-53. 

SHAM LAL, LALA— 
Oath of Office. 1. 

SHARE(8)— 

Question re ----- ० Hindi language in 
Hind ies of the All. 
India Radio. 1795-96. 

| 

SHARMA, PANDIT PYARE LAL— 

Oath of Office. 957. | 

SHED(S)— 
Question re grievances of the workers in| 

the Lahore Railway Engine Shed.  736- | 
ee 3382 | 
SHED STAFF— 

Question re leave rules ions given to 
—at Wadi Bunder on the Great 
Indian Peninsula Railway. 1607-08. 

SHER MUHAMMAD KHAN, CAPTAIN) 
SARDAR SIR— 

CAPTAIN = 
SARDAR SIR—condd, 

Motion to reduce demand for.“ Executive 
Council * re—contd. 

Importance of initiating a | decisive 
policy of training 8 tO 
defence of the country and of estab- 
lishing a Defence Advisory Committee. 
1049. 

Indianisation of the Indian army. 
Resolution re constitution of the 

town. as. Centrally. administered - area. 
$06, 812. ४ 

1074. 
Simla 

SHIP(S)— ABA 
Question re— ५४६६ ४६ 

Facilities for building ——in India. 
1435-36 

Grant of bounties for building of 
India. 1436-37 

Haj pilgrims carried in’ ‘certain —_ 
1432-3: 

Number of pilgrims required to make 
Jehangir”’ a .pilgrim 428- 

29. 
Penalty for carrying more pilgrims in & 

1442. 
ngucng of the enemy 

ihe 
Tndian Mercantile et "1437-38, 
1517 

Sailing of _ pilgrim ——“‘ Jehangir**s 
1989-80, 

Sailing of Haj pilgrims ——, 1981-82. 
for 

defence purpose, 1437. 
SHIP-BUILDING— 

Question re training of Indians in —— 
and Engineering Courses in Great. 
Britain. 1664. कु 

SHIP-BUILDING YARD— 
Question re help to an Indian shipping 
company in securing site for a —— in 

Agricultural Produce 0७७७ Bill— Gites casas no 
to consider. 2107. : SHIPPING— 

पाए wg ae TT ASIHOCY | आता te helps पठान लक जे Asser 
Indian Finance Bill— 

Motion to consider... 17: es SHIPPING COMPANY(IES)— 
Motion to reduce demand for “ E. ve 

; Co 23 Allocation of quota of pilgrim traffic to 
Forward policy of the Government of 

India. in the North West. Frontier 
Province. 1106. 

1454-55, 1987. 
Concession tickets issued by —— dealing 

with Haj traffic. 1663-64. « 
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SHIPPING COMPANY(IES)—contd. 
Question re—contd. 

Help to an Indian —— in securing site | 
for a ship-building yard in Calcutta. | 
436 

Non-invitation of representatives of Haj | 
Committees to conferences held be. 
tween the Government of India and 
——engaged in pilgrim ~ traffic. 

See also under * Company(ies) ” 

SHIPPING INDUSTRY— 
Question re allowing of carry forward of 

arrearsand. lossesfor purpose of charg. 
ing Excess Profits Tax from the Indian 

~ 1271 
See also under “ Industry(ies)”. 

SHOP(S)— _ कर | 

Assessment value of houses and —— in 
the Kasaulicantonment. 1518, 1924. 

Communal composition of journeymen 
appointed in certain —— on the North | 

SIDDIQUE ALI 
BAHADUR NAWAB—conld. 
Question re—contd, 

KHAN, KHAN 

Officers dealing with. establishment 
matters in the Government of India 

Offices. 668. 
Recruitment of Muslims in the Intelli- 

gence Bureaus 900. 
‘Temporary Third Division vacancies 

filled in the Government of India 
+ Offices. 668. * 
Trade carried on by foreign companies 

or foreigners in India. 1256: 
Utilization of the Kamran dues for the 

od of pilgrims. 1839- 
1841, 1851-52. 

Vacancies of peonis filled in the Govern- 
ment of India Offices. 668. 

* ~*~ | SIGNAL INSPECTOR(S)— 
Question Te ५ 

Assistant ——and Block — 
employed on the Oudh and Rohil- 
kund and Hast Indian Railways. 

in the ranks 
Western Railway. 1599-1600. 974 

__Filling up of of fi Re ion of Muslim: 
— by Indians. 1605 f ——and Block Inspectors on the 

SHOW(S)— East Indian Railway. 973, 974 
of —— and Block 

in New Delhi. 1661 

SHRIVASTAVA, BABU 
PRASAD— 
Oath of Office. 979. 

SHUNTER(S)— 

Promotion of 
North Western Railway. 2001 

Promotions of —— on the North West- 
ern Railway. 1603. 

SHUNTING STAFF— 
Questin re promotion of —— on the North | 

| 

Question re expenses of the cattle —— held | 

| 

Western Railway. 50, 2009. 

BY pia UE. ALI KHAN,” “KHAN! 
UR NAWAB— | 

Question re— 
Arrangements for the supply and pur. 

chase of ghee for the troops. 1254- 

Inspectors on the East Indian Rail- 
way 74. 

HARI SARAN 
5 SIGNAL SHOP(S)— 

Question re-vacancies not filled by Muslims 
in the —— No: Western Railway. 
410-11. 

——as drivers on the! SIKH(S)— 
Question re— 

Absence of —— Officers in the Govern- 
ment of India-Secretariat. 664-65. 

Absence of ——in the office of the 
Imperial Records Department. 547- 

8 
Appointment of — officers in the 

Railway Board. 738-39 
Appointments of— in the offices of 

the of Education and 
the Secretary, Secondary Board of 
Secon 55. dary Education, Delhi; 1446. 

Criticism of the conservation work done | re = 
the Director Ge: 1 of Archwol 01 High 

pa 1496.27, | Court Judge in the Punjab. 662-63 
Erection of “ Carrier Equipment” and, f relat- 

installation work of 
exchanges. 2134.35. 

Division vacancies filled in the} 
Government of India Offices. 667. 

telephone | ing to ——culture. 1602. 
Recruitment of a——as an Electrical 

Engineer in the Central Public Works 
Department. 1992. 

—
"
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STKH(S)—conid. SIND—contd, 
Question re—conid. Question re—contd. 

Recruitment ofa —— as Caretaker in the Recruit of postal clerks in the —— 
and Baluchistan Circle Central Publie Works Department. 

1993. 
Recruitment of a —— to the Superior| 

Telegraph Service. 2142 
Recruitment of as inferior servants 

1999-2000. 
Tickets issued from the Hyderabad (——) 

Railway Station. 1603, 
SINGH, RAJA DEVAKI NANDAN PRA- 
SAD— 

in the offices of the Military Secretary eg 
and Private Secretary to His Excel- Se ee ts Eons 
lency the Viceroy. 1991. SITE(S)— 

Recruitment of——in the Customs| Question re help to an Indian shipping 
House at Karachi. 1923. company in securing———for a ship- 

Recruitment of —— in the Supply De- building yard in Caleutta. 1436. 
partment. _— ‘ SIVARAJ, RAO SAHIB N.— 

कहें उस केक © pete a ig aan Election of te she Seating, Finan 
in the Central Public Works Depart- Committee for Railways. 1 ‘s 
mens a 1864-65, < Motion to reduce demand for “ Executive 

——religious programmes in certain Council” re indifferent attitude of the 
broadcasting stations. 739-40. Government towards the welfare of the 

SIMLA— Scheduled Castes. 1224-28, 1234, 1235. 

Question re— Motion to reduce demand for “ Railway 
ing of resid for non- Board ” re— 

Indian employees of the Defence Muslim grievances. 708-10. 
nt in 1729 Vagaries of the Grand Trunk Express 

Compensation to stafl due to the running between Madras and Delhi. 

stoppage of the exodus. 1095. 626-27 

96, 1455-56. SOCIEEY(IES)— ; 
Com and ame! welfare ete. of 

tostaif due to the stoppage ofthe —| ~ " employees on the Great Indian Peninsula 
exodus. 1090, 1455. 

Constitution of the town as a 
Centrally administered area. 804-20 

Moye of migratory portion of the Imperial 
Secretariat to——. 1513-14 

Stat of the Government of India Secre- 
tariat. moving up to ——. 

SIND— 
Motion for Adjournment re Riots in ——. 

53 
Question re— 

Allotment. of funds for construction of 
roads in 97 

Calling of all the partners of a firm to 
appear before the Income-tax officers 
in 165,671 

Distribution of Indus waters between the 
Punjab and ——. 1252 

cd irregularities of the 
| Working of the Income-tax. Depart- 

“> mentin——, 341-42, 1100-01 
Monument called “Shah Baharo”’ near 

Monuments’in-——. 193-136. 
Necessity of a Radio Station for ——. 

550-51. 

SOLDIER CLERK(S)— 
‘See * Clerk(s)”. 

SOM, MR. SURYYA KUMAR— 

Drugs Bill— 
Motion re extension of time appointed 

for presentation of the Report of Select 
Committee. 983, 984-86, 

Election of ——to the Public Accounts 
Committee. aa 

Question re— = 
Blasting of rocks by gun powder in Karol 

Bagh, Delhi. 48 
Complaints against the Contractors for 

vending fruits, ete., at the Lahore 
Railway Station. 758, 2271 

Court Inspectors on the North Western 
Railway. 759,145! 

Creation of the appointment of 
Additional Civil Surgeon for Delhi. 

Exemption of an office of the Army 
quarters from the purview of the 

Service Examination. 
1039-40. 

ae 
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SOM, MR. SURYYA KUMAR—contd. | 
Question 

Fares for monthly. season tickets on the | 
Western Railway... 757 

Giving of contracts for yending fruits, 
ete., in the Delhi Division of the North 
Western Railway. 757-58. 

Higher prices charged by Messrs. Spen- 
cer and Company, Limited, at the 
Delhi Railway Station, 758. 

Increase in the rents of Nazul land in 
Delhi. 48. 

Installation of sanitary fittings, etc., in 
Karol Bagh, Delhi. 48 

Monthly season tickets issued in the 
Delhi Division of the North Western 
Railway. 757. 
Opening of more Ayurvedic and Unani 

in New 
Prices fixed for rules and regulations 

8० ४2175 इंडेक्स of 

bordinates on State Railways. 760, 

tablishm 
1104. 

Revision of the Code on 

SPENCER AND COMPANY, LIMITED 
MESSRS.— 
Question 26 higher prices charged. by —— 

at the Delhi Railway Station, 758 
SPIN KAREZ— 

h re —— project of water supply at 
1997-98 

SPRINKLER(S)— 
of 

quarters in New Delhi 
SRINAGAR— 

tion re ges for- lorry 
between Jammu and ——, ete. 

SRI PRAKASA, MR. 
Question re contracts for supply of porters 

on the East Indian Railway. 38 
STAFF- 

Question re— 

1039. 

hy 

755. 

Western Railway. 35, 1590. A ves 
oi of rates of pay rules to —— 

in the Supply Department. 902 matters on State Railways. 759. 
Tariff rates of articles and foodstuff, ete. Central Public Works Department —— 

at certain Railway stations on the owning houses in Delhi or New Delhi 
North Western and East Indian Rail and residing in Government quarters. 
ways.> 759. 1456-57. 

U tor nitary condition of Nai- Certain information regarding clerical 
wara in Karol Bagh, Delhi. 48. 

SOUTH AFRICA— 877-78. 
Certain types of quarters occupied by Question re difficulties of Indians in ——. 

Question re delivery of mails from —— in 
Delhi. 2142. 

SPECIAL PASS(ES)— 
See “ Pasa(es)” 

SPECIAL POLICE OFFICER(S)— 
See + Police Officer(s) ”. | 

SPECIAL TRAIN(S)— 
७. See“ Train(s) ”. $ | 
SPENCE, SIR. GEORGE— | 

Agricultural Produce Cess Bill— | 
Consideration of clauses. 2119. { 

Demand for Supplementary Grant in Tes- | 
pect of Legislative Department. 1968. 

Excess Profits Tax Bill— 
Consideration of clause 2. 1633. | 

Indian Arbitration Bill— a 
Consideration of clauses. 443. 

Indian Bill t 
Consideration of clause 3, 1960, 1961. 

Insurance (Amendment) Bill— 
Consideration of clauses. 2125. 

the Central Publie Works Department 
——. 1457-58. 

Communal composition of certain —— 
in the Moradabad Divisional Offices 
on the East Indian Railway. 1181. 

Communal composition. of certain —— 
of the Broadcasting Stations at Lahore 
and Peshawar. 1601. 

Communal composition of certain -—— 
recruited by the Divisional Superin- 
tendent, East Indian Railway, Mora- 
dabad. 1181. 

Compensation to due to the stop- 
page of the Simla exodus. 1095-96, 
1455-56. 

pel y all and ities 
to —— due to the stoppage of the 
Simla exodus. 1090, 1455. 

Creation of and recruitment of —— in 
the Defence Co-ordination and Supply 
Departments. 281-84. 

Demands of the Secretariat —— perma- 
nently located in the New Delhi. 
1518-19. 

fa 
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STAFF—conid. 
Question re—contd 

Demotion of —— as train clerks on the 
North Western Railway. 1588-89. 

Discharge of the Bridge Department staff 
on the North Western Railway. 413- 
14, 880, 1164-66, 2005. A 

of the Allianz und Stuttgarter Life 
Bank. 482, 803-04 

Employment of——for conservancy 
work in the Parel Workshops of the 
Great Indian Peninsula Railway. 
547, 2270. 

Enquiry about the sale of houses built |. 
North Western Railway. with loan! Government by the 

Government of India ——.’ 1456. 
Extensions to——in the Department 

» of Rducation, Health and Lands. 599- 
600. 

Fixation of pay of retrenched re~ 
i in the Compilation Section 

of the Chief Accounts Office, North 
estern Railway: 416-17:77 teh 

af Seen eee yy of temporary —— inthe 
Postal ment. 2006 

Grant of’ summer allowatice to the! 
Secretariat ——— permanently located 
in New Delhi. 1519-20. 

Grant of house rent'in New Delhi to the 
Governmetit of India —— failing to 
get quarters. 2069. 

“Grant of more ‘holidays to Secretariat 
1 1620: 

Hindi-knowing © persons on the 
Hindustani programme of the) 
All-India Radio. 1795. 

Holiday to workshop —— governed by 
the revised State Railway Leave Rules. 
545. 

Hours of work of the —— on the Bom- 
bay; Baroda and Central India Rail- 
way. 15067) 

Installation of electricity in quarters for 
the Railway Clearing Account Office 
——. 740. 

Licence-holders for Wireless receiving 
sets, programmes and —— of the All- 
India Radio. 873 

Move of the migratory portion of the 
Imperial Secretariat to Simla. 1513. 
14. 

Non-grant of'easual leave to inferior and | 
Pee rated —— on State Railways 

Option to railway —— to choose New or 
Old Leave Rules. 544-45. 

STAFF—contd. 
Question re—contd. 

Pay of daily-rated —— officiating in 
higher grades on state railways. 540. 

of ——in 
of the Army Headquarters. 665-66. 

Promotion of shunting —— on the North 
Western Railway. 50. 

Qualifications for recruitment to certain 
categories of——on the North 
Western Railway. 745, 1870-72. 

Railway passes allowed to Messrs. 
Thomas Cook and Company and their 

—. 758. 
Recruitment of inferior —— on the 

9. 
Recruitment of —— and promotions in 

the Supply Department. 901-02. 
Recruitment’ of ——in the Contracts 

Directorate. 1260-61, 1261-62. 
Red in unife of the 

and wagon —— on the North Western 
Railway. 1160. 

Re-érganisation of the ministerial 
of the Government ते India Secre: 
tariat.” 1927 

Resignation “of —— of thé Delhi 
Improvement Trust: 1269. 

Restrictions in educational” qualifica- 
कि कप कक im) on ‘redruitment and 

et eof 2— dn the North 
Western Railway. 2 RED, eee 

Seniority of- certain —— 
the wth Western Railway! 1590. 

attached to _ the; ~Hstates)Othiee; 
Central. Public - Works Department. 
1457 

——jin the Armaments Directorate, 
Army Headquarters. 1728:29.— 

——in the Bridge Engineering Works 
at Manmad, Great Indian Peninsula 
Railway. 957 

——of the Delhi Iinprovement: ‘Trust. 
18 

—— of the Government of India Secre- 
tariat moving up to Simla. 666-67 

——of the Railway Clearing Accounts 
Office suffering from 
1594-95. 

—— on leave after their transfer to the 
Department of Supply. 597 

— recruited in certain offices. 597- 
98. 

——recruited in the Supply Depart- 
ment, 798-99. 

Supervisory —— for eases i 
tain offices in Delhi. 

in cer- 
, 1102-03. 
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STAFF—coneld. 
Question re—coneld. 

Suspension of ——in the Moradabad 
Division of the East Indian Railway. 
1182. 

Temporary ——in the Central Public 
Works Department. 286-91. 

Ticket checking —— on the North 
Western Railway. 39-40. 

‘Transfer of the Accounts —— under 
he 

STALL(S)— 
Question re Indian and European 

refreshment rooms on the Assam Bengal 
Railway. 670. 

STAMPS— ‘ 
Demand for Grant. 1238. 
Demand for Supplementary Grant. 1964- 

STANDING COMMITTEE— 

of the eral| Election of Members to the-——. 85, 
Managers of State Railways. 879. 288, 1272-73, 1523-24. 

Utilisation of the services of r——| Election of the ——for the 
for work Rail f Co 1466-68, 1736. 
duties. on the Great Indian Penin Election of the —— for the Department 
sula Railwa; 733. of Communications. 1273-75, 1460. 

Working of the Regulations regarding} Election of the for . the Labour 
disciplinary.actions. against non- Department. 1466, 1674, 
gazetted —— on State Railways.) Election of the —— on, Emigration. 

| 428. et 1468-70, 1874. 
STAFF OFFICER(S)—' © |STANDING FINANCE COMMITTEE— 

1470-75, 1928. See‘ 0# ०2७७) ?. 
STAIG, MR. 8. M.— 

Demand for Supplementary Grant in 
respect of — 

_ Appropriation to. the Depreciation Fund, 

Tnterest Charges. * 779 
Open Line Works. 780, 781.;,, 
Working Ex — Expenses, of 

Electrical, Department. 778. 
Working Expenses. --- Expenses. 0! 

General Ti4, 775. Departments. 

Expenses — aa 

wate Pema 7 penses and 
Supply of Locomotive Power. 767. 

Working Expenses — Maintenance and 
E Working of Ferry Steamers and 

Harbours. 773. 
Working Expenses — Maintenance of 

Carriage and Wagon Stock. 770-71 
Working Expenses— Maintenance of 

Structural Works. 760-61 
Working Expenses — Miscellaneous 

3 Expenses. 775-76) 777. 
ie General discussion of tht Railway Budget. 

510-11. 
Motion to reduce demand for “ Railway 

Board” re control of capital expendi- 
ture. 615-19. 

728. 

Election of ‘the ——. 

STANDING FINANCE COMMITTEE FOR 
RAILWAYS 

Motion ‘ve election of the —— 2 
1927. 

1460-65, 

‘STARCH in 
Question re price of, imported —— 

41-42, 

STATE(S) — 
Demand" for Grant in respectof “ Pay- 

snients to Indian —— and Companies 

STATE RAILWAYS— 
See ‘“‘ Railway(s) ” 

STATE-MANAGED RATLWAYS— 

See “ Railway(s) ”’. 
STATEMENT(S) © (LAID ON THE 
TABLE)— 
Certain —— by the Honourable Sir 

Jeremy Raisman. 1674. 
—— re lowest tenders not accepted by the 

High Commissioner for India in pur- 
chasing stores for the Government of 
India. 2143-45. 

STATEMENT OF BUSINESS— 
—pby the Honourable Muhammad 

Zafrullah Khan.. 880-81, 1611, 1978- 
79. 

STATES— 

India Departments. 1729-30 

x2
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STATION(S)— 
Question re— 

Certain duties . performed by the en- 
quiry clerks at certain on the} 
North Western Railway. 1602-08, 

Tnadequacy of waiting room bearers| 
at certain——on the Kast Indian| 
Railway. 561 | 

STATION ACCOUNTS— | 
Question re— 

by +the Inspectors of —— 
on the East Indian Railway. 11-12. 

rs of ——on the East Indian 
Railway. 9-10. 

STATION HOUSE— 
~ Question re verandahs of the ——at|_ 
Baramchal on the Assam Bengal Rail 
way. 7. 

STATION MASTER(S)— 
Question re— 

Abolition of posts in grade V of assis- 
— in Delhi Division of the 

North Western Railway. 235-36. 
De a9 

on the North Western Railway. 
1597-98. 

Memorials submitted by the vision- 
failed —— and Assistant —— on the 
North Western Railway. 1364. 

| STATIONERY AND PRINTING— 
Demand for Grant. “1247. 
Demand for Supplementary ~~ Grant. 

1974-75. . 
STATISTICS— 

Demand for Grant in respect of ** Commer- 
cial’ Tatelligence and —~". 1245. 

STEAMER(S)— 
Demand for Grant in fespect of “ Working 

Expenses — Maintenance and Work- 
g of Ferry ——and Harbours 728. 

Demand for Supplementary Grant in 
respect of Working Ex —= 

Maintenance and Working of Ferry 
-— and Harbours”. 773. 

Shortage of—for Haj pilgrims. 

STENOGRAPHER(S)— 
Question re appointment of ——in the 
Government of India Secretariat and its 

i Offices.. 1926-27. 

STORAGE— 
Question १९ permission for —— of luggage. 

etc., in quarters in New Delhi. 
85. 

1984- 

Non-confirmation of certain Assistant 
and Loco. Inspectors, etc., on 

the North Western Railway. 412-13. 
Promotion of Assistant and guards 

in the Moradabad Division of the Commissioner for India in purchasing 
East Indian Railway. 51 — for the Government of _ India. 

Pro: f Train Controll ta=— 2143-45. 

grade on the North Western Rail-|STORE PURCHASE RULE(S)— 
vy: See “ Rule(s 

Reports lodged by the Assistant —— ,| STORES ACCOUNTS— 
Nangloi Station, North Western} Question re travelling Inspectors of —— 
Railway. 2141 on Railways. _ 3-4. 

Scales of pay of—on the East) sTORESSUSPENSE— . _. 
Indian Railway. 236, 1100, Demand for Grant in respect of “ Indian 

——and Assistant — passing vision Posts. and Telegraphs —— ~ (Not 
or colour test in a lower standard on harged to हट 12485 
the North Western Railway. 1161-| oppucTURAL WORKS— 
62. 

ete., failing in Vision Test on the 
North Western Railway. 555-56 

Assistant Transfer of © it -—— or —— as 
guards on the North Western Rail- 
way. 228-29. 

STATION STAFF- 
Question ‘re revision of the pay of’ the 

subordinate —— on the North Western 
Railway. 1589 

Demand for Grant in respect of * Working 
Expenses — Maintenance of —— 
728 

nd for Supplementary Grant in 
respect of ‘Working Expenses — 
Maintenance’ of ——"’. 760-66. 

STRUCTURE(S)— 
» Question re bye-laws regarding: control of 

-temporary ——in the . *Rawalpindi 
| Cantonment.< 161-62. 3 

2 
. 
q 
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SUB-INSPECTORS— ५४ 
Question re recruitment 0! 

on the North Western Railway. 
ff —— of ५ Works 

Engineering Works at Manmad, Great | 
Indian Peninsual Railway. 966. | 

i working as Assistant | En 

| SUMMER ALLOWANCE— 
See * Allowance(s) ”. 

1374. | SUMMARY (IES)— 

SUBJECT(S)— Question re —— of conversations of the 

Question re employment of —— of Indian Leader of the ‘House with. British 

States in the Government of India Officials कह War, ete, 141. 

Departments. 1729-30. SUPERANNUATION ALLOWANCES 

SUBORDINATE(S)— | AND PENSIONS— 

Question re— Demand for Grant. 1247. 

Disabilities of the——of the Bridge | SUPERINTENDENT(§)— 
Question re— - 

Employment of Muslims as Office 

———and Head Clerks on the. North 

Indian Peninsula and East Indian 
Railways. 15. 

SUBORDINATE POST(S)— 
Question re. inferior servants promoted 
“to certain ——on the North Western 
Railway. 744. 

SUBORDINATE RAILWAY OFFICIAL— 
See * Railway Official(s) ”. 

SUBORDINATE SERVICE POST(S)\— 
Question re certain restrictions on appoint | 

s to——on_the North Western 

SUBORDINATE ST. [0४ STAFF- 
See** Station Staff". = कतमे 

SUGAR— 
Duty on diseussed under the Indian 

Finance Bill. 1920-21. 
Excise Duty on—— 

(Discussed under the Indian’ Finance 
Bill.) 1928-4). i 

Question re— = 
Income from excise and import duties 
“Son ——.. 172-73, 

Price of ——. 292 
SUGAR TECHNOLOGY— 

Demand for Grant in respect 
Institute of ——". 1244, 

SUKKUR— 
Question re City Booking Office at ——. 

39. 2 
SUMMER— 

Question re obse 

of “ Imperial 

Q ; of office 
hours duriig—— months in the 
Government of India offices. 2071- 
72. 

ngineering 
Engineers on the North Western | Western Railway. 748-49, 2271. 

Railway. 748. Muslim office and head clerks on 

Prices fixed for rules and regulations the North Western Railway. 548. 

governing establishment of Proced: for i t of clerks 

on Railways. 760, 1104 and —— in Military Estates Offices. 

Promotion of ——on communal 1924-26. हि 

-.. ता Railways. 736. fest Promotion to the ---- '8 posts in the 

Refusal of leave to——on the Great office of the Director General of Posts 
and Telegraphs. 1093-95. — 

Rules governing the transfer of —— 
of the Offices of the Deputy Directors, 
Military Lands and Cantonments. 
1316. 

SUPERINTENDENT(S) OF ARCHAIO- 
LOGY— a 
Question re , Lahore Circle. 1860- 

61 é 

SUPERINTENDENT OF EDUCATION— 

Question ve appointments of Sikhs in 
the—— and the Secretary, 

Secondary Education, Delhi 

SUPERINTENDEN OF — Post 
OFFICE(S)— 
Question re post of the——, Ambala 

Division, held by members of one 

family. 552-53. 
SUPERIOR APROINTMENT(S)— 

See “ Appointment(s) 7: 

SUPERIOR RAILWAY SERVICE(S)— 

See * Railway Service(s) ५ 

SUPERIOR SERVICE(S)— 
Question re reduction of posts in the — 

and increase of posts in the lower 
gazetted services on the North Western 
Railway. 406-08. 5 57:45 

SUPERIOR TELEGRAPH SERVICE— 

See ‘Telegraph Service" 
SUPERSESSION(S)— ~ = 

Question re —— and extensions of service 
in the Educati: oO 

1030-31. 

ae 
Health and कहर 

. 
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SUPERVISOR— SUPPLY DEPARTMENT—condd. 
Question re— India: Question re—contd. 

Appointment, of an aca Recruitment of Sikhs in 3 
deal with appointments of Indian 1991-92. 

candidates of the Army in India Recruitment of staff and promotions in 
Reserve of Officers. 2069. ‘iH 901-02. 

Commercial —— on the North Western Raeanai by ities In the 
Railway. 876-77. a TE 

SUPERVISORY STAFF— Staff on leave after their transfer to 
See “ Staff” | the-——.,_ 597 

SUPPLEMENTARY RESULT— Staff recruited in the——. 798-99. 
Question re of i for ted case of leakage of informa- 

recruitment of clerks in the Bombay tion in the Supply Department. 
Postal Circle. 1179-80. 902. 

SUPPLIER(S)— See also “Department of Supply ”. 
estion re method adopted for finding | SURVEY OF INDIA— 
the best ——of a commodity. 1431 
32. 

SUPPLY BRANCH 
ion re recrui and 

of Warrant. Officers in the and 
Ordnance Branch of the Army. 663- 
64, 1514-15, 

SUPPLY DEPARTMENT: 
Question re— 

inthe——. 902 
Alleged irregularities in the ——. 12659. 
Application of rates of pay rules to 

staff in the 902. 
0५! +२54 of a Publicity Officer for 

Authorisation of an officer of the —~ 
to recommend candidates for addi- 
tional war establishments of Indian 
Stores Department and Contracts 
Directorate. 796-97. 

Creation of and recruitment of staff in, 
the Defence Co-ordination and ——. 
281-84. 

granted to staff 

Sectetatint Anststante 

on Routine Work in the ——. 797- 

Grant of all to Assistant 
charge of Branches in the 

Lump sum granted for office establish- 
ment and contingencies to the 
Advisers and Liaison Officers in the 
—. 797. 

Observance™ of communal re) 
tion in case of soldier clerks employed 
by the Civil——. 599. 

tracts हि made by 
the-———.. 1429-31 

Recruitment in the-———. 598-99. 

Demand for Grant. 1241. 
SUSPENSION(S)— 

Question re —— of staff in the Morad- 
abad Division of the East Indian Rail- 
way. 1182, 

SWEEPER(S)— 
Question re duty hours of watermen and — 
—on the North Western Railway. 
1363. 

: hearers 

TAJ MAHAL— 
Question re— 

Condition of the dome of the 
1252-54. 

Preservation of the ——. 465-66. 

TALUKDAR, MR. J. N.— 
Oath of Office. 1425. 

TAP(S)— 

Question re provision of a ——for unfil 
tered water in orthodox quarters in 
New Delhi. 795-96 

TARIFF (AMENDMENT) BILL— 
ee ४ Indian ——” under “ Bill(s) ”. 

TARIFF (SECOND AMENDMENT) BILL— 
See ** Indian —— ” under “ Bill(s) ”. 

TARIFF (FOURTH AMENDMENT) 
BILL— 

See “ Indian —— * under * Bill(s) ”. 

TARIFF RATE(S)— sind 
See ** Rate(s)”’. 
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| TAX(ES)— | 

Question re— 

Alleged interference in the election of the 
elected members of the Terminal —— 

Committee of the Ambala Cantonment 
Board. 162. 

Allowing of carry forward of arrears and 

TELEPHONE CHARGE(S)— 
Question re reduction of ——- for the 

Members of the Legislative Assembly. 
1172-73. 

TELEPHONE EXCHANGE(S)— 
Question re erection of “ Carrier Equip- 

losses for purpose of charging excess ee i and installation work of ८ 

profits —— from the Indian Shipping ae 

Industry. 1271, 1523. TELEPHONE REVENUE OFFICE— 

Giving of certain Question re recruitments to the ——, 

affected by the excess profits ——. ‘Delhi. 1600-01." 

1270-71, 1922-28. TEMPLE(S)— 

ney ‘Eee अल Question re bad condition of the road 
| or a local | leading to Kalkaji's 09, 

Imposition of circumstances and pro- Delhi. 1028-29. 

perty on persons serving under) TEMPORARY HAND(S)— 
the Central Govei Question re fixation of pay of in the 

604, 669-70, 1098, 1736. 

Levy of —— on professions, ete., in the 
Madras Presidency. 343-46. 

Proposal to impose a certain ——— on 
Railway employees at certain stations 
in the United Provinces, 558-59. 

TAXATION POLICY— 
Motion to reduce demand for “ Executive 

Council ”. re —— of Government. 
1184-1206. 

TAXES ON INCOME INCLUDING COR- 
PORTATION TAX— 

Demand for Grant, 1237. 

‘See “ Indian —— ” under “ Bill(s) ”. 
TEA CONTROL (AMENDMENT) BILL— 

See “ Indian —— ” under “ Bill(s) 7. 

TELEGRAPH(S)— 
Question re receipts under the heads 

“Telephone” and “——”*. 2006-07. 

TELEGRAPH BRANCH— 
Question re ions of service grant 

to officers in the of the North West- 
ern Railway. 425-26. 

TELEGRAPH SERVICE— 
Question re recruitment of a Sikh to the 

Superior Telegraph ——. 2142. 

TELEPHONE(S)— 
Demand for Grant in respect of “ Indian 

Posts and Telegraphs —— Capital Out- 
lay on Projects (Not charged to 
Revenue)”. 1248. 

Question re receipts under the head 
“___ "and “ Telegraph”. 2006-07. 

ted 

__ Postal Department. 2006. 
TENDER(S)— 

Question re —— invited for the printing | 
of the Fauji Akhbar, 1735. 

Statement laid on the table re lowest —— 
not accepted by the High Commis- 
sioner for India in purchasing stores for 
the Government of India. 2143-45. 

TERM(S)— 
Question re notices issued for contraven- 

tion of the —— of sanctions granted by 
the Delhi Improvement Trust. 1268-69. 

TERMINAL TAX— 
Question re alleged interference in the 

election of the elected members on the 
—— Committee of the Ambala Canton- 
ment Board. 162. 

TEST(S)— 
Question re— 

Station and Assistant Station Masters 
passing vision or colour in a 
lower standard on the North Western 
Railway. 1161. 

—— for selection of Hindustani Trans- 
lators for the All-India Radio. 875. 
— of gazetted officers of the Posts 

and Telegraphs Department. 2135. 

THIRD CLASS— 
Question re bathing arrangements for —— 

passengers on Railways. 35-37. 
THIRD CLASS PASSENGER(S)— 

See * Passenger(s) ’*.. 
THIRD CLASS PRISONER(S)— 

See “ Prisoner(s)”’. 
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THIRD DIVISION— 
Question re— 

r recruit 
elerks in the Central Secretariat. 35. 

Temporary —— vacancies filled in the TONGA(S)— 
668. Government of India Offices 

THOMAS COOK AND COMPANY 
MESSRS. 
Question re— 

City booking and parcel offices worked}  Questio 

of —— 

|TIRHOOT LINE— 
Question re purchase of the Bengal and 

North Western Railway and adminis- 
tration of —— 

re —— itted to run from 
| the Meerut Cantonment Railway Station. 

| 1595 

TOOL KEEPER(S)}— 
mn re appointment of —— in the 

ae Saidpur Workshop, Eastern Bengal 
Railway passes allowed to —— and their Railway. 

staff. 753. TOWN(S)\— 

TICKET(S)— Motion for Adjournment re raid on the 
Question re— Punjab —— by tribal gang. 349-50. 

Concession —— issued by shipping T 
companies dealing with Haj traffic. ome (rcs QS Ey 

pee tread te indigent Haj Monopoly of —— of British Units held 

“pilgrims in Bombay, 1988-89 by Army Institute Contractors. $97. 
Fares for monthly season —— on the —— carried on by foreign companies or 

North Western Railway. 757. 
Lottery —— issued from-Goa. 342-43. 
Monopoly ‘enjoyed in respect of Rail. 

vy Messrs. N. D. 

foreigners in India. 

TRADE MARKS BILL— 
See** Registration of ——” under “ Bill(s)” 

1256 

Radha» Krishan and» Sons, 755-56.| "SADE UNION(S)— 
season —— issned in the Delh 

Division of the North Western Rail- 
way. 757 

j{| Question re compulsion to intimate 
holding of any post on the executive 
committee of a -——.735-36- 

Penalties to railway employees. found | TRAFFIC— 5 
travelling without ——. 425, 2269- 

 —— issued from the Hy. 

Motion for Atioupnent re Haj Pilgrim 

254६9 Sk. 

Railway Station. 1603. 

TICKET CHECKING STAFF— 
juestion re ——.on the North. Western 

* Railway. 39-40. 
TICKET COLLECTOR(S)— 

Question re— 

Appointment of lady 

* Railway. 742 

Communal composition of train 

way, 1600, 

TICKET COURT INSPECTOR(S)— 

——"on” the 
Bombay, Baroda and Central India 

Allocation of quotas of pilgrim —— 
shipping companies. 1855 == 

Concession tickets issued by. shipping 
companies dealing w: Haj —. 
1663-64, ‘ 

TRAFFIC ACCOUNTS BRANCH— 
Question re General an: 

‘Traffic Department of the East Indian 
Railway. 12. 

dlerks | TRAFFIC DEPARTMENT < ae 
and —— on the North Western ' nd for Grant in respect of “ Working 

छः Expenses of —— 29, 
| Demand for Supplementary Grant in 

respect of “* Working ~ Expenses— 
tion re introduction of the designa- | Expenses of ~~ *.)) 773-74. tion of Railway —— on State Rail Question ve General and Traffic A 

a Branches of the —— of the Hast Indian 
TIMING(S)— Railway. _12. 

Question re— — TRAFFIC, DEPARTMENT (COMMER- 
Inconvenient —— of a train at Jhang-| @1AL)— 

Maghiana Railway station, 745-46.| Question re_bringi of the 
Inconvenient —— of night trains reach 

ing Khanewal railway station. 746. 
State Railway Code for -- on State 
Railways. 751 
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| 

TRAFFIC INSPECTOR(S)— TRAINING—conid. 
Question re— Question re— 

Muslim’: —— on the North Western Recruitment and —— of pool officers 
Railway. 548. under the Customs Department. 

Representation of Muslims in the 4 2067-68. Bee Serer ad te bes 
“posts on the North Western Railway. —— of $s in pbuilding and 

49. Engineering Courses in Great Britain. 
Selection of candidates for the of 1664 post 

on the North Western Railway. | TRAINING SCHOOL— 
1590-91, 2972.78: ¥ ‘ son ve 

TRAIN(S)— Instructors at the Walton ——. 1798. 

| TRANSFER(S)— Question re— 

71 ee ge as ae: | Rules governing the —— of Superinten- 

Inconvenient timings of night —— reach- Gente af ee Offices of the peu 
ing Khanewal railway station. 746 Directors, Military Lands and Can- 

I tonments. 1316 
special 

on the North Western Railway. | — of Assistant Station Masters or 
as guards on the 

Western Railway. 228-29. 
Late arrival of —— at the Delhi Railwa; + eS कि y —— of the Accounts Staff 

Question re— 

under the 
= - fe बे e administration of the General Mana: 
re et Tate an Pilgrims from gers of State Railways. 879. 
Vorking of M at —— of work connected with pilgrimage 
22286 of Mast enc ees by to Hedjaz to the Department of Edu- 

Viglen. drivers on the Northeyieaan cation, Health and Lands. 975 

ment of India as a lent officer on between 
and Rikhikesh on the East Indian . 661-62 

India Radio. 1796-97. 
Test for selection of Hindustani” 

ae for the All-India Radio, 875 
“ TRANSPORT(S)— Motion toreduce demand for * Exe 

entive Council” re importance of initia ‘Qusstonte charges tar Jory ts sy sar 
a decisive policy of —— Indians to Srinagar, ¢ 

undertake the defence of the country TRANSPORT ADVISORY OFFICER(S)— 
and blishing a Defence Advisory re. to the office of 
Committee. 1043-70. the ——. 422-44, 1459. 

Rail 42 
ce न TRANSFER OF PROPERTY {AMEND- 

TRAIN CLERK) S}— MENT) 

See ** Clerk(s) '' : See * Bills)” 

TRAIN ७0907 ; = TO THE REVENUE RE- 
ae | SERVE FUND— a 

id Si tary rant. 
of the Great Indian Peninsula Railway. ५२275 ae = eee 
1609-11 | TRANSIT DUTY(IES)— 

TRAIN CONTROLLER(S)— | Question re allowance admissible to goods 
mations 8: promotion 7k: re clerks in on the North Western 

Station Masters” grade ‘on the North Railway: Bs 
Western Railway. 296. TRANSLATOR(S)— 

TRAIN DISASTER— Question re— 

estion re, —— Hazaribagh on the Hindustani —— and ete., 
bee Tndian Railway. 14 . in the All-India Radio. 873-75. 

TRAIN EXAMINER(S)* Selection of Hindustani —— for the All- 

Question re seniority of —— on the Hast 
Tndian Railway. 14-15, 1458. 
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TRANSPORTATION INSPECTOR(S)— 
See *' Inspector(s) ”’. 

TRANSPORTATION OFFICER— 
Question re exercise of certain powers 

vested in the General Manager, North 
Western Railway, by the Assistant ——, 
Dethi. 8-9. 

TRANSPORTATION SCHOOL(S)— 
See * School(s)”’. 

TRAVELLING— a : 
Question re breaking of journey by rail- 

way employees —— on duty. 2010. 
TRAVELLING ALLOWANCE(S)— 

See * Allowance(s) *. 
TRAVELLING INSPECTOR(S)— 

See ** Inspector(s) ”. 
TREASURY(IES)— 
Demand for Grant in respect of “ Pay-| 

ments to other Governments, Depart- 
ments, etc., on account of Administration 
of Agency Subjects and Management 
of ——”. 1240, 

TREE(S)— 
Question re cork —— grown in India. 

1668. 

TRIBAL AREA(S)— 
Question re— 

Condition in Waziristan and the ——. 
234-35. 

Schools, hospitals and administration 
in the ——. 233-34. 

Situation in Waziristan and ——. 
111-72. 

TRIBAL GANG(S)— 
Motion for Adjournment re raid on the 

Punjab town by . 349-50. 
tion re persons kidnapped and killed 

from British territory by A 
1101-02. 

TRIBAL RAIDER(S)— 
See Raider(s) *’. 

TRIBESMAN (EN)— 
Question re persons kidnapped by the — 

from the settled districts. 232-33. 

TRIPURI— 
Question re railway earnings from the —— 

Congress. 40. 
TROOP(S)— 

Question re 
Arrangements for the supply and pur- 

chase of ghee for the ——. 1254-55. 
Placing of the British Infantry Bazar of 

Allahabad Cantonment out of bounds 
for ——. 896-97, 1873. 

TROOPS—contd. 
Question re—conid. 

System of Army Contractors, for 
the service for British in Can- 
tonments. 895-96. 

—— used or requisitioned in certain 
Provinces. 1309-1312. 

TUBERCULOSIS— 
Question re staff of the Railway Clearing 

Accounts Office suffering from ——- 

1594-95. 

TUBERCULOSIS CLINIC— 
Question re— 

Location of a —— in Karol Bagh, Delhi- 
1452, 1857-58. 

Shifting of the —— from Karol Bagh, 
Delhi. 1270. 

TURNER MORRISON AND COMPANY— 
Question re Haj pilgrims carried in 

“ Rigwani” of the——. 800-01, 1428, 

1442. 
TYPEWRITER(S)— 

Question re purchase of —— by Goyern- 
‘ment. 1982-84, 

TYPIST(S)— 
Question re invoice on the North 

Western Railway. 225-26. 

Standing Com- = 
for the Department or Com- 

munications. 1460. 

Motion to reduce demand for ~* Executive 
Council” re Indianisation of the Indian 
army. 1075. 
juestion re— पु Haj 

टाल on the opinions of the Port 
Committees. 2131. 

Allocation of quotas of wee a 

to shipping companies. 1 
Amendment of Section 60 of the Code 

of Civil Procedure. ae x 
Appointment of an Indian supervisor 
पल with appointments of Indian 
candidates of the Army in India Re-, 
serve of Officers. 2069. 

Constitution of the Port Haj Com- 
mittees. 2131-32. 

Counting of previous service of ex- 
Officers of the Indian Territorial 

Force. 2068. 
Differential treatment meted out to the 

Indian Medical Department. 2065- 
66. 
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UMAR ALY SHAH, MR.—contd. | UNDER-REPRESENTATION— 
Question re—contd. Representation(s).” 

District’ Board’s control over railway | EMPLOYMENT — 
lands and _ buildin; in a district. | 5 

ate Question re —— among educated classes. 
558. अं 

Eligibility of ex-Executive Officers of 1515, 2069-70, 2272. 
the Indian Territorial Force for Com- UNIFORM(S)— 
missions. 2068, 2069. tion 

Imposition of circumstances and pro-| Anarene ‘ay केक 5। Provision of —— to the train clerks on 
perty, sone a the North Western Railway. 1586- 
Central Government by District Boards gt 

in the United Provinces. 604, 669- Reduction in—— of the carriage and 

0. ee बजे 2५ wagon Staff on the North Western 
Tnadequacy of waiting room beat at Railway. 1160. 

certain stations on the East Indian Le « 
Railway. 561. UNION(S)— 

Maintenance of the road running from) Motion to reduce demand for “ Execu- 

bridge to goods shed at Delhi-Shah-— tive Council’ re Government of India’s 

dara. 561, 1870 policy re recognition: of 1117- 
Promotions to Assistant’s grade in the | 20. के 

Defence Department. 899. Qi re compulsion to intim 
Promotions to Assistant's grade in the of any post on the executive committee 

Department of Communications. ofatrade——. 735-36. 
969-70. Ere hE 

Promotions to Assistant’s grade in the UNITED PROVINCES— 

Exter Affairs Department.) Question re— 
970. jaa against penaliioe imposed on 

Promotion to Assistant’s grade in the . e-tax cers in the ——. 

Finance Department. 898-99. 42-43. 
Promotion to Assistant’s grade in the I of ci and pro- 
Home Department. 898. | perty tax on persons serving under 

Promotions to Axssistant’s grade in the the Central Government by District 
Railway Department. 969 Boards in the 604, 669-70, 

Pro; eas im) a certain tax on 1098, 1736. 
at certain stations Proposal to impose a certain tax on 

in the United Provinces. 558-59. railway employees at certain stati 
icity charges at Delhi in the —— . 558-59. 

echt: a 0a yg ounishmente for |ONIVERSITYUES)— 
P कि Railway: Question re— 

crane ऋ  ऋ 2 ‘dae Amendment of the Caleutta—— Act 

Remarks of Sir Leonard Woolley about and gee aa of a—= in the 
conservation of archeological re- Assam. 596-97. Thi 
mains, 1251-52. Bloc grant to the Delhi——. « 291. 

Worl ge of the Payment of Wages Act )UNLOADING— 
ways. 603 Question re— 

Resoluti po’ f Holding up of —— and delivery of 

to formulate a sound policy for depre- goods at the Howrah Goods Sheds. 
ciation and capital expenditure in res- 13-14 

_ pect of the Railways. 833-34. Loading and —— contractors on the 

UNANI DISPENSARY(IES)— North Western Railway. 746-47 

0 = ‘Astiredl हि UNORTHODOX QUARTERS— 
of more Ayurvedic and —— in * Quarter(s).” = cs 77 

Purchase of iie/icines for the New| UNRESERVED VACANCY(IES)— 

Delhi Ayurvedic and ——. 41 } See * Vacancyt(ies).” 
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| 
प्र | VERANDAH(S)— 

CANCY(LES | Question re— 

लेटर ae | at Baramchal on the Assam’ Ben- 
gal Railway. 43. 

Filling up of certain —— on the North —— of the station house at Baramchal 
Western Railway. 409-10. } Asem | Railway::7 

Filling -up a unreserved —— on rail-) vi-TERINARY SERVICES, CLVIL— 
+ aways. mand for grant, 1244, 

Filling up of —— of foremen for shops by | yep AGE(S)— 

Indians. 1605 | Question re inclusion of certain——— in 
First Division —— filled in the Govern 

ment of India offices. 667. 
N ti of uslims 

appointments in unreserved —— in| 
the Government of India — Press, 
New Delhi. 1858. 

the Fatehgarh Cantonment. 480. 
VISION TEST. 

rée— 

Memorials submitted by the vision- 
failed and Assistant Station 
Masters on the North Western Rail. 

Offering of —— reserved for Muslims in oo way. 1364. 

को 01:६७ पा हक Station and Assistant Station Masters 
ier ation “08 eee sarése ete passing —— or colour test in a lower 

; ot standard on the North Western 
munal inequalities in the superior Railway. 1161-62 
State Railway Services. 1996-97 

Temporary Third Division —— filled 
in the Government of India Offices. 
668. 

Station Masters, etc., failing in—— on 
the North Western Railway. 555-56 

“ VISIT INDIA” ADVERTISEMENT— 

_— filled in the composing and bindery |. See“ Advertisement( 
establishments of the Government of) VIZAGAPATAM HARBOUR— 
India Press, New Delhi. 1444-46. | Demand for Grant in a of “ Capital 

1 —— not filled by Muslims in the Sig tlay on ——”. 
Shop, North W R 10- | VOLUNTEER FORCES— / 

per es ee उ Question re grant of leave to the East 

= of clerks filled Government fee ) serving in the 

‘of India Press; New Delhi. 1443. 
+ of grade 111 firemen on the North | 2136, 

Western Railway. 2007-08 Ww 
8 —— of peons filled in the Government t ५ 

‘of India Offices: * 668 WADL BUNDER 
Question re— 

VALUE— Leave Rules concessions given to shed 
Question re assessment —+- of houses and | staff at —-—on the Great Indian 

shops in the Kasauli \ Peninsula Railway. 1607-08. 
1518, 1924. | Non-applicabitity of the fundamental 

VAN SORTER(S)— ‘| leave rules to inferior staff of the f 
Question re application of the hours of | Goods woe = Great Z 

epuploynidal epuaditas to —— on’ the Indian Peninsula Railway 1607. 
50, | WAGE(S)— 

Question re payment of of workers 
North Western Railway | 

VARMA, MR. B. B.— 
Question re ticket checking staff on the in the Government of India Press, New 

North Western Railway. 39-40. Dethi, 1040-41: 
WAGON(S)— VENDING CONTRACT(S)— = 

Bee * Contract(s).” | res! for Grait in respeet of “Working 
xpenses—Maintenance of Carriage and 

VENDING CONTRACTOR(S)— —— Stock.” 728.) 5 
See “ Contrartor(s),”” Demands for Supplementary Grants in res- 

VENDOR(S)— pect of “ Working Expenses—Mainten. 
~ Question re harassment of —— at the) ance of Carriage and—-- Stock.” 770-73. 

Ambala Cantonment and Delhi Rail- | Question re re-weighment of loaded —— at 
way Stations. 1182-83, 1874 Delhi Kishanganj. 231-32. 
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WALTON TRAINING SCHOOL— 

ASSEMBLY DEBATES. “185 

जनहित - pees (eee पल 
WAITING ROOM(S)— 

Question re— 
Absence of ———earers at Malakwal 
 \Railway Station. 972 
Construction of ——at Baramchal on 

the Assam Bengal Railway. 6. | 
Withdrawal of bed coaches from certain | 
——on the East Indian Railway. 
429, 1870. 

WAITING ROOM BEARER(S)— 

Question re inadequacy of —— at certain 
stations on the East Indian Railway. | 
561. 

WAITING SHED— 
Question re female —— at Baramchal] on 

e Assam gal Railway. 7, 43. 

‘Question communal 
Instructors at the ——. 1 

WAR(S)— 
Motion to reduce demand for “ Executive 

composition of| — 

WAR ESTABLISHMENT— 
Question re— 

Authorisation of an officer of the Supply 
Departm 
for additional ——of Indian’ Stores 
Department and Contracts Directo. 
rate, 796-97. 

Leave rules for ——— employed by Gov- 
ernment. 599, 850. 

WAR MEASURE(S)— 
Question re creftion of new Departments 

asa 186! 

WARRANT OFFICER(S)— 
re recrui ition of 

—in the Supply and Ordnance 
Branches of the Army. 663-64, 1514- 
15. 

WATER— 
~ Question re— 

Distribution of Indus —— between the 
Punjab and Sind. 1252. 

Provision of a tap for unfiltered—— 
in orthodox quarters, in New Delhi. Council” re aims of the British 795.96 

_ Government. 1120-58. = 
Question re— WATER CHARGE(S)— 

Appointments made in connection with| Question re reduction of——in New 
Woe Wa me Delhi. 1987. 
ne tte 8 view का | WATER SUPPLY— 

Creation of new departments as a—— Question re Spin Karez project of — at 
measure. 166-16' Quetta. 1997-98 

roel WATERMAN(EN)— 
Question 

thy camp 
since the outbreak of ——. 

Duty hours of —— and sweepers on the 
North Western Railway. 1363. 

159-160. Muslim ——on the Bombay, Baroda 
Members of Hie Sy in India Reserve and Central India Railway. 1596. 

of Officers and retired officers of the 
Indian Medical Service recalled to WAY INSPECTOR(S)— a 
India owing to the outbreak of —— re of 
335-37. certain Assistant ——on the j 

. Summary of conversations of the Leader’ Western Railway. 548. 
of the House with British Officials re | ;AZDRISTAN. 

eit gs ltl Question re— 
WAR AIMS— 2 Condition in ——and the tribal areas 

Motion to reduce demand for “ Executive 234-35. 
Council ” re of the British Gov- Situation in——and tribal areas. 
ernment. 1120-58. 1171-72. 

WAR ALLOWANCE(S)— WEIGHMENT— | 

=“ Allowance(s) ”. es, bas cure re ——of loaded wagons at 
WAR BONUS— | Delhi Kishanganj. 231-32. 

Question re demand for —— by the Assam | 
Bengal Railway employees. 968. i 

WELFARE SOCIETY(IES)— 
See.“ Society (ies).” 
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j : 

WILLIAMS, MR. A. pe0.— Bai sese ong COMMITTEE— 
Defence of India (Amendment) Bill— 

Motion to consider. 2049, 2074-75. 
Motion to pass. 2076, 2092-93. 

National Service (European British 
Subjects) Bill— 
Motion to consider. 2012-13, 2030-31. 
Consideration of clauses. 2033, 2035. 
Motion to pass. 2036, 2047-48. | 

Question re Congress ——'s view on the 
war. 1098-1100. 

WORKING | EXPENSES—APPROPRIA- 
TION TO DEPRECIATION. FUND— 
Demand for Grant. 729. 

WORKING EXPENSES — EXPENSES OF 
ARMENT- ELECTRICAL DEP: 

Demand for Grant. 729. 
Oath of Office. 1981, | Demand for Supplementary Grants, 778. 

WIRE GAUGE DOOR(S)— WORKING EXPENSES—EXPENSES OF 
Bee * Door(s)”. | GENERAL DEPARTMENTS— 

WIRELESS RECEIVING SETS— 
Question re license-holders.. for pro- 

es and staff. of the All-In 
>, Radio. 873. <iosetaeet 
WITHDRAWAL(S)— a 
Question re —— of India from the Mem- 

bership of the League of..Nations. | 291-| 
92. 

WwooL— ‘ 
Question re monopoly for the purchase of 
— given to Messrs. Relies and Bein-), 
ney’s of Madras. 1669." 7 

WOOLLEY, SIR LEONARD— ] 

Question re— 
Remarks of —— about conservation 1 

archeological remains: ; -1364*63. | 
Report. of ——on, Archmology... 141. 

WORD(S)— ne IBY 
Question re use of Hindi —— in talks to be 

broadcasted by the All-India Radio. 
1795. 

WORK(S)— 
_» Question re— 

so, - Criticism..of the ———of, the Director, 
* General of Archmology. 1667-68. 

Excavation and conservation —— done 
by the heological Department. 
1027-28. 

sub- of. on 
the North Western Railway... 1374 

Transfer of connected with pilgrim- 
to Hedjaz to the Department of 

Education, Health and Lands.- 975. 

WORKER(S)— 
Question re— 

Grievances of semi-skilled ——- on the 
North Western Railway. 1159-60. 

Girevancé8-of the ——in the Lahore 
Railway Engine Shed. 736-37. 

Payment of wages of —— in the Govern- 
ment of India Press, New Delhi 
1040-41. 

Demand for Grant, 729. 
Demand for Supplementary Grants, 774- 

WORKING EXPENSES—HXPENSES OF 
TRAFFIC DEPARTMENT— ~~ 
Demand for Grant. 729. 
Demand for Supplementary 

773-74. 
Grants. 

WORKING EX PENSES—MAINTENANCE : 
AND SUPPLY OF LOCOMOTIVE 
‘POWER— 

+ Demand for Grant. 728. प्र 
Demand for Supplementary Grant. 767- 

70. 

WORKING EX PENSES—MAINTENANCE 
AND WORKING OF FERRY STEAM- 
ERS AND HARBOURS— 

OF CARRIAGE AND WAGON STOCKS— 

Demand for Grant. 728. 

Demand for Supplementary Grant. 770-73 
REKING EXPENSES—MAINTE- 
NANCE OF STRUCTURAL ‘KS— 
Demand for Grant, 728. 
Demand for Supplementary Grant, 760- 

WORKING | EXPENSES—MISCELLA. 
NEOUS EXPENSES— 
Demand for Grant. 729. 
Demand for Supplementary Grants. | 775- 

Th 

WORKMAN(EN)— 

Question re confirmation of ——in the 
Bridge Engineering Works at’ Manmad, 
Great Indian Peninsula Railway, 966- 

* Ot. 

WORKMEN’S COMPENSATION (SECOND 
AMEND! ) BILL— 
‘See “ Bill(s)” 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

WORKS MISTRY(IES)— 
Question re on the North Western 

Railway. 2009-10. 

WORKSHOP(S)— 

Absence of facilities for offering their 
Friday prayers to Muslim employees 
in the East Indian Railway —— 
1371-72. 

Appointment of tool keepers in the 
Saidpur Eastern Bengal Railway. 
43. 

Discharges and of coolies, 
ete., in the Moghalpura ——, North 
Western Railway. 737-38 

‘Employment of staff for conservancy 
work in the Parel of the Great 

Beata: 547, 2270 
“Manufacture of boilers in F ay ——. 

Provision of certain necessities ‘in the} 
mosque attached to the Moghal; 

Reotuitment of apprentices’ in on 
the East Indian and Bastern Bengal | 

07७० Railways. 1372-73 
Rules ‘for out-statjon Indi 

of on ‘the North’ Western Rail. 
_ way 5 
WORKSHOP STATE | 

See Stati”. i 

कल x 
eKB RNGINESE = om 

See “ Engine(s) 

x 

YAMIN KHAN, SIR MUHAMMAD— 
ent re discussion of the railway 

demands for grants. . 563 
Demand for Supplementary Grant in 

910, 911, 918-20. 
Indian Finance Bill— 

Motion to consider. 1676-85, 
1745-46, 1747, 1895. 

eo Merchant Shipping (Amendment) 

Motions to consider, to circulate and to 
refer to Select Committee. 361, 362. 

Motion to reduce demand for “ Executive 
Council” re— 
Forward policy of the Government of 

India in the North-West Frontier Pro- 
vince. 1109, 1113. 

Importance of initiating a decisive 
policy of training Indians to under- 
take the defence of the country and 

blishing a Defence Advisory 
* Commit 1047-49, 1053. 
Tndianisa‘ 7 “Army. 

1071-73, 1076. 
War aims of the British Government 

1696, 

1127-80, 1148 

Motor Vehicles (Amendment) Bill— 
Motion to consider, 2276. 

National Service (Huropean. British Sub 
jects) Bill— 
Motion to consider... 2016-18, 2028, 

2081 . 
Consideration of clauses... 2032. 

Press and: Registration, of Books (Amend- 
ment), Bill— 
Motion to circulate. 154. 

Question (Supplementary) re— 
Arrest of Allama-i-Mushriqi, Leader of the 

Khaksars, under the Defence of India 
Act. 1673. 

Holding of the Autumn session of the 
Legislative Assembly, 1453. 

Preservation of the Taj Mahal. 466. 
Staff of the Government of India Secret- 

eeeterespect. of — ariat moving up to Simla. 667. 

‘orking Expenses—Expenses Of Traffic Reserve Bank of India. (Second Amend 

partment. 7 ment) Bill— 

Working Expenses— Maintenance of Motion to consider. $84-86, 890. 

Carriage and Wagon Stock. 771 | Resolution re— 

Working Expenses — of pO of a committee to formulate 

structural Works. 761-62, 763. a sound policy for 

Election. of —— to the Standing Finance and expenditure in respect of 

Committee for Railways. 
Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and to circulate. 123, 126, 256-59. 

1927 

813, 817. 
Picture Gallery for New Delhi. 840-42, 

$43, 845-46. 
Motion to consider. 1334, 1344, 1347- 
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Z 7 | ZAFAR ALI KHAN, MAULANA—contd. 

AFAR “ALI KHAN, MAULANA ~ | 
Agricultural Produce 08७5 Bill 

Motions to consider and’ to circulate. 
998, 995, 1005.07. 

Motion to consider. 
sho 2115, 2117, 6 

Defence of India (Amendment) Bill— 
Motion to consider. 2051, 2056-57. 
Motion to pass. 2090-92. 

Drugs Bill— % 
Motion to consider. 2187, 2189-92. 

Election of —— to the Standing Com- 
mittee for Roads, 1524. 

Excess Profits Tax Bill— 
Motions to refer to ors Committee 

2098-99, 2114; 

Motion to consider. 1890, 1911-13. 
Consideration of clause 4. 1945-46. 

Indian Merch: dim 

Question re—contd. 

Fixation of pay of retrenched Hands of 
the Compilation Section of the: North 
Western Railway on re-appointment. 
1793. 

Graduate Assistants in the Office of the - : 
Director General of Posts and Tele- 
graphs. 1173. 

Help to Indian shipping. . 1855-56- 
Last Haj pilgrim ship. 1982. 
Non-rotation of duties among Assistants 

in the Office of the Director General 
of Posts and Telegraphs. 1173- 
74. 

Post of the Superintendent of Post 
Offices, Ambale Division, held by 
members of one family. 552-53. 

Promotions to Assistant's grade in the 
Commerce Department. 1666. 

Prot je in the Shipping (Am ) 
Bill— 
Motions to consider, to circulate and to 

refer to Select Committee. 376-77. | 
Indian Mines (Amendment) Bill— 
Motion to consider. 2257. 

Indian Tariff (Amendment) Bill— 
Consideration of clause 2. 2153, 

Department of एम Health 
and Lands. 1665-66 

Promotions to Assistant’s grade in the 
De 666-67. 

Promotions to the Superintendent’ 
posts in the office of the Director 
General of “Posts and Telegraphs. 

Motion to reduce demand for— 1093-95. 
+ Executive Council ? re— Re-employment of retired officials of the 
Forward policy the Government Department of tion, Health and 

of India in the North-West Frontier Sailings पलक Abo a मम Bie 
Province. 1082-86, 1106, 1115 

Grievances of Government employees. 
1219-20. 

Indifferent attitude of the Govern- 
ment towards the welfare of the 

Sailings 3) 
Question (Supplementary) re— 

Condition of the dome of. thepDaj 
Mahal. 1264. 

Grievances of the workers in the Lahore: 
Scheduled Castes. 1227, 1280-32, Railway Engine Shed. 737 
1234. हे Language used by the All-India. Radio 

Taxation policy of Gov « 1202. in broadcasting. 1594. लक 
War aims of the British Government. tional qu it 

1139-42. imposed on recruitment and promo- 
Railway Board” re increase of tion of staff on the North Western 
freights. 648. Railway. 1800. ae 

National Service (European British Sub. 3 rie of steamers for Haj pilgrims. 
jects) 
Motion to consider. 2024-25. 
Motion to pass. 2044, 2046. 

Question re— 
‘Allocation of quota of pilgrim traffic 

to shipping companies.’ 1454-55, 
1855, 1987. 

Calling of a conférence “t6 discuss + 
aiid decide various problems of Haj) 
traffic. 1988 | 

‘Criticism ‘of the work of the Director | 
General of Archwology: (1667-68, | 

Special Trains run for Haj Pilgrims from 
Bengal, ete. 1265 

Resolution re— 
Air ,efence of India... 211-12, 
Constitution of the Simla town as « 

Centrally administered area. 808-10. 
Removal of disabjlities of Indians in the 

British Commonwealth of Nations. 
1827-28, 1835 

Utilization of the Kamran dues for the 
accommodation of pilgrims: 1847-48. 
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ZAFRULLAH eee 
ABLE SIR 
Agricultural Produce 0९88 Bill— 

Motion to refer to Select Committee. 
. 4021. 

‘Defence of India (Amendment) Bill— 
Motion for leave to introduce. 1928. 
Motion to consider. 2050, 2051, 2053. 
Motion to pass. 2081, 2085, 2086-89, 

2091. 
Excess Profits Tax Bill— 

Motions to refer to Select Committee 
and tocireulate. 263, 266-67, 268. 

Consideration of clause 14. 1560. 
Expressions of regret on the death of 

Mr. Sham Lal, 52. 
General discussion of the General Budget. 
910,91 aaa 

Indian Arbitration Bill— 
Presentation of the Report of the Select 

Committee. 58, 
Motion to consider. 430-31, 431-32, 

433-34. 
Consideration of clauses. 434, 435-36, 

438, 439-40, 441, 442, 443, 444. 
Motion.to pass. 445. 

Indian Finance Bill— 
Motion to consider. 1714, 1716, 1719, 

1740, 1992-04. 

Motion to reduee demand for “ Executive 
Council” re war aims of the British Gov- 
ernment. 1144, 1155, 1156-57. 

National Service (18 British Sub- 
jects), Bill, ‘een " % 

“Motion for leave to introduce. 1674. 
Motion to pass. 2038, 2041. 

Presentation of the report of the Com- 
mittee on conveyance allowances admis- 
sible to Members of the Indian Legisla- 
ture. 1581. 

of Books (Amend- 

,» THE HONOUR- 
o— 

ment) Bill— 
= Motion to circulate. 145, 147, 148. 
*. Registration. (Emegency Powers) Bill— 

2 Motion for leave to introduce. 86. 
Motion to consider. 324-25. 
Motion to pass. 325._ 

Resolution re amendment of rules governing 
the grant of travelling and other allow- 
ances to members of the Indian Legis- 

lature. 329. 
Statement of business by ——. 880-81, 

« 1978-79. 
ZIAUDDIN AHMAD, DR. SIR— 

Agricultural Produog Ce duce 0688 Bill— 
Motions to consider and to circulate. 

997, 1010-12, 1020. - 

ZIAUDDIN AHMAD, DR, SIR—conid. 
Agricultural Produce Cess Bill—conid. 

Motion to refer to Select Committee. 
1024. 

Motion to consider. 2104-11, 2114, 2115. 
Consideration of clauses, 2118. 

Aligarh Muslim University (Amendment) 
Bill— 
Motion for leave to introduce. 156. 
Motions to consider and to circulate. 

_ 379-87, 388, 390, 393. 
Demand for Supplementary Grant in 

respect of— 
Appropriation to the Depreciation Fund. 

4 . 

Interest Charges. 780. 
Open Line Works. 780, 781. 
Working Expenses—Expenses of Elec- 

trical Department. _ 778. 
Working Expenses—Expenses of Gene- 

ral Departments. 774-75. 
Wofking Expenses—Maintenance and 

Supply of Locomotive Power. 768, 
769-70. 

Vorking Expenses—Maintenance of 
Structural Works. 762, 763-65. 

Working Expenses—Miscellaneous Ex- 

penses. 776, 777. 
Drugs Bill— 

Motion to eonsider. 2208, 2213-16. 
Consideration of clauses. 2221, 2228, 

2229-30, 2237-38, 2239, 2243. 
Election of to the Standing Com- 

Election of —— to the Standing Finance 
Committee for Railways. 1927. 

Excess Profits Tax Bill— 
Motions to refer to Select. Committee and 

to circulate. 108-113, 279. 
Motion to consider. 1277, 1318-25, 

1326, 1341, 1344, 1345. 
Consideration of— 

Clause 4. 1379-80, 1385, 1388, 1400, 
1406, 1416-17. 

Clause 6. 1421, 1424, 1481-83, 1484, 
1485, 1486, 1508, 1510-11, 1524-25, 
1526, 1527-28, 1529, 1530-32, 1534, 

Preamble. 1640. 
Motion to pass, 1646, 1650-54, 1656. 

M2LAD 
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— Press and Registration of Books (Amend- 
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ZIAUDDIN AHMAD, DR. SIR—contd. 
General discussion of the General Budget. 

911, 924-27, 954-55. | 
ion of the Railway Budget. | 

"490-94, 536 | 
tadiat Hens Bill— 
Motion to consider. 1684, 1689, 1700, 

1759, 1769, 1773-75, 1776-90. 1875- | 
84, 1892. | 

Consideration of clause 3. 1933-37, | 
1941, 1942. - 

Indian Mines (Amendment) Bill— 
Motion to consider. 2263-54. | 

* “Indian Tariff (Amendment) Bill— 
Motion to consider. 2147-49, 2151. 
Consideration of clause 2. 2153. 
Motion to pass. 2156.  ~ 

Motion re— 
Election of the Standing Committee for | 

the Department of Commerce, 1467 
Election of the Standing Committe for the 

f ti 1274. 
~ Election of the Standing Committee for 

Roads. 1273. 
Election of the Standing Finance Com- 

mitte. 1474-75. 
Election of the Standing Finance Com- 

mittee for Railways. 1461-62. 
Motion to reduce demand for— 

“Executive Council * re— 
Government of India’s policy re recog: 

n of unions. 1119-20. ; 
Grievances of Government employees. 

1214. | 
Taxation policy of Government. | 

1189-92, 1196, 1208 | 
Railway Board * re— ae | 

Control of capital expenditure. 608, 
609-612, 615. 

Grisvances of railway employees. 675- 
76, 68: 

Muslim grievances. 688, 694, 705, 719. 
National Service (European British -Sub- 

jects), Bi— 
Motion to pass. 2042-43. 

‘Nomination of —— to the Panel of Chair- 
meén. 54. 

Point of order*raised by ——as to whether 
the Honourable Member (Sardar Sant 
Singh) is in order in referring to the 

eut motion relating to the grievances 
» of Muslims. — 713. 

ment) Bill— 
- Motion to. circulate. 149-50, 151. 

ZIAUDDIN AHMAD, DR. SIR—contd. 
Question re— 

Administration of the Delhi =| 
1814-15. 

Amendment of the Calcutta University 
Act and establishment of a University 
in Assam. 595-97 

Appointment of a Publicity Officer for 
the Supply Department. 140. 

Appointment of Advisors, Controllers 
and Liasion Officers for Industries. 
1433-35. 

tment of an Ei ic Corres- 
pondent to the Economie Adviser in 
India. 1425-26. 

Appoint: made in ion with 
war work. 168. ४ 

Arrest of Allama-i-Mushriqi, leader of 
the Khaksars, under the Defence of 
India Act. 1671-73. 

Artificial raising of selling prices by 
system of combines. 293 

Bloc grant to the Delhi Universit; 
Certain remarks of Caper दि 

of the North Western about: 
questions put by Members of the Le- 
gislative Assembly. 419-21 

Collapse of the roof of Idgah at Agra. 
1665. 

. 
a 

a 
e
e
 

Com: jal relations between India and 

Archeological Department. 1030. 
Concession tickets issued by shipping 

companies dealing with Haj traffic. 
1663-64, x 

Condition of the dome of the Taj q 
Mahal. 1252-54. 

Cork trees grown in India. 1668. 
Creation of a new post of Consulting 3 

Engineer in the Central Public Works z 

Creation of new Departments'as a war 

Criticism of the work of the Director है 
General of Archwology हू 

Deputation ef a Finance pai rimenb 2 
Officer to the Expending Department 
of the Government of India. 167. 

Development of the uilding छा 
dustry in India. 

Erection of a plant by the Imperial 
Chemical Industry at Government 

ican conservation 
ne by the Archeological Department 

1027-28, /* 
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ZIAUDDIN AHMAD, DR. SIR—conid. 

re—contd. Question. 

जज Expiry 
General of Archeology 

Expenses of the cattle show held in 
New Delhi. 1661 

ry of term ofthe Deputy. Director |. 
1029-30, 

Floating of a loan in 1940. 172. 
Function of the Central Board of Publi- 

city. 1368-69. 
Giving of rebate on insurance premiums 

in ge insurance. 1661-62. 
Income from customs and excise. 172. । 
Income from excise and import duties | 

on sugar, _172-173. 
Increase in the price of petrol in Delhi 

165-166, 
in the prices of optical 

ond patel other atticles, 1668-69. 
of Works on the Fast Indian 

Railway. 421, 1458, 
Language used by the All-India Radio 

in broadcasting. 1692-94. 
Late arrival of trains at the Delhi Rail- 

way Station. 544. 
Legisiation giving effect to the recom 

mendations of the Governor of the 
Reserve Bank-re small banks. 481. 

Military forces requisitioned hy provinces. 
346-4 

cods | 

| 

Opening of a Degree College in Baluchis 
tan. 462: 

Operating ratios of the Bengal and North 
Western and Eastern Bengal. Rail 
ways, 1998- 

| 

the of the} 
Central Advisory Board of Educa- 
tion. 

Preservation of the Taj Mahal. 465- 

Price of sugar, 292-93. 
Prices of pig iron, iron ingots and cor- 

rugated iron sheets. 600-02. 
Proceedings of the Labour Conference 

and the Price Control Conference. 
142. 

Profit of the Issue Branch of the Re- 
serve Bank of India. 173. 

Profits from the working of the enemy 
ships spent on the development of 
Indian Mercantile Marine. 1517. 

Promotions to Assistant's grade in the 
Department. 1666. 

Promotions to Assistant’s grade in the 

| ZIAUDDIN AHMAD, DR. SIR—conid) > 
Question re—coneld;) -+ , 

Proposal to close the~ Calcutta’ Port 
for Haj Pilgrims. 460-62. 

Purchase of the Bengal and North 
Western Railway and 
of Tirhoot line. 1998. 

Purchases made by the Government of 
India on behalf of the British Govern- 
ment. 172. 

Quarantine fee charged from Haj 
pilgrims. 1663. 

Quarantine station at Kamran. 1662- 
3. 

Quota fixed for pilgrims to Hedjaz 
400-6 

Raising of a new loan. - 349. 
Raising of a new loan for Railways. 

- Recruitment of clerks in ‘the Offices of 
the All-India Radio. 1168-69 

Report of Sir Leonard Woolley on 
Archeol 141. 

Requisitioning of army in provinces. 
168-171 

Schools, hospitals and administration 
in the tribal areas. 233-34. 

Situation in Waziristan and tribal 
areas. 1171-72. - 

Summary of conversations of the 
Leader of the House with" British 
Officials ve War, etc. 141. 

Supersessi and ions of service 
in the Department of - Education, 
Health and Lands. 

System of giving advertiséments on 
certain railways. 1369-71, 2271 

Temporary persons in the Central 
Public Works Department. 286-91 

Training of Indians in Shipbuilding 
and Engineering Courses in Great 
Britain. 1664, 

८८55४ ० of India from the member- 
ship of the League ‘of Nations. 291- 
92. rane 

Question (Supplementary) re— 

Absence of facilities for offering their 
Friday._prayers to Muslim employees 

3 2 Indian Railway Work- 
Se) ee 
woe in the office of the 

Tmperial Records Department. 458. 
Appointment. of Controllers or 

Officers for, industries. and 
784, 785, 786, 787, 788, 794.— 
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ZIAUDDIN AHMAD, DR. SIR—contd. 
Question (Supplementary) re—conid. Q 

ZIAUDDIN AHMAD, DR. SIR—tontd. 

tion (8 tary) re—comtd.” 
Arrangements for the supply and 

purchase of ghee for the troops. 
1255. ‘ 

Communal composition of clerks em- | 
ployed in the Confidential Branch 
of the North Western Railway. 
1799. 

Congress ’s view | 

Constitution of the Port Haj Com- 
mittees. 2132. 

Creation of and recruitment of staff | 
in the Defence Co-ordination and} 
Supply Departments. 284. | 

Creation of the appointment of Consult- 
ing Engineer in the Central Public 
Works Department. 1268. 

Defects in combined * ("7 type ortho. 
dox quarters in New Delhi. 1450. | 
1451, | 

Demand for unorthodox, *C” | 
quarters in New Delhi. 590, 591. 

Differential treatment meted out to 
Muslims and Hindus by the Divisional 
Superintendent, Delhi. 223. 

Discharges and  re-appointments रण | 
coolies, etc., in the Moghalpura | 
Workshops, North Western Rail- 
way. 738. 

Duty hours of watermen and sweepers 
on the North Western Railway. 
1364, | 

Educational assistance to the child- 
ren of employees on the North 
Western Railway. 230, 

Effect of the Land Purchase Bill on 
Indians in Burma. 140. 

Extensions to staff in the Department 
of Edueation, Health and Lands. 
600. 

Functions of the law officers of the East 
Indian and Eastern Bengal Rail- 
ways. 742. 

Hindustani translators and announ- 
cers, etc., in the All-India Radio. 
874, 875. 

Inconvenient timings of night trains 
reaching Khanewal Railway Station. 

Loss in the working of the Indian 
collieries. 417, 418. 

Lump sum ited for office establish. 
ment and contingencies to the 
Advisers and Liaison Officers in 
the Supply Department. 797. 

Members of the Army in India 
Reserve. of Officers and retired 
officers of the Indian 
Service recalled to India owing to 
the outbreak of war. 336. 

Method sore for finding the best 
a dity. 1431 

1432, 
Misuse of card passes by certain persons 

on the North ~ Western 
225 

Monuments in Sind. 136. 
Non-promotion of a Muslim as Assis- 

tant Secretary or Officer Supervisor 
in the Defence Department or Army 
Headquarters. 151 

N i of Muslims to certain 
posts on the Bombay, Baroda “and 
Central India “Railway. 1596. 

Number of pilgrims required to make 
“ Jehangir” a pilgrim ship. 1428, 
1429. 

Opening of a College in New 
Delhi. 18; ee है 

Opening of collieries by Government. 
419. 

Persons retrenched from the Income- 
tax Department, Punjab. 334. 

Post of the Superintendent of Post 
Offices, Ambala Division, held by 
members of one family. 553. 

Posting of Muslim Officers to the Delhi 
Division of the North Western Rail- 
way. 221 

Proposal to close down the Kangra 
Valley Railway. 733. 

Proposal to impose a certain tax on 
railway employ rtain 
in the United Provinces. 559. 

Purchase and repairs of XB Engines 
on the Great Indian Peninsula 
Railway, 734, 735 

Purchase of stores fi red in Levy of taxes on_professi ete., 
in the Madras Presidency. 345- 

and unloading contractors on 
the North Western Railway. 
TAT. . x 

India from abroad. 1262 
Purchases through tracts made by 

the Supply Department. 1430. 
Recruitment of staff in the Contracts 

Directorate. 1260-61. 

Medical ~ 

Railway. * 

00
 

323
03 
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ZIAUDDIN AHMAD, DR. STR—contd. 

estion (Supp ry) re—contd. 
nts to the Imperial Records 

_ Department. 593-94. 

Recruitments to the office of the 

Transport Advisory Officer. 743, 

744 
| 

Reduction of posts in the superior) 

services and increase of posts in the 

lower gazetted services on the North 

Western Railway. 407, 408. 

“Remarks of Sir Leonard Woolley about | 

= conservation of archeological | 

भर = remains. 1251. 

— Researches for utilisation of molasses 

in making petrol, 1258. 
trictions’ in educati ional qualifica- 

and 

Q 

= promotion of staff on the North 

Western Railway. 1800. 

Rise in the price of petrol. 459, 460. 

Setting up of a machinery to assist in 

the control of emergency expenditure. 

161. 

“Shortage of steamers for Haj pilgrims 

801 

Bengal, ete. 1265. 

| ZIAUDDIN AHMAD, 
Qu lain 

DR. SIR—coneld. 

| Special Trains ran for Haj Pilgrims from 

Q (Supp! tary) re—coneld. 
System of disposal of land by the 
Improvement Trost in Karol Bagh, 

Delhi, 588. 
‘Trade carried on by foreign companies 

or foreigners in India. 1256. 
‘Treatment given to Indians returned 

from Germany. 227. 
Reserve Bank gf India (Second Amend- 

ment) Bill— 
Motion to consider. 886.88. 

Resolution re— 
Appoi it: to formu- 
970 a 

late a sound policy for depreciation 
and capital expenditure in respect 

of the Railways. 820-26, 827, 837- 

40. 
 @onstitution of the Simla town asa 

Centrally administered area. 816. 

Enactment of labour legislation on 

certain lines. 1806-09, 1816. ~ 

Guiding principles in _ respect of 

catering contracts on Indian Railways. 

173-178, 188, 189, 195, 196, 198. 

ZOOLOGICAL SURVEY— 
Demand for Grant. 1242. 
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